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The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]
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... (Interruptions)

£ saftRifeer AreaR@a RfeRn (A1) ¢ A Sreme WRIed], Udh 9gd Wedqul JE ©, i o
3 JoMT dTed &l o v R &9 Favad offay AR &l 3R YeoiHe AR &l W
Tifes e gl .. (raar)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Madam, I have
a submission to make... (Interruptions)

SHRI JYOTIRADITYA M. SCINDIA: We have the right to raise an issue...
(Interruptions)

MADAM SPEAKER: Hon. Members, I have received notices of Adjournment
Motion from Jaiprakash Narain ji. The subject is different. It is about heavy rains.
Then I have received notices from Shri Tamradhwaj Sahu and Shrimati Ranjeet
Ranjan. Their subject is also different. It is about irregularities in the functioning
of the PDS and also I have received notices from Shri Jyotiraditya Scindia and
Shri K.C. Venugopal regarding some new evidence coming to light in respect of
the release of Masrat Alam. All these notices are there. These subjects have
already been discussed so many times in the House. That is why I am not allowing
the Adjournment Motions. It is not necessary. But during the ‘Zero Hour’ you can

raise the matters.
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SHRI M. VENKAIAH NAIDU: Madam, I have a submission to make. I have
been in Parliament for a number of years. Any Member can definitely give a
notice on an important issue. They can take up the matter with the Chair in her
Chamber and then if the Chair permits, they can raise the issue in the House. If
everyday Members give notices for Suspension of Question Hour or an
Adjournment Motion, then the importance of such notices gets diluted...
(Interruptions) That is my submission... (Interruptions)
MADAM SPEAKER: Let him first complete.

... (Interruptions)
SHRI M. VENKAIAH NAIDU: Madam, the Question Hour belongs to the
Members. Simply five or six people standing will not do... (Interruptions) The
House has to transact the business which is there in the List. I request the hon.
Speaker to allow Members to have the Question Hour and then depending on the
merit of the issue, the Chair can decide... (Interruptions)
it SfoRifeey weraRma Riftram: 30 St ga Safora @t 81 @ 82
MADAM SPEAKER: It is not for you in particular, but it is happening. Today
also I discussed with some Members that they have made it a practice to give
some Adjournment Motion notices and then the Chair allows them to raise the
issue during the ‘Zero Hour’. But it should not be like that.

... (Interruptions)
SHRI JYOTIRADITYA M. SCINDIA: It is a parliamentary practice...
(Interruptions)
MADAM SPEAKER: It is there. If the matter is important, then definitely it can
be done.

... (Interruptions)
SHRI K.C. VENUGOPAL (ALAPPUZHA): When they were in the Opposition,
they did the same thing... (Interruptions)
SHRI M. VENKAIAH NAIDU: Let us go through the proceedings of the last ten

years, if that is the practice, then I am ready to accept. ... (Interruptions)
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SHRI JYOTIRADITYA M. SCINDIA: Yes, we agree to it.... (Interruptions) It is
our parliamentary right under the rules. ... (Interruptions)

HON. SPEAKER: Yes, as Opposition it is your right. That is correct. But every
now and then it should not be done. That is the point and that too when matters
have already been discussed.

SHRI JYOTIRADITYA M. SCINDIA: Madam, we have accepted your ruling.
Why should he object? ... (Interruptions)
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11.06 hrs
ORAL ANSWERS TO QUESTIONS
HON. SPEAKER: Now Question No. 201,Shri Janardan Singh Sigriwal
(Q. 201)

#f sde Rig Wftara ¢ sreme AR, O 5 WRER A o IR # FEr 7 5 ergfa
S, Igfad SO, Jfcudd a9 ari Ut Juare | uWifad 35 frdl § weRar &)
SITEl BH § 9T WRHR 59 W fa9y Biey o & 2|

AR, 31 W § fop 9 Snferl den am der | ywifdd el § gl B WRBR TSie
IRD AT T BRCA H WA T AR @d W FHH B $e¥ I dRed) dt e vee
B B U F1 WHR fHA Ao R faar wR & &, g 6 @ qren qen e snfde
TTETCl @ 39 YHIfAd WERIT Ud U9Ifad &3 H AIeRdT 31T 91T Sl 6 |
Aa e Qe w5 (st |fa gfes seelt) ¢ A8, d e Jiegw @ ey
qrE St B 3 9@ W A HIAT AR g P 9@ ft e & P e ifdedd a9 €
T | GaEd, O Al ol B F1 g9 I dv AfFeh Dl AR DR A B

Tg W AN @ 6 e 8 Ard @ # v giaaret wf &k g sivrg WRaR
& e & T 3EH UBgell Bl WI W BT AT UG FAT| ST A A9 SN B8 I8
g N TS &F # S oI gRaR €, fadiver 3 9= e Arar-fiar &1 TaTelt ot
H B BN B, S© BRIRTIG WRBR IARAT MW & TP TPl H sRed dl Giawl § @ g,
! #7 WRE W F 21 37 I AacHd B BH AN gAY Al B A1 WR A B ©
IR BN BT I8 WE&dl € b 80 Al e I TSl USY Bl ARBRI BT GHIT B, difeh
fIRIYd: TeRICTIRT Salihl H B9 U &1 WRBR Bl WAl Bx, RIem & A1eql & <&l o

RATET T H MU g=@i dh ugdl aa |

it sde Rig Whftare : srener wEeE, yae WS St @ 9w € R @R <9 @ fifaa e
gd oY I=BM U dhed o 8 3R WRBR 7 U Jqd PRIPHH ‘U¢ HRd, 9¢ ARG 41
Tarar gl S f6 w3 St 9 o ‘W & Wl W aarn © 6 fave @ ga die et @Y dwn
H A AT 37% WRA H 8, SURA & foU ve srda A &1 fwy g1 gt sRur 6
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HEGAT A RG] U AHINIS SR dI 9l 81 =i ®el ¢ fh 9Rd § TWE SR
AT ST 8, SAfoy WRa 3 Uil R

T 9% € [ SURIERT QM AHRIRI BT G DD (IRERAT Bl YUl WU A FHK B
P TR B U R HIs o Aol 87 MR BIg ASH § @ S0PT fIaRor RI1 87
S WA S SEL ¢ HBIGAT, ‘UQ WIRA, I¢ HRA DI Il ARV qig 7 fHA1l ug
YR, 9¢ YR &I BT § fI9d: df 1 Sch™ Bl 98a) B4 &l 89N T & o
e &R RS Tb ugd | S e & Hew H H a1 deal Al {6 qRAG W g9 Al U

Udh WeEl ‘THRNSN . TE. (o)’ ©ichiH IR & & TN H g e efdta sar <
B A e JAarGES, 1.8, e, 3178318, T, U.3MT8. <o, 3R 3118, UL U9, HIRd
& RS & forw qw sfiFersa e ortw, afifrde R iR & it 2 %
S R W Tl | a8 A |@ifhaey & fofg 8, difh 9Rd & ANR® 96 &R TaH <
T 3R S AW & MR W Afhae of | A1 39 oy & U B9 off Smgn| 97
AT B 6 WRT ARPR ®1 A8 (0TI o1 o1y H e wifaer ok B
At ¥ ga: et qEET, #3 AEIRAT B BRAT ATEd! 8, BAN WRPR DI HAT ATl
g, 399 fog @3 Aee @1 # g=are a1 gl Afed 9 SR e 8 SS9 § sudy dwern
e €|

=i 30 SR H el © B O off foeRft Y© g SuH diadl, S} iR e
Sgagaferd! g91 fawy &1 WA WRBR < |9 2000 ¥ 189 T & WY Al aw Sqarwic Mer
(TrElva) AT fhar ik I 9os B W I8 SHffeie fhar f6 a7 g9 <o # af 2015 d&
Ut AERAT W B o | A wRIea F1 S SR g, SO S=i HEl © {6 g g9H BTl oM
TS T UE YR WRBN & ghHiEe dd B RUS &1 A1 g4 A AfRATT ©7 I I8 F=1 &
g [ TPMIfe |9 & YRA IBR HI Uh VAT SIRAC Bdl 8, Sl @1ge W Bl ol I
FEl T 7 5 =M 9 AT dad § Wi gR[@de fRar 21 ofdd, s9e sremar ay
2015-16 &1 SHHIHD 4 b1 RUIC B8 W&t & & decline in arithmetic level g8 &1 &
FRU 98 RUIC B8 W@ T - stagnant enrolment in rural India. ¥Ra $f$am @ s a1dt, a1
Al U8l Ol SR o1, a8 il W a8 81 swe a1e 98 Ruic dedl & decline in
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classroom-teacher ratio. fhR g8 RUIC Fedl & decline in attendance. If ¥ |& € @
Hl ARG BT A SR AEl DY B Ahdl 87

TAwp! B oy RAIE o1 a1 8 1 SWH 9RA WRBR & [Ty Faq Sa1ar I St ar
2] 3UH BN URPR BT Bls QN -8 2l g9 ATell I Sl WRDR B BN & A, 98 SdhT ay
gl H I e DI 91 IR BT g ORE 89 JAD! DI RUIC B a1d PR R &l IWH W ],
qiveres], Hawd, Jga gRrm fF, argen |, wifewm & @ Sirs faar T gl

HA HEISAT qgd TSN B BRI ARl o, olfb fa<d q31 S 1 |d fen i |
If3 27,000 HIS TUT A HH BB 22,000 HIAS ST B &, T A1eafies RBetr orf v §
5,000 HRS BUA A 3,000 HIS JYY PR | ARBN Wpell D Jbidal Ugde Wpall § Sl
gRIcHe 8 § TP a1, fh I8 16% A oAhx 31§ 30% 9 1T =l
AT STEAE : Wllol, AT U1 4o o
#it AR g9 : 9 AUR W ‘Ug WK, 9¢ AR WHA fofexdl ¢ & 981 4 oy TR 4
ARG el iR foha arg & Afgemd fem # om 9g g iR frd e & et St &
FOUAT O BT S HA St Farg |
AT & 2 A &, Teb A1 Yo Sfeal IO d1fey 3R AT HEl “WRd & I
IH B | AN AT MY deldd qHY TSl 39 a1 BT &A1 4 |
et i Fiew RN ¢ AEEy], SMeRviiy Wew Bl a’E # Al STkt WReror Arg, it
T T QT AT, ifhe ST WINUT TSl of T 81 T

# SAT HEAl AT [ 3R 31U WSy BRI DI [Tew™l X BT AUes <@ Al a9

2011 @ U= BT Sl AHST &, S AJAR S04 11.3% D g g &l o8l I& TR 6
foTeve ST WSl BREH H Sl ShIl &, 98 a9 2001 & 75 AT & Hehlael § a9 2011
# 103 fAferaT 81 I8 w1 Uob IaeRvT € U8 o H fh B $W 98} 8 @l gl Siel b
Mo e 4 &el b fSaarsT 59 sTRicHic <@ o %8 8 o 3R 377 9§ 2011 &

A=A & fibs Bl g a1 there is a decline in birth rate also in the States which is

resulting in lower enrolments.

S8l qb CrR-¥escd R BT |aTd 8, 81 30 WA b HIEAH A Al i |
foRaq @ # iR #IRges w7 § W A D1 € [ 9 Ser-Toscd RN Dl Wagsd bR
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BT YA BN, Hifh I§ W d SA9 H gl SAfIU s IRPR & HIEgH I 89N I8 e
TR & & b Sred Y ureie WIS 8|

JrE S 7 U 39 foar @1 @ e 6 gemithe wd I8 fewmar ® o afgnei
&1 et B1 PR g ! gHK 2l W Ren & fu S ‘FeR WRd SRiHH’ Ferdl 8, S
TS I8 PHed gU 984 @ B9 ¢ fh I O Wesed sRIcS ©, STH A o 75% Iecq
AfZaTg Bl SART I8 W 7 6 Afgen R ok fRivas Tl ages U@ Sl 98| $9d
T g wemT 53 St 9 ‘9<) 911el, 91 UG’ ATHe Udh BRihd &I 6T Bl g 39D
=TI Usel Ay # BA1 100 fSReaew fafea 6y €1 S 100 feRgacd # wem 5 I oo
e 6, DT 8 W B HET 9 AR Bel 9 A <Iebx PeTl 10 TP dfeadl Bl 100 RAC T
IR 2l P Wpo HoRic HHSIS BT BH U AR AU B 3AM S L § aifd SnfE
MATES d1 Taol H 8H T 9fedl BT TaRIeHe 3T dad o |

SITERUY YETTHAT ST < HYUIT Bl & {6 37Tell 15 R &R AT Whel H I, W H
afedi &1 faRIy &4 gd g 89 SIeied Bl iU Yl g9 hed gY dgd & Y=l © b
B ISY Bl DR 59 HM A FTAR ¢ 3R 84 QU1 a9y 2 [P Iee & IRARI & F8di o
8 & 15 3N, 2015 Tb X1 B |
AT et ¢ A 9§ U (9T 2 99 gn it iR ot i e Y ara
FRI B, O e B 919 g8, B O IR I B B, O URA DI A ST AIRY, B DI
AE ARG e 8, 89 Sy 81 g agd et 9 drer @ifeyl S9 v | g9 W
3T SATUh! el 7 Del AR DR & 84 3 q1d Bl ATl & & | 7% Qo1 & A7 qrefl
1 Q1 ST 91 39 3R g & d
SHRI ASHOK SHANKARRAO CHAVAN: Madam Speaker, it is observed that

there i1s discrepancy between literacy rates in men and women but due to the
efforts of the previous UPA Government, there has been a marked improvement in
this. This has been reflected in the Census data of 2011 where the female literacy
was further increased by 10.9 per cent from 64.6 per cent and the male literacy

was further increased by 5.6 per cent from 80.9 per cent.
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What scheme does this Government plan to launch to further reduce this

gap? What steps are being taken to change the mindset and ensure that the literacy
is put to practice in day-to-day life? Has the Government looked at providing
incentives to those who educate and practice the literacy?
SHRIMATI SMRITI ZUBIN IRANI: Madam Speaker, through you, I would like
to tell the hon. Member that yes, there has been consistent efforts over the years to
ensure that literacy in our country is widespread. Apart from complimenting the
efforts of the UPA, it also needs to be remembered that the Right to Education for
every child in this country was a momentous decision taken in the history of our
nation when Shri Atal Bihari Vajpayee was the Prime Minister of this country.
Let me also say this that through the Saakshar Bharat Programme, we have
ensured that a special thrust and emphasis is given for education of adult women.
Our programmes are specifically focused to certain districts which are found to be
deficient in female literacy. Apart from the Beti Bachao Beti Padhao and apart
from having construction of toilets across schools in India, there is a certain
emphasis given to ensure that girls graduate from High School, especially, who
have done well in the Board Exams to technical education. We find that the
migration of girls, who have done very well in school education to technical
education, is merely 22 per cent and so we have started a helpline. We have also
given them additional learning aids, especially meritorious girls through a
Programme called Udaan and through a Programme called Pragati, which is a
scholarship scheme. We are also facilitating girls to migrate towards graduate and
higher education.

So far as incentives for women are concerned, I am of the opinion that the
biggest incentive women have is the education that in itself empowers them. We
have ensured that all our officers including our Preraks specially reach out to the

female population to ensure that the gift of education is bestowed upon them.
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SHRIMATI V. SATHYABAMA : Thank you, Madam Speaker. [ am also
thankful to our party chief ‘Amma’.

The Annual Status of Education Report (ASER) 2014 highlights the
deteriorating quality of education in the country, particularly, in the primary
education. The quality of education needs to be enhanced. It pains me to see the
condition of quality education in our country. Even after 67 years of
independence, we could not afford quality education to our people. All the
emphasis is required at the Ministry level on improving the quality education
being imparted at primary and secondary level through the National Literacy
Mission. Is there any move at the Ministry level to improve the quality of
education in the current year? If ‘yes’, please give the complete details thereof,
and if not, the reasons thereof.

SHRIMATI SMRITI ZUBIN IRANI: Madam Speaker, in so far as quality of
education goes, I would like to tell the hon. Member, through you, that the Padhe
Bharat Badhe Bharat initiative launched in August, 2014 is particularly driven and
addressing the challenge of learning outcomes in our schools. For example, we
had seen that early reading, writing numeracy in Classes I, II and III were a
challenge and we gave additional learning and teaching aids for our students and
our teaching faculty. We also saw a dip in the outcome for Science and
Mathematics from Grade Six to Grade Eight. It is an issue which we seek to
address even through initiatives like the Rashtriya Avishkar Abhiyan. Apart from
that, for female literacy, adult literacy, under the Saakshar Bharat programme, it is

my endeavour to ensure that we affix learning outcomes for the same.

M T YHT ARV ATG: ALe HEIGd], & g ed AUy gl § 3us H1egw | A
A S QS Aredr g, fb FReRar g Aefl AeR @ iR SMIEaRT Bl brell Jd 2l <% H
o orgua @ gfe & Frsfral @ WeRaT R a9 § R 2?7 IFH! FH D R BRI B2
IOh GuR & U - S Sy f6Y S w27 ? 9o f U & AR W
STSfepal DI AERAT TR AR H ARTN?
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SHRIMATI SMRITI ZUBIN IRANI: Madam, this question has been asked and
answered in my previous reply. Apart from the challenges, I would also like to
highlight the hon. Member’s attention towards certain good developments which
have taken place in the field of female literacy.

Madam, I would like, through you, to inform the House that female literacy
rate in the districts, let us say, for example, Aizawl in Mizoram, Serchhip in
Mizoram, Mahe in Puducherry and Kottayam, is around 97 per cent, which gives
us hope that when there is a sustained effort made by both the Centre and the
State, we can overcome many challenges.

As I have highlighted before in my answer, Beti Bachao, Beti Padhao,
Padhe Bharat Badhe Bharat, Udaan prograame and construction of toilets are
interventions done by the Government of India to ensure that there is an increase
in the literacy levels. Insofar as girl child education goes, Madam, through you, |
would like to tell the hon. Member that being a woman myself, one of my basic
thrusts, as a Minister also, is to ensure that we give maximum opportunities to

girls and women in our country to educate themselves.



11.03.2015 21

(Q. 202)

St AN JTET aRO: A S7Edel HEled i, <F A Py e IRy Wi € 'l W wiE
Pl Hecxudl R ST &l 9 B AN Gl B Hecxudl gax g faRidt wfafaferay 4
anfHer 8 S €l

# ayes AeEH A AR G St @ ger @redl § b 4R ARBR A gar a1 el
DI Pyl TR S e g fARIET UfRMeTor o T B BR @ AR W b I &Y
FAT HEH IS &7
Aa wae fawm w3 (sfen [ gfes SI) ¢ oteder HElean, # 3fud IR | A
HER ¥ BHel Arec! g b U8 fegpel ed & fb <o & Afered A AR BIAl Bl beeruell
T R El <9 DI e WA IE TN IR @ ¢ [ S e o amfiale fe, arfe 9
e H Hrefded ANTE Y| g3 el € fb $9 Wad H I8 hel 9gd S © & oSl @l
Froram e I wadt @t i 7, SIS @ Ao W@ Isg & foy $ wer aredt g1 et
BIC-AIE il YUs 3ifeR &I RIguer 3l &, W8l Wewed A & d8d 3al Hig e f[ava
@ HH B AU MDY TR DA &, § A1 81 & A 19 4 HE & g & d MMepre
o 1 DR § 1 AT BT AATE H XSDhR I e DR &
M B.7=. gAawn: e qered], # 8% U SR ($Hde s gl... (aum)

A STEAE : 37U IFD Aee H @ B < AN, 3Mueh! Al e SrRAfl|
.. (o)
S SR oMo Ao Jrevel Heledl, <¥ H Ul By Yefirs WA § Sl wErsl R Terd
forem <<t 2. (craum)
AT STEAE : 3R U] SDN B Al & QG| 3 AATHS T gl
.. ()
St STRET ST qRon: e, H SRR g1 gl 9w H Ul AR 9 jE § Sl qeRd B AW
{ TTed e < @ ... (Faur)
HON. SPEAKER: It is not allowed. Please ask your Supplementary.
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... (Interruptions)... ~
A Jemet @ A 98 A o foa gl
. (@)
St SR S QRO HElGd], H oMU Wiemw W HA St W S dredl g b e @
BT BET A bR I e T AKIAT BT 16 UgH & oy I, AT a9 B IR § b

WRBR R IR BRI 7. (@agm)

HON. SPEAKER: Nothing will go on record.

... (Interruptions)... *
St w7 gfes St ¢ HEEdn, # saen 8 deel argdll P R ey 9 & Ui
BIS WA TSI 8 A1 9 AW B Mad HG, freg AW g oM ® 5 39 veR @
371&TY, JRIY AT LAfarep I R 7 e Sy |
A remet @ Al e Aed - SuRId T8 |
A e W ;e wEIewl, I8 959 8 TR fAwy 2 fF o TR <w & ffara gar wy
g B ¥ faRI vd oot fomiel) nfafafern & fora 81 < @ 2. (@ragm)
A Jeqet : 3MY §a Jait b1 Fi FHe W 8?7 T8 T & @ 27

. (@)
£ AW AT A Del po gal, qa T |

# A w3 St A qo dredl g [ an wRer et dwensit # qevfdd, wHe
IR U4 AR U2 (A9 UrSshdl H Sire WR R @&l 87
St W FaA S0 ¢ A HEEdn, § S7ue HIEgH W AR WS St 4 der argi
fF IR APR & AW F (& SRGH DI YR gs OIFHI T ‘I R I g,
foraes Siaia <or & Wit SmdemEcy, SMEeETAY, ol AR, Smewd, TTmEd #
B NS Bl U8 USbee WMl Bl Hicdrfed fhar i 4 oy see & ga-fe
fr=2l afg wTial @1 Me of iR T Iy & AIM ¥ BE & FEAN | 39 M9 § 96
STta T I8aR a1 I D B | 31 IE Hed g¢ agd & 8Y Bial & fb Al deamil 4 9+~1d
AR A F 30T Ae far 2 3R B de-Tugdy 3 3 W 21 U aR fOhx AxT 3iush

* Not recorded.
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qEH ¥ WS | IR © fh gR B Fwl dAfifed g1 9 T8 =med 6 S9e dfgaifew w

P ITell FoMU| IR ARV TG Bl dl TS fex @ ey H Dlg O © d IqA I

s wgl § AfPEd & uew WRER @1 @ US o] dadl a8 ga SR It because
law and order is in the realm of the State Government.

PROF. SUGATA BOSE: Madam Speaker, I am deeply troubled by the wording of
this Question; and as someone who has been a teacher at higher educational
institutions for more than three decades 1 feel compelled to ask this
Supplementary on behalf of the students of this country.

Radicalism and radicalization should not be equated with anti-national and
anti-social activities. Some students will be radical in their youth. So, I would
like to specifically ask a question about the teaching of Humanities and Social
Sciences in all educational institutions and I would like to have a clear answer
from the hon. Human Resource Development Minister, who has of course said in
her written answer that ‘educational institutions have perfect autonomy in
monitoring the conduct of the students; and no data is centrally maintained.” But
here, the question that was posed by the Questioners was whether Humanities and
Social Sciences are being taught to address the growing concern of radicalization
of students. Is that the reason or are we teaching humanities and social sciences to
broaden students’ minds, to instil creative faculties in them and to develop well-
rounded, well-educated citizens of this country?

SHRIMATI SMRITI ZUBIN IRANI: Madam Speaker, as the hon. Member has
said that he is a learned scholar and has a background in teaching in higher
educational institution and given his learned background, he is aware that
educational institutions and specifically our universities are autonomous enough to
determine what is the academic content to be taught within their institutions. I am
sure given his learned experience, he would also agree that educational institutions
make extreme amount of important statutory amendments to ensure that from the
field of liberal arts and humanities, the emphasis is not only on corroborating old

knowledge but also ensuring that new knowledge is infused amongst our students.
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So, given that he has a learned background and how educational institutions
functions, I am sure that he has answered the question that he tried to pose to me.

2 gq dieTen: JeeT HEled, WAl S &1 Sard 7l AT {6 IS, 7 16 Sav), 2013 I
| ATy FiIeR 1 forar 6 egAT I5ey soS iR egHT IS @ HR deal i fRferd

fhar SY| fisd AT SR JFANES & 3fek 919 9919 9, 9@ a1 gal |iieRi bl S|
Telt T off, R Reeht gFafdd 7 forde &S & RUE o] 9= Wee gaaee & fog
BT P o e W A fhar 3R BF A9 B A9 el d)e ¥ U] # smue "emw |
HH S A ge @redl § 6 R SRR foraE B @ R B 9w @ 9 gaiidsT §
N R S T W AE HRagH? S8t AfGR B 9 Rt 8, 98 gAa dr W ara el
g, g W g, St A i get S| T aRe sRaren | fieet 17 |rdl | gama T8
g, 1 Mua AR eRamom wReR @1 for 5 gRamom # W fonee S amg R
AT1d BTG S|

SHRIMATI SMRITI ZUBIN IRANI: Madam Speaker anybody who is currently

administering educational institutions in the country is aware that Lyngdoh
Committee provides both for elections and student Council. It is dependent on the
institution itself to make a choice in consultation within its own administrative
structure along with its students as to what is the path that they would want to go
down on. As the Government of India ensures by an Act of Parliament, the
autonomy of institutions is protected. Hence, it is not the role of the Ministry to
intervene into the day to day administrative functions of any or all central or other

educational institutions.

HON. SPEAKER: Q 203

Shri Kalikesh Narayan Singh Deo — Not present.
Dr. Kirit Somaiya — Not Present.
Shri N.K. Premachandran.
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(Q.203)
SHRI N.K. PREMACHANDRAN: I am lucky that I am getting this question.

With your permission, I want to ask question from this seat.

Madam, first of all, I strongly dispute with Part A of the answer given by
the hon. Minister. It is mentioned that there are no environmental repercussions
due to the spent fuel generated from nuclear power plants in India.

My supplementary question is on other part. That is on the Part C of the
question. The storage and disposal of radioactive waste in the country is governed
by the provisions of the Atomic Energy (Safe Disposal of Radioactive Wastes)
Rules, 1987 framed under the Atomic Energy Act, 1962. Atomic Energy
Regulatory Board (AERB) has been entrusted with the responsibility for
enforcement of these rules in the facilities regulated by it.

Madam, my specific question to the hon. Minister is that of the Atomic
Energy Act as well as the Atomic Energy Rules, this Parliament has passed
another law that is Civil Liability for Nuclear Damages and that law is passed in
the year 2010 with an intention to provide prompt compensation to the victims of a
nuclear incident which is governed by the Civil Liability for Nuclear Damage Act,
2010.

Madam, my specific question to the hon. Minister is this. Is there any
understanding or agreement or memorandum of understanding that has been
entered into between His Excellency, the President of United States of America
and the hon. Prime Minister of India regarding diluting the law?

It is because as per the existing law, the sole responsibility to pay
compensation is on the operator. Has there been any dilution made in the Civil
Liability Acts? Madam, I have one more point. Very seriously, Parliament, the
supreme legislative body, is in darkness.... (Interruptions)

HON. SPEAKER: Yes, I am allowing you.
DR. JITENDRA SINGH: Madam Speaker, the hon. Member is well versed in the

subject of atomic energy. So, it is not unbecoming coming from him. But my
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problem is where to start from. Shall I start from the 1987 Atomic Energy Rules
and come over to 2010 civil liabilities that he mentioned? Or, shall I start the other
way? Basically, the Question was related only to the reprocessing part and the
fuel. It was not per se related to the Civil Nuclear Damages Act, 2010. However,
knowing the special interest that the Members have, I have brought all these files.
I can speak for two hours on both the Acts. But that is not required.

HON. SPEAKER: Not in Question Hour!

DR. JITENDRA SINGH: So, coming back to where I left, I would say, because
though it is not directly related to the Question as such as far as the Civil Nuclear
Act is concerned, it is not a part of the question. But overall I would suggest
broadly four conclusions; (a) that the victims’ interest has not been compromised
by whatever transpired during the recent parleys, (b) the onus still lies on the
supplier, (c¢) the supplier is oriented, directed mainly to the domestic supplier
thereby leaving aside the apprehension of foreign suppliers, and (d) the right of
recourse, and overall there is no amendment in the Act as such.

Now coming back to the middle part of yours about safety, we have
abundant evidence, in fact, to prove and show, because we live in an evidence
based era, that the radioactivity emanating from all these plants is almost
negligible. We have a number of studies conducted on, besides others, even
among the group of workers in the Bhabha Atomic Plant and there was nothing
adverse medically found happening in these workers. So, if these workers working
inside the premises of the plants were found to be evidently safe, I think we have
every reason to re-assure the rest of the nation.

Now coming back to the earlier part about the reprocessing, we have a very
safe system. I have brought the photograph. I think we should all take pride in this.
This is the photograph of the reprocessing centre in Tarapur which is, perhaps, the
best in the world. We have currently a reprocessing centre in Tarapur, Trombay
and in Kalpakkam. Unlike many other countries, we do not allow the exhaust to go

waste. We put it into reprocessing. This is also the photograph of the place where
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it is done. So, what I am trying to say is that I can reasonably assure the House,
through you Madam Speaker, that we are on a very safe wicket; we are proceeding
very well; and we have a multilayer barrier system to protect this exhaust. All
over the world, broadly, there are two approaches. One is, close fuel supply policy
and the other is open fuel supply. In the open fuel supply, you just leave the
exhaust and gradually the radioactivity gets decayed. But over here we reprocess it
and within about five years or so, the fuel is ready to be used again in the fast
breeders. So, that way I think it is again a very indigenous concept and it is a
‘Make in India’ concept.

ST, fdie A siege HEIRdT, |EW Usdl # WAl HEled Si Bl g=ydig oAl drg, i
Igd AN SSAIAA WIS D YIR & qTavle g9 SISAT Bl Ylarerar AwS, iRt & ey
H DI HHMSS T8 [HAT 17| AHAAg BT Fedped @ic Yo &l T, e forg § qarg

ST A AfPT b A1 Bl AR LA AT g b AERG, H WAIR, S qad §9
[FAIR A B ST @l &, SAD aR H AN D AT H Aeh IRAW, PINeH, Wb &l d
A HA St A S ArEan g b g8l dacs aaid ReiRE w1 g Bei? fha
YhR A B AR AN & A H HAHIRT DY GR A7

s, fors Rig: w1 sregg S, AT 9o & f&ar Sfa g1 5@ W 39 UhR &l IR
T o STaT © a1 SmduTd & @l H 39 YhR Bl AU Ia— Bl &l § 3fus q1eH
A AT A DI ATRER BHRAT T8l g AFIG WG 7 AATYR b1 Ieoiw fbar g1 # 9
I B IRNT AT § b AT GeRT e & A1 A 39 [y B IR & e 2

We have a mechanism in place for surveillance and monitoring the radioactivity.
As far as Jaitapur in Maharashtra is concerned, not only we are in the process of
establishing this plant with all the safety concerns in mind, we are also in fact
evolving way ahead from the rest of the world in observing these safety measures.
We have a mechanism of testing the samples from the soil, from the water —
wherever the plant is located — to test if at all there is even a minimal amount of

radioactivity found, but we have found none.
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As far as the international accident mechanism is concerned, we have
something called the International Scale, where we have a pyramid kind of scale
like accident no.1, 2 up to 7 and we have found none. Though this accident scale is
used mainly for the new plants, which may be applicable to Jaitanagar, in India we
are going an extra mile and we are also, even though not envisaged, using it for
reprocessing plants.

I am glad that the hon. Member has raised this issue and it gives me an
opportunity to reassure the House that we are absolutely following all the safety

measures in fact more than what many other countries of the world are doing.
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(Q.204)
SHRI C.S. PUTTA RAJU: Madam Speaker, housing for poor and needy homeless

people should be the priority for any Government. The Government of India has
declared about their ambitious scheme of Housing for All. But if we look at the
progress report given by the hon. Minister, it is clear that the progress in the
housing for poor is not satisfactory. Hence I would like to know from the hon.
Minister what action the Government will take to increase the target of various
States and provide more houses to poor and economically weaker sections of
society.
SHRI M. VENKAIAH NAIDU: Madam, the year-wise detail from 2011-12 to
2014-15 in respect of the number of units sanctioned; the number of units
completed; the number of units in progress and the number of units yet to be taken
up, which could not avail of loan portion, has been given. The total number of
EWS units sanctioned at the national level is 24,42,495; the number of units
completed is only 7,85,386; the number of units in progress are 8,23,527, and the
number of units yet to be taken up for which loan amount not availed of from
HUDCO, is around 8,33,000.

I do agree with the hon. Member that the progress is not up to the mark.
The reason for it is the lack of utilization capacity. The implementation part has to
be taken up by the agencies which are given loan by HUDCO. So, it is the State
Government, it is the Housing Board and it is the different organisations at various
levels which have to implement it. They do not get implemented from Delhi
directly. That being the case, there is every need to motivate them and also address
the concern, if any. We are trying to address those concerns and expedite it. There
is every need to further credit and support to the Economically Weaker Sections

Housing scheme in the country and we are moving in that direction.
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SHRI C.S. PUTTA RAJU: 1 would like to know from the hon. Minister how
many proposals of the Government of Karnataka seeking financial assistance
under various schemes are pending and how much amount has been released by
the Government of India to the Government of Karnataka.

SHRI M. VENKAIAH NAIDU: Madam, I have already given the information
State-wise. About Karnataka, the total number of EWS units sanctioned in the last
three years is 6,35,088, the number of units completed is 2,30,711 and the number
of units, which are in progress is, 4,04,377. That is the position with regard to
Karnataka.

With regard to the proposals pending with HUDCO, the number of such
proposals is two. One is from Kerala - EWS Housing Scheme by Nilambur
Municipality. The other is the proposal from Delhi for development of EWS
Housing at KBI Park, Baprola by Delhi Industrial Development Corporation
Limited. These are the two proposals which are pending before HUDCO. No other
proposal is pending as of now, including from the State of Karnataka.

If there are any proposals, we will definitely be advising the HUDCO to
expedite those proposals and sanction them at the earliest. As of now, there is no
proposal pending with HUDCO from Karnataka.

S A WG ¢ AR eTE FRIGd, A Gl Al Bl aar o, gda forg
SIRCARG I CICECNI I

# #5 AEET F S At € 6 R ema ok v e e @ SR uew

FHRrft g 27 AR &, @ ST R iR IsuaR faver @i 2?
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SHRI M. VENKAIAH NAIDU: Madam, it is a State specific question, but I have
the information. If the hon. Speaker permits, I can read it also.

Regarding Uttar Pradesh, in 2011-12, 40,790 dwelling units had been
sanctioned, but so far they have not yet been taken up. The State Government is
advised to expedite the matter and avail of this opportunity and implement the
scheme at the earliest.

HON. SPEAKER: Shri Adhir Ranjan Chowdhury — only question and no bhashan.
Y IfR o Aerdl: A stege wEIeAn, A S 9G © % fagwa # wial @ we &)
3R AU B % & 3R $Hb BRI B & o8 DI ($ATS W g6 & 8] o & av 2030
T AN RS H S Uigeie 8 drell 8, 98 T 590 Ao 8 arefl & A S| 40
Wi 3RET UIgete Brfl, Safe a8 Wt 340 Aferas g1 @y 2030 T UgerRE 590 fAferas
Th B O Ig S 250 ffore arerd) &1 wed W AU BN drell € S9d U 8k
AR Al 580G, V9. & daw H U g, Tl WieH §, 98l 95 THC §.8g.Ud. §, S9 Al
& &1 b Iy NMUBT BRI Aled R 87 A1 & A1 dve 9el BT il [T e =i
g, IMUD 9 TSHS & Hdllddh, $EH a9 2011 A AT qP Teb Wl GafelT Jie & folg, U
7 1 WY A daer T8l gaN 81 D! RIT I9E 7

HON. SPEAKER: Yes, Mr. Minister. What is the planning?

SHRI M. VENKAIAH NAIDU: Madam, the hon. Member has, in spite of your

advice, made a general observation. I have no problem because it is also important
and it has already been taken note of by the Government.

Any proposal coming from the State will be processed and then, it will be
sanctioned. As on now, as per the information available with me, which was given
to the hon. Members also, there is nothing pending from West Bengal. If the
proposals come from West Bengal, definitely they will be given priority because
West Bengal is a State where there is a large number of people belonging to

economically weaker sections.
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With regard to the earlier question about Uttar Pradesh, I would like to
inform that the Uttar Pradesh Government has started a scheme called Lohia
Grameen Awas Yojana — they have put the name of great Ram Manohar Lohia —
at a project cost of Rs. 1,800 crore. They were asking for a loan of Rs. 1,500 crore
from HUDCO for 50,000 dwelling units. It is under consideration. This will be
sanctioned at the earliest after the scrutiny is finalized.

As far as the issue of West Bengal is concerned, I have the information - |
have to cross check it because the information has come just now — that the West
Bengal is not willing to take a loan from HUDCO as of now. But, anyhow, I will
talk to the Minister concerned and find out if there are any practical problems like
whether it is because of interest rate or it is because of the system or if they have
some other better agency.

The Government of India either through HUDCO or through our regular
housing-for-all scheme or through the Housing Bank Finance Corporation or other
agencies will be willing to supplement and support the initiatives of the State
Governments because the Centre alone cannot take up this responsibility. The
States and Centre have to come together.

If there is any proposal from Bengal, then I will be definitely look into it
personally and see to it that it is expedited. As I assured you, I will have a word
with the Minister concerned. I know him also, and I will find out as to what are the
reasons for not asking for any loan from HUDCO.

SHRI G. HARI : Thank you, hon. Speaker, Madam. The State Government under
the dynamic leadership of our Leader, hon. Puratchi Thalaivi Amma, has taken
several steps to provide residential units to the EWS, and has brought out many
schemes in the State in this direction. Hence, the number of huts in towns and
cities today has come down drastically. Therefore, I would like to know from the
hon. Minister whether the Government is considering providing grants to the State

Governments to make affordable houses in the States for the EWS of the society.
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SHRI M. VENKAIAH NAIDU : Madam, Speaker, I have no hesitation in
admitting that Tamil Nadu is one of the most pioneering States as far as housing is
concerned, particularly, to the weaker sections.

It will be heartening to note that during 2013-2014, 1,22,816 dwelling units
were sanctioned to Tamil Nadu, and I am happy to share with the House that
1,22,816 houses are completed. It is really a record, and other States also must

emulate this example.
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(Q. 205)

2 aTR® 3raR: areger off, @3 St o fawaR | oA foar g1 w31 St 7 3 SR A S 9
HEN 8, Sl B Aeg H AT U © (& a9 2013 H Sl ST JATD H HRA DI DHRIDN FeIT
off | riat fage fRwmT @t Iorifaes gRem da1 & iffreRal R o gR & 92 ARwR
fopar e iR yafa fopan rn, I "o @1 nft A I e TE Bl 14 T, 2014 B
Sl STAF 7 D! RATSAT H Ueh TG SR fban, fH Bl BIRarg Dl FHTG B
BT TR HAT TAT 27| AR AT 7 . ST KT IRATd IHANT T B & Hee]
H O B WHR W PR o o, W] 916 H 14 7, 2014 D D! ARG T I
JRIT H ORI SAHANT SRR PR e

AT STEAE : 37 Je Yfou|

N e 3Fa¥: IS IMMYR W f. <gIHT bl FIRTR BB 77 IRS SN B fear a1 iR

I TR 3T W HheHT It &l 21 g HRUA <. SaAT Bl oot arf gerr feram
areert Sft, fUoel Al PRI & Useufa WRA oMU & 9 §AR UL Sff 5 S9d
A1 A W gl B AT H AT HIA S A A1 v g p S Tl H Sl q@;e i B SR
S gdheH I R ©, I S© AW DR b FdY H Bl 94l gs AP IR D! IGUT B
SR H 39 GdY H Py 91 gs Al Al ST e DI AT BRI DI HUT DN
AR GOA1 @RS 37 ARIed], Wl AR aR Sff < el a1 Pel © b o9 I8 "el
T3 oft O X W H I IMAT ATI T I S=A Hel © B IR 9 B W I W
AREIR R foram a1l 59 aR | # qar @redl g & I aar IRwR T8 fhar wanl 5%
QORI Al AIRTR =&l fpar ar, wife 12 fawR &1 ge1 & 918 17 R &1 & g6
I TRATC R o e W Rie aR f&ar o ok 3% g ewmfes sRfd firer 15
oft| swfely S9&! a1 ARWR T8 fHar T, 9 915 81 S 9Rd g foran| st a@
IS NETHT & AT Al BT qATA 8, OId WS oadl e Blal & al Ieeufa 3R W=
3w H fguely i &l ==l R 8, lf [h Uop SRSfaserar &9 & aN ¥ a1d 781 Bl
g1 TR SHBT Yeb Hbfod 8 Al 7 a3 fhar 5, e v d 47 orarg 4 Y forn € b
Sl TRE B AT PR SH IR H 910 PR @ &l S Aol Saie SqdH of & Ui
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TN &, B89 S [dogpel WPHR T8 PR I ¢ AR I oS U 8 AN, $HHI RI-YT TA™
ARA ARHR B NG F BT o1 @ Bl
Mt TRE oFaw: ehe WEISA], AT HA Off 4 Sl a9 faan 8, 9 forar T g 6 are
H 14 A€, 2014 D1 JARD! AEAge 5 IA ART F AN AT SRR fHar iR R
SR AT Sft @ ARw & forg 791 IR SR fovar | 9 91d SMu Sru Sfard #
forat 21

e HEledl, S U4 W1 HS < A VAT AT, A JUAY b AR W BT 8, <Al
oo A guf & dRM AYad IS IARBT, TAA, JAMAT, A=A R qfhw S
SO H ARART SIS & A1 B W A GHAIER DI HeAN 8g ol 39D A & H qed
3R AFHE H#3A Sl Bl AT fEArT Argw b AR <9 @ HeqUl |l bl W T awe

There have been previous instances of Indian diplomats, political leaders and other

eminent people being subjected to enhanced security screening at airports in the
US. These include Dr. A.P.J. Abdul Kalam, our former President.

I would like to know whether the Government has conveyed to the
countries concerned that internationally recognized diplomatic courtesies and
privileges as also religious and cultural sensitivities must be respected. I would
also like to know whether the US Government has expressed any regret or not.
sl ge veRror: srege Sf, wedl @1 A ¥® gam @l fF A S A Roga I foman ©
fp ST ARER & faU aRe SR gl o, offhs] AT WaT 1 379+ U8l U9 H Yol o
fp I R 9 IREIR &R foran w1, 99 aR § # Sa9 fear i gamn fRwar =& fan
T P T b Il [SArifeds SRS < O gt ot 3R AR Il WUHSTTS, JATH
¥, wRATCe e # g o) fear ol gl e S srearti, AT SR W B ard
P 8 T A gedd wNae ) R &Y geard g1 57 A gest # g BT A
@ AT AT SORT| IFS II5 F VAl "Rl & gARIgRT T8 g8 2 SR 99 <@ 7 dEl ©
fop S A Bl AR PR G| SID 918 F 9 "SI T8l arevs Y 2

S8l T IR BT [aTd 8, S¢iid Afdeld 1 Gy &, ST 81l W&l § 3R T~
FHI W & S IR H IR MG & ard | & §l M9 S dal 6 fSeried o
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Ul e Ared 1 4 foranl # wear Al 6 A AN ged gAY g4 WRPR &
B g, AfbT gd B WHR 7 A 9gd yWrdl ST Q39 JHAM IS, gLl b R H I
WHR F HET 3R 7 ISR 7 39 91d I WieR W fHar g f6 3 0 e T8 8=
SHRI P.K. BIJU: Madam Speaker, I would like to seek a clarification from the
hon. Minister regarding the visa issue in Australia. The website of Australian
Embassy publishes the names of those countries whose diplomats need no visa.
Unfortunately, our country’s name has not appeared in the list of those countries
whose diplomats do not require any visa. I would like to know whether this matter
has been noticed by the Government and, if so, what steps have been taken to
rectify this defect.

12.00 hrs

SRt o wERTe Siege Sff, # qar e g b sw ave & o ot Aot § don SR
TR, U SAI ¥ & I A qrgeleRell 99 B ol N <9 & A1 59 A8 b1 AHSidl 8 S
g SHB T oM § iR R wrer T Aan, S AW T8 o €1 3 IR fguef arafelt @
A AN < & A1 T B & IR ATT-37eT T B 6

HON. SPEAKER: Shri Anto Antony. Please ask a quick question, if you have.
SHRI ANTO ANTONY: Madam, my constituency has the highest number of

NRIs in the country. We receive a lot of complaints from the Indians staying
outside regarding the functioning of our Embassies. I would like to know from the
Minister what steps she is going to take for effective functioning of our Embassies.
Compared to the functioning of Embassies of other countries, ours is the best. That
is the truth.

SR G RIS 7eel Sff, § Ul Gl Sff | e gl fb o &R e S & A
J T G ST Bl S UH B YhAlaoric 24 Hel # 3R 39D 918 Uh AWE § S odd
ft frera 2 5 o= ol 991 T8 o aT fh $9a d1age I8 UeT o [ TR Y Baee
PR IE | AP WA B UG AT AT B P 3H WOR B AN D qIE SAR WRART DY
R & foy Tdlis fGA-1d ™ R & E1 3T Wa AT 39 978 © foh & IS g 7F
forerd €1 ol et & I A YD U b} Y E| S9H g bEl ® fb YU, iR &
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A, TP AT & Ufy B TAT B &G I, I9B forg T Ared € 5 & H A 9w g
S AR UF B ol I A1E § IR S-S Sia19 Qg € 9 W Samh a1 €1 Sy a8 e T8

Y Fhd fob TR A B B @ B

SHRI ANTO ANTONY: Hon. Minister is doing a lot of good work. We are
thankful to her.
AEA Jee: A3 Sil, 3fveh! g=uarg fHel 1|
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12.01 hrs
PAPERS LAID ON THE TABLE

g =t o garht Rt e Wt (st e weR) ¢ osrener R, # fafaRad o
[UT JTeT TR Al g -

(1) @) T PRRA BR Hoava Reerd, T3 facell & a9 2013-2014 & ATND
gfdes & v ufa (R=d T2 st Axavo) |

@) 3T e BR Heava Reremw, 78 fieeh & 99 2013-2014 & q1f¥dH
orgetl @t e i (fR=t qerm sioh dvawon) dor S UR oraraien ufaded |

@) I FEfia BR Feava Rewmd, 73 Aol & a9 2013-2014 & HRIBIOT
P TRBR gRT FHIem Bt v ufa (R qen ofish Ao |

2 SwE (1) ¥ IfcalRad 73T B AT Ued W @ H U Ao & BHROT AW ATl
faavor (fR= o 3ol Hvenvu) |
(Placed in Library, See No. LT 1928/16/15)
(3)  rctar fawafaerrera, Areiar & a9 2012-2013 & d1f¥G @Rl &t e ufa (B=ar qen
SIIST HHROT) AT I TR or@raien yfde |

(4) S (3) ¥ IfcaRad U= P W Ued W I@H H Y fAeva & DR AN dTell
faa=or (fR=t a2 3Rel Hvenv) |
(Placed in Library, See No. LT 1929/16/15)
(5) ()  reiar favafdenery, Areiar & a¥ 2010-2011 3R 2011-2012 & AqTYEH Ufeded
31 UdH gfa (B qen s Axmv) |

@) el favafdemera, ATeiar & 99 2010-2011 3R 2011-2012 & HTRIGIOT B
WRHR GRT FHIET BT U gfar (B qm rsi H¥mo) |

6) S (5) ¥ IfcaRad TAT B GHT USd W I@H H Y fAeva & DR AN ATl
faaRor (Rt a2 3Rl Hvenv) |
(Placed in Library, See No. LT 1930/16/15)
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HAR 3R E wenfet w3t (sh @ vier uwe) ¢ oteny o, § fAfaRed o= @ ged
WR Gl g -

(1) @p) YRGE REER e oo, 8 fQeell, 5 faeell & a¥ 2013-2014 &
aifep gfiraed o1 U gfa (=t e il dwbeo) |

@) W AR faframe mieeRo, T3 foeddl, T3 faoell & av¥ 2013-2014 &
HTRIBIUT B TRHR R FHIET DT U Uil (BT qem s awm o) |

2 S (1) ¥ IfcaRad gFT B GHT USd W I@H H Y Ao & DR AN ATl
faavor (fR=t Torm 3ol venvu) |

(Placed in Library, See No. LT 1931/16/15)
(3) WRdTT SrwmER AR, 1898 T URT 74 B IUURT (4) & IfAId WRAT STHER
(e Fenge) M, 2014 ST 12 SE9, 2015 & 9RA & J99F H ARRLAT F&a1 1.6
22(37) # yHIRG U &, & U ufa (R qorm sl davv) |

(Placed in Library, See No. LT 1932/16/15)

SR qd & R dea & o w3, gue W sEiad # O w3Al, e, |
Rrerra ok e Ao # oW WA, URAIY] SHoll [QUNT § rew WAL e sfaRer fawmr |
o w3 (S1. s Rw) « w8, § Frefaled o3 |91 yed R dm g -

(1)  AIpUTd 3R llbRI<h ST, 2013 HI gRT 61 & I dAlh A (a1 Jo
MR iR aIfrcal @t a1f¥fes faaweft <A1 o faa=forl wigat & & onfl @t ge & forg
AHY) TER1 e R, 2014 ST 26 QR 2014 & ARG © OO H SR @I
A1LHLI. 918(37) W UHING Y &, T T Ui (R Jor sl o) |

(Placed in Library, See No. LT 1933/16/15)
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(2)  dreuTd iR Arrgeh AAFEH, 2013 B ORI 62 B IUERT (2) F A eREE
HET B1.31M.3272(31) S 26 GRR, 2014 & WRA & IS0 H JhIRIT gs At qen forad g
AT 3R AMBIY<h (HISATSAT BT FaRv) A<, 2014 F gAY FeNEHl B ARG
AT B, B G gfa (B qA1 SISl Hwenvo) |

(Placed in Library, See No. LT 1934/16/15)

(3)  oRgd WRTT |aT AfTH, 1951 BT gRT 3 DI SUIRT (2) & faia F=iferRaa
SffeRgaTel @l Ush-Ush Ui (fol o 3ol W¥ehvvl) [T Ueel W & -
(Th) ARG gferd Jar (dawt e &1 o) gaRn dengd fafH, 2014, S 30 feawR
2014 @ YR & ISUH H S WA A.HLA. 927 (1) H TbIRE gY o

@) YRA i dar (9d9) SR Henes M, 2014, ST 30 fQERR, 2014 ® 4RI B
RIS H SAfERgE v |1hl . 928(3) H Y gy Al

@) R yeme [ar (Fat e &7 faae) ardat denes fafee, 2014, 31
faR, 2014 & RA & A9UF H AR G ALBLE. 938(31) H TG g
|

(AR) YR YIS a1 (IaW) aradi aenes R, 2014, S 31 fGARR, 2014 ® ARG
& SYF H SIS AT ALBLA. 939(31) H THIRT §Y U

(W) WRA YN [qar (Fawt W &1 fuae) wenes fafeE, 2014, ST 16 ®RaN,
2015 & HRA & IS0 H ATAGA F=A1 QLB 101(37) 7 yHRa gu A

(B8) YR YRINIEG a1 (da9) deegd M, 2014, S 16 ®Ra, 2015 & AR &
RISYS H STERIEHT AT AL, 102(31) H Jh1Rd g o

(Ad) ARG a9 |ar (a1 S &1 Fraod) e fafrm, 2014, ST 16 ®Ra, 2015 &
HRA & AF H ARG F&T ALBL. 103(37) F UH1RE 8¢ |

(31M8) WIRAR 99 War (Ia9) |ed ¥, 2014, ST 16 BRAN, 2015 & WRA & JoIH H
STERTET AT ALBLI. 104 (37) # FbTG gY A

(Placed in Library, See No. LT 1935/16/15)
AFE FHEH e A9 # e w3 (ST, DY HoRan): Hl SUTs HIErEl Bl AR 9,
# friferRad oo Q4T ged W Rl § -

(1) @) [ER UHeE doae S8R, 9 & 99 2013-2014 & af¥ed fadad &t
Tep g (fe=el e Sioh HReRon) qe i o |
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@) fIER THIA Aroiae ST, IS & 99 2013-2014 & HRIGB &I AHR
R e & I # faawor (fR=d Qe ofreh <iwanvo) |

2 SwE (1) ¥ IfcalRad 73T B GHT U W I@H H §U A & BHROT AW el
faaRor (fR=t a2 3RSl Henv) |
(Placed in Library, See No. LT 1936/16/15)

(3) @s)  Fdcy fJenew Afaf, Aver & a¥ 2013-2014 & q¥® yfRded &F Ua ufd
(=t T2 3RSl ) |

@) arcg faerera afffa, vl & 99 2013-2014 & AIf¥S @RI & U Ui
(Rt oI QST AHR0T) T I W @I ufrde |

()  areg faemas 9, FIeT & 99 2013-2014 & BB &I ARDHR GRT
FHte B e ufa (fB=a dor Sirslt Awhvo) |

(4) S (3) ¥ IfcaRad g=T &I W Ued W I@H H Y fAeva & DR AN drell
faavor (fR=t Torm 3ol dvanvu) |

(Placed in Library, See No. LT 1937/16/15)
AT WA e Fae § Iow wA (ST, IWEieR Bofan): srener AR, § ffaaa
TS WHT Uodf R Gl § -

(1) @®) dfsa grer wre fsm $fega sRecye 3t Shrie caars, f$os yue
AGherdRy, TIAYR &b a9 2013-2014 & d1¥ gfades & s ufa (B
AT IS D) |

@) ufsa greT e fsm feae gRece st ShrTe Caarsl, f$os yue
AYHFaRT, STTAR & 9Y 2013-2014 & AMH oA I Uab Ui (fa=
T SIS HLBRUY) AT I W I aIeT gferde |

(M) dfed grepr yaTe fHsn Sfeaq SRecse i SHHRE Cararon, fesgd gus
AGherdRT, TIAGR &b ¥ 2013-2014 P BB Bl AIBR GRI FHIE Bl
U afa (= e sl Hwmvv) |
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2 SwE (1) ¥ IfcalRad 73 B AT Ued W @A H U A & BHROT SN aTel
faaRor (fR=t a2 3RSl Hehv) |
(Placed in Library, See No. LT 1938/16/15)

@) (@) S 8ifw WifewRm ¢fi (A% o), 4a8 & a¥ 2013-2014 & dT¥®H
gfider o U afa (B q2r s Axason) doi oaTRifad o |

@) 1S 3 wifeaRm ¢ (d%e o), a5 & a9 2013-2014 & HIIDHRII
DI TRHR R FHIET B g i (R T2 s damvo) |

(4) S (3) ¥ IfcaRad U= P W Ued W I@H H Y fAeva & DR AN drell
faavor (fR=it Ter sRst dvanso) |
(Placed in Library, See No. LT 1939/16/15)

12.03 hrs

COMMITTEE ON PRIVATE MEMBERS’ BILLS AND RESOLUTIONS
7™ Report

DR. M. THAMBIDURAI (KARUR): Madam, I beg to present the Seventh Report
(Hindi and English versions) of the Committee on Private Members’ Bills and

Resolutions.
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12.03 V5 hrs

STANDING COMMITTEE ON TRANSPORT, TOURISM AND CULTURE
217" Report

st Srffen €W (STeREme) : oteNy HEledl, # AF-TU faRur g, 2014 & AR H
Raed, wied SR WG ddeft Wl wfifd &1 217af gfdes ("= e oReh )

HHT Yol IR el g

12.04 hrs
STATEMENTS BY MINISTERS

(i)Status of implementation of the recommendations contained in the 53rd
Report of the Standing Committee on Information Technology on 'Norms for
the setting up of telecom towers, its harmful effects and setting up of security
standards in expansion of telecom facilities', pertaining to the Department of
Telecommunications, Ministry of Communications and Information
Technology®

HAR IR o wEnfat @0 (s A vieY gwe) ¢ sreme o, § ReER fawn, §9R SR
G AIERis! F37e ¥ Gd “CAlDM TRl Bl WA & oy AFGs, IHD BB RS
guTal dUT REAR giagell & fARR H G Al B WU b aR HOgEr G
Hee AT & 534 ufaded # sfafds wIRel & Hraad & I & IR H§ gader 94

e W 9l gl

* Laid on the Table and also placed in Library. See No. LT 1940/16/15.



11.03.2015 44

12.05 hrs
SUBMISSION BY MEMBER

Re: New evidence which has come to light in respect of release of
Masrat Alam, separatist leader from Jammu and Kashmir

A Jedet: 37d 89 SRl SR ofd g

IBSICNICE I ENCRRIER
2N SAfoRtfeE weaRte RaftRn (T7A) ¢ sreder AElQdl, H U HE@qUl 3R TRIR AME ded
H I @ gl Usd @3 el 9 59 wed H, Sfd 7ERd M| B Rer fhar wan o 5-

HIR WPR GRI, F91 81 I8! | Bl I Bs LAl YOI I/ R, YA AR W R AeAT-
3 ITRT TR I 30! a’e W THIR fhar o @ o 6 a1 fifesy fie €1 ugelt foedt
T8 e gRT RAeer @1 4 BRa, 2015 HI fordl 8 | o faed # W w9 9 Icoifad
e T & & S A e SfiSR 8, 98 B @ ToR H AF-U 8 GBI 8] 3R ARPR ATel
g 1 dER U RS SifeR g9y fban i @ifey, fadus & diioR & ded aifd g9 dfwd @
AR fEeT fpar S| S & Wy 7 AE B SR € S frendiy 7 wadt a1 foran g 6 w9
afrerd @1 Rer fvar Sy iR [ J31e™ Bl qarn S| S9 wwy, o W 3 ffesar ford) it of,
TH-HIR A5 H Uiy AT T @ A7l o fR IS # Usufa ores @ear € @ R o
AR B FRER SR et el 8, S0 IS H AR FAT Bl 4 B F 1 AE db I
M SRE-HWR S H el Rl AT| 3R Y ARHR dTed! 1 I8 (S HSY QAERT §9g Bl dlfh
I Ffdd DI Ol § @ A1 39 QA1 fAfESdl & SMgR W A U Iod 8] gsell U © b R
3MMUe! 34 ISl ot Fa el & A1 AT Y8 D5 WDHR Bl et 781 € 6 o9 Ieufa o 94
IS H T j8 B Al Ul Rt foredt oy, U9 Afdd @ an # R 9w faviet qawie fean @,
3T Yeb HEIH T 41 S 3ieR i §9g el fhaT? IR AUhT 36 ISt &1 ga off a1 fx
g WM 81 el 2 P Far Mue! WeR Bl v off Fa¥a e &1 Rer a1 & fog| s
2 A ¢ 6 I fGg S 7 S aawe 3 o, ug ued 9ed # 9l 9ewi & gRT ORW 9ol
5 oI 98 9o $H TS DI RIS B D (Y QAT AT AT| 1S IHBT WELIBIOT BH AN AT
g, FIfP IR WRGR dTEc A1 98 Udh A & SRS # QR 3 R3S oS rara wadt off &iik
ag afa Rer & el (aem) g3 FHE B QY| FERA JATeH Sl 1o ReT gall &, 98 Wk
T feg ool R @ el @ FE @ & 6 § BIC O ¥ T oA # Ugd 1 gl JAHA S A
e & o ok Igfed & Al | waae fa ol (@ragm)
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AT A& : SRT ffaR # S el HI90T T8l <d B

N SforRTiee AR RifdR: w1 I8 MU ERT € P S I9 Ue e H RIS SR 59y
FI T8I fHa1, SHBT TAE S DI ST TS AT | RIT MY 59 S B PR HI? 89 IADI
BT 5 A& H AT &, U DI Sl ST 18] 8] 89 Q¥ P THAIE T8l BR qbd ol 84 39
W WG TR 7 {6 MU T 7SN # a8 RS offe] sy i el fha, o9 Isgufa w $9
FHY H AN AT| S DI ST DI SIA1d ATy | 84 Igfed & IR § Yadq el areg| 4 o= DI gahdl
3R 3RISdT HI Uaa &l alfey, &H e aTey|... (@agm)

A S7e&T @ BR ISl WX | Dl qlel Dl Sxd T8l 8l

# @.JuEITS SR 0. W W 1O BT SWa 98T § Hag F B

e e TR, A SR IR TN SuTEE HA dn W & wAt (st wH. ddwn Awrg) -
fed, B ol 9 PIS 3mey SR SuSy Tal arfeyl.. (@auE) g fheft I Susy @ anfee| N ug
Hel © fb Aen TR B, 3@ difdcadrsyl T8 &3 @rfey| I8 w3 S 74 1 aae faan g a8
T Bl S Fer © 5 # 98 ¥ Ier .. (@rEe) o dnT W ard gig L., (@) s
ST St o, 98 91t e 2. (@agm) #9 Wia) 9 dem @ Rese @t g 8k A Sdd 991 B
A o 9@ S W @l IR YR H geT a1 Y8 HA Sff ¥ 9 AR H 91d Hi e Y8 #A St Iy

[T A 2, 3T ST 987 BT 2| 9T FUT A T BT Y d7 3719, -T81 dl ol ovx daded i1 | 99 fe

I 9 31 o1 & @ IR $Heal IR B 9% 98 A& Pl A PRV | 37T AT Hel 34
e WERe S| R B RE FT BT AT & e T SR Q9 @GR F qEsian s o
PIS AT & el T Hacd JG A A, A1 HIF RFER 8, R a9 8, 99 & I g | 39
qIS PIs ARAT Y dl BT BT| ASRATSS UifoTlchel PIHT B I Dls BIIST -6l 81N, dfeh I
DI JHAH B BT .. (F19ET)

$it Safoifeca weaRma Rifern: sreme wEien, 99 Wy AIsgfa oA o, e @ 98 el 59y
gg A1l (r9em)
AT STLE : 9 e A el eidl &1 37 @ 93 gy

.. ()
A Jtemet : HA S 7 e § % g # St oneR & aade S| A R AT DS A ST SR
3T AT AP g, IS Al T8l 2| 3T AN 3 a1 Bl FASM|
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I el g fb gari?1l  This is not the way.

Dr. P. Venugopal and Prof. Saugata Roy may be allowed to associate with

the matter raised by Shri Jyotiraditya Scindia.

ST, feRe §. Aidad! (srEAeER) @ AFF e Jeiedl, H Y DA D AIH A ATTD
AR A AN ATedl § 6 aaE 9Hd A ORI I fIgd SIeT Bl &9 18270 AIMEE
B 8, Fd1 9T 23 Ui A 4172 A 1 R MEIRG 21 399 9 2926 HITEE
faera @1 Myl T[orma T M fotffics @1 & St 2. (araem)
AT SEA& ¢ H |a USoi< AP <b Y by 8, v afed, # qrg # |
S, fBRe @, Acat: W gl & fou gfafeT 14.35 faferma &g der 9 @t
JMATIHAT Bt &, 4 # A5 2.63 faferaT wfdsw Mex A9 @ o mgfl oRa &1 # SR 2
9 BRU 11.72 fform Rgfaw Hiex I 31 oMyl 781 81 ! &, e SR 2422 @
AT ATt WIF fAfShT 18 = €l agd< ToRd affe F 8 9t Y & BRo T 1078
HETe WA & forg ff gfifed 5.4 Fgfed Hiex 49 @1 My S 5, it ardes g
AT arl 21 W A [Shy oS WA &1 TN T ddd ORI 9T & Y afed o Sl ®
forg ot emweprr 8|

ST ART 3fTUeh HIEH I WRBR A Y 2 b [or H g IwreT 9e & &g
e T S &) W S BRI Sy, O ORI 9T & J(elrar 37 Al ol 1 faggd
Hehe R B b | gaare|
AT STEA& : 3T AN 377 3R SR 3R § B FAlA| § qR-aR a1t & g b o
IR H TH-ATST BIST T8I YT Sal gl S #Aex 3YB! SSMT 8, SS9 ddd oAl I9I |
IOMT BT B MY T BT QT Hex e &,
SHRI FEROZE VARUN GANDHI (SULTANPUR): I would like to mention

about the Food Security Act... (Interruptions)
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AT 3tee : 7 ol SR Sffar wHIE B T? oMY &R BIS-AIE) 9d W WS B 9 8, 69
Tgdl W dren 2 gsorie A fSHsrems; fRd 91 S A Sodl B S¥ dR-aR < g,
o1 TE B B H g H TS wel|

SHRI FEROZE VARUN GANDHI : The National Food Security Act which was
passed was a landmark legislation in 2013 has still not been rolled out in a
majority of States and one of the reasons is the identification of the beneficiaries.
While some States are looking at self-identification, some are looking at the BPL
census. My proposal is that the identification should be done through the SECC,
which is the Socio-Economic Caste Census.

I want to make two humble suggestions. One is that, although this is a State
subject, if proper timelines can be agreed upon between the States and the Centre
and also the training of surveyors needs to be taken up very urgently. This is a
very landmark legislation to provide inexpensive grain to two-thirds of India’s
suffering people and to those who are suffering from chronic hunger and poverty.
The Act stands at an inflection point at the moment. My only request is that if we
could have some sort of larger debate either from the Government or between all
of us in terms of the roll out of this National Food Security Act. If this does not
roll out, then it is a disservice to the poor of our country.

HON. SPEAKER: Shri P.P.Chaudhary is permitted to associate with the issue
raised by Shri Feroze Varun Gandhi.

SHRI SURESH C. ANGADI (BELGAUM): Since the last few days there are
heavy rains in the State of Karnataka and because of this most of the standing
crops and the crops which have already been harvested, livestocks have been
damaged and most of the farmers are in distress. The Government of Karnataka is
not helping the farmers. I would like to request that the Centre should intervene in
the matter immediately and come to the rescue of the farmers in my area. They are
facing a huge problem because of the rains. I would like to request the Central

Government to make an assessment regarding the damages caused due to rain in
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my constituency in Karnataka. I would like to make this request, through you, to
the State Government and the Central Government. Thank you.

S ST YHTeT ARV ATGa (JTehT) @ ALeT HBIGAT, THITH dIRE & DR QX o § 9N qare!
o gl 39 [Pl W g0 §@ a_U1 B 9 § R IRY b BRI, JHM B DR, A D
HRY IR FHINI & DHRU IRAT WHAl DI BAA B JHAN [BAFl B gAT 8 Al HAM

3TTaTdT €, d 3ATST |1 R 81 G PR 40 §Y 8| T8 bl Wl I gl &, foreled b1 9r
THA TN 1 oM Fra i e # 2 ofR gefl 81 Wi Suar &1 a_e I8 SMuaT 37T
g 3R 4R JHAM BN 2l W IR B8R, SR U, ufees §dl, STREvs, e ue,
ERATUM, 37e Y, U, JORAT 3R SREUS # AR fhaml @l J9TEl g8 gl 8§ By WRBR
F AN TR T B AR S wefae smuer SR fAereR @ e § iR sy S Wi
THAT B! DT AT &, Td PR B BAA! BT Jaraol (Al B AT Y1 397 IR H 17
BRI A d TR & [ ST Y AR B S garmasn G Syl 80 IR IRHR F T8
3B T Tl fhdM 8RS @ ST &, fha AR S¥ &) gs& g, SHifely 897 39d
forg famht & 21

SHRI GUTHA SUKENDER REDDY (NALGONDA): Madam Speaker, I thank

you for giving me this opportunity to speak in the ‘Zero Hour’ for the first time in

16™ Lok Sabha. %1 witer & fob Yera w@st oft ot ger wiog €1 § s wexew qory & ar
AT FTedl gl A wRERE W for 7l

fed, TR, ASPHS! XdAd 184, S TS I H 8, 3 HREUA & 3R T8
T Yo ST g, R o) arse & oy vew I 21 99 A w9 7 o 9 Reaawe ot
g, 39U UBcl H e} Wi Yerd AR BT Ao 21 39 dHIR, ARPST Xdd AR Bl R
fefas 3 ara ax RibgEr (fas & oM & aa 99 Radve 21 89 s9® aR § q-dib
fafeeat W Yo@ W= @ fodt € 5 a8 &m @ w0 TNl s vEd fUsd 9 s
AT TR | & 18 o, S9 TS HaHT $ER SR FATS(CS Mgl JaHT IeR e @ o, a9
#§ qgf & S 9l ATl SHD IR H AUD #wH ¥ AW Rade © o sffeved) fidTr
REPS! Yerd g b1 Ricbarare fefas 7 wnfiet fbar smul
3t oee], e (WOIEmR) @ STedeT Heledl, IS ST A1 & d8d Wilfore Y7 &1 33 Ui
g ST | BT A 2l offhd T aui H A @ it a7 g\t o s g,
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fTe PIRUT /MG, TN, Sid 3R Sig 91 @ oy Wa=T U1 gor ©l 59 oF &l 9a §9
Y- IR Y B HIIfeTes A 2 oG 40 BWR 928 ¥ fhaliHieR 8, STel WR SRMEr Sl
BId 11 BAR 660 TPAMICR Tl BAN Alh FHT &5 & Talell dedldl ¥, I@iel e AR
AT &b & &1 H 40 @ fhelfieR &1 Ueb YR SiTel 8, Fored f&Rur ot gt grofori
T STl &1 SART 37T AT F A G4 St 9 I8 3rmuE g f& f2vor gofa & 9eior &
g, SO STa @1 I fRRUT SRR & W W CENT B B B fBAT S| FHRT M
TE R e ©

# G AU (FERAYR) ¢ WEIS], W Al FHT & WERTYR SR § Rrarfere udd
siaasil § for1 gon 2, R 9 sl Al Freertt € S fp ag, e ok W g
JATT AT 981 | vt 21 57 9 Tl & IC W fUgel T 13 auf F 31ag T ¥

3N TR BT 81 V& 1 3dY WA B T W IRBR bl oNHIT IS B8R BRIS U SISl ST

DI JHAM TS Tb B bl &l Ta¥ BRI D AU H g 349 e Il @ &l s o
TR T SR e for F| aef emur bt a § ARy a drer Smaret Yo &
PHRATE DI AN BN 8, A Il Il QY 719 aTeli & RIATH Toi-Holl Jhad qof H QY
ST 21 98 984 & JRISIhdT &I AR ol gl 2l 3% JafaRer & o &fd ugd & W g,
SUD WY & Sl AR AISS A8 8, T 8, SIb DRU ERAYR SUG DI FHR FD <
TSt | SIE-SNTE W STy W ¥ e’ afell SRl ¥ SR e U RIfy S &1 8 2 6
FERAYR H 37 S BT A1 9gd & qeehel ol M7 &l

39 G & U s WHR & TR HAeld gRT Uh URHHcd fhrang
Aféfthere =AMLY BIaT 8, Sl S <Ml & U1 T8l | A AU JgRY 8 b PR 369 W H Al
Tl BIS TH.IMES. L. BT 73T X A1 R WeE. § 39 W A9 B S HRad g7 39 a4t
PRD PHIRATG DI S| IT4 98 T 1 g fhar oy, ForaepT Jaar SR 0¥ & ARl Bl
ugd ¥l g=are|
A e : S [T (98 310 MU 7 99 T St & AV & A g
gl
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SHRI C. MAHENDRAN (POLLACHI): Hon. Speaker, I would like to thank you
for having given me this opportunity to raise this important issue today.

Our hon. Makkal Mudhalvar Puratchithalaivi Amma has already insisted on
the construction of two dams with a capacity of 9.5 tmc at Nallar and Anamalaiar
by fully utilizing the water received from the Upper Nirar and Lower Nirar Dams
at a cost of Rs.1540 crore.

The water received from South West Monsoon in the Upper Nirar Dam is
now diverted through the Solayar Dam, Parambikulam Dam and the
Thunakkadavu Dam and finally it reaches Tirumoorthy Dam through Contour
Canal after passing through a long distance of 120 kms. Due to the long distance
of passing through the water to Tirumoorthi Dam, the loss due to evaporation,
seepage and percolation of water is high. Sometimes, during the rainy seasons, the
water flow will be in excess.

To avert these losses and for managing the water effectively, another canal
should be constructed under the tunnel at a length of 14.4 km. which is necessary.
Hence, a dam is the need of the hour at Nallar which is situated above the level of
Tirumoorthi Dam.

Also, by constructing a Dam at Nallar, it is easy to install two sub-stations
with the capacity of 175 MW each to generate 350 MW of electricity and the tail
race of water from the power houses will reach the Tirumoorthi Dam. Due to this,
my constituency people will be benefited as desired by Makkal Mudhalvar
Amma.

By this, additional 5000 acres of dry land will be converted into cultivable
land which will immensely please the agriculturists. It will augment drinking
water to the nearby public residing in the surrounding villages. Further, additional
350 MW electricity generating units can be created and the existing loss of water

will be minimized and effectively managed.
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Hence, by considering the above benefits, as suggested by hon. Makkal
Mudhalvar Puratchithalaivi Amma, I request the Central Government to execute
the Nallar and Anamalaiar Water Projects immediately by allocating a sum of
Rs.1540 crore to my Pollachi constituency at the earliest.

I once again thank the hon. Speaker.

HON. SPEAKER: Shri K. Ashok Kumar. Are you speaking of foot over-bridge
on railway line? What are you talking about?

SHRI K. ASHOK KUMAR (KRISHNAGIRI): Madam, I will take only one
minute. It is my constituency-related problem.

In my constituency Krishnagiri, the widening work of NH7 into six-laning
is under process from Maruthi Nagar under Perandapalli Panchayat to Pathalapalli.
General public, employees of SIPCOT-Part II and near about 2,000 students of
Panchayat School (Telugu), Panchayat School (Urdu) and TVS Academy School
were not able to cross the road, either of the side because of road divider. No space
was provided for crossing. No "U’ turn was provided
HON. SPEAKER: Road over-bridge is a State matter.

SHRI K. ASHOK KUMAR: Many road accidents take place at Pathalapalli
junction daily. There is no "U’ turn in between Maruthi Nagar and Pathalapalli to
reach hospital easily. Public have to take ‘U’ turn for reaching Hosur and
Krishnagiri, which is an extra one km.

HON. SPEAKER: It is a State matter.

SHRI K. ASHOK KUMAR:Hence, I would request you to construct a "U’ turn in
between Maruthi Nagar and Pathalapalli for vehicular traffic and an Underpass or
a Foot Over-Bridge with lift system, at Pathalapalli junction for the public.

A Sremet : 57 e Qg SN, MU 9T HE ATEd §, AU ANMCH A W T8l 8 @ 2
39 e |
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i e RSt (efEor Reeht) : srener wEgw, FwRed TSsT W RF At &1 e <
IfRY, YRT WRPR IR fGoell WRPR STHT a1 A6 St T8l 8 MR diede IR TR a4l
feurciicy 4 - Iy, TS, TSl uA.AlL, ool vsffieem, ware™, wl feurcdes 4
PiTode IR TR 3HSR & g SWisSl W S 8, d a8 dIbeR 8, araad 8, b i,
Brs A 8 el duRied TSsd R Aol el =@y, STdl Al 9 SR digde
IR R AT W G 8 3EH U U1 AR ® S feurcie & 8RR iR & srferer
g 9 99 dicagedl 9 Hady, S HuRl I dicde 99 W SWiiey Gd 8 3R A aore
P f2E ¥ D! IRATE <A Bl 7000 T H B FAH TS WA ©, S H ATBd B
aqrdl B Had 10000 FUI I B| ARG I T USR & D4 © b A1 T T S W g,
TSl IR A ST B 3 HHARY Tlell TTb & B1H Y @ I 9d U < IR dIShY 3R
g TRT 3R SF1 B A W AT B A5 | I 18-20 AT D 92 & A DIC 7 A< B
37 © b 5 T¥T A W& HUdcy) d Wil 781 ol | & fSurcic # 500 A 1000 AT digae
IRE R 8, AP Py AeSd W d! Ivd 8, e tved @ Jled & SRA 9
B T, S URAR & Tl DI WDR B T8l ol gl § BRI {987 Fo P 39 IR
& AN BT YIRS & ST a1y f9d BR1 31 39d! I &l Sharl g Sl ol &
JIPRI H Fe-@Ae T W T R Ih A dore @ @ o1 & T T D
HYTARET ATl P IR & ST AT(BY, T8 AT AU AEHT A WRDR 4 (e 2l

AR oy ¢ S fhdie 4. el B 2N WY g gR1 oY Y vy @ Ay dag
DA DI AT Y& DI SR B

i WS FAR T (BISIAT) @ A AT HeGdT, § SRES & PISAl GHG &F o
ST B Y WA &F DIeAT H 9 et - drexd], FIRSE iR s9Riem fdl & $o 9
A Bl g IS WS & I HEdl TS W@ ¢ [ M & 3w ant arg o g7 e el
Il I T &F H DI dsd [AETed TE el 2] FRES Y P WRIDY JFI0T a5 e
& WPl W Sl frser gon ©l § A # St 9 enve Wi 9 STRIY HIAT A@TEdm g 6
AR GAGT &5 & Ifdd TsH drdd fal W s ey @re & dur w8 §
MUY Y FRD DAl ARl g [ Ds WHR 39 vy R fFaR & & =1 o & =«
el # g B e Wiem W faeR € R qadl § difh I8 JER SR AN IS &
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48 B Sy 3R & SIeRd el X8 S| SRy # Y: Ueh gR WRBR A AT H=AT § 1 o
& = el # o= ey @em R SRR @R &
SHRI BHEEMRAO B. PATIL (ZAHEERABAD): I would like to bring to your

kind notice regarding the dire need to sanction financial assistance for the
development of a massive Koulas Fort situated in Jukkal, Nizamabad District in
Telangana State. The oval-shaped Fort is situated on the Sangareddy-Nanded
highway on the border of Telangana, near to Bidar in Karnataka. The history of
Koulas Fort dates back to the 15™ century during the rule of the Kakatiya kings
spread across six square kms. and tucked away in a corner of backward
Nizamabad district. Constructed in the semi-Dravidian style, the Fort has the
potential of becoming a much sought after tourist destination. Koulas dam is about
20 kms. away from the Fort and attracts a large number of migratory birds during
winter season. River and thick forest cover give an “Amazon look” when viewed
from the Fort..

HON. SPEAKER: Not to read the whole thing. No. I am sorry.

SHRI BHEEMRAO B. PATIL: 1 would take one minute. Another major
attraction is the Lotus pond spread over 500 metres. Fort temple and Dargah were
declared as protected monuments by the Archaeological Department.

Keeping in view the above mentioned pathetic condition of Kulas Fort, |
would request the hon. Minister of Tourism and Culture, through the Chair, to
kindly take immediate steps for sanction of financial assistance to promote tourism
and to protect the ancient culture.

AR oeae @ 3 W PUR UIIST Bl A & AR T R IO MY vy & Ay
Hag B DI AT UG Bl SR 2
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N RIS FRRAA (W) : eyt wRe], H IO & WaR &4F ¥ Il gl a8l W Ud

g gda M & W gl IR H ANE MY & 918 98 qON Sl I gl agf w11
JAE BT BT B AR T O S & fag <@ ek faqw @ @ oM E1 AR e &
AT W Hefd I8 e gl WPl iR Ried #ATed 997 a9 Ud ugiaRer JA1ed | it
AT BB SHATE HI RN 8 S8l IRAT 98 Cel-9gl gl A a9 w41 St &1 it g forgaw
fen & 5 Wb B Al B Bl SrgAfd < Sy aifs g8l wR dared o Wb, Hifeh AR W B
e foceft wiesw o sfoe 9 W9y w@d € 9 98 g @ fog o E1 s ' 9 A
e 75 S Tl 99 21 S A9 faeT fpar on f6 e sue! IR fRIER &1 W < arfe
wied @ gee I ff U B T B 9D 3R TH WIF BT Aed W 9ET O Wd | AL AW

fded g1 g=rara|
S fohor @R (ASNTR) (3ieder HeledT, # [T B WA Y dgd WINIH 3 W G BRAT
e g 5 N S 7 Afcwma Jaed & 9gd B §, Siae]] dI 9gd B 8, Wl el

vRart #1 By Medical Professionals, I do not just mean doctors, we need more

nurses, more lab technicians and more para-medical staff to meet the healthcare

needs of the country. S ST1 dags fham 1 g, IS99 I8 fe@rn w1 2 6 Sfear &1
UTgerer H 10000 HI I W B 6 Sfaed &l I8 Al Tavsl ©l ¥Rl f$AT H 10000
ANt W R 3 Sfaed E1 TEl S gvads o off 99 gy €1 § wem e € 5 R aE
FeTe ¥ o9 Afsha B 100 W TerdR 50 HR & off, O 89 9d §9 U 3MY | s/
Igd T & ST Wit BT g R F 100 fmar o7l anft g1 & % <o § 9gd ST "eras

fR & 50 @} ® g1 When we need more doctors and nurses, we have to increase

the seats in our Medical Colleges. On very flimsy grounds like there is no place in

Gymnasium etc. IR Sh FAEEH H YaRg] o <1 It is more important.

Madam, I want to say one more thing. I think for Medical Practitioners, we

need to make two years of compulsory service in rural areas. After a doctor passes
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out, pro bono work which people do all over the world. @RT 3THIdT 96 AW g1 TR

9 A I-Ws H, B uferl § Sfaex T8l fed| [ think we need to consider this.
AT Iemet ¢ o o g drad o ©f. e dhdedr @ siEdt fRRe WR g

IO Y A9 & A1 Hag B DI AN T&H Bl et 2
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12.33 hrs
STATEMENTS BY MINISTERS ...Contd.

(ii)Status of implementation of the recommendations contained in the 200th
Report of the Standing Committee on Transport, Tourism and Culture on the
'Development of Tourism, National Highways and Water Transport in

Kerala and Cochin Shipyard Limited', pertaining to the Ministry of Tourism”

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE, MINISTER
OF STATE OF THE MINISTRY OF TOURISM AND MINISTER OF STATE
IN THE MINISTRY OF CIVIL AVIATION (DR. MAHESH SHARMA):
Madam, I beg to lay a statement regarding the status of implementation of the
recommendations contained in the 200™ Report of the Standing Committee on
Transport, Tourism and Culture on the ‘Development of Tourism, National
Highways and Water Transport in Kerala and Cochin Shipyard Limited’,

pertaining to the Ministry of Tourism.

* Laid on the Table and also placed in Library. See No. LT 1941/16/15.
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$it s AR vy (MRSR) @ A sy Agen, # oo sIREs oy & RIS e
JAT &F & AT gare, FIRSIE iR STpRI, 397 &3 § 1. TH.UA.Ud. Bl JedfhT & day |
3faes AT w1 @redn gl 98 fawy s 377 & qgd W @1 TR, SR emaR H ot <
T Bl g8l B Aedfh T ga-l Sor R § ® f6 ufa fheiificr & q1g el ard =8l 8 e
2l Sud Wt 9t foew T I8 2 5 daR Rrem & Mt yde & ofadta aelt damaa & fod
ff ST FT Tead HH TE FAT Tl g8 dLUA.CA.YA. BT U IS AT S1Y qMfeh agt
P AN B FABT A S Fhd | 98 SUATE JUTfad &F §, I8 A My faed Bl

Y drel &1 gAY o, s oy sgd-agd g=arg| ... (aem)

AT NeA : AT S A1 g 8 o8|
... (@Er)

St I TEA ARt () ¢ Ny HBIGA], IS YN o¥ H UM &5 ® SlfBAl AR URE
AREY BSATA W ST g 8] §7P! a1 ¥ WRIPRU B Pl, IS d@ DI 3R 41U,
TIRE < H WeHR! Fag] € sdH! A0 Bl @ 2 A I Bs WAR & HHAN §, ol
®Ig Jagr 7o T8 e 21 A g9 oy aRIeR AT=le HRd @ & 3R R s 4 A 99
X Q¥ W AT WR S I8 ©] ISP Dls B T8l Hedl @ AR RERR B & 91§ 9T GerT W
TE frerc ©1 351 |9 AR BT ddY ¥ < H A1 I AN FSdTdl W S © &l 39! Af1 98
& 3fea g1 g7 e Augd @ e @ W qEE T8 fe B S W S WRER |
3 2 fh g7 @it @1, 51 urivr & SIfhAr A1 URE ARSR BT BT B 7, IAD! Sl AR
g 99 W i WReR fFar o agf Sifeear a1 e @t S+ gl et g, a8t Tia & drn
Hl, W A B a8, 39 W W o WAR A S .. (cFqem)

AT Jeaet 2 AR I8 XY T, H 9 TS gl AN W AR vy o st W cEd Aed
@ AT TG B DI TIAN T B e 2

... (agm)
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PR gs N T<d (FIRYR): e Heiedl, W g &l Uh-Ush & ARy 8, oifdps
S # Yo Afd faRIy & ol a1 R b [y Usl Wl gall &l gaeidvs HiY Jar & ©
3R T8l & Wifere AR & SR g8f W Ul &1 98 TR dhe 2l aaq[ &1 I8 Rafda
g T osr WY uferTe AR J'l 2-2, 3-3 A SNeTEl &1 & oy AR &

A T e § 6 onft S a1Rer g8 ok St AW @vie ganl, S9d IR0 H 70 |
80 URISId HHeT B Sl JHAM TIAT 8, IqD DHRUI A [HAM 9870 TN 2| =aEvs Dl
IRA TRHR & gR1 Ry davt faar s 2

T 31U AEAH W HRA PR F (e 8, # Hol A% B Bl a1d 81 R @l g,
AP &S TR Sl TS oM 8, YN Jeoi@vs & [BAMl & TS Dl A% AT S, I8 #T
SIERACEERECER ]

S & A1 T8 W U DI WA BRI B FAR JeldUs Bl U YaquIe fmar S Bl
U BT Wl g @il 3R Al Bl 8 SR Big W 4T B SHbT 7 TE BRa g,
FIfH, IFH B F1 g1 W T& 7l A 377s 7 4 Ry 98T § 5 9Ra WRaR =
HI WA DI PN BT T Y& BN

dgd-9gd gIdIG| ... (Faum)
A Jemet ¢ 2Nl el Uroe | 39 SUHT 19 A-T TS hRal < T

st IR 79TE s 1 PR g (8 I @ 91 TAIRUE SR B g JaH @
STl &1
St At qrow (M) ¢ reger wElGw], gyare fb MU g3 39 Y DA b JqAR W W
&3 B TR @A BT VS AR Y& Ham| A A9a &7 1 Us faey -9 RRiedt 2
gl gfday ol BT IUTET 12,700 HIMEIE &, PlAel b1 Icdlad 83 Ao e & iR Sfgl w)
T, WHUE WA By WK ST WG &1 I AR A5 W A9y &9 & fde™ &
BHRO A 8, W AT & A GG 8F H AR UG D BRSD W §l &7 H bl = I 4
FAoa 9 @ fY 99 2010 H WRA ARBR 1 99 UG GATER] HATAT Ud WK SERT HATAT DY
YR APITbR AT BT TTed fhar o, = 09 @ 10 BRAY BT Yguu iz & T3 feer-
e IR fRd & 3R 03.03.2010 BT WRA FABR BT AU I
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3 W Fed & AgH ¥ 99 Ud gafeRer wA St 9 faed § f5 RERien @, S
ffeaa w0 4 UguURIed 8 9@ ©§ ISV gad a9 & ol 59 &5 H & g RAmiR &
SN B BT PUT B AR ARG S gRT 59 &= H G9! ¥ A B BRI Bl e <| gadra|
$it wewr A (qdt faett) : oreder #eican, U WHRIT AY &F A ¢ SR ool W IW o HT
It T ft B9 R ® 2 IE I R # 9 g R 9gd R W 7 iR < @t
T BT T &9 & folg aga & Jraede B

JTeTeT HABIGAT, SI9 Pls AT Wexd HAT 99d § ol 3BT M qF 8l 8, DS

qIsd IR §9a1 A SHT M T BT 8, Dls FATd-d9 HAR §9d1 & Al SADI

Mt T BT | FA-BR HAR & W 987 Il 98 T Bl Bl FA-HIR HR d&eid
%Ed 8, W 8 W8 IR d8 3ifthw ol el qeerd @ <Nl & I O WA Bl © 1 S
udr 811 © 6 e wawn & forg fohw oifftha & S| 311 orRiw © ok # U8 Ry swferg
PR BT § Wi AW < Bl Sl GBR 8 &1 & Se-Sd G AW & a1 Sl Al Aida
T §, T 3Tl AT H WG I AT TE R, FUHRT g T BN W, ST o a8 Bl g,
I FHEM i 8l Bl €] STa Hlg AFS G & A G8 AU BR R YT AT F1 ol
gl o A 4 B &M B 81 € a1 SS9 e [AYRT ogdr g1 o9 BIs =371 |ai¥g
3T & A1 I I8 Al T el e {6 U -9 $M Wb gy o, (59 M W & <1 ©
3R ST BT W TA-TR TR W S s 2

H ARBR A ARG HRAT A8 b a1 89 YT DIy UTGET W& qhd © (b AU &
# gr forg e Sifftd @@ &1 9? #9 wE tA . @ 9d 3 B 7 FE fF T a5y H
<1.UH. 30T BT VS S I Bl SHA AN DI Ul Bl © b 9% Pl o 57 W) e
H I8 T8 Tl...(FaU) By AT GG BT W © [P Sd T8l AT WaE ©l... (Faem)

31egeT HEledl, MY A RaRe FHIIYI § T BT bad ol < &l gl o facell #
T ARBR ST 81 AT FAIq .U Y. AN & A R ARBRI T Sl B By, TH.Ue. TS,
9 Sl ®H Py, g8 U TA.UA.QS. DI el UdT 8| SU g8) Bl YA Yeb-al el b foy o
ECIESISIR

A IMUE © fh 590 W euH four Svl s < @) wafa @1 i oft e R
A4 BT TRAT 40 fhelMieR &1 8, S ®el W o # q-diE € o S 81 Afe St
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P TT BT & 1 AN BT Ugt & a7 a8 9a1 wohar ® f6 9 39 i # and| s99 9
ferepd 81 MUl 3)1 o RIg © {6 S AR &1 <. (Fragr)

AR e 3 JAfRE AR A, S dQue g A Tors GE eRaEd, s R
dIex], Sl HAIS ISR, Pak o 8 awad, s i 1w, S [ J4E 99AT, A
Y 3TEATad UG &l 3is] arent &l A1 #4289 Ik gR1 SoIU ¢ Ay & A1 Aag B Dbl

JTART e @ I B

. ()
S Bieers AR (ATeQT) @ AT Jedel Heled, MU g1 Y Y& H aleid &l Atepl foaan
g, 3@ fou # U 9gd-9gd g=Iare <l g

<% Bl [ fHaml & Wd A bR ordl g B € < &1 s=ardl &l 98 WY
I AR Ml 09 BT YT R B T A # A & 9w @t eraelt Ag ¥ fha & arar
forar T o1 fh IS BEA B AN Hod DI S AT AW AT QA R, 59 ARBR B
 HEM B N E, W AT R ATl I Bs ARPR A GO W YOIl B AW ugan
& M W AT B S B D1 et g1 foan 21 fhar srae d R q9dR ©l
& & Tl & oy arew Al &1 gema?
AT S : Wi, 3 ORE 7 UG | AU FAT Bl dled &7
#t HITTAS FAR: IT WHR R I8 A [HAH DI IAIST B BT BM B & 5l M <
& T agd & WA 8 3T JHINH IR Bl 8] B @1 Bl & Al Bl A16 3Tt B
AT 3redeT : 59 vy R fFe-193 & dgd ==l Bl
N BieTelg PAR: F D5 ABR F A ST € & Py g a9< & ey o & framr
B B B AN Jed Bl 93 A1 Yed S a1 SMY| ¥ &, 9 axard 4 aifagfd &
LEIESIKTRCUIRS I
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"SHRI BHARTRUHARI MAHTAB (CUTTACK) : Hon. Speaker Madam, I
would like to place my views in Odia. I have already given a notice. Madam 11"
of March in the day when Odia language was accorded ‘Classical’ status. Last
year on this day we got this special status and today all over Odisha celebrations
are under way. As per the U.N. declaration, February 21* is celebrated as the
Mother Tongue day all over the world. We are celebrating March 11" as the 1
anniversary of the classical status of Odia language.

Madam, we got the classical status after a long period of relentless effort by
many intellectuals, litterateurs, politicians and social reformers. They were all
united in this endeavor and presented a voluminous document before the Central
Government to plead this case, during the UPA regime. There after in 2005 on
25™  November, certain guidelines were published regarding the necessary
requisites for a classical language. As per those guidelines Tamil was given
classical status for the first time. In 2014 Odia got the status.

Kannada, Telugu, Malayalam have also been accorded this status. But
Odia’s case is special because Odia language combines the finest elements of
Aryan and Dravidian language. Odia language can be described as an Indo-Aryan
classical language. But it is a matter of regret that PILs are being filed is the court
of law. We all know about Public Interest Litigation but there are also private
interest litigation. Recently a person named M-Gandhi has filed a case in the
Madras High Court against Odia and Malayalam language being given classical
status. Notice has been served onto the Central Government, Government of
Odisha and Government of Kerala. Government of Kerala has already become
intervener.

Madam, my contention is, if a certain language has been given a status why
drag it into court. Odia is an ancient language that finds mention even in the
Mahabharata of Vyasadeva. Odia script has changed but it is in existence since

the last 2 millennium in the form of language and literature.

* English translation of the speech originally delivered in oriya.
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In the present era we have great writers like Sachi Routary, Ramakanta
Ratha, Sitakarta Mahapatra, Manoj Das etc. who have been torch bearers of Odia
literature. They are famous not only in Odia literature but also well-known world-
over. Our language in the symbol of our pride. If someone drags us to court it is
really unfortunate. It’s like someone getting into a train compartment and then
closing the door of other passengers. This kind of mentality should be discarded.

Madam through you I would like to request the Central Government to pay
adequate attention to this case. On behalf of my party I’d like to mention here that
each member of my party today would speak in Odia to celebrate this special day.
SHRI KODIKUNNIL SURESH (MAVELIKKARA): Madam, we also associate

on this issue raise raised by Shri Mahtab.... (Interruptions)

AT SEAE : Ao ® aR H $B qd dife|

... (caym)

AR & 2 37 T~ AR U0 Dl 37 s Aedd gRT I MY 97 & e Aag

B DI AN TS B ST B

S g (FYRT) @ 37Edel HRledl, AU S dlo @ oy e foar 8, sush forg 4
AT garg ol gl # AT YlGHRor 9T W drerr et gl sAR AYR & ol agd
W R AP &, sAY A7 I A a7 2 & # Sar1 39 vy &1 967 § o™
G| I Igd WA BIR IMQIeld BR 8 & 9 T DI &M 39 3R AHNT B & oIy
TE-TRE @ ITfale R I8 &| 981 & AY-Hd 3R M ST, AT 5000-10000 BT H&AT 3
Igd Sleg fAeell @ aR% o B 2 I WA T 2 fF T BT YlgaRw s F S’
BT AN, S T @ fo AT it g% g8 @l ofF uRfRIfT 3gd & Wik B, wife
faeelt ok A & st arer ol SR Iy I & Wiewd ¥ HYY O Ugad g
S BROT TG BTN Y& drel @ 98 & WX H 8] SD! Bl W9 8 El 8l g8 W
STl Aol 3R Wel Bl WdHR @l dR 81 I8 & a8 © Y A XS & 98 & Wia arel
Sl O WRPR G 8, SEH al 0 b X drel 8 Wl &l e BRur g8f dReg-ave Bl
faRal IO &1 @ El 98 98 IR A SR 9 difsd gu € ok 987 IR @ R @ £
AG-HRS] DI AT H AN goHvSA H AW &, d A W I g bl dihr R 81 8 2l
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This is the need of the hour to help and protect the people of Brij. S9i&! |1 I& &
5 gRaon ok Recht AR T FAdHR 3 Fv8 T S A e & D! Giow d T &
HeAd § WYRT W ST Y AT [ebell 2

I9 ¥ fawars 2 f s SRR 9gd RaTr 9 59 vy &1 onftl # aue werw &
WPHR A a7 Bl g b 39 qohelih A Ip! Jfeka el =nfeyl
HON. SPEAKER: Now, the statement by the hon. Minister Dr. Harsh Vardhan....

(Interruptions)
3t amreast |ig () @ AR SremE S| . (FaeTE) Sfue Hel AT fh SR SeR H ale @l
AR I 1.... (Faer)
HON. SPEAKER: I have disallowed it.

(Interruptions)

T AT : Y T il MY Fiferv |

... (caym)
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12.55 hrs
STATEMENTS BY MINISTERS ...Contd.
(iii)Landing of a Solar-powered aircraft in Ahmedabad on 10th March, 2015

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF
EARTH SCIENCES (DR. HARSH VARDHAN): Respected Madam and hon.
Members, | seek your attention for only two or three minutes. I wish to bring to
the attention of this august House a development in the world of Science and
Technology which is of most profound importance for the future of not only
Indian economy and society but also the survival of the human civilization which
is threatened by over-exploitation of nature and climate change.

Last night, at 11.24 p.m, Ahmedabad witnessed the historic landing of the
world’s first solar powered aircraft which began a global tour on Monday, the 11"
March, 2015. The aircraft is named as Solar Impulse — II (SI-IT). SI-II is capable
of flying day and night on only solar power. It is on a mission to spread
information about the fantastic possibilities of life free of fossil fuels. Its success
will serve to convince all humanity that sun is the supreme source of energy with
limitless powers. It is also the major source of power which renews itself
everyday and forever.

Hon. Members of the House, as the country’s Minister of Science and
Technology, I feel it is my honour to congratulate on your behalf and on behalf of
everyone else, the scientists, the technicians, publicists and last but not least, the
two pilots of SI-II, Mr. Bertrand Piccard and Andre Borschberg for their
commitment and dedication to the vision of a cleaner and greener world. I think
the entire community of Indian scientists working on the making solar power
cheaper and more efficiently are greatly enthused by SI-II’s landing in our
country. The plane is made entirely of carbon fibre and has a wing span of 226
feet but it weighs only 2.3 tonnes. It is almost as big as an Airbus A-380 which is
currently the biggest aircraft powered by fossil fuels but about 250 times lighter.
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SI-II carries more than 17,000 photo-voltaic cells rated at 66 kilowatts peak. At
present, its maximum speed is about 140 kilometres per hour which is as fast as a
fighter plane of World War-I.

Madam Speaker, through you, I wish to urge every hon. Member present
today to carry the message in grain to the SI-II mission, recognize and celebrate
Surya Shakti — the power of the sun. The significance of Ahmedabad as choice of
first landing in India should not be missed. It is the Capital of Gujarat, the State
that has pioneered large scale harnessing and distribution of solar energy for every
day use. In 2009, Gujarat became the first State in India and Asia to have
established a Department of Climate Change to counter the threat to the planet
posed by over-use of fossil fuels.

Shri Narendra Modi Ji, who was then the Chief Minister made the Gujarat
Solar Park the largest hub of solar power generation in Asia, currently producing
more than 1,000 megawatts. Now, as Prime Minister, Modi Ji has set sights on
India generating 100 gigawatts of Solar Power by 2022.

Madam Speaker, I am sure that all those who believe this is impossible will
be persuaded otherwise by the presence today in our midst of SI-II and its
courageous crew and team members. The SI-II flights landing in India serves to
persuade those who still harbour misgivings on the possibilities of solar power.
13.00hrs

This may not result in aircraft companies manufacturing solar based planes
overnight but that is bound to happen within the next 10-15 years. But before that
we must ensure that coal, oil, wood and all traditional forms of energy for daily
needs become history.

I thank the Government of Switzerland and the large number of R&D and
business organizations, both Indian and foreign, that have made SI-II possible. The
aircraft and its crew are expected to take off to Varanasi on March 15. After that, it
will fly to Myanmar and then to China. Its biggest feat would be to cross the
Pacific Ocean, to the United States and then the Atlantic Ocean to Europe.
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On behalf of the entire scientific community of India and this House, I wish

the project all success on behalf of all of you. Thank you.

SHRI JITENDRA CHAUDHURY (TRIPURA EAST): Why should this aircraft
not be brought to Delhi? It is because Delhi is the capital of our country. It should
be brought here. We should also get the opportunity to see the aircraft. Why is it
brought only to Gujarat and Varanasi? What is the significance of that? It should
be here in Delhi.
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13.01 hrs

MATTERS UNDER RULE 377"
HON. SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on the
Table of the House. Members who have been permitted to raise Matters under
Rule 377 today and are desirous of laying them may personally hand over text of
the matter at the Table of the House within 20 minutes. Only those matters shall be
treated as laid for which text of the matter has been received at the Table within

the stipulated time. The rest will be treated as lapsed.

(i) Need to relax the norms pertaining to opium production on account of
recent unseasonal rains in Chittorgarh Parliamentary Constituency,
Rajasthan and Mandsaur in Madhya Pradesh

st T gaeren Sieht (Rrditswe) @ Pl &1 59 99T oY g8 W qIRY iR ofidt & HrRur
g, Sil, A, =, afv R, O}, SHadld, WR, HeR B WHdl Bl AR JHAH gl © | gl
Ao H H IMUBT e IU WG & fUdiieT e iR WeiR (IO iR AL Ue) & 3
HBH [HAFT B TP AP HRAT dledl § [Sd SR 30 9T QAIBY AR TS 8l & Rl
S HY ABE B A Srel # AR g &, VA H S Bl b i arfer & e €
AP AN (R B89 d FRARM F 317 T € RAifh IRBR I STABT B DI A B Bl
STFART W el M SR Pl 1 qXT S & AT ABIH BT ST AT TSI Sl GHd T8l
=

31 AR A fac 3 Sft & amuE ® {6 e fAmi o garmash IR & wer &
A1 B fHAMT Bl 3R H W G UG B DI PUT BN AR FEA T9T I BHai Bl
BU I Bl 3fibel B 2g AWM DHaH IO o Fa¥d B Bl HUT Bl S|

* Treated as laid on the Table.
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(ii) Need to bring National Family Benefit Scheme and
Indira Gandhi National Widow Pension Scheme
under Mahila Kalyan Vibhag in Uttar Pradesh

it 3o s ot (ERY) @ I UIRaTRes otw AT TN AT @ 1T 18 W 65 a4 @
T IRAR & HATS, Fe & 4 &I AT § 9% ot fagar ot &1 100 vhed &=
gRI fa1 it A & sfdiia g 1 fIfr A U a1l & SR Wafed am v fdery
eI B YD &M H Jog Bl [ A <1 A8 © e & MdeT-I5 HRATDR ISl BT A
ey SIM &1 AR 9| H 91T Sl SN &1 8 | [ad ATdeT-U7 b qAT
e dEie ® S el ARee & AeH A B BT Ol ® | 31 WIS dhedrur faunT &
fpell ) e Harl I Wded & Drs YT T8l Bril © |

4% 7@ afHd, TS BT & AR A=A 2069 fGTid 28 Jalg, 2011 &N
famg W 11 # 78 At few g v § & Renfaert g8 ff ghfeaa a3 6 gwrfaa
IRAR BT <7 AIRATRS 9 DI JAeT & 0T & Sep! [qear Bl MR <7 fGear ge
& foy AR ARG ATY QU HRIBR dechblel U Widhd Bl S Dl HRIATE & S | 39
HdY H AT A€ AT 2 6 Gl Suel H UG qIRATRG AW ATSH [T HHIS e
fABR gRT FATferd & | ofa: e g b Il AN S Jad A3 faear &1 arif=d b
M W WEfta € Ue & Sfifthd/SHuciy Yl #fgelr doarer fqumnT Sfdd Rienm WieeE
SR gr1 franf=a fean s Sfea g e & |

4fp I wRARG W AT vl gfeRr el qeee fdwmar e @l Seue |

fopaTaa fQUTRT STEI-3TeT™T HHI: THATS BT Ud Afgell Hedrol QUM 89 & HRU Ui

fhfad & 9Wd 8 rar BN {6 WHg & M H 9Ed UT Cfad SN faear’ @
AR PR H Q8 A A T A AFICRT B Bly AR YA Bl § 3R T & S
fepaT=a 81 ura g |

31 WY B ARBR W 3UE 2 b Ife gwa diferdl fawges g Afeen e faum
B TG ARG & U B A T B d AP MG fAgar’ & B9 4 S
ATSIIAT & Ahel HaTeld 8 A [QRM-1a% SR B Bl T BN |
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(iii) Need to conduct CBI enquiry into alleged illegal mining and
stone crushing in Saharanpur in Uttar Pradesh

SHRI HUKUM SINGH (KAIRANA) I would like to express my views on a
serious issue of alleged illegal mining and stone-crushing activities in

contravention of the Supreme Court ruling in Saharanpur in Uttar Pradesh.

In Saharanpur, illegal mining and stone-crushing activities are rampnt. The
raw materials are sourced through illegal mining in Saharanpur in spite of
opposition from locals, illegal mining has been going on rampantly. In 2012, the
Supreme Court ordered the State Government to stop illegal mining and stone
crushing. After the Supreme Court order, the illegal miners and stone crushers
were silent for a few days, but soon they again started their activities. The district
administration of Saharanpur renewed leases of some mining companies flouting
laid down rules without calling e-tendering and e-auction. The mining leases were
allotted to the very companies which had been found guilty of illegal mining by
the SC appointed Committee.

The mining mafia has also set up nine checkposts at Nuniyari, Gandevad,
Raipur, Badshahi Bagh, Sunderpur, Tajewala, Jasmaur, Nanauli and Landa Pul in
Saharanpur and illegally mined material from the district is taken out through one
of these posts. Trucks loaded with illegally mined material come to these posts and
get the transit permit after allegedly paying a bribe. In this manner, the illegally
mined minerals become legal and the mafia makes a big profit. Several
irregularities have been noticed also in the mined material that comes out of the
allotted leases.

A more serious issue is the setting up of several stone-crushing units

adjacent to the Yamuna. According to rules, no stone-crusher can operate within
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500 metres of a riverbed. But dozens of stone crushers are openly flouting these

rules.

Keeping in view of the above, I urge upon the Government to immediately
look into this matter and direct the State Government to take effective measures to
check rampant alleged illegal mining and stone crushing. Since the Supreme Court
orders banning illegal mining and stone crushing have been flouted, I demand that

a CBI enquiry into the matter may be ordered.
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(iv) Need to ensure electrification of remaining villages under
Rajiv Gandhi Grameen Vidyutikaran Yojana in
Gaya Parliamentary Constituency, Bihar

#ft gR wish () ¢ fER T & W A9 &5 M eita e yrin faga uReo &
TEd S | HAT T o, I A H 3 G Al Bl Bre faAwm W o e HR s
Al H SERT B, AT B AU 16 Bl Td 25 Al B SNl IABIR Y U I, ISHA AferHpier
SIAHHR a8t F 9ol gU T |

3: T B ARBR W 3T ¢ [ el §Y GHERI Dl e 98T SMY qAT G Fq
PR AT & AW A g9 Y Tal H fISTell Igaril Sy d1fdh WRBR BT Sl AR R BRA Bl
A €, 98 Rld B qb |

(v) Need to take suitable steps to check the menace of wild boars damaging
crops in Chandauli Parliamentary Constituency, Uttar Pradesh

ST, Hews T ey (T<ien) @ WY UG &3 Flell @ qRoRit el # Ml A 6 dead!
Al Wed], ARTENIYR, AR, o7l R, PRIell MG H ATl SHTell YaRI BT bR 3D
BT g3 & | A SiTTell YR fpari Bl a1 Jfehet W R 3] B B¥eli bl  TRg T
TR gH §, aft R w T | I & fram @1 aRiRe afy ot ugar @ €

I A Brg WRHOR W IUE © 6 d=id Ud I9¥ A1 b WR W a9 Q9T g
T IR O BRI GHRad &R aRvR dol GSril e SR Td ToigR &
DI Tl & Bl Ud TGl Dl g7 STl GIRN B GbIY A T2 B Hd DY |
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(vi) Need to undertake repair of roads constructed under Pradhan Mantri
Gram Sadak Yojana in Buxar, Bhagalpur and Banka districts of Bihar and
also expedite construction of sanctioned road projects

$it Jfeet AR @9 (FRW) @ [BR ¥ WX A9ay &F g Afed oy el # gers=
T e Aror=iia (i SIfdier W ge-fe ¢ € T S IR J9-99] TSel 8 Tl
g Fry Al 1 1wl HISATgAT B AHAI BRA1 TS BT £ | Ui a¥ & iR afou o
TSPl BT AT (SH ) T @ R SheRr &1 8t g, fhd S96 gRT Ui ARAfT
HF T8 P T T | fieR AR ff SYU W Sfd 99 T8l T R 2 | 39 WR Fels A
U BT AMBY | |1 & HR A/ U T8 &F H Iad AroHr=ra o e dss
asf & Iufar € vd Wepfa & qrase ot 9@ fafor &t arw T8 e @ g -
foTett - IRR
1. 8/7 GURADG-MRA Ipdl s A TR Fedb1 Mg RERY g2, el qRR

2. 8/95, AITAYI-GealgR-ASTAR! ¥ JRIT HISIYR

3. 8/06, 3T UsS! A HATSIYR dig I (R uds qa=)

4. 8/64, IRER (T ¥ AR TR Yo dF (TATR YES THAR)

5. 08/65, R T a9 W W ............ I fHTr B drell 9Y <R B @
SIESCRIRCIURCIR IS SR E R o

R - TR

6. MR Tl & HeerTd g 991 & ofdiid IRSE JEvs # S8l a6k i
ARY T Sl S B U SIeR 2 A7 W HAA 8, Wihld & arg Wt oid
I W FedH AT BRI IRA T g3l |

ftet - gt

7. gt Rrem & 40 T@vs 7 dRf-RA-aieT ARt St 9 oiR aRmEe TEre
®I e e 9 Siisdl § | 39 A1 &1 B -l § 431 a& 8 faharier
B gHT T AT YT F T (3 fhaArier) wrd TE g T | i 99 g
Feh A0 B B A oMY T BRAT AT |
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(vii) Need to construct a railway line between Meerut and
Hastinapur in Uttar Pradesh

#t O A (ARS): H ABR P & T AT Aow@qul [T Bl 3R AP BT
AR g | IRS-BRATYR N A1 Wi AT S g1 & WReg 3MMTd e A i A
BU 39 X AN 1 (AT01 #3ATery Srerdr o R8T & | BREIAIgR Bl uRerd o @l # Smawehdr
TE wwEa-gAR Wi 9 aiffe W @1 oidd AEwyt @ @ U TR adHe A
freafqener o @ g, Mde & sRaTTR & Had A9 fharieR &1 g8 R IBPR FHa_YR
TS g TTRER § I G 95 g9 I8 BT S W T el fJed TweRT a9 81 99 3R
ST W IS W@ A s WMl R @Rl o § | g9 [Aepd T8 ovar & ug Xewmn
3N gfee W sremvye Rig B Wy A a1 81, d9 W < & & Y9 IeIReaD avi- S
T FHaRg FHTSll @1 WIaAIsl &1 G & & forg ar URaeiie Ud aiReias WRawT |
BRAIR & AR Ud oM =T WIM 8 & RO #Aed & AEIod Qe & A W 3RS |
ERITGR &1 VeId s 1 e &1 &1 g IRY & & GReR a2 Ry w0 | e
St A # STRIg BT g |
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(viii) Need to formulate a comprehensive programme to protect
children from socio-economic evils

. IR AR (Swg) @ g 5l ff <o &1 9w B € | S 91 9 @I 9aR 8iR
TSABR & PIg G, ol DI G Fhal 8 | AR < H q=d & A BN dlel JAMERN],
ORI, WY SR AR HI SFRMG "] I9 "edl & | Rd), Ronry, s,
faepra # &l aRigerd, Afe 3R AT qTel GATUR B AWY P 9@ H HGGIR ATfad
Bl & | SO dod ol ge Iorel, e ik wey ¥ dfud @ 9§ | 9Rd § gl
B AR 41.4 BIs A Af¥b © o {6 gfen & A ff <01 & g=ai &1 d&= &) o 4
qeH G B, Af §@ & 99 ¥ fF 37 W oM I Arfid-anfde dRuT W M
TPR & AAE A T & | FAR% D AR 9RA 4 5 I 14 99 B 3G B 10 IS ded
TPl TE S TAT Y H I 10 TS 9T HG § | TP AT B AR THT 3,1470
g faeell, gwE, Hordll, TS, HIYR, TR JAT REG Bl FSDI W SaTATqT PR 8
g | I AEATER STANT B Uh RAIe & AR uiray T 45000 90 A9 B E |
ST A B I A1 a9 A 9 €, PV D U9 WS B § 3R $B BT Al dl & T8 ad
RIGIR

31T Y WATdI-arsd! fSrall § Wgad uRaRi &1 fages Aa-fuar & oifd @, a=di
H1 3NfAH FHA TH 3Tl &1, Iedi ® AN & U SV 3T B goig F W §=ai R &
W AwEl W ghg g 2 | =l DI SFD! AIGEl e W Ga BRI D Y WHR B I
RV AN BT AR AR AU~ 919 & Q1 & Yo, T3 Jor Ao el &
MY THIT B A1 AU Diod BRIATSHT g91hR 59 QM § 3 ugdl Bl A1y |
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(ix)Need to provide sewerage and drainage system in Kanpur Nagar and
Kanpur Dehat in Akbarpur Parliamentary Constituency, Uttar Pradesh
under Jawahar Lal Nehru National Urban Renewal Mission

it s R Wil (spaRyR): WX Fared &5 JHRYR (IoU0) H HFYR T PR <o DI
STATER AATel -8 I W TAIhR0T 79 & ded 4l I [hdl W AToHT Bt Wipfa T80
ffell @ | SR TR R <81 B SEE B @ gY I8l W A T Hravst &1 B T8l
gl © Oy iar o Aiferll 3§ W_1 j@dr © Wi @ Qo B AR F 8 9 unt go
RIF TR S8 9 AT AT I5d1 © RO I8l IR A26R Bl T 96 T § AR 3P TSR B
SRt & & & | TR B e gl @ e @ g 9 7g ff B8 ogaven T8 @ 9
BHYR B g AR b FariRedl 7 3o =R & iR Td qreR AT AR e ot & fog &=
%1 & Ry 2R b1 YA ol ff gfta B Rer © | e e | varetel ot Syl o g
ST B gRT Bl ST 2 3R 39 g ofd @ YN | AR D $Iol Dl Py el AT 7 84 A
IR H1 GATERY W1 UG Bl @1 & ORI SQR 9 HHYR S8 D ARTRD] BT Siiad ARDI

AT | A H fhe T 3T ybR B fRAT T8 & A B B B 2 |

37T AR A e (4 HAT St A Sire g fb 98 YR R 9 98I &g TdTe}
AT T80 A B AGIHR0T e & d8d Aavsl g S0 RINeH & URATd Ta9 Bl R
HHS F HMHR Tea WP TaH B SMY R SR TR T <86 A ol Ried & o1l
B! e a1 O Wb | HHYR AR B D S QI BT & BN A ANRBI Dl ARG
Sfie vd ugfid 2 I waiaRer § F9@rn S 9 |




11.03.2015 76

(x) Need to permit sale and purchase of land surrounding Kanwar Lake
Bird Sancturary in Begusarai district of Bihar

ST, Hien Rig (IERM) : [IeR & FRRE N 3 dHT 14 89R Uhs SMIF H BraR Sl
srafrd g | gl # urel =il <romeit @1 <dl Al SRS 12 |ivpiad 4 H F8 & g8 © |
1998 H HRA WBR 7 34 Gell fIerR & wu # faf=d far on | 59 Ryafael § g8 Pen W
IO Y I, W 17 I & 39 A § ‘PR s’ OIaa FATE 8 a2 IR TP TR
UhS SEIA H ¥l U B, AN 13 TR Uhs oM H g, ¥, 9, IR a1 Af= e &
FN HA B W E | @ ARl D SHAHT HT I MR 9 T § | 19 I veft IR & <+
# T8 afcw fHram faer a1 T 5, R el & fo 59 e @ @lie-fast &g e o
gs © fO ®Ru Y0l &5 # S Bl e & | gd # Hl URd WRDR & AFHIE qATIR00
T A 3 IR A P TR & oIy 3MUE fhar o, R nft 9 S8 3 FHrard) T8 g8
T IfT s WRHR 7 39 20 § GRS TS el B A Tg sATHT A & forw g
HEY BT SRIEM U™ BT |

31 W g ARBR W IATE ¢ [P 98 39 ‘well faer’ & g ey ofiR feami & g
B /I P a1 T By A a8 2, S fafed o) vl fER & w0 H "o ) |

(xi) Need to ban import of natural rubber

SHRI MULLAPPALLY RAMCHANDRAN (VADAKARA): I wish to draw the
attention of the Government to a burning issue regarding the sad plight of rubber
farmers across the country. The fall in price of natural rubber has caused deep
distress to more than 10 lakh rubber farmers in Kerala and elsewhere. The decision
of Government to allow indiscriminate import of rubber is helping industrial
sector and corporate houses. The small and marginal rubber farmers are on the
verge of abject poverty and it is impossible for them to eke out a livelihood. I urge

upon the Government to put a ban on indiscriminate import of natural rubber.
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(xii) Need to provide adequate compensation to farmers in Maharashtra
arising out of damage to their crops due to unseasonal rains

Y Iofta wraa (fEmelt) @ werg 7 59 9Ta wiaR gu @ [RAfT oft | 500 & Sarar feamr

T b PR IS B | I ABR - s ARBR A Ferddl A0, Afh s IRDR

P TRB W Bls AT el (el | 59 I8 I HBRIC, BT e gt fadhd 7 o7 |

B B ARG BRI SR AT © U8l 8% H JY HBRISG, H (&b aIRY g8 3R 5
AT dTRY BT a9 A [&! DI B DI TS JHAM AT | 3 SRl WR el T AR,
9 g, =1, YN, SR, AdT oM Bal B JHAH goll | Bicihear & amii &l Al
TS JHA oMl | 3AA M, MR, 3R b I @A 8 MY | IWa Bl & dIIe
B ¥ e 98Tt 81 T 2 | S oY 3TEed g8 I dIRY hd a9 8 § | AN, @
fearell, Aics, FaadTe |, wRIears, faey anfe &=l § wdell Bl g1 JHuAr ugdr g | A
@I H afd uges F SR ©

I W P IXHR U T ¢ b 39 89 oY A y9ifiad 89 1l FeR &
frami & forg ufd gacaR 50 IR WU H3MaSt b1 Yeld bl Y iR fhami & &4 s

DI KT IUAY DRIAT SV |
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(xiii) Need to re-open Kavalkinaru railway station
in Tamil Nadu

SHRI K.R.P. PRABAKARAN (TIRUNELVELI): Kavalkinaru is an important
village emerging as a prime hub for trade and distribution of vegetables and
flowers. Surrounded by many small villages it serves as a marketing centre for
both Tirunelveli district and adjacent districts of Kerala too. This Kavalkinaru
village which had a functional Railway station between 1981 and 1994 is not
having railway station as on date, it was closed 20 years back taking into account
economic viability.

Now there is a need to relook because in the last two decades more than
100 wind mills have been developed and many Educational Institutions have been
established in and around Kavalkinaru. There is also a modern flower market with
state of the art facilities such as cold storage facilities and electronic auctioning
system. More importantly Kudankulam Nuclear Power Plant which is in the
vicinity of Kavalkinaru is also in operation, now re-opeing the railway station at
Kavalkinaru has become the need of the hour since every day thousands of
students, business people, Private & Government employees, Construction
workers and traders commute from Kavalkinaru to various destinations.

It is the long term demand of my constituency people to
re-operationalise the railway station which will bring in revenue and become an
incubator of local economy.

Hence, 1 urge upon the Railway Minister to re-operationalise the
Kavalkinaru Railway Station considering vast development and increased

economic activities in and around Kavalkinaru.
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(xiv) Need to take effective measures to reduce Maternal Mortality
Rate in the country

DR. RATNA DE (NAG) (HOOGHLY): The aim of Millennium Development
Goal 5 is to reduce maternal mortality to 109 per 1,00,000 life births by 2015. But
the sad part is that we are unable to achieve this set target. It is also stated that the
country is capable of meeting the target for lowering the Total Fertility Rate (TFR)
by the end of 12" plan. Data shows that despite high maternal mortality, the
country has recorded drop in fertility. There is also an apprehension that the set
goal of maternal mortality may or may not be achieved by December 31, 2015 in
spite of the fact that we have shown a reasonable decline in the numbers. On the
one hand, I appreciate the efforts being made by the Government to spend $ 2
billion to provide family planning services to 48 million additional women and
sustain the current coverage of over 100 million users till 2020. I am of the
opinion that women should be allowed to have more control over reproductive
rights, which would pave way to bring down maternal mortality rate. I hope, the
Ministry would look into it. Under such circumstances, I would like to urge the
Ministry to ensure that we achieve reduction in maternal mortality and check drop

in Fertility Rate.
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(xv) Need to open bank branches in all the gram
panchayats of Odisha

DR. KULMANI SAMAL (JAGATSINGHPUR):I would like to state that by the
end of 2014, Odisha had as many as 4597 gram panchayats without any bank
branch. The gram panchayats in Odisha have an average geographical area of 25
square kilometers. This is a reasonable size for having a bank branch so that

people would not have to travel long distance.

In this regard, the State Level Banks Committee has also decided to open
brick and mortar branch in each of the 4597 unbanked gram panchayats of the
State within a period of 5 years, i.e. by the end of 2019.

Government of Odisha on their part have taken a decision to provide 400 to
500 sq. ft. built up space in each of the gram panchayat building free of rent for 5
years for opening of bank branches and issued direction in this regard to the
district collectors. The State Government have also decided that all bank
transactions pertaining to each gram panchayat area shall be handled through bank
branches to be opened in the unbanked gram panchayats. This will help in Direct
Benefit Transfer (DBT) under various Government schemes as well as transfer of
Pension through the bank account without causing any inconvenience to the old
pensioner. The Jan Dhan Yojana could also be successful by opening of banks in

all the gram panchayats.

Hence, I urge upon the Government to expedite the process to cover all the
gram panchayats of Odisha with bank branches so as to complete the project

within the stipulated time.
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(xvi) Need to undertake cadre review of Scientific Staff in the Indian
Meteorological Department

SHRI ARVIND SAWANT (MUMBAI SOUTH): The Indian Meteorological
Department is one of the premier and strategic constituents of the Ministry of
Earth Sciences. Since its establishment in 1875, its functions, structure and
working has grown with passage of time and renewal of technology. It is now one

of the main frontier of our Scientific and Technological organizations.

Keeping in view the present outreach of the “IMD’s Mandate”, the Cadre
structure in the Department has also undergone change. It is now recognized that
the broad parameters of the Cadre structure and pay scales of Scientific and
Technical staff in IMD should be on par with other Scientific and Technical
organizations. This also includes parity in ‘Career Progression’ avenues. The
Ministry of Earth Sciences had moved requisite proposal for restructuring of the
Scientific Staff (Group B) to provide for assured Career Progression. The decision

is still awaited even though it is past one year.

The Ministry has also proposed cadre review of Technical Support Staff
(Group C).

The irony of the cadre structure is that Scientific Assistants (Group B) have
been stuck up in the same post without any career progression for the last 27 years.
The Cadre Structure of Scientific Staff (Group B) needs to be reviewed to provide
for assured promotion upto the level of Meteorologist Grade-I in Pay Band- 3

(15600-39100) with Grade Pay of Rs 6600/-.

I request the Hon’ble Minister to take up the matter on priority basis.
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(xvii) Need to set up a Railway University at Vijayawada,
Andhra Pradesh

SHRI M. MURLI MOHAN (RAJAHMUNDRY): There is a need to set up a
Railway University at Vijayawada, Andhra Pradesh. Vijayawada Railway
Division is one of the biggest Railway divisions/junctions in India. It has vast
infrastructure to set up such a Railway University. I, therefore, urge the

Government to initiate suitable steps in this regard.

(xviii) Need to develop Anandpur Sahib in Punjab as a pilgrim
and tourist hub

SHRI PREM SINGH CHANDUMAJRA (ANANDPUR SAHIB): Anandpur

Sahib is the most suitable place for religious tourism.

Anandpur Sahib is closely associated with Guru Teg Bahadur ji who later
came to Delhi and sacrificed his life to protect his morals and ethos. Anandpur
Sahib is the birth place of Sikhs. It is the 2nd highest temporal seat of Sikh
religion.

The place is a connecting point for famous temples such as Naina Devi,
Mata Chint Purni Ji, Baba Balak Nath etc.

Similarly tourists visiting Sri Nagar & Kulu Manali have their first halt
station at Anandpur Sahib for their up & down journey from hill areas.

The said place is also suitable for water games due to being surrounded by
Satluj River and famous Govind Sagar Lake.

So I would like to urge the Government to develop Anandpur Sahib as a
pilgrim and tourist hub. Besides generating revenue & employment, it will also

send a message of communal harmony.
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13.03 hrs

RAILWAY BUDGET(2015-16)—GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT (RAILWAYS), 2015-16
DEMANDS FOR SUPPLEMENTARY GRANTS (RAILWAYS), 2014-15
RESOLUTION RE: APPOINTMENT OF PARLIAMENTARY
COMMITTEE
AND
RESOLUTION RE: RECOMMENDATION TO RAJYA SABHA

[T &Y ¢ 37 89 ol golc WX Il UNY &<d &l Item Nos. 12 to 16 shall be taken

up together.
Now, the hon. Minister to move the Resolutions listed at Serial No.15 and

16. If you want, you can speak for a few minutes.

THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): Madam, I beg to
move the following Resolution:-

“That this House do resolve that a Parliamentary Committee
consisting of twelve Members of this House, to be nominated
by the Speaker, be appointed to review the Rate of Dividend
which is at present payable by the Indian Railways to the
General Revenues as well as other ancillary matters in
connection with Railway Finance vis-a-vis General Finance,
and to make Recommendations thereon. ”

Madam, I beg to move the following Resolution:-

“That this House do recommend to the Rajya Sabha to agree to
associate six Members of the Rajya Sabha with the Parliamentary
Committee, to review the Rate of Dividend which is at present
payable by the Indian Railways to the General Revenues as well as
other ancillary matters in connection with Railway Finance vis-a-vis
General Finance and to make Recommendations thereon and to
communicate the names of the Members so appointed to this
House.”

Madam, while I look forward to hearing all my distinguished colleagues in

the House about their views on the Railway Budget, I would be very happy to
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announce, which I am sure the happiness will be shared by all my colleague
Members here, that in the morning we signed an agreement with the Life
Insurance Corporation of India to give us Rs.1,50,000 crore and in the course of
next five years, to finance various railway projects. In fact, the repayment will
happen only after 30 years. So, this is something which will be in the interest of
the Railways as well as the LIC. This is also, in fact, the fulfillment of our
commitment that we will find extra budgetary resources which will be far in
excess of what has been contemplated earlier. This is the new paradigm shift in the
Railways that we should fulfill the aspirations of a large number of population of
India by finding out resources, not just increasing the fares on the passengers or
only increasing the tariff or relying on the gross budgetary support but going
beyond that.

So, I am very happy to say that. In the course of the discussion, I will also
tell you about the other amount of money that we are going to raise in the next few
years’ time. This is in fulfillment of our promise that was made in the Budget

speech.
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HON. SPEAKER: Motions moved:

“That the respective sums not exceeding the amounts shown in the
third column of the Order Paper be granted to the President of India,
out of the Consolidated Fund of India, on account, for or towards
defraying the charges during the year ending the 31* day of March,
2016, in respect of the heads of Demands entered in the second
column thereof against Demand Nos. 1 to 16.
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Demands for Grants on Account (Railways) for 2015-16 submitted to
the Vote of Lok Sabha.
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HON. SPEAKER: Motions moved:

“That the supplementary sums not exceeding the amounts shown in
the third column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to defray the charges
that will come in course of payment during the year ending the 31*
day of March, 2015, in respect of the heads of Demands entered in
the second column thereof against Demand Nos. 4 to 8 and 11 to
16.”
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HON. SPEAKER : Motion moved:
“That this House do resolve that a Parliamentary Committee
consisting of twelve Members of this House, to be nominated by the
Speaker, be appointed to review the Rate of Dividend which is at
present payable by the Indian Railways to the General Revenues as
well as other ancillary matters in connection with Railway Finance
vis-a-vis General Finance, and to make Recommendations thereon. ”

“That this House do recommend to the Rajya Sabha to agree to
associate six Members of the Rajya Sabha with the Parliamentary
Committee, to review the Rate of Dividend which is at present
payable by the Indian Railways to the General Revenues as well as
other ancillary matters in connection with Railway Finance vis-a-vis
General Finance and to make Recommendations thereon and to
communicate the names of the Members so appointed to this
House.”
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SHRI K.C. VENUGOPAL (ALAPPUZHA): Thank you very much. I rise to
oppose the Railway Budget for 2015-16 presented by hon. Railway Minister to
this august House.

I wish to say that the hon. Minister has presented a vision document instead
of a Budget. I am appreciating his vision. But what do you mean by a Budget? As
per Article 112 of the Constitution of India, a budget is the annual financial
statement of estimated receipts and expenditure of the current Financial Year. But
here, unfortunately, our hon. Minister placed the financial statement in the
annexure. In my view, it is improper. Putting financial statement in annexure is not
usual. The Budget itself is a financial statement. Putting financial statement in an
annexure means it is a vision document and not a budget.

Hon. Minister has been saying that he has not increased the passenger fare.
But I wish to remind the hon. Minister the first thing that his Government did after
assuming the charge was to increase the railway fare — a hike of 14.5 per cent was
done by the Government. So, saturation point is already there. If you increase it
further, your entire railway traffic would decrease, which will affect your budget
also.

13.07 hrs (Hon. Deputy-Speaker in the Chair)

You have increased the freight charge across all classes up to 10 per cent at
a time. It would definitely lead to price rise of all commodities. For example,
manufacturing cost of cement is likely to go by Rs.7.10 per bag of 50 kg due to
this proposal. Cement used to come under class 140 and with an increase of 10 per
cent the effective rate becomes Rs.154, thereby increasing the freight charge
substantially. It will drastically have an impact on your expected rate of growth.

The same is the case of urea where rate per ton has been increased by 10
per cent. Every time you are talking about the farmers. What about its impact on
farmers? You are making it difficult for the farmers. Similarly, freight charge

increase on products like coal, LPG, kerosene will all affect the common man.
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Definitely, power charges will be affected. Kerosene will also affect the common
man. Therefore, this budget will have a bad impact on the common man.

I am appreciating your extra budgetary resources which you have
mentioned. You have taken a safeguarded position at the initial stage itself. I am
appreciating it anyway. But at least you should enlighten us in which way you are
going to arrange it, whether it is loan; what the rate of interest is; when it is going
to be returned; when it will start — we would like to know all these details.

The hon. Minister has announced four goals and for executing these four
goals, he has fixed five drivers.  He has identified 11 major areas of action plan.
I am appreciating these things. These are good things — ensuring cleanliness,
strengthening security and safety measures, online catering, fast track ticketing,
commuter-friendly initiatives like mobile phone charging facility. These are good
steps, but these are not new things. The Railway Budgets presented earlier by his
predecessors also had the same mission which he has presented in his Budget
speech. It means that a majority of these areas merely need a push and much more
care. Anyway, I appreciate him for giving priority to these areas.

His initiative in the area of capacity augmentation is also a welcome move,
especially the allocation for doubling, electrification and gauge conversion. He has
given some sort of priority to these things. That is exactly the need of the hour.
But on the other hand, his expectation to increase the passenger carrying capacity,
the freight traffic, the operating ratio and extra-budgetary support is fictionary and
needs an explanation on details. For example, I would like to quote from the
speech of the hon. Minister:

“We will increase daily passenger carrying capacity of Railway from
21 millions to 30 millions in next five years.”

It means that he has to increase capacity by 1.8 million each year. For achieving
this target, he will have to introduce a minimum of 1,000 trains per year. What is

the present reality? Not a single train has been announced in this year’s Budget.
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Without starting new trains, how can he enhance the capacity? He may please
explain this.

Indian Railways has always represented the hope of a Bharat which is less
privileged and not less aspirational. For millions of people, Railway Budget is an
instrument which directly impacts their lives. In our State, Kerala, announcement
of a new train is celebrated like a national festival. We, the Members of
Parliaments, are demanding from the hon. Minister to start new trains not for
becoming popular, but for fulfilling the aspirations of millions of people we
represent. Hon. Minister has killed the hopes and aspirations of those poor people
by not announcing any train in the Budget.

The Budget is proposing an operation ratio for 2015-16 as 88.5 percentage,
but he has not given any details about how he would achieve it. We would like to
know what the modality is.

Now I come to resource mobilization. I also welcome the step taken by the
hon. Minister of taking loan from the LIC, but as per his Budget, hon. Minister
needs Rs. 8.5 lakh crore. For that, he needs Rs. 1.7 lakh crore each year. He is
expecting Rs. 40,000 crore from the Finance Ministry and Rs. 17,000 crore
through resource mobilization. What about the rest? He still needs Rs. 1.30 lakh
crore.

SHRI SURESH PRABHU: I just told you.
SHRI K.C. VENUGOPAL : You told me about the five years’ target, not for one
year’s target.

For one year, you need Rs. 1.30 lakh crore. How will it be mobilized? You
mentioned that it would be mobilized through debt funding such as pension funds,
multilateral assistance and other debt instruments. These funds are not cheap by
any figment of imagination. We have our own experience in Air India. He knows
better than I do. You have had experiments in Gujarat Metro. These external
funding agencies have come with promises of extending loans at cheaper rate of

interest, but in the name of consultancy, at last, it will affect the economy. It



11.03.2015 92

would mean that in a tight condition you will be paying much more interest paving
way for huge debt trap. Therefore, my fear is that it is a daunting task for the
Railways to meet the debt servicing requirements as it leads to debt trap. It would
help the corporates and pave way for privatisation, and this is my fear.

But there are no adequate steps in the Budget to explore the internal
capacity for additional resource generation. There are no steps in the Budget to
monetize the untapped potential. There are no fund allocations for various
projects, and it would lead to the projects running into time and cost overrun. For
example, our Leader of Opposition -- Shri Kharge, when he was the Railway
Minister -- had announced a Division in Gulbarga. No fund has been allocated for
it, and no formal announcement has been made. This type of funding pattern is not
necessary.

There are no specific steps in the Budget to ensure the effectiveness of
project implementation also. The Budget does not speak of any credible
mechanism for a speedy and cost-effective implementation. I have already
mentioned that you are expecting an operating ratio of 88.5 per cent, but this is for
the first time in the Budget that no details have been given in numbers as to how
this figure is arrived at.

The Budget has projected a gross traffic receipt of Rs. 1,83,578 crore.
However, the total working expenditure is kept ambiguous by stipulating an
operating ratio of 88.5 per cent without any further details. Passenger earnings
were budgeted to increase by 22.2 per cent, but this has been scaled down to 17.7
per cent keeping in view the persistent negative growth trend, particularly, in non-

suburban and non-PRS segment of travel.
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There is a net reduction in gross traffic receipts by Rs. 917 crore in
Revenue Expenditure (RE) compared to the Budget Estimate (BE) of Rs. 1,60,165
crore. BE provided for an appropriation of Rs. 28,865 crore to the pension fund.
However, based on trend, the pension outgo has been assessed to be higher than
the provision made in the BE.

I have already mentioned that the Budget has allocated more funds for
doubling, and I am appreciating this. It is highly appreciable also, but we need
more money in that area.

As far as Kerala is concerned, I am coming from Kerala and I have to say
something about Kerala also. There is no mention about the suburban Railway.
The Chief Minister of Kerala and the Opposition Leader together met you and
gave you a memorandum. They emphasised on one major thing, namely, a
suburban Railway from Trivandrum to Haripad and Trivandrum to Chengannur,
and the Kerala Government offered to bear 50 per cent of the cost. You
categorically said that 50:50 percentage of Centre-State share should be
appreciated by the Central Government, but there is no mention of suburban train.
This is quite a disappointment for the Keralites.

The Budget is also silent about the Palakkad Coach Factory. You have
given a token provision, but we need a strong initiative from your side for
establishing the Coach Factory at Palakkad. Similarly, there is a proposal of a
wagon factory in my constituency of Alappuzha. The Kerala Government has
already informed the Government of India that they are ready to give land for it.
They are in the process of acquiring land, but there is no mention about the wagon
factory also. ... (Interruptions)

SHRI P. KARUNAKARAN (KASARGOD): An MoU was also signed earlier.
SHRI K.C. VENUGOPAL : Yes, that was also done.

Hon. Minster, the State of Kerala is facing a very big problem. The coaches

are very old. They are more than 25 years old.

HON. DEPUTY SPEAKER: Please address the Chair. All coaches are the same.
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SHRI K.C. VENUGOPAL: No, whenever new coaches are going for repair, old
coaches are being returned. How is this happening? ... (Interruptions) Therefore, I
would like to urge upon the Minister to replace these old coaches.  Nearly 70 per
cent of the coaches used in the trains running in the railway network of the State
are over 25 years old. Some of the coaches in the trains running in the State were
rusted and the coaches used in the long-distance trains were in pitiable condition.
It had come to notice that untidy and old coaches were returned for the coaches
sent from the State for periodic overhauling at Chennai. That is what we were told.

Hon. Minister, you come from the Konkan area. We have great hope in
you. The long-standing demand of Kerala is to have a Peninsular Railway
connecting with the Konkan region. The Minister should consider this proposal.

As far as gauge conversion is concerned, hon. Premachandran is here, you
have already given some amount of money, about Rs. 86 crore, but it is not
sufficient for the completion of that project. Therefore, the Minister should
allocate more resources for that gauge conversion and doubling of the line in my
constituency.

In Kerala, the entire track between Mangalore to Trivandrum has been
doubled except the portion between Kayamkulam to Ernakulam via Alleppey and
via Kottayam. The Kerala Government and all the Members of Parliament are
giving top priority to this project. I am really thankful to you for giving some
amount for doubling purposes. But it is also not sufficient. With a time bound
programme, if we complete the doubling work, then the track between Mangalore
to Trivandrum will become a double line track. Therefore, we are seeking your

great help for allocating more money for the doubling purpose.
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I am not going to take much time of the House. Most of the projects
relating to passenger amenities which were announced by the present Minister
were also announced by his predecessor. I am not at all criticising him. But the
projects announced in last year’s Budget should also have some place in your
mind. Please do not do anything politically, that is, the States that you need and
the States that you do not need. Please do not classify it like that because Railways
is the poor people’s instrument. It is the common man’s mode of transport.
Therefore, you should allocate sufficient money for enhancing passenger
amenities. As far as passenger amenities are concerned, you have increased the
allocation, but that is not sufficient. The Trivandrum region is lacking in so many
things. Please do something about it.

Hon. Minister, you have a vision. Others also have such ‘vision’. The
Kakodkar Committee had a vision. That Committee report is with you. There are a
lot of such things. We know the problems of Railways and we know its solutions
as well. What we need is action. Every Government had a vision for the Railways.
Your vision is in no way different from the recommendations of various
committees appointed by the Railways in previous years, including the Kakodkar
Committee recommendations. The Budget, like any other committee
recommendations, has well diagnosed the problems of Railways. Solutions have
been well deliberated. As the Minister has stated, I agree that it is time for action.
We have a hope in him. However, as far as the Budget is concerned, the hon.
Minister failed miserably on this count. Devil lies in the details, but you are hiding
behind the Vision Statement. It may remain a fictional story, and the ghost in the
story may haunt you at the end of the year, if you do not focus on details. Thank

you.
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AT e (MREYR): SUTEHe SN, A HIA S GRT 26 BRAY Bl 59 Fad H UK
fPT TY X goic & R W are & U # WSl gl g1 X g9IC © qRUl |l Bl AT IS
90 PR AR P o 7 T AT A1l HY ISP Uh-Ueh UfeRT bl UgT| IHA Ygel oY Y TAd-U
I, a9 STRHCY 3R G 31 ¥d W WO yrae™ &, S9 A4l Bl <@1 & a1g g3l o
fh Ml & 918 Ugell IR WK XA & aR H 3R IRA ¥ & 39 I & b & aR 3
S aReet T off, 99 TRGEAT P AHR HT & 37 31 2 T 3R 39 91 &1 § H8 qhal ¢
Hifh g3 Ida & I {3 DI A AW 2, R a1 741 € 6 I Bl IR qaebt e
gl ‘Td IS S QRRAT 39 HF Bl AR A XA HA g U Yol dofe aRared
FRAT & O R EA ol Tal R W g1 A8 VA doic 8 9t & forg gafo W eyt g
Hifh W AR N B BRATHA & oy 9 g geomfad iR Hhed bl 59 d doi¢
TR fRaT T B, 98 B9 9l & foly W A BT |Tey | WK Xl WA @ qRagd @
Toee §l M WKl & faeary & Wil 21 qrtore, oriiae iR e gfee i |l
HRA P ST BT U [ AH B & WI-H R & S G BT Wl IR HRAT
YA Bl R BH Tcad Pl g W S@d o, A WRA XA g & AN ®H W gl
fpatiier ATl Y WRer & g I o1 A1 I8 gl A U8el I WR AR & 3R ATAHTST
AT B gfee | gHm # =Y WM R IRAR X &1 W[ 8] e D ATHR Bl gie A
T A THH HedYUl U3l DI &M H [ Al AT ARAI ¥ A FRaR GoIR 3R IAD
faepra @1 sraeahar Hegw B & M| g8 AN ANl B9 Al B | &1 gRen, e,
e, FHGEAT, YAd HHATRAT DI GET AR SADI BIRIVONCH H YRS AT THH U8
M W BRI {6y M B SMawaedl & ARG ¥l © I 9 DI IMMH SECT Bl S HSE
fIeard o1 2, S R TN SR I ST W WX IR @ folg A9 XS St |7
St graeT Y €, 9 WAy gl

Bl IR IE <@ P el § fF WA YA B IAorEae TE Y [T Bl
WART W SR SSHY AFHT YAl ot 4 R ge goonfad &1 iRy a1 8 a8 U
TRIET T €1 39 Xl goie | I SR AT AT &l gfte & evar § fawr 81, S9d
forg orfi wwrad € S oMo @ A wE @ urnl A Wi # e 9fg v Yo @
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SHRCFHIR H TGN B g Sl GUIF HeEH IO Y &, I URUM 89 a4 &AM
TehTel f famars & ® ¥ ok Srdarele uRum ot aga g 8, 39 el 1 I e e
EURY

RISy, YRAIY ¥ < & Ia9 g9 FAvi-id IUbH gl I8 g fou dad tah
ATIATIS IS 719 T8l 8, §9d! $B AHIuSG Ffagad W g1 ¥l Jolc # 39 W SRR
& @1 7 Bl 1 o 2 b Big W WRBR I Aadl T8 B Feball | AT I A1
qIdl DT T8l TR @ BT TATH GIAT 21 NAd & BIATHSd D [l AR ¥ 731 St 7 S IR
e FafRa fPy 8 9 ordd Aeaqul €1 S AR & 1wl & AR TR WIS 3R AT
R I, NeId DI T BT YR W a9, WA X DI gEar § waiw IR ek
IS AMIRIA & Bl YIS T & oy omTer gt auf § 41g 38 g Ts Y &l
HaeT PRAT 3R AGURIA XeAd DI AU I A T Hewqui U] o

ARG XA HA T g 989 D YR B D Ugel qarl b S sy off e Are
MG ARG RIS YUY Pl A M| 39 W I ardT [h Telemsgdl & A1 S A1gT §U &,
IqD FATdD $G I BRI BUY d8 1| $9 fATdl (49 I #Gg M 3R A B WD
SUGA S| 3D -1 A= ol & A S S A B A1 WA SUBH TR B
arel &, Uh 7S YHIR & [1 WK Xl 3 gl g9 fawrg o |

¥l g9ie H AT SR WENfe! BT 98a% SR 8, I8 Usall R <&@ bl Al 2l
Gl AR Wl & &3 § Ry gfawr @ g § 3ot a1eh SEg Y 21 dfdh Wik
NS S Q¥ BT [ TSI AADH SUBH ©, I§ Gadl AR U@ &1 98k gRATA DR
Heph, Y8 Ul IR U X goic # o+ Bl e 2| Aty o gl ik gRam w S AR fear
AT 8, HHATRAT DI TBIAT 9QM, YoAd [ILdfISTAT B AT R YA A FAT @l
® IR H Ul R Up T A FEA 3T | 1 Hioer fAvafdered € o gAR aRiort §
diver) B 98l W US dio @ e &R W o favafereral & wrer off Y9 & e e
DA B NABHAT DT T 991 b TAT ¥old & IR | g A P M §Q1 G, 39 ax § it
EICEIEREAR ]

#EIGY, S1d B9 I &l a1 B &, ATE! & a1 < B e AT 11,000 fharier
Yol g fasTs g, fe 39 SR 9 & IS 80,000 fhaHer &t Xt et favrE gl
R B89 Hblael B a1 B 2l AR < & AR A & a8 {1 ANl 1 [ 31D
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o forar 8 a8 W S ARyl § 98t W S uel & A e & WINU HI G I8
o7l I8 WS B B Usel A N HA R UK ¥ dofe b1 R [Ha1l I9 a8 o9
SR T Yw fhar @ a8 W e g [Har 6 a8 o a1d T ok a8 ot o a1d g
fh oI BROT B $9 XA g9l BT ARg ) T 2| 3HHT Aded I8 gon 5 Hidi-
M 77 3R Hea-wedr | AT §F ¥ qoic H YA BAN fuelt e gR S gaer iy o
W T, 9 IoIC TG 2 & o off & g 31 i O ok omet Y i <2 €

eIy, fiee 09 qod & iR 676 W 31fdd Yo gRATSHIRT @ BIvong g8 e
frae ®RU AF 317 & T3 B S 3R 359 VAT uRASHN € S o@ 9@ g Tl @ uTs 2
39 A g9 W Ugell AR UB Ahed <@ BT el 8, Sfa Nl HAT S gR1 I Hal WA @ B
g 39 IRIISHRN & SHfRd BT &I § @AY AhIeid gie | S dablad STt & uga
IT X1 BT 3R ASHINT | FIR ISBR BRI BT | SR [ 89 dhaal Yo &7 (499 P 8],
afch ¥ 99 © o™ & a4, 99 9 uftew, IR A e, Al R XA BN arel
I H ARG AIaRRI B AT U WA SN gRT Sl e |UAT ol T B, S AR
R B foIg DA M 951 I | 39 e A S yraem™ fy 0 8 I orid Ayt 2l

HeIGd, 39 X qoic # Sl A fRiwad 8 S Hewqul oy uised ol o faem
AT PRI FeTY NeTd & SIMURIEH YT B 88.5 WP BT & 314 b I 93.6 Hfawra ol
S 88.5 URRIA 0% oM & o6 WX B BT, 650 WA W Y wiarerdi &1 o &
drEl # 17,000 IRAT CRIeleH &1 fHaior A enfier 81 A 319 qh ¥eld & U A1 17500 &
M-I 1 TRIeIed 99 UTY & 3R 3fdhol Ush ay H 17000 RIT SRIeled q91Y O &l I8
I W AR NS HA D 58 ST Alad DI YGRIG Bl gl Al & o fewreta a=’id
HI 3 e HT, A W Teu AgT-138 IR RFRS & foy geu arga-182 &1 PARH
HRAT SR IR A1 & fy o brgd ffve Wt 59 ¥ aoie d far mar 21 3@ I
Y WAl W S9 ABEN G ¥, Al G8l S© aga-Al AR BT WA BRAT TSl ATl 3T
a8t gic dcd, Higd dfe 7T iR e SRee feok & wresw 9 < ogaweig & 78 §, 9
Jl WG IR §| Adsd IR UH.UA.Q9., ULaRUE. fede & fofu afore Y% sracad @l
rawer, J9T T-1 3R U 3R df Fol WeHl R a15.Bls. bl Jfagn, folve te yaiaeied &
fTT 120 RIS BUT P73 3R A YT BRISR | MSAT &1 T BT 110 F F3T B 160
fepetidier ufer =er 3k 130 A 200 fhalrier Ufd et BA1 9 Xl goic § &l 3R Xeld Bl
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gHTIY 3THS ¥eTd Wi B e W Bl &) U Sl WIch &, q9i o[l & &b qarcR verd
ST 98 AT &, AW A T usel IREQR H U FTHS Yerd B W gHedT JH: gs |
IH Ul IR A€ Webed o bl el 6 970 ARSAL R ARF AL &1 A0

SO 3R T8 3438 THUR WISH! PI BT Bl 31d T6 ATl S Al THIR WIeh 8-

BT BRI AT B UTRAT AT| Uil IR <@+ BT e 5 ga+t 9! g 8§, fae eRor Yod #
HI SAEN UG ATHS BIchi Bl ol A Bl off, I© AP BT 39 ol qoc H Jard
fpam T g1 Al S oAl BT WA IR SIS A goA DI AT, AM[T D oAAT H
G HRAT U1 T e g1 A 3G T 2.1 DS AT URIET AT BRI B, SHDb! &
BT T BIS db g BT T T AT 7| Ufay v fAfer e 71 &t aifsT derax 1.5
fAferas <1 &1, ¢F WA B 1.15 G fHAHIER A 937 B 1.38 TG fhaTHIe AT
TR §-fepfe UIca a9 &1 Ao W 2l 31d I dad 3l H & I8 |a freran ol
3T TSl WEd P His # W fede e uR™ 81 S a1 Igurdi feawe fialt g% @1
TG | T & A B, &SI AR B g e ur gnft

Afgel e & fofg ffn we & &=RIf &1 sfded @ aven &1 18 21 108 oAl |
RIS TR W) $-SHeRT & g LAl W) dfex 9fST 729 o &1 Fa=n| weEl )
BH S 9, < g YISl A1 et uTe o7 | #E ure diT USdr ol Ul aR U gal ® b
A B GRgSHS T F Y TI9d SUATH B T IR (U IR Ao 1 I I
PR Wb, g Gy W g9 ¥l 9 H DI T3 81 Al D ATANHAA 3R IRAT Bl G2l o b
T TH.qA.T4. aTerc bt Jiaer & S 81 Usal YT BIAT AT fb Al & <ol Bl PIs ol el
A Ot off| o/ TR SR SmarEA, M B FAAG W BT T HedqUl dled © b
800 fhraldier &1 I URadT &1 ofed a1 T 2l 39 JffaRed 77 uRaSHRT &
SEIDRY], ABAPRU, AEIDRY Bl e b AI-Y 6608 fhadiey & fagdiarr & forg
96182 RIS TUY 1 YEY fHAT AT Tl SHA gl A 462 fhaHie fAefdiase & o
g QT B U o7 U 9 e & WY, QHdhleld SR GRERl B W HEGR XA A GRI
N goIc IR fhaT AT 8] WIRATT Xl H 9ER W U YR HRUN oA7| AN © b T
10 B9IR ¥ 12 BOR BNIS ¥UU YRAIT ¥l H UCER &I ¥e gadl AT YRAT Xl B Bt d
URETET Y| B4 AT 2 6 WU, ARPR & qHY DY ¥l Al AR XA H31 A S $B AT
HY I YER H gUc | AU F RDd Yead dis & Ps ANGIRAT B dferagar o1 S
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I I W B 3SR Y HAGT DI BRYUTS W FeAIeT o QU 1 I8 Usell IR goTl ©
g ¥l HAT S 4 R AMBR VT A1 A BDHR HBEHD| Dl f&F € 3R U Sfargas! ad bl
2 fh I X9 & I SdH AMDI P Y BRI Y WG VA Bl GRMER F o D,
ffaard smHfEa ey SR S SN & 3feR f9 Bl &1 RO 81 8, 6 98 Sfardes]
T B 8, S ST R <@ DI el 2l

ARG, VR Y SR TR &) Wcs B, 39D SHReFR # gy iR e
T 3MaTAD T MR A I AR Yot 72 & gR IR doie # e Y g gafoy w19
A & {6 I8 Ioic APNME &, TRAREG TWdHl § 8¢ Ydd & RIR &1 F HRTHHA
PR Bl G A TP GG A & A YK (AT AT g9l 2| Yaad! YTSIY IRPR o 16
TR PRIS U BT FRI HS IR AT IH FHT Sl ¥ld & e 9, Sl [/ ¥ed o 9,
IT qaol DI AT IFD AEH A g Al 3R YAd B g7 FaRAT DI IH FHI YR 3R
ARIET B H 9 B 7 gl YT b1 ais fhaAr o1l 3TN 40 EOR BIS BUY Bl WA
i 99 Y awIddr g1 g3 T © {6 AT S B 9ga IS ATILAGAT © IR 3 BRI
Dl YAHDHAT TR o B faedehar &l g1 faearg & b qmia Yo w430 9 3¢ favasy &
AT B R T T, I8 Gl [ e 9 forw a1 wfeT e 7E 2l

eIy, Al iR GaAss MiSAT & AgRer Soft & i & Igiad § S A A
g ST orcdd gfaem nftl # Sear g f6 S99 Al @ fhaet wer ekt 1 39N 7 dad
[T AT D1 SHBT S| B, 31U Yeld BT JIokd T IQI1| §HD FATET Xl qoIc H 3
T YTagT 5 T 8, ATl oAl @ URETed BT 9eM & Wi g A1E! gl d Ja o
AT HaTelT B FaRT BRATI BT A1 2 P Ueh BOR fhelHier A 1500 fhaliHier &1 g
JH e drelt ¢ W If &9 fioeh A g8 ST @ed € A1 fAeelt | ot S @med 8
Al B U 1SS DI gact B, B4 Uh I H ATl b Ugd Adhd ol IFH i F IR b
F qId W I ¥ BRI Ui W W Ad |l fharier & A B iR W ST & |y
3R FRiAd TR A I $p | [HAT ST Fehall 2] Ugell IR U A3 Ard & A ¢ e dl
AR A 73 Sft & gRT R Bl T8 B

ARGy, 9Y 2032 I dIHM ATl IS Bl 33 URI9d | 9aIdhx 50 Ui & BT a1ed
G T Bl U8 T wedqul gl § A X HA St § I8 Hen A B o ad i
Yl BB AN 9& g] SIRRGS db Yl T3 o, $9b AAEl HUTINT Ih YoAd bl UG D
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Ry B W& B Xed fATEd O I § TRLSTIR SR Hedl 9% o off & gl S sErg
U T BT AT AT AR &, U4 A SGIGRll BT AT AT Ao d erft| 50 Ahed
DI AN I@M D A Xeld M 6 &1 & Ul YRR b oy g (P Bl | IvIrare]
UQYl, HETAT B TF ¥ 3R AW Tl FAIT H AR &R o I DI 30D |1 e dl
YT, U ITH BT 3D A S b 1Y AU S by AT B W1 My fauw
FaeRr ft B AT T HA S T AP borel 3R TSN B S B A1 98K oD
3R Peifdes Fddl DI A J& PR DI U8d Bl &, I g I I8 fAd Aeedqul er|

S ATl $HH 3T Heed Ul Waer Wi 2] Ugell R el Remn ofiR St el ®
IR ¥ B Yo 93 9 AT 1 PIhU Nerd B dol IR G Bl 9g1dT o B forv S9a ufdreror
H ARl [, NS AfE I IR gfor & S o9 9% T aRe 9 A A 9, [
S B T, Y [ WA AT Hed 8] H JATD HIgH A A Nl HIAl W SR BRAT
= fh B9 qARR Yeld TREYR ¥ W& 21 A8 S e g I8t Siive e@red Bl
S A 3T 39 X Ioic # PIW! $B o &1 IR19 51 g, o qd &) Jorm 7 548 IS
@ e A S R A IS FHaoH, e, gAfagfhaed & fay yd aut § & 548 wRIS
T el 9, 39 AR 1624 HRIS WU I YeH BT B # s9d oI ud! g&y ¥ g=Idig

1| 39D AT AR Yed B Sl SIcdd goic g9d Jd TG gl o, IH 979 RIS F
B Jer T H 2101 PIS WU JARR Xd B QY Y &, § A1 Yot HAT S A el Avedr §
5 gaftR ¥t U AT Ml qRATSd §, W8l W bly Ul AT ST o 3G T T8
T T, R AT IR B 6 I Sl qRATAT DI S/ SIS Dl AT Bl Y| I8
W Alhl HREMN AT ABIRIS & fy Sie REM &l S fay SHS1 grae &= &l
AT PRA DI ATILIDAT ©| BIADI & oIy, Fife W ARG I BHA fSed dd § al
ST TE ' A S 9D, IS oy B TP o 98 <1 DI AR B | TIRRS & [y Uh
SRS B FIRT B DI HUT B .. (FaT)

Heled, # 3fd # ®ac U IRIY HRAT A1eil b 39 R & goic H S&il 9 T4,
HIUTaR], Sl BAR A A& SHEIT Ui il Bl b Q¥ HIode ©, S9d (o $B &7
B FERI Bl TG B, D! YU B, MR A HBRSTIS, el Dl e Dl el 3R
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HII-H ASa] F QG 8 Y, QEEIE, I8 Y AT Pl qd oM o, 39 fog Y &
3TTEc Bl FaReAT 8, AUl A S §Y, BN Ueh Bl SIdll &, a8 U Ulse §l ... (aem)
HON. DEPUTY SPEAKER: There are 40 Members to speak from your Party.
You have taken more than half-an-hour. Please sit down.

YOGI ADITYANATH : Sir, I will take only a minute. TREYR ¥ Fia=di, ATGTIR-
Hiai, Arirs, g8, JoliiqR, JeRMYR, Tiel, 9 s Dl Siied & foly, 3 gRade &
B S oNeT B gHI B, IUD oY &7 P MdcT g1l 8, I W TP W THoR ¢F
3R S9a foy facel 3R Q¥ & 31T AR W IHH! Siled Bl AT Bl | § U qR I:
AR N #3 BT U A9 a9iC 39 Wed A IRgd Y @ oY g8 9 gIaIg ol § SiR
goIe B 9T HRal gl H A fquel wiel § SrRie R =@ 6 v a5ie &1 | g

g 98 39 W9 W QW@ O WAl § el AN A vl Set Wi e, RE 61 @ o,
NRA BT HA YOI |

HON. DEPUTY SPEAKER: Please take your seat.
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SHRI P. KUMAR (TIRUCHIRAPPALLI): Respected Deputy Speaker, Sir, on
behalf of my Party AIADMK, I rise to participate in the discussion on the Union
Railway Budget 2015-16.

As we all know, the Indian Railways is the largest railway network under a
single management in the world. It covers nearly 65,808 Km. route with an
operating fleet of 2,42,723 wagons. During last year, on an average 21,598 trains
were run daily with nearly 23 million passengers traveling daily.

The Railway Minister projected gross Budgetary support of Rs.40,000
crore for the Annual Plan. There is an increase in the total Plan outlay to the
extent of 52 per cent over the Revised Estimates for 2014-15 which is nearly
Rs.1,00,000 crore. The Railways is also likely to get nearly Rs.1650 crore as
Railways share of diesel cess from the Central Road Fund.

With this Plan outlay, the Budget estimates 16.7 per cent growth in
passenger earnings at Rs.50,175 crore. The freight traffic is projected at all-time
high of 85 million tones. The earning from goods is proposed at Rs.1,21,500
crore. The Railway Minister has also promised Rs.8.5 lakh crore investment in the
Railways in the next five years.

Against this background, hon. Railway Minister plans to achieve a
substantial improvement in the operating ratio of the Railways.

While there is no increase in passenger fare, at the same time the freight
rate of urea, cement, coal, kerosene, cooking gas, iron and steel has been
increased. This, it is feared, will have a cascading effect and will push up other
costs. I would request the hon. Minister to look into this. On passenger safety,
safety of women passengers, neatness in the Railways and environmental
sustainability are getting priority. Passenger amenities are also being improved by
harnessing information and communication technology.

There are many announcements in this Budget like SMS alerts to
passengers, bringing another 200 more stations under the Adarsh Station Scheme,

Wi-Fi connectivity to 400 stations, etc. We must translate this into action.
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The Railway Minister, in his Budget, mentioned that he would purchase
cheap power to run the Railways. In this regard, hon. Puratchi Thalaivi Amma
sounded a word of caution that this purchase of cheaper power should not be at the
cost of State power utilities, which are already reeling under severe financial
crunch. So, I would request the hon. Minister to consult the State Governments
and the State power utilities before taking a final decision in this matter.

Taking note of the commencement of the work on the Diamond
Quadrilateral High Speed Rail Network, hon. Puratchi Thalaivi Amma made a
request that the routes to Chennai should be given high priority.

The new infrastructure financing mechanism proposed by the Union
Railway Minister is very similar to the Tamil Nadu Infrastructure Fund
Management Company. This is an initiative launched by hon. Puratchi Thalaivi
Amma and this is the first-time effort made by any State Government in the
country. Here, hon. Puratchi Thalaivi Amma expressed the hope that the Railways
would provide enough funds through this mechanism for projects in Tamil Nadu,
which have been held up for want of funds.

Coming to the pending projects in Tamil Nadu, there are several projects
which were announced earlier. They are pending due to insufficient fund
allocation. Our leader Puratchi Thalaivi Amma had mentioned about these 10
very important railway projects in the Memorandum submitted to the hon. Prime
Minister in June last year. These projects are:

Complete doubling for Chennai-Kanyakumari line
Sriperumbadur-Guindy freight line

High speed passenger rail link-Chennai-Madurai-Kanyakumari
Chennai-Thoothukudi freight corridor

High speed passenger rail link-Madurai-Coimbatore

High speed passenger rail link-Chennai-Coimbatore
Chennai-Bengaluru high speed rail link

Chennai-Bengaluru freight corridor

Avadi-Guduvancheri Rail link

0.  Avadi-Thiruvallur-Ennore port link

e S A U et a e
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In these ten projects, the doubling project of Chennai-Kanyakumari is of
vital importance. In this year’s Budget, for Villupuram-Dindigul line which is of
273 kilometres with electrification, the amount allocated is Rs.220 crore, whereas
the sanctioned cost is nearly Rs.1300 crore. Only if this doubling project is
completed, the entire southern region of the State would be developed.

Moreover, for Thanjavur-Ponmalai doubling project of 47 kilometres the
amount allocated in this Budget is Rs.72 crore, whereas the sanctioned cost is
Rs.450 crore. With this sort of funding, we do not know when they will be
completed. I would request the Railway Minister to allocate more funds for these
projects.

Similarly, there are 23 Railway projects that were announced in the
previous Railway budgets but work has not yet started. The following are new
line projects:

Thanjavur-Pudukkottai via Gandarvakkottai
Morppur-Dharmapuri

Chidambaram to Attur via Ariyalur

Jolarpettai to Hosur via Krishnakri
Myladuthurai-Thirukadaiyur-Tharangambadi-Thirunallar-Karaikal
Ramanathapuram-Kanyakumari via Thothukudi-Thiruchendur
Karaikudi-Thoothukudi vai Ramanathapuram

Karaikal to Sirkali

Salem Karaikal via Perambalur Ariyalur

Thanjavur to Ariyalur

Madurai Karaikudi via Melur

Dindugul Kumuli via Bodi and Theni

New line for Villivakkam and Katpadi Sections

WXk W=

—
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DOUBLING PROJECT:

Thiruvananthapuram to Kanyakumari

Jlarpettai Kadpadi Arakkonam

Bodinayakkanur to Kottayam

Renigunta to Arakkonam

Irugur-Podanur

Thiruvananthapuram to Kanyakumari via Nagercoil
Madurai-Kanyakumari via Tirunelveli including Nagercoil Junction
Terminal facilities

8 New BG line between Chennai and Sriperumbudur via Saidepettai
9 5™ and 6" line on Chennai to Villivakkam

10 3" and 4™ lines from Attipattu Gummidipoondi

~N QNN W N -

Mr. Deputy-Speaker, Sir, I once again request the hon. Railway Minister to
allocate sufficient funds for these projects and complete them early. The pending
railway projects, specifically the Chennai —Thoothukudi Freight Corridor; Chennai
— Madurai — Kanyakumari High Speed Passenger Link and the Coimbatore —
Madurai High Speed Passenger Link may be implemented through Special
Purpose Vehicle.

In the memorandum submitted to the hon. Prime Minister, hon. Puratchi
Thalaivi Amma requested that the Chennai Mass Rapid Transit System and the
Chennai Metro Rail be integrated because this would make these public transport
systems very effective. I would like to request the hon. Railway Minister to make
an announcement in this regard in his reply.

Mr. Deputy-Speaker, I would now come to some of the demands pertaining
to my constituency, Tiruchirapalli. The Golden Rock Workshop falls in my
constituency and it has nearly 1000 acres of vacant land. This vacant land could be
very effectively used to set up a new Integral Coach Factory at Golden Rock. This
will enable Railways to set up a manufacturing unit which will again provide job
opportunities to several thousands of people which is one of the major aims of this

Government.
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In the Budget of 2012-13, the then hon. Railway Minister made an
announcement for a new survey for a new line between Thanjavur and
Pudukkottai via Gandarvakkottai. But no action has been taken on this even after
two years. I would like to request the hon. Railway Minister that new train
services may be started between Trichy and Bengaluru or between Trichy and
Mysore. There is a need for another train between Pudukkottai-Chennai via Trichy
in addition to the present Pallavan Express. I would like to request the hon.
Minister to consider running a Duranto type express train between Trichy and
Chennai. There is a need to have an express train between Trichy and
Kanyakumari via Madurai — Tirunelveli — Nagercoil. There is also a need to have
a day train between Trichy and Tirupati.

Mr. Deputy-Speaker, Sir, I would now like to refer to the stoppages of a
few trains. I would like to request the Minister that train no. 22627/22628 Intercity
Express between Trichy — Tirunelveli may be allowed to stop at Manapparai, one
part falls in my constituency and the other part of Manapparai falls in the
constituency of the hon. Deputy-Speaker. The hon. Minister may give priority to
this. Train no. 16107/16108 Mangalore Express and other express trains may be
allowed to stop at Jeeyapuram and Pettavathalai stations. All the trains passing
through Keeranur may be stopped at Keeranur and similarly, all the express trains
passing through Sri Rangam, where there is a famous Hindu temple, may be
allowed to stop at Sri Rangam. There is a long-pending demand for stoppage of all
trains passing through Tirisoolam railway station on the suburban railway network
which is the alighting station for Chennai Airport. I would like to request the hon.
Railway Minister to accede to this request.

Sir, the Railway Minister, in his Budget, announced 200 more Adarsh
stations. I would like to remind the hon. Minister that in the previous Budget Sri
Rangam and Pudukkottai were selected to be made as Adarsh stations. But no
action has been taken so far. I would like to request the hon. Minister to allocate

sufficient funds to upgrade them as Adarsh stations. There is an urgent need for
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early completion of the Villupuram — Dindigul doubling project by allocating
more funds.

The hon. Railway Minister in his Budget has laid much emphasis on
constructing RUBs and ROBs and eliminating manned/unmanned level crossings.
In this connection, there is a demand for construction of ROBs in the following
places which are to be completed on war footing.

At Sri Rangam town, from the side of the Boys Higher Secondary School
to Singaperumal Koil side in LC 244, there is a need for ROB. In Trichy city, near
Maris theatre, ROB No. 17 is in a highly dilapidated condition. So, this may be
dismantled and a new ROB may be constructed. In Pudukkottai town, between
Rasavayall and Thiruvappur, there is a need for ROB. At LC No. 249, East
Bouleward Road to Devadanam, there is a need for ROB. LC old no. 1136, the
construction work of ROB is getting delayed due to non-transfer of railway land.
Finally, there is a need to have Railway Reservation Counter at Trichy Airport for
the benefit of international tourists. There is a post office located in the Old
Terminal Building of Airport which can be utilised to set up a Railway
Reservation Counter.

14.00 hrs
Finally, I would like to quote what the world renowned Tamil Saint, Tiruvalluvar
said:

“Solludhal Yarkkum Eliya Ariyavam
Solliya Vannam Seyal.”

It means that it is very easy to make promises but very difficult to keep up
those promises.

It is well known that there are many promises made as regards new projects
that are pending for long and are becoming difficult to fulfil. So, I request the
hon. Minister to fulfil the promises made so far for the benefit of the people of
Tamil Nadu and India.



11.03.2015 109

DR. KAKOLI GHOSH DASTIDAR (BARASAT): Mr. Deputy-Speaker, Sir, I

thank you very much for allowing me to speak on this very important discussion.

AR 7Y St I8l €1 8 9 S @ A0 @1 iR e femm @ w9, afes 99
T ® fb gq St 5 S B Al A8 G, U9 St 4 <% B W T8 G SR g S |7 s
A T8 A ST 9 S 7 T WG B G, T 9Y S F SR B FAL, T 99 S 7 eRarel
HF GH, T U St 7 fFAE B FW, T IY S T AR B Al TE Tole, 1 S e o,
SO AT € 5 S WY S ¥ 39 WY S @Y o Y 91 T8 G SR 39 WY SN 7 g 5
T ATl ifh, ST aole e U fHA1 &, & Al € [ Ig qoic &l 8, Y8 qoIC B Uh
T 8 el & 6 Ig Ul goie &, oIl § 6 U8 U Ud Sragde 8, frd o¥ @t o

Budget means a yearly quantitative expression of plans towards assets and
liabilities, expenses and revenues, with a clear road map for the future growth of
the industry concerned but it is really surprising to note that the Union Railway
Budget of this year does not have these features. It appears to be completely anti-
people, aimless and visionless.

I would, with all humility, request hon. Minister to go through Vision 2020
document presented by Kumari Mamata Banerjee, the then Railway Minister
when she presented her Budget in 2009. Many projects started during that time
have been totally neglected. I do not know whether it is some kind of a political
vendetta. I do not know why these works have been stopped.

I just want to point out a small thing. Out of 48 sanctioned projects for RuB
and RoB in West Bengal of Eastern India, only five projects have received a petty
amount. I do not know whether that amount is enough even to buy bricks for the
projects. So, I would request the hon. Minister to show little concern for the
people of West Bengal and the country. He has said in his Budget speech that
passenger fares have not been raised.

I would like to draw the kind attention of yourself Sir and this House that
the first thing that the Government did after coming to power and being elected by
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the people was to take an anti-people step of raising the passenger fares with a
promise to lower it every time the fuel prices were lowered. After that, many
times, international market prices showed a dip in fuel prices but till date, we have
not received any information regarding lowering of passenger fares in the country
which is cheating the people of the country.

This time, the freight rate has been raised. In this Budget, the passenger
fare having been raised previously by 14.2 per cent, freight rate has also been
raised by 6.5 per cent. We know that there is a competition between roadways and
railways for freight. Why cannot the Railway Minister improve facilities for the
railways so that the market, being shared by the rail and the road, is taken up by
the rail mode? Why cannot low bottom wagons be designed so that the trucks can
straightaway drive into the wagons, be carried to its destination and then drive
away whether they are loaded with coal or other coal elements? The present
Budget that has been presented to the country is going to affect the coal industry.

Because when there is an increase in the freight rates, the core industries
like cement, urea will be affected and the price of almost all commodities is going
to increase. This is going to hit badly the common man as well as the industry. So,
the growth is going to be restricted. They have been promising that they are going
to initiate growth. But if the core industry is hit, then how can growth take place?
How can infrastructure be built well? Yesterday a draconian law, an anti-people
one, was passed in this House. That was supposed to be helping infrastructure.
But if the freight rate increases, the core industry is going to be hit. So, how will
infrastructure development take place? I cannot understand this with my little
brain. So, I would request the hon. Minister to take this into account.

In the same breath I would like to point out that from 2009 to 2011, there
has been an increase in the freight traffic, carried by the Railways, by up to nearly
35 per cent when hon. Chief Minister of West Bengal, Kumari Mamata Banerjee,
was the Minister of Railways. But freight traffic has shown a dip during the last

fiscal. So, they should pay more attention if nation-building is one important point
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that they are looking at. This will put a burden on the common man because it will
increase the prices of daily-use commodities. It will hit the kitchen right away.

In the Budget it is said that everything will be done under partnership with
private players. Our country does not support so much of private activity. It
appears that you are going to sell away everything to the private hands without
proper discussion in the House or without taking into account the interests of the
people. It is very alarming for the national interest.

Our Party, the All India Trinamool Congress, is always committed to the
poorest of the poor, to the last man in the last village. We are thinking about that
person. At the moment, from the way this Government is functioning, it appears to
quote Rabindranath Tagore, “Boniker mandando dekha dilo raj dando rupey”, that
is the rulers are trying to act like commercial people. I do not think it is the right
attitude.

I would also like to bring to your notice that this Rail Budget appears to be
a document like an expansion proposition of an IT company. We are for
advancement. We are for getting used to sending SMSs, doing e-mail, wi-fi, etc.
That is true. But at the same time, this particular document looks like an IT
document of the IT sector. It has nothing that we expect from a Rail Budget.

It has nothing for the 13,33,966 railway employees. I want to point out that
when hon. Mamata Banerjee was the Minister of Railways, she had announced
that the families of railway workers would get certain benefits, which included the
educational facilities. There would be seats reserved for them in medical and
engineering colleges. She would have more hospitals dedicated to them. She also
had dedicated a number of seats at concessional rates for the media people. There
were facilities also for the cancer patients. Railways is not only a means of
transportation but also the lifeline of the country. It has a social obligation which
is totally missing in this Budget.

I would like to bring to the notice of this House the plight of poor people.

Imagine a poor woman farmer picks up certain vegetables, carries them on her
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head, and tries to go to the nearest market to sell them. Imagine the plight of a
little child going to school, catching hold of the mother, for an examination. Or
imagine a youth taking his blind father to a hospital. En route the Ticket Checker
comes and asks them for the ticket. They are poor and they do not have the ticket.
So, they are disembarked from the train. They are asked to get down because they
do not have the ticket. So, what did Ms. Mamata Banerjee do? She started the
Izzat ticket by which a person could travel at the cost of Rs.25 for the whole
month. That is not a ticket. That is the Izzat. That is the 1zzat of the poor person.
That is the Izzat of the poor farmer women. That is the 1zzat of the sick, old, blind
man. That [zzat ticket has been done away with. I am shocked that this country has
to suffer at the hands of such decisions taken by an elected Government. I am so
sorry.

I would like to bring to the notice of the hon. Minister here that certain
projects that were being undertaken for the State of West Bengal for the poor
people which included the Dedicated Freight Corridor remain to be completed.
We think that the present Government has no intention to develop not only West
Bengal but also the other eight sister-States in the Eastern part of the country.
Each of these eight States like Assam, Arunachal Pradesh, Meghalaya, is
suffering from poor developmental facilities, poor infrastructure. I do not know
how many hon. Members are sitting here from Assam. If you are thinking of the
poor, I would like to draw their attention that there are tea pickers in the
Durlovchera Chiragi region in Barak Valley who cannot sell their produce because
the rail track does not go up to Chiragi. There are so many poor farmers in the
country who would have benefited by the Kisan Vision Document of Ms. Mamata
Banerjee, by the cold storage that she was planning to do, by the air-conditioned
carriage system in the railway that she was planning to do. But none of it is
mentioned in the documents that we have received now.

I went page after page of the lecture of the hon. Minister. With a very heavy
heart, I say that I could not find a single thing for the State of West Bengal. During
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her tenure, Ms. Mamata Banerjee had made a 17" Zone which was the Metro
Zone. Metro is a fast travelling transit system for the urban people, not for the so
well to do. They go to office, school, hospital and everywhere. In the State of
West Bengal we have the Dum Dum to the Airport Sector; we have the Noapara to
Barasat sector, Baranagar to Barrackpore sector, we have the Airport to New Garia
via Rajarhat sector, Joka-BBD Bagh sector. But none of this has got any sanction.

I would like to draw your kind attention to the fact that out of the
Rs.2,08,1000 crore required for the Barasat sector, Rs.140 has been allotted. It
appears to be a joke to me. There are certain smaller rural sectors. Not-so-well-to-
do poor people in the urban and rural sector travel only in these suburban trains,
in the rural rains. Out of that, not even one train was announced. Like my learned
friends, they were saying just now, not even a single train has been announced. It
is shocking. Today, if I go to buy a ticket to go to Kolkata tomorrow, my wait list
will be above 30 or 40 or 50. That means, there is a demand for trains. That
means, [ have to wait. Before me, 29 people are there to get confirmation and then
I will get it. What is the harm in adding a coach to it? I do not understand it. You
can use this coach for advertising to earn money but add on coaches can be used
for people who are travelling at a low cost. But none of it is here. It appears to be
a joke. That the Kharagpur workshop has been given one rupee whereas Rs.10,000
crore is still remaining! Why this missed the eyes of the hon. Minister?

In the light of the above, I would draw his attention to the safety and
security aspect also. Safety and security needs premier attention. In this country,
out of the total number of 30,348 level crossings, the number of manned level
crossing is 18,785 and the unmanned level crossings are 11,563. Out of the
accidents that take place, the consequential train accidents related to deaths and
accidents, the highest sharing is by unmanned level crossing. The highest sharing
is by unmanned level-crossing, which is 43.22. Death due to consequential type of
accidents is the highest due to unmanned level-crossing, which is 38.03. These

11,000 unmanned level-crossings should be manned immediately; and all the
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RoBs built. As far as RoBs go, as | was pointing out that in the document, it says
that only five have been sanctioned for West Bengal. This again appears to be a
joke when it comes to the life of people living in West Bengal, which is also very
important. I have two level-crossings — No.27 and No.28 — in my constituency at
Ashok Nagar and Habra. I have been running from pillar to post for the last two
years, after hon. Kumari Mamata Banerjee left the Ministry of Railways. She had
started the survey there. Nobody is even bothered. Every day people are dying at
these level-crossings. Some concern should be shown towards all these level-
crossings, RoBs and RuBs. We would definitely request that these projects not
only for West Bengal, for eastern States, but also for the whole country. Whole
country is looking up at you for their railway projects, and with definite stretch
on the neglected projects of West Bengal. I would end on the note of request to

please look into this and sanction them. Thank you, Sir.
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SHRI KALIKESH N. SINGH DEO (BOLANGIR): I rise today to speak on the
Rail Budget. The condition of the Railways is not unknown. It is a well known
fact that Railways had been bleeding not for the last one or two years or five or ten
years, but for decades. The condition has become such that the Indian Railways is
on the brink of collapse. There is not enough money to modernize; there is not
enough money to expand capacity. The Indian Railways makes a loss, which was
at 10 paise per passenger in 2000; and now, it is about 20 or 25 paise per
passenger. The fact that the passenger freight is subsidized is not in itself a bad
thing because you need to cater to the poor and downtrodden of this country.
Railways carry almost two crore people on a daily basis. This is their primary
source of transport.

In this condition, the new Railway Minister came on board. Mr. Prabhu is a
man who has had some bold far reaching reforms in the electricity sector. When
he came on board, I was very hopeful. He would undertake the bold reforms that
was required to ensure that Railways come on board, come on the path to
recovery; and remain with us in the decades to come to serve the people of our
great nation. On that front, he has shown some courage. The fact that he has spent
his attention and his resources to the much needed augmentation of capacity and
infrastructure at the cost of populace measures such as providing new trains,
providing new trains, announcing new projects in a condition where it is well
known that the existing projects would take next five or seven years to be
completed. I thank, for that. I must congratulate him. It is a bold step; a much
required, a much necessary step, which he has shown the courage to do. However
— and there is always a however — according to his own Budget Estimates, he has
to invest over Rs.1 lakh crore in just bringing the Railways up to a decent safety

standard.
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The Railways need over Rs. 8 )52 lakh crore to complete the existing
projects that they have on hand and this is for the next five years. In his Budget
Speech, while the hon. Minister has detailed out his intention of expenditure, of
the new idea of creating SPVs, bringing FDI, and trying to garner surplus revenues
from other railway corporations to pump into infrastructure, he has not managed to
detail out as to how he will generate the income or the revenue to undertake these
expenditures.

Sir, it is very good to talk about FDI, it is very good to talk about PPP, but
to actually implement it in a sector like Railways, which serves a social objective,
which has, within its very ecosystem, a monopolistic nature of inefficiencies and a
sector, which always succumbs to political pressure, it is extremely difficult to
bring all these new-found methods of financing in. I will give you an example.
The Railways have had a very successful project of a Port to a Company Linkage
Project. I think there is something on this line in Mundra Port in Gujarat where
they have done very well. Primarily there are only two facets to the entire project.
The company which has built the project uses only its wagons on that project and
therefore they pay a revenue share to the Railways. I understand that that company
has now doubled the capacity by having one wagon on top of the other. Therefore,
by using the same infrastructure, it is generating more revenues and giving more
revenues to the Railways.

However, when you have other infrastructure projects which are not
dedicated, which are complicated in nature in terms of financial engineering, you
will find that the Railways invariably collapses on its PPP mode. I will give you an
example. There was a time when one of the Canadian multinational company
offered to set up a locomotive factory here on a PPP basis. It has been 10-12 years,
but nothing has happened because the clear demarcation of finances coming in for
that project is open to market pressures. Railways will not give an order of 100

locomotives to begin with, they will try them out as they should and, in that case,
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the company does not come in. I believe that until the financial revenues and costs
are clearly demarcated and the PPP partner is assured of a fair return, you will not
be able to generate enough interest in these SPVs. For that, I think, the idea in a
State like Odisha to have Coal India, which is a coal bearing company, the
Government of Odisha and the Indian Railways to partner on certain lines which
would be coal bearing lines, could be useful. However, I must warn the hon.
Minister, through you, that he must be prepared to see inordinate delays in these
new structures coming in which would badly affect his planned expenditure for the
next five years and for that he needs to take precautionary measures.

Sir, the hon. Minister very well knows what is needed to be done to
generate and augment revenues. He gets a budgetary support from the Finance
Ministry. There are some internal revenue generations of the Railways. He has
talked about FDI and PPP, he has talked about leveraging additional resources
from other railway corporations, but what he has not talked about is the unutilised
land of the Indian Railways which are prime properties in almost all cities. Why
should he not use that to generate revenues? I will give you a personal example.
My grandfather had given 850 acres of land to the Indian Railways in a town
called Kantabanji. It was given for the building of locomotives, repairs of
locomotives and overhauls of locomotives. An agreement was signed with the
Railways that this land would be utilised for railway production. Of course,
locomotive engines are no longer there. That factory has moved away. But it has
been almost 30 years; that land has been lying vacant there. It is slowly getting
encroached. I had suggested to the then Railway Minister Kumari Mamata
Banerjee that when she was talking about building a locomotive factory or for any
other purpose that the Railways need to use, use that land. It is an expensive land;
it is in the middle of the city. Or, give it back to the Government of Odisha. We
will find use for it if you are not interested in it. But, neither do you use it, nor do
you give it back. These are prime examples of the wastage and the inefficiencies

the Indian Railways have inbuilt. All these assets which could be leveraged to
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generate revenues, to improve the infrastructure will slowly wither away, will
slowly die away because of neglect of the Indian Railways.
HON. DEPUTY SPEAKER: Let them at least construct a compound wall and
protect it, to avoid any encroachment.
SHRI KALIKESH N. SINGH DEO : I am glad, Sir, you also have a grievance
against them.
HON. DEPUTY SPEAKER: No, it is a common thing we are seeing. As the
Minister knows very well, these are valuable lands. Therefore they have to be
protected.
SHRI KALIKESH N. SINGH DEO : Sir, they are just keeping the land which is
worth crores of rupees. This is one place in a small town like Kantabanji. Can
you imagine what lands they would have in all the metro cities, in all the State
Capitals, in all the industrial sectors? The amount of money they could generate
would be tremendous. I am afraid that the Minister has not made a mention of
this.
SHRI SURESH PRABHU: You are absolutely right. If you notice, in this
Budget that is why we have said, we will now put responsibility on individual
officers and digitize the accounts. You are absolutely right.
SHRI KALIKESH N. SINGH DEO : I am glad, Sir, that the hon. Minister has
taken this suggestion seriously. I am very happy that he has talked about fixing
the responsibility on specific officers.

The hon. Minister in his speech made a mention of ‘Prabhu’ and ‘Prabhu’.
I think, he is mistaken there. Neither will that ‘Prabhu’ be able to help, now will
this ‘Prabhu’ be able to help because the simple reason is the ‘Prabhu’ lies in the
Railway Board. Railway Board is such a unique institution where they are policy
makers, where they are regulators and where they are implementers. As a result of
this, the policy which comes out is not up to the mark because that will take into
account what regulation they feel they can manage and what projects they can

implement. The regulation they have, the oversight on safety, the appropriate
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tariff regulatory environment or any other thing which should be on an oversight
basis, which should done by third party people, because they are doing it in-house,
they will be more than generous on mistakes made either on policy or then on

implementation.
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grar gl Similarly, your food soldiers are not the Railway Board; they are your
DRMs and GMs. Fix your responsibility there. Give them the power. Give them
the decision making power. Separate regulation from policy and implementation.
Then only you will have an institution which works; otherwise you will find that
the entire Railway institution will only tend to protect their own mistakes and
protect the lack of implementation, the tardy implementation which has happened
for the last 60 years.

This is a political statement which has been made by all the Railway
Ministers, I remember, from Lalu Prasad Yadav ji up till now. This is what I can
remember; I am sure it existed before that also. I was, maybe, 24 or 25 years old
at that time. Increasingly you have increased freight rates to compensate for the
loss on passenger side. As a result of it, where in 1947 you had almost 80 per cent
of freight traffic; right now you have about 30 per cent. Not only are you killing
your golden goose, but you are unable to even cater to the amount of profits that
you have, the amount of business that you have.

Now, again, I am saying that the decision to not increase passenger rates
despite a six time increase in diesel and petrol, is a political decision. Why should
the Indian Railways suffer for that? The Government of India -- like it subsidizes
oil companies whenever they go into loss — should also subsidize the Indian
Railways up to the tune of Rs. 30,000 crore, the loss they have every year. Why
should the Government of India be trying to gain populism at the cost of the
Indian Railways, at the cost of the future of the Indian Railways? Instead the

Indian Railways gives a dividend to the Government of India of Rs 7,000 crore. It
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is an old legacy of the British Raj. Obviously, we have driven the British away
but we cannot drive their thoughts away. I hope, the Government in this case,
with a new Minister and with a very dynamic Finance Minister, makes an effort to
take out these anomalies, which exist in the Indian Railways.

Sir, there are many technological advances, which are required. The Indian
Railways is one of the largest Railways in the world. However in 60 years of
functioning, post Independence, it has not been able to develop a single propriety
technology. That is because we are in the habit of buying — and I said this in my
last speech also — off-the-shelf products, which makes sense in other countries
which sometimes have technologies, which are not completely suited to our
requirements but we cannot develop a technology. We talk about fog vision; we
talk about development of coaches, the design of coaches; we talk about automatic
signalling system. Why should the Indian Railways not have this in-house? Why
can they not contract and buy the technology and develop and build here along
with the Make in India system? Why should they have to have a global tender to
buy the product itself and not just the know-how and build here? Is it not what the
Prime Minister wants and make in India? Or, does he want the Railways to be the
largest importer in the world of any Railways, which exists?

Sir, in that context, I would like to bring to the attention of the hon.
Minister that while some steps have been taken to improve customer interface. He
has talked about more vending machines; he has talked about, I think, mobile apps
for tickets. If he has not talked about it, he should not talking about it. But let us
look at China. It is a very simple and similar experience as the Indian Railways.
They are far, far ahead of us in the last 20 years. They do not allow people
without tickets on the platform. It saves losses on ticket-less travelling; it saves
accidents; it saves pick-pocketing; it saves a lot of nuisance and crowding, which
happens on platforms. They have automatic doors on all trains and sometimes on
coaches in stations as a result of which no accidents happen. People cannot be

thrown out in the middle of the night either by a TT or by goondas or by dacoits
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or by the police. It does not matter who you blame. The person loses his limb; the
person loses his life. These are simple things.

Even today, Sir, in other places when trains cross stations, there is an
automatic signalling system; where the signal drops, where the train is informed,
where the station knows that the train has crossed. It is all automatic. But even
today, here, we have a person behind the train waving a red jhanda or a green
jhanda. This is something, which we should be ashamed of; and, this Indian
Railways spends 37 per cent of its revenues on salaries. Can you imagine the
savings you would have, if you can automate it, if you can use technology to make
yourself more efficient, to make your system more efficient and keep resources
with yourself?

In the last few years, the Indian Railways have been rightly saying that they
will remove all level manned and unmanned crossings because at every crossing
there is a risk of life, there is a slowing down of trains; and it causes damage; it
causes congestion. Very ambitious targets have been undertaken by the Indian
Railways in the past.

Sir, even last year, the target for Railway Over Bridge and Railway Under
Bridge was about 400 or a little over 400. But how much has been implemented?
It is less than a 100, it may be 80 or 85. You can set yourself targets. But if you
do not implement it, it serves no purpose.

Similarly, last year also, the hon. Railway Minister at that time, had laid
down a Budget Operating Ratio of 87 per cent. It is now at 90 per cent this year.
Now, the hon. Minister has attempted to lay a Budget Operating Ratio at 88 per
cent. I would be surprised if he meets it next year, as a result of which, last year,
the revenue surplus was reduced by 46 per cent. This year, again it will be hit and
again it will have an impact on his projects and he will not be able to undertake the
projects.

Sir, there are few things which I would like to bring to his attention which I

think are important. In terms of Odisha’s demands and requirements, we are
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extremely happy and I will say this in Odiya with your indulgence, I have also
asked for a translator.

“Sir, let me speak in oriya about my area. The Khurda-Bolangir Railway
line is pending for a long time. The allocation of Rs. 190 crore is inadequate and
the area is absolutely backward and thoroughly Mao infested.

We are happy that he has given such a large devolution of funds to this
particular project. It is a project after my own heart, it is a project after the heart
of my party which has given 50 per cent of the land for this project and given
money to complete the project. My request to the hon. Minister would be to start
the project in both sides. By starting it in one side only and not spending money,
you are not being able to spend even 30 or 40 per cent of the Budget and similarly
for all the projects. Where you can start from both the ends, you will be able to
have better execution. These are small changes which he can bring. It is not a
major overhaul that is required to do this.

Sir, the Railway Department uses manual laying of tracks which covers half
a kilometre a day. Now, they have engaged two external outsourced machines to
do automatic laying of tracks which is faster, double the speed and therefore,
cheaper and has better geometry. Therefore, the trains can travel better on that.
Such a huge outlay is there for laying the tracks. Why should not the Railway
Department buy the machines? They should have a small new Railway Division
which does that. Let a Railway Division compete with the people so that the
people do not get together and cartel the price. These are small things which
should not be coming to the notice of the Minister. However, we are forced to
bring to his notice because there is no other souding window.

Lastly, I would like to state that we have some demands for new trains.
The Chief Minister has written to the Railway Minister to start some new trains. I
hope the Minister will consider it especially a Rajdhani to Bhubaneswar from New

Delhi through Sambalpur and what is being extremely disappointing to the State of

* English translation of this part of the speech was originally delivered in oriya.
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Odisha is the token amount of Rs. 1000 which he has given to the wagon factory.

I hope he will take it up in a most speedy manner. Thank you very much.

HON. DEPUTY SPEAKER: I want to make an announcement to hon. Members.
We have a very lengthy list. Therefore, the Members who are interested to lay
their Speeches, they can lay their speeches. All Members cannot be

accommodated within a stipulated time.



11.03.2015 124

DR. SHRIKANT EKNATH SHINDE (KALYAN): Thank you hon. Deputy
Speaker, I stand here to welcome the Budget presented by hon. Suresh Prabhuji.
This is not just a Railway Budget but a vision document for Indian Railways to
grow and astonish the world with achievements.

Firstly a big thank you to hon. Suresh Prabhuji for approving the much
needed Kalwa-Airoli link to facilitate direct trains to Vashi from Kalyan and vice-
versa. This will help lakhs of commuters who travel daily from mainline suburbs
to Navi Mumbai.

A second big thank you is in order for hon. Railway Minister, as he
confirmed that a new terminus will be created at Thakurli near Kalyan. This will

really decongest the traffic of suburban network.
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The emphasis on the safety is also a welcome step with much needed boost
to advanced technology such as Train Protection Warning System and Collision
Avoidance System. The hon. Railway Minister has also stated his intention to
seriously examine the recommendations of the Kakodkar Committee. This was the
need of the hour as the issue of passenger safety has reached the epic proportion.

I also thank the Minister on the steps taken on women safety. I also thank
him for making provision for a whopping 970 RoBs and RuBs. This would reduce
more than 3000 unmanned crossings and thereby reducing a number of accidents.
This just goes to show that the hon. Railway Minister is extremely serious about
the passenger safety.

I also wish to thank him on behalf of lakhs of Mumbaikars for making a
provision of Rs.120 crore for lifts and escalators on the Mumbai suburban stations.

This would bring a much needed relief to lakhs of commuters. But, hon. Railway
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Minister, I am very disappointing to see the longstanding demand of Kalyan-
Ahmednagar Railway being sidelined once again.

Even while the budget provision was made in the earlier budget while
welcoming the announcement of Chiplun-Kalyan route connecting Konkan and
Western Maharashtra, I fail to understand the reason behind ignoring the Kalyan-
Ahmednagar link which has similar justifications and benefits.
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support the Railway Budget. Thank you.
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* SHRI P.K. BIJU : My first and foremost concern is that, the way, Railway
Minister presented the Railway Budget 2015-16, was highly unconstitutional,
undemocratic and unethical and questions the very sanctity of budget speeches.
The budget speech was vogue and shrouded with secrecy by concealing facts such
as hike in freight rate and devoid of any concrete strategy for the shallow promises
made. The 2014-15 railway budget by former railway minister Shri Sadananda
Gowda had already set a precedence that the present budget is following. In
2014-15, the blatant steep hike in the passenger and freight fares to the tune of
14.2% and 6.2% respectively announced before the presentation of the railway
budget exposed the brazen undemocratic as well as anti-people modus operandi of
the BJP Government. Besides that, railway minister does not mention the revenue
receipt and expenditure in his speech, which is cardinal to lukewarm attitude to the
serious job he had at hand. In totality, the railway budget 2015 is devoid of its
social responsibility and marks a twist from the overall logic of a state's duties to
its citizens. Rather, it reflects and reinforces the neo-liberal paradigm which works
for and promotes market logic in governance.

After flagging off the first train Meghalaya with the rest of the country on
29-11-2014, Prime Minister Shri Narendra Modiji said " Privatise the railway
stations and modernize them". But the railway budget 2015 has gone far ahead of
privatization of not only the railway stations but also the entire railway system in

our country. "Minimum government and maximum governance" is an attractive

* Speech was laid on the Table.
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slogan but in effect, the railway budget 2015 proved that minimum government
spells minimum government intervention in the social sector and maximum
governance is for the private capital. It declares its dependence on so called public
private partnership (PPP), private investment including FDI for funding its
infrastructural and capacity augmentation projects. It has already been proposed to
upgrade 10 existing good sheds of Indian Railways and develop 30 small
multimodal logistic parks on PPP model. Private investment is also proposed to
facilitate the rapid development of a network of Private Freight Terminals (PFT).
The establishment of private terminal would further deteriorate the revenue
income of railways and its very existence as a public sector in a big way.

Under the guise of cooperative federalism, the government is steping back
from its responsibility and placing it on the state government is another
precedence created by the railway budget 2015. This will negatively affect the
spending capacity of the state governments in social sectors. A portion of the
funds from MPLAD is also directed to spend for the railway development. Then, it
is intriguing that what is the role and responsibility of government in this country?
Further, despite a proven failure, the Modi government also preferred to stick on
PPP, FDI and outsourcing path in various segments on railway operation and
services. It is a fact that many of the PPP projects are falling short on its targets.
This means, either the expansion work will suffer or the private investor's lobby

will extract burden on the common people. Precisely, that had been the past
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experience of all PPP projects in sea-ports, airports, roads etc. during the UPA;s
tenure which increased the burden on the consumers and the people in a big way.
It is also a very serious concern that the hike in freight rate from 2% to 10%
was not included in the budget speech of railway minister. Concealing such
important and declaring soaps such as seats for the pregnant women and elderly,
mobile phone charging facility in general compartments, operation five minutes
for issuing unreserved tickets, hot buttons, coin vending machines, single
destination teller, concessional e-tickets for differently abled travelers, developing
a multi-lingual e-portal, crediting of refunds through banks, unreserved tickets on
smart phones, are nothing but an eyewash to dupe the parliamentarians and the
general public. It is also worth noting that the technological upgradation does not
involve huge financial burden. More important issues are new trains, new railway
lines, freight charge, etc. The increase in freight charge will have cascading effects
on agriculture production. For example, the freight movement charge of urea by
10% will cost dearer for agricultural production The remote consumer states such
as Kerala will have to bear the maximum brunt of increase in freight charge for
grains and pulses for 10 percent. Besides that the hike in freight charge for cement
and iron or steel, oils, coal, bitumen and coal tar etc. will further weakens the
infrastructure development. The decision to increase the freight charge will fail to
attract the freight movement by road and ultimately incur losses for the railway. It
will further aggravate inflation and a travesty of the presidential address which

vehemently speak tall for an inclusive economy. Again, there is not declaration on



11.03.2015 130

new trains, railway lines and project. The vagueness and concealment of facts and
smoke screening it with declaration of popular amenities deprive the right
parliamentarians to raise opposition in the Lok Sabha. It evidently reflects the
totalitarian and authoritarian attitude of Shri Narendra Modi government and it is
antithetical to the democratic ethos of our consritution and tradition.

Regarding corruption, the budget speech has no clear strategies or actions
except the hollow promise that : "'We will explore all possible solutions to address
this menace'. Another misconception is linking rail fare with the fuel price. The
Indian railway is under the Ministry of Railways which is a functional arm of the
government. The government instead of making the diesel used in the railway
exempted from tax, adding it from time to time. Even though there is no hike in
the passenger fares, why there is not a step to reduce the fare matching the slash
down to crude oil price in the international market?

While talking tall on security and safety, the railway budget speech is silent
on the shortage of human resources. Around 2 lakh vacancies, majority of which
are related to management and maintenance of safety standards in railway
operation is remained unfilled with Indian railway. The aggressive privatization
and FDI, the job security pension and other benefits that used to attract the
educated youth in India is going to be at stake. Instead of focusing on these issues,
it speaks about superficial things such as special training module on soft skills for

frontline staff and training in yoga. The rail budget speech also speaks about
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security of women passengers using Nirbhaya Fund effecting the weakening and
reach of the mission to achieve its social goals.

Allocation of a total of 6581 crore for the construction of 917 Railway Over
Bridges and Under Bridges to replace 3438 railway crossings is a welcome step.
But, states like Kerala needs more attention and its demands are repeatedly
undermined by the railway budgets. Kerala is going to bear the maximum brunt in
cooking gas, fuel price, infrastructure development etc. due to the swelling freight
charges. Land has been acquired for a coach factory and the foundation stone was
laid before two years at Kanjikkod in Palakkad district, Kerala. While the
construction of coach factory in Palakkad is estimated as Rupees 540 crore, a
meager amount of Rupees 10 lakh is only allocated for it. The state government is
asked to find out Rupees 144 crore within one year through PPP. That construe
the message that the Modi government is least interested in this project. Only
Rupees 5 crore was allocated for the ongoing Sabari railway project while the total
project cost was estimated as Rupees 1560 crore. A new train service connecting
Rameswaram-Guruvayoor will be beneficial for thousands of pilgrims as well as
economically viable for the railway. Starting of new service between Trivandrum-
Mumbai, Trivandrum-Guwahati, Trivandrum-Bangalore and Trivandrum-
Chennai, new Rajadhani Express to Delhi are also in the list of long pending
demands of Kerala. There is no proportionate increase in allocation compared to
the national average for the overall allocation including doubling of railway lines.

The long pending demand for a railway medical college and a bottling plant in
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Trivandrum, wagon factory at Cherthala in Alappuzha district are also neglected in
the Budget speech 2015.

For the development of my constituency in Alathur, I am requesting to
include the Enkekkadu Railway over bridge in Ottupara-Vazhani road
(Thiruvanantapuram Division), Mullorkkara Over Bridge (Thiruvananthapuram
Division), Pottore Over Bridge (Thiruvananthapuram Division), Akamala Over
Bridge, near Wadakkanchery (Thiruvananthapuram Division), and Kollengode-
Oottara Over Bridge (Palakkad Division), halt station at Karioppode, subway at
Peruvambu, Palakkad. (Palakkad Division), new road connecting LC 26 and ROB
65 near Muthalamada Station (Palakkad Division) and also allot sufficient fund to
the speedy completion of gauge conversion works between Pollachi-Kollangodu-
Palakkadu. I would be highly obliged to you to consider our long pending demand
for the new railway line between Thrissur-Kollangodu for the development of my
constituency Alathur.

I conclude my speech with the hope that the railway budget 2015 will

consider the demands of Kerala and the demands from my constituency.
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*SHRI JAYADEV GALLA(GUNTUR) : At the outset, I take this opportunity to
congratulate the hon. Railway Minister on assuming the charge of the largest
infrastructure Ministry of the country and presenting his maiden Budget for 2015 -
16 . I am confident with his intellectual acumen and deep knowledge of the
sector, he will turnaround the Indian Railways and bring back its best Operating
Ratio of 74.7% achieved in 1963-64. Of course, we could achieve 78.7% in 2006-
07 and 75.9 percent in 2007-08. But, after that, we never reached to that level. I
am confident that Shri Prabhu will achieve the 1963-64 figure of 74.7% with his
innovative methods in collecting revenue and drive Railways on the growth
trajectory of the country without, as announced by the hon. Prime Minister the
other day, privatizing it.

Every Member of Parliament, being representative of his Constituency and
State, submits various demands/requests before the hon. Minister as they are the
dreams and aspirations of the people.

I am submitting hereunder some of the genuine and long-pending
demands/requests from my constituency (Guntur) and Andhra Pradesh. I request
you to kindly look into them sympathetically and announce them while replying to
the debate.

Guntur-Tenali doubling and electrification project has been finalized and
the work orders are issued to complete the project in 3 years, though promised
earlier to take only 18 months to complete. However, the works are yet to be
completed as per schedule. Completion of this project makes it possible to run
some more long-distance trains to pass through New Guntur, the nearest station to
the newly coming up Capital of Andhra Pradesh.

While taking up this project, Sangam Jagarlamudi station is to be provided
with FOB/Subway which will help not only in connecting platforms but also the

outer side of the station on both sides facilitating 400 students who are presently

* Speech was laid on the Table.
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crossing the rails at the station to reach their school on the other side of the station.
This needs to be taken up in view of the immediate necessity.

In this connection, 36 km route between Tenali-Repalle be recommended
for doubling and electrification survey and sanctions. Otherwise, this will be the
only small patch in this region left out without doubling and electrification.

On Bibinagar-Guntur doubling and electrification project route, doubling
and electrification is required between Pagidipalli-Nalgonda-Nadikudi-Nallapadu
stations. This is a shorter route to reach Guntur-Mangalagiri-Vijayawada and the
surrounding railway stations to the newly coming up capital of Andhra Pradesh
from Secunderabad and beyond. This reduces the travelling time by one-and-half
hours between SC-BZA via. Nadikudi-Guntur than via Khazipet and reduces the
pressure on Grant trunk route between Khazipet-Vijayawada while enabling to
have some more new trains towards Howrah and Chennai directions and beyond.
The proposed Nadikudi-Kalahasthi route will generate more revenue for railways
once Pagidipalli-Nallapadu doubling and electrification is completed as
Nallapadu-Guntakal is already electrified. Hence, this project be included in this
2015-16 Budget.

Once Guntur-Guntakal electrification is completed, long distance trains can
be run through Guntur towards South and western parts of India connecting to the
new capital of Andhra Pradesh.

In view of Tulluru Mandal of Guntur district selected by government of
Andhra Pradesh as part of new Capital area, Guntur Station has to be given as the
"Station of State Capital" by providing necessary facilities. The long pending blue
print to improve Guntur station is to be made a reality at the earliest.
Development of western side of the station with another (No.8) platform at par
with platform No.1 so as to receive all types of trains and to provide with all the
facilities like waiting halls, restaurant and parking place. All platforms need to be
connected with a new FOB provided with escalators wherever necessary for

convenience of passengers. A foot over bridge is required at this station
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connecting eastern side (Govt. General Hospital Road) with west side (Ist lane
Arundalpet) of station for public to crossover to other side. There is also a
necessity to modernize the present ROB connecting AC college to Prakasam
Chowk (Arundalpet-Brodipet) side for convenient of passengers at Railway
Station. The participation of Guntur Municipality, wherever required, be informed
to them so that they will take up the necessary works. The symbolic four lions
pillar on platform no. 4 be shifted to a prominent and convenient place on eastern
side of the station giving facelift.

Presently new Guntur is being used as bypass station to Guntur providing
passage of two by weekly long distance trains and two daily trains to Chennai
from Vijaywada Shatabdi and from Kakinada Circar express trains. This station
needs to be made coaching station by providing connectivity to Guntur station.
Most of the important long-distance trains of grand truck route can be routed
through new Guntur station. The present goods loading/unloading can be shifted
to Nambur to create more space here for coaching purpose.

A pit line at Mallapadu station will of utmost use to originate some trains
from Guntur to New Delhi, Howra, Mumbai and beyond these places.

Mangalagiri Station is situated between Guntur-Vijayawada and the
nearest point to the newly coming up capital of Andhra Pradesh. The 1000 bedded
super speciality hospital of A.P. is coming up at a distance of 3 km and some
important offices like police academy are proposed to be established nearby. This
station will have to be provided with all facilities and all express trains are to be
provided with halts.

In spite of double line with electrification, the running time between
Vijayawada-Guntur is taking about 100 to 120 minutes irrespective of whether it is
a passenger or express train, while road transportation is taking around 40 minutes
in spite of stopping at toll gate in between. This time should be reduced to enable

to attract more number of passengers to utlize rail facility.
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In spite of providing two crossing stations in between Guntur-Tenali, still
trains take longer time in reaching destinations on either sides. In the absence of a
crossing station between Tenali-Repalle it has become very inconvenient to run
some more trains to Repalle from Tenali. Previously Vemuru was a crossing
station and there used to be a train from Repalle to Vijayawada. It is not known
why this crossing was discontinued at Vemuru. This has resulted in all trains
connected with Repalle running very late and some services from Repalle are also
withdrawn. Hence, long pending sanctioned work to lay the crossing line at
Vemuru be provided with sufficient funds to complete at the earliest. Secondly,
Repalle is one of the terminus points of Guntur Division, one pit line may also be
sanctioned so that some passenger trains can be originated from this point.
Repalle station is serving the passengers from Machilipatnam and areas of Krishna
district also.

As Guntur-Mangalagiri-Vijayawada stations are more approachable to the
proposed capital of A.P., new trains introduced will have to originate covering
these three places. Hence, all trains introduced towards North and East be
originated from Guntur station and all trains introduced towards South and West
be originated from Vijayawada. For all these trains, halt at Mangalgiri be
provided.

Guntur-Tirupathi-Guntur Intercity Express via. Tenali, Gudur may be
introduced. A day train connecting Bapatla, Chirala, Ongole and Nellore will be
useful to students and employees. Guntur-Chennai-Guntur Intercity Express via
Tenali-Gudur is necessary to have a direct train in day time to reach Chennai.
Guntur-New Delhi-Guntur Superfast Express via. Vijayawada-Khazipet needs to
be run. Similarly, Vijayawada-Mysore-Vijayawada Express via Guntur-Gooty-
Bangalore needs to be introduced. The increasing rush towards Bangalore
demands this train. Reaching Bangalore in early hours will be of utmost use for
the passengers. Further, Guntur to Guwahati superfast express; Kakinada to Jaipur

superfast  express; Tirupati  to Katra/Jammu; Vijayawada-Done-
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Vijayawada....Intercity Express via Guntur-Nandyal will be useful for all the
passengers reaching Vijayawada, Guntur junctions from various places and also
provides an express in day time in this route to reach Srisailam.

Some of the passenger and express trains having Vijayawada as terminus
may be extended to Guntur providing direct train facility. Mumbai-Secunderabad
Devagiri Express to Guntur/Vijayawada via Nalgonda- adikudi provides a daily
direct train connectivity to various pilgrimage and tourist places. Howra-
Saiprasanthinilayam Express be extended to Bangalore.

Frequency of Kakinada-LTT may be increased from by-weekly todaily;
Howra-Prasanthinilayam to Tri weekly; and Kakinada-Bhavanagar Express to Tri
weekly.

Kindly provide halt to Train No.12709/12710 Gudur-Secunderabad-Gudur
Express at NIDUBROLU; train no. 17209/17210 Bangalore-Kakinada-Bangalore
at NIDUBROLU and Delta fast passenger train at Sangamjagarlamudi.

At NGO colony : Syamalangar-NGO Colony Road LC ; an RUB was
sanctioned previously. There is a need to give financial approvals. This has to be
completed at the earliest to meet the day by day increasing rush. Similarly, ROB
to be sanctioned at LC on Old Guntur-Nandivelugu Road on Guntur-Tenali
Railway line which is being doubled with electrification. Some of the LCs are
being closed in Tenali-Guntur route. The farmers of the villages are finding it
difficult to reach their agricultural lands. Hence, wherever it is possible the LCs
may be converted as RUBs in this route.

Secunderabad-Guntur Intercity Train No.12705/12706 may be named as
ANAVEMA Express . Passengers of Tenali, Guntur are not getting even standing
space in general compartments of Janmabhoomi Express. Earlier, Nagarjuna
Express between Tenali-Secunderabad was reaching at scheduled timings and
passengers were getting accommodation also at all stations. Hence, Nagarjuna

Express be revived.
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Following amenities for passengers are required. An AC room for
passengers be arranged at Tenali Railway station. CCTV cameras be installed at
Railway Booking Counters and also on platforms at Tenali Railway station. The
second entry/exit route to reduce rush of passengers at Tenali Railway Station
may be reopened. Rest rooms for differently abled persons and also for senior

citizens on all platforms be provided at Tenali Railway station.
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SHRI M. MURLI MOHAN (RAJAHMUNDRY): Respected, Sir, at the outset, |
express my sincere thanks for giving me an excellent opportunity to participate in
the discussion on Railway Budget 2015-16.

The Railway Budget 2015-16 presented by Shri Suresh Prabhu is a
progressive, visionary, environment and people friendly budget with well laid
down action plan and a clear roadmap for the sustainable development of the rail
infrastructure and revenue generation. He has given utmost priority to the safety
and security of the people which is highly appreciated.

The Railway Minister without enhancing the passenger fares has launched
safety measures aimed at making train travel easier, more comfortable and safer.
Some of the proposals announced by him regarding SMS alerts for train timings,
provision for Wi-Fi facility in 400 stations, user-friendly ladders for upper berths,
17,000 bio-toilets and installation of cameras for the safety of women travelers are
highly laudably. I specially commend the Railway Minister for giving special
thrust on senior citizens, women safety, pregnant women and differently-abled
citizens.

Coming to my home State Andhra Pradesh, the people of Andhra Pradesh
had a lot of expectations in this Railway Budget that Visakhapatnam will be
declared as a separate railway zone as assured in the Andhra Pradesh Re-
organisation Act. But such announcement was not made by the Railway Minister.
We are very much disappointed on this issue. In this regard, Shri Chandra Babu
Naidu garu, hon. Chief Minister and our TDP Party President along with our Party
MPs met Shri Suresh Prabhu and requested him to provide maximum funds for
completion of pending projects, introduction of new trains, passenger trains,
creation of new separate railway zone at Visakhapatnam, including establishment
of a Railway University in Andhra Pradesh at Vijayawada but none of the requests

have found place in the Railway Budget, which really pains me a lot.
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I would earnestly request the Railway Minister to provide maximum funds
for the completion of all pending railway projects and accord sanction for creation
of a new railway zone at Visakhapatnam without any further delay.

I am happy to note that the Central Government have come forward to set
up four Railway Universities in all the four corners of our country. In this regard, I
would earnestly request the Railway Minister to set up one such Railway
University near Vijayawada, one of the biggest railway junctions in India.

In the previous Railway Budget, there was made an announcement by the
then Railway Minister about the AP Express to be made operational from
Vijayawada to New Delhi. I would urge upon the Minister that instead of
Vijayawada, the proposed AP Express should be introduced from Visakhapatnam
so that it would cover all the coastal district of Andhra Pradesh. In fact, there has
been heavy passenger traffic on this route as large number of civilians, defence
personnel, students, IT professionals, business people and common people
commute from Visakhapatnam to New Delhi. Similarly, another train from
Tirupati to New Delhi via Cuddapah and Vijayawada may also be introduced so
that it will also cover the entire Rayalaseema region.

Sir, I would like to put forth other request for the welfare of public from the
coastal districts of Visakhapatnam, Srikaklam, Vizianagaram and East and West
Godavari districts for introduction of Rajdhani Express from Vijayawada to New
Delhi via Rajahmundry, Visakhapatnam, Rayagada, Raipur and Nagar. In fact, all
important places have connectivity of Rajdhani Express except Visakhapatnam. |
am sure that if Rajdhani Express is introduced from Vijayawada to New Delhi via
Visakhapatnam and Nagpur, it would not only benefit the coastal districts of
Andhra Pradesh, but would also immensely benefit the States of Odisha and
Chhattisgarh. 1 hope, Shri Suresh Prabhuji will accept this request on priority
basis.

In this year’s Railway Budget, the Railway Minister has stated that for the

safety of our women passengers, surveillance cameras will be provided on a pilot
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basis in selected mainline coaches and ladies’ coaches. While I welcome this
decision, I would earnestly request the Railway Minister to recruit women RPF
personnel for deployment in the women’s compartments.

In this year’s Railway Budget, there was an announcement about replacing
all coaches with LBH-design coaches. I would urge upon the hon. Minister to
replace all the existing coaches with LBH-design coaches in letter and spirit.

In the present Railway Budget, the Railway Minister has also given utmost
priority to self-employment by promoting Self Help Groups for products made by
women and youth. This is a highly commendable step. He has also stated that such
a programme has already started in Konkan Railway. I would urge upon the
Railway Minister to extend such a programme in the South Central Railway,
particularly at Rajahmundry and other places of Andhra Pradesh and Telangana so
that it will encourage women and unemployed youth as a large number of products
are made by Self Help Groups in these two States.

I would like to put forth two or three suggestions now. First, since the hon.
Railway Minister has proposed to augment number of coaches to 26 from 24 in
trains, I would humbly request him to add two extra coaches also to trains like
Godavari Express, Prasanti Express, Falknama Express and Duranto Express, East
Coast Express etc. that run through or from Visakhapatnam to Hyderabad carrying
heavy passenger outflow. It will not only lessen the traffic but would also benefit
the common man.

Second, I understand that there are some concessions available to the
persons suffering from cancer, heart disease and TB, who are required to visit
other places and hospitals for their medical treatment and surgery. I would
earnestly appeal to him to give 100 per cent concession to the said patients,
including one companion, irrespective of any class.

Third, there is a need to recruit and post doctors on-board trains that run
long distances in order to provide emergency medical treatment to travelling sick

passengers.
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Another important matter that I would like to bring to the notice of Shri
Suresh Prabhuji is that Pushkaram falls after every 12 years whereas the
Mahapushkaram (Mahakumbamela) falls after every 144 years and the ensuing
Mahakumbamela falls in the month of July, 2015 for the Godavari River.

As Rajahmundry will be the main centre of attraction during the
Pushkarams, lakhs of devotees from all over the country are likely to arrive at
Rajahmundry railway station to have a dip in the River Godavari and visit the
nearby temples of Godavari for a holy darshan. At present, the Rajahmundry
Railway Station has only three platforms with limited width, and only one Foot
Over Bridge (FOB). The existing facilities are found to be grossly inadequate to
deal with the expected huge rush of passengers thronging the Rajahmundry
Station.

In this connection, I had met the then Railway Minister, Shri Sadananda
Gowda and yourself, and requested for sanctioning of Rs. 500 crore by according
necessary financial grant in last year's Supplementary Railway Budget for
modernization of the Rajahmundry Railway Station and also for construction of
additional platforms, extension of lengthy platforms, construction of number of
toilets, shelters, ROBs, booking counters, new entry and exit points, etc.

I would earnestly request the Railway Minister to see that such facilities are
made available at the Rajahmundry Railway Station. In this context, I am happy to
note that the hon. Railway Minister has also announced that so far 1,052 Stations
have been identified for up-gradation of passenger amenities at stations under
Adarsh Station Scheme. He has also proposed to include 200 more stations under
this scheme.

I would humbly urge upon the Minister to include the Rajahmundry
Railway Station in the list of Adarsh Stations, which is the need of the hour. I
would also like to request the Minister that necessary facilities may also be
extended to nearby Railway Stations of Rajahmundry Railway Station, namely,

Godavari, Kovvuru and Nidadavolu Stations as these are attached to the River
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Godavari, and pilgrims also alight from these Stations to take a holy dip in the
River Godavari.

Another important area, which needs urgent attention from the Railway
Minister that the existing Road-cum-rail bridge on the River Godavari is in a
dilapidated condition. There are wide cracks on the pillars, and these have become
very dangerous. Some parts of the bridge had also fallen in the past resulting in
blockage to road traffic. If necessary preventive steps are not taken immediately,
then the situation could become much worse. I would humbly request the Railway
Minister to intervene in this matter and issue necessary directions to the officials
concerned to repair the works by allocating adequate funds. In the meantime,
necessary directions may also kindly be issued to the Railway officials to stop rail
movement on this bridge till such repair works are carried out.

In this context, I am to state that there is one more Railway bridge situated
on the River Godavari, which is having a single railway track. Owing to single
track, the Railway traffic at Rajahmundry and its neighbouring railway stations,
namely, Godavari, Kovvuru and Nidadavolu Railway Stations are badly affected.
In fact, there are a number of passengers and goods trains passing through on this
route. Laying of second Railway track on this rail bridge is the need of the hour.
There is sufficient place to lay the second rail track. If the second Railway track is
made available, then it would not only lessen the train traffic on this route, but
would also help the diversion of the rail-cum-road bridge when it is closed for

repairs.
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I would earnestly request the hon. Railway Minister to accord necessary
financial support for laying of second Railway track on this existing bridge on
priority basis by issuing directions to the Railway officials to expedite the above
works with regard to arrangements for the Mahakumb mela well in time.

In the previous year’s Railway Budget of 2014-2015, it was announced that
29 pending rail projects that run both in Andhra Pradesh and Telangana States will
be completed at a cost of Rs. 20,680 crore. He had also said that a Special
Monitoring Committee would be setup for this purpose. However, there was no
mention about it in this Railway Budget. I would like to ask the Railway Minister
as to whether any action has been taken on this issue.

With these words, I support the Railway Budget Bill, 2015-2016. Thank

you very much, Sir.
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SHRI BHEEMRAO B. PATIL (ZAHEERABAD): Hon. Deputy-Speaker, Sir, I
wish to take this opportunity to thank our hon. Chief Minister, Shri K.
Chandrasekhara Rao Garu, and our Parliamentary Party Leader, Shri A.P. Jitender
Reddy.

15.00 hrs (Shri Anandrao Adsul in the Chair)

Mr. Chairman, Sir, as we all know, one of the important lifelines of our
country is the Railways. I am representing the Telangana State and we have huge
expectations from you.

After a long period, here is a Railway Minister who has presented a
forward-looking Budget. In an overall perspective, this Budget has many positives
and less negatives. The Railway Minister has laboured hard to prepare this Budget
and has gathered courage for mobilization of additional funds for various
developmental works. The hon. Minister has accepted that there has been under-
investment and as a result, facilities have not improved satisfactorily. He has
realized that more investment is required in this area.

In regard to new lines, the hon. Railway Minister has sanctioned too many
double lines, third line, and quadruple lines without proper techno-economic
survey, while overlooking many new lines with RoR of more than 14 per cent.
These are not only economically viable, but also travel through the most backward
areas.

I would like to bring to your kind notice that the majority of railway lines
existing in Telangana State were constructed during pre-Independence period, that
is, during the Nizam’s Rule, and the only exceptions are one or two lines, like Bibi
Nagar-Nadikudi. In spite of our constant persuasion, we are unable to get any new
lines. For example, the railway line from Bodhan to Bidar is pending for many

years. The survey has already been completed and the project is estimated to cost
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Rs. 1,029 cr. In regard to the railway line from Secunderabad to Zaheerabad,
survey has been completed and the proposal with an estimate of Rs. 456 crore was
also submitted. However, this issue is pending for the last 15 years. The local
public is facing a lot of problems in transportation of their materials, agricultural
products, etc. I am pained to inform you that this year also, there is no financial
sanction or consideration given to those above lines. I am in doubt whether it will
be completed during my tenure. I would request the Minister to help us in this
regard.

Further, I would also request that an additional platform at Zaheerabad
Railway Station and a railway over bridge at Kohir on National Highway at
Zaheerabad town may please be constructed.

There is a need to introduce an Intercity Express train from Hyderabad to
Bidar in the morning and vice versa in the evening because the local people travel
from Hyderabad to Bidar for various purposes, including education and business.

A survey may be made for laying of a new railway line from Patancheru-
Sangareddy-Jogipet-Medak and also from Jogipet-Aladurg-Peddashankarampet-
Narayankhed-Pitlam-Banswada-Bodhan.

We must set global standards. EPC contracts by themselves will not serve
the purpose. There are ten departments in the Railways and each one takes pride in
delaying the proposals lying on his table. What will the EPC contractor do if the
contractor is not given necessary clearances and land? Today, projects are
suffering more due to delay in clearances than for any other reason. Shortage of
manpower may be one of the reasons, but the mindset is the major villain.

Coming to safety, the plan to eliminate 3,438 unmanned level crossings is
most welcome because about 50 per cent of the total accidents occur at unmanned
level crossings. The short term goal of setting up audio visual warning systems at
unmanned level crossings is also a welcome step. This requires a time bound
action. Even the audio visual warning system also needs a time bound action plan.

Installation of anti-collision devices is being heard for the past 25 years, but its
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implementation in all sections is yet to be achieved. The reason why it is taking so
much time is not known.

The Secunderabad Station may kindly be included in the list of ten stations
that will have malls and shopping complexes coming up at the ‘air space’ of the
station. The proposal to change the name of A.P. Express to Telangana Express
may be cleared at the earliest.

Satellite Railway Terminals may be established in Moula Ali and
Nagulapally as these are areas with dense traffic.

I would request the Government to clear the proposals of high-speed rail
routes to run trains with enhanced speeds of 160-200 Kmph in two sectors, that is,
Hyderabad-Chennai and Secunderabad-Nagpur. Our hon. Chief Minister of
Telangana has already written to the hon. Prime Minister and the hon. Railway
Minister about the pending rail projects, problems and proposals related to
Telangana which are pending at various levels. Action may kindly be taken in the
interest of Telangana State.

The hon. Railway Minister was also addressed by the Chief Minister for
setting up of a Railway Coach Factory and a Wagon Factory at Kazipet besides
creation of a new Railway division at Kazipet. Pending new railway lines to be
completed are: (a) Peddapally — Karimnagar — Jagityal-Nizamagbad; (b)
Manoharabad-Kottaplly; (c) Akkanapet-Medak; (d) Bhadrachalam Road-
Sattupally; (e) Manchiryala-Peddamapet; (f) Kazipet-Vijayawada; (g)
Raghavpuram-Mandamarri; (h) Manuguru-Ramagundam; (i) Nalgonda-Macherla;
and (j) Jadcherla-Nandyal. They are pending in survey stage.

There is a need to improve rail transport and to extend MMTS services to
Toopran, from Falaknuma to Shamshabad in MMTS phase-II.

I am pained to say that the Railways had made a meagre allocation of
Rs.141 crore for the Peddapalli-Karimnagar-Nizamabad project, Rs. 20 crore for
the Manoharabad-Kothappali line, Rs.27.44 crore for the new Secunderabad-
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Mahbubnagar double lining project and Rs. 46 crore for the Kazipet-Ballarsha
triple lining project which were quite less.

I also regret to state that only Rs. 1 crore was allocated last year for the
special project of Nalgonda-Manchiryala line, which was sanctioned way back in
1997-98, which is running at a snail’s pace. There is a need to bring Hyderabad-
Vijayawada railway line through Suryapet as it would connect the Capitals of the
two States. And also Bidar to Bodan as it will connect Karnataka and Telangana
State. There is a need for further development of the Railway transport system in
Hyderabad and complete modernization of Secunderabad station. There is a need
to focus on completion of pending railway projects in Telangana as it would
financially benefit the common people because railway fares are quite less.

I am pleased to say that the hon. Railway Minister is impartial to some
extent, when compared to the past Railway Budgets, whereas the Railway
Ministers used to confine to their own States.

To bolster the economic health of the railways, it is suggested that the
British legacy of paying dividend, which amounts to Rs.9,000 crore to the General
Exechequer for its grant, should be dispensed with. This money thus saved, should
be utilized only for developing infrastructure and not for any other purpose. No
organization is asked to pay dividend, then why should Railways pay it? Like all
other PSUs, once all infrastructures are created and Railways become cash
surplus, this surplus can be utilized for other development works or the benefit
should be passed on to the other passengers and other stakeholders.

This Budget is growth oriented and emphasizes on passengers, their
comfort and safety measures that should vastly improve the travel experience for
passengers, much of it centred around the adoption of technology and greater
levels of hygiene and safety.

The Research Design and Standard Organization will design vacuum toilets
such as those on air planes. The Minister also spoke of partnering with institutions

such as the National Institute of Fashion Technology and the National Institute of
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Designs to improve the passengers’ experience. The hon. Railway Minister has
taken care regarding supply of meals to be pre-selected, greater Wi-Fi availability
at stations, better toilets and trains, the disabled and the elderly getting easier
access. Cleanliness will also be focused, keeping in view the Prime Minister Shri
Narendra Modi’s Swacch Bharat Abhiyan.

This is a first reform oriented Railway Budget in decades. For the first time,
the Railway Board will have within it, a financial cell. That is a step towards
installing corporate style book keeping. In this Budget, the public welfare is
amalgamated with private investments. While investment through public-private-
partnership was increased to Rs.57.81 crore, several schemes for improving
efficiency of the railways were kept under this head. This will revamp the existing
PPP cell in the Ministry to make it more result oriented. PPP will help in creating
more jobs in the economy, besides augmenting and improving capital for the
railways. The railways will partner with the private sector to improve last mile
connectivity, expanding the fleet of the rolling stock and modernizing the railway
stations infrastructure.

With these few words, I support the Budget and request the House to do the

needful in this Budget Session for Telangana State and conclude my speech.



11.03.2015 163

“3ft Sgais gEAaEE WIER (QEIG): A s TR WiE AIE Sft @ ARem | A X
AT S A SS9 AN X g9l UK [BAT § g8 YAd P A H Aol AR XA ATAT D
gfaestl o1 &g § @ arell g1 # 39 g AR F<h Bl gl Xed P A # faqeh vd
o & & qeal ¥ dAd gRATSHIs Bl qof & IR & far g1 A X w1 S |
Td goic BT 3er 52 IR @ ghg Bl §l SFREM fewe o@ ura e # fire || SR
fewme ff ol TR w18 gd U AR FHI| 9 XA Tolc H Weed! o W H8 wau Ry W g
Vold WIFl W W Ul & v arex df$ 739 o= &1 W wragE g1 39 99l § @S
QU & AIH ¥ 8.5 AR BRI b1 ¥ ¥ad H Ry I @t G § e Yad @
BraThed BT | ATAT TMIEAT Ud ATer MIeAT bt A q@r & Al Dbl e e

g goic 3Ny Jraemsil vd GRIad a1 & g Dl U HA H A8hh B A
qrel &9 WAl § 1A X A B GATSTh U4 SIRME™IS 911 S Fahdl &, Sl 9 3o
ENCACHIG EREN RIS

7d & XA golc OIS SMER TR B 9 9 I8 golc X Q¥ & & H IR
AR AT € A ST & fed # Rifed mieal § SRet gl & aifded wand e Sie W
H1 Sl grae fHar € 98 98d © e § i aadd H SORd fSadl W B Al @
s B B A e T8 el gl A XA HA ST 4 99 A XAd & U S | ©
SHT T SUART 3R X DI IT & folg et I 7 B @awe o= & forg fageh v
ot &3l BT SMHNT B & f Bg Hed Sorl 81 sy <9 &1 Sfias Xar J1 S aref!
VIR Yl g &1 518 Yerd &9 A |

# IR P crele el &1 Aide gl areg fTel 78 Ua¥ & gl g feARogR ot
A T IORA P giarsl el A oSl gar g1 A /Wt Rrel anfeardt ager ey g1 # Fgl @
FHARTSAT I ATYD] A BT <Tadl gl

SeIE H |9 1930 H WM M1 B AYHA 8 PREN BT AR fHa1 T oa1| I
HHY 39 HREM & BRI B B AN H Ied YUt Bl AR08 ARG ¥l WR W DI STl
off| I9 GHY T8 W T 5000 HHAR BRIRG | 59 BRAM F AN-UN YAd DI 9T
1 U™ 21 F- WR UMl & Yeld DI 8 SH 2l ISl B g8l W DI AHR T8 2

* Speech was laid on the table.



11.03.2015 164

A fAETg<H DI a1 gs &l W WPl 98 81 IM & dIS Y8l P Il § IR-AR TRaT
BT Y&dl 2 FoTI% Bolaw T81 & HHAIRAT B W1 5000 I TSHR T 2000 I8 TS
2|

TIRIG Nold dp9y B 54 Salfded dldl BT TACRIR Ud 750 99 &1 WRivd &
i1 ot foam a1 o7l 39 dholle W IBI W 215 HHAMRGT B b=l & Safh adqrT A
STEIE qhTT BHI 108 WAl BT THSIIR Ud 1800 d¥H Bl WITH BI dcbeirs faar mar fomy
qUl B P oY 820 HHATRAT B ATILABAT &1 3T: HUAT T[6IG THT H LB DI DA Bl
9 JTfeardl &3 & TaYdD] Bl AR bR G0 R & A MU ATUE BT g

qIeIE W Yold BT 9gd 991 AW a1 §IAT 21 T AT H Al g 110 e,
M., 3 RreR, QaRe), TaRI-X #eiE § Safp o It $hael U & YA BT Side]
SRR ¢l TEIE THAM Yd IS WSS & ¥l HHAN, HATHgd Ud S IRAR & AT Bl
FE fea” ot 15000 &, e fFafecar &1 o fier a1feyl Yod radrd # 8 Rk

ON N

SRl (Proae Afshd Jacie™) B Fgh a1 | 31d: $udl areie & Yod fafecared d
YT & Siae’] Bl FYRh HRam B Hur B

SR H oY U SIS SIE-TAIEIE], 3R hifd, STEHeEIe-UeH], IeNem-amrme,
QU-SIYR, IRI-RE, AE-TIREAR, IA-JOIFRYT, dIS-8RGR, ASFR-UATHed, Teeam-
BIaS], JTS-BRGR ATAT AT & SeRd DI WIHd o AMTH 38 dal gl fomsr 4
MR U, ORI 9Ud hifd YaRie, @RSl U Ud SUd # RSk, 3@y
TR Ud BIaSl-9oldR HI S8vld WIdhd BT Bl Pl |

AT Xl J3) S 9 erele-geR YoTd s+ & foTv 100 HRIS WY &1 graen= fhar &
34 g # X1 w3 St 1 SR =<h BT g

S 2015-16 % Yol goic H QIBIG Yod HRAN & I=1IT & [y S0 5 HI$ Yd A1el

G T @ &\ al DI 9@ & Iy FAY 7.50 HRIS Y(d HHANRAT & @A & I~1I9 &
foTg 1.09 TS TV T YAd & Pl & TSR g WY 81 g &1 wrag & 2l
9 &g H P WRPR T4 ¥ HA! Sl BT FHR TR BT

# 9 X IO BT AHIT BRAT &




11.03.2015 165

SHRI M.B. RAJESH (PALAKKAD): Mr. Chairman, Sir, at the very outset I
would like to register our strong dissent with the Railway Budget and I rise to
oppose the Railway Budget presented by the hon. Railway Minister.

In the Budget the Minister is dreaming big, has made attractive promises
and set very high targets. Because of his big dreams I would like to call him a
‘romantic’ Minister. Unfortunately he is not here to accept my compliments. I
hope his MOS will convey this to him and I hope that the Minister will go through
my speech.

Hon. Minister Suresh Prabhuji is a hardworking and efficient Minister. But
despite his hard work and individual capabilities, the greatest challenge for making
his dream a reality will be the policy pursued by his Government. I believe that
Indian Railways today needs bold steps to strengthen its public sector character.
The old focus on PPP, FDI and BOT is not going to take Indian Railways forward.
We have the experience of PPP and the Indian Railways have recently been
thrown open for FDI.

The Standing Committee in its reports said that no PPP project has
materialsed in the Railways in the past. Still the Railway Minister’s major focus is
on PPP. We do not believe that PPP and FDI can save the Indian Railways. Only
by strengthening the public sector character of Railways we will be able to move
ahead.

Certain intentions spelt out by the Minister in the Railway Budget are
without the support of necessary resources. And factual details are also not spelt
out in the budget. The Minister is promising that there will be a huge investment
of 8.5 lakh crore in the next five years. But what has been the experience? In the
first three years of the 12" Plan the Railways has received only Rs.1.5 lakh crore
for investment. Given this experience, what is the rationale behind expecting that a
huge investment like Rs.8.5 lakh crore will become available over the next five

years?
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Traffic growth has come down. There are 4.6 crore less originating
passengers. Passenger earnings also fell by Rs.968 crore. This has proved that the
earlier fare hikes were counterproductive. Now the Minister claims and the
Treasury Benches compliment the Minister for not increasing the passenger fares.
I do not think there is much to appreciate in that. It was this Government which
increased the fares by 14 per cent in May and in a span of ten months they have
not increased again. The hike in passenger fares has proved counter-productive.
The Gross Traffic Receipts were Rs 942 crores less as compared to the Revised
Estimates. The Railway has not been successful in generating planned finances.
That has come down or fallen short.

Most importantly, the operating ratio was 2.7 per cent less only due to
international crude oil prices and not due to improvement in Railway’s internal
efficiency improved. In fact, the Government should have brought down
passenger fares in the context of 55 per cent decrease in international crude oil
prices. Instead, the Government has chosen to maintain with the current fare hikes
and the Minister of Railways has increased the freight charges despite Indian
Railway freight charges being the highest in the world. The Budget has proposed
further hike between two and ten per cent. I do not want to go into the details. He
has conveniently hidden this part in the Budget speech. We were able to find it
out only from the Budget document. This will only strengthen current inflationary
spiral. The prices of grains and urea will increase if the freight charges are
increased by 10 per cent. This will adversely impact the competitiveness of
Railway vis-a-vis road transport sector. The freight cargo will now shift to roads.
I do not think this is a wise move.

The allocation of rolling stock has also declined. The most serious aspect is
that despite the claims and promises about railway safety, the allocation for
railway safety fund is less by Rs 2,200 crore. It is alarming and shocking in a
situation when we are encountering with news of railway accidents each and every

day. Recently, we have seen a tragic accident in Bengaluru. The Bengaluru-
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Kochi Intercity Express met with an accident and eight passengers were killed. In
such a situation, the Minister of Railways has reduced the allocation for railway
safety fund by Rs 2,200 crore.

This criticism is not merely raised by Opposition benches. The hon.
Minister of Railways even failed to inspire confidence in their own allies. Shiv
Sena termed this Railway Budget as disappointing and Shiv Sena press release
said that the Minister made a slew of announcements but he did not clarify on how
these would be funded. This is exactly what we would like to know. This is our
criticism also. There are announcements, promises, tall claims and big targets but
how are you going to achieve them and from where are you going to find
resources.

Finally, I am coming to Kerala, the State which has always suffered from
the step-motherly attitude of successive Governments at the Centre as far as
railway is concerned. I am representing Palakkad constituency in Kerala. A Rail
Coach Factory at Palakkad was promised way back in 1980. The promise of this
coach factory is as old as I myself am. I am in my early 40s. For the last six
years, | have been continuously making this demand in this very House but
nothing has happened.

With folded hands, I am making this request to the hon. Minister of State
because unfortunately the Cabinet Minister is not present here. With folded hands,
I would like to request you and ask whether you would be able to assure me,
assure this House, and assure the people of Kerala as to when you are going to
complete this coach factory. The Rae Bareilly project was announced along with
this. That has been commissioned now but not the project at Palakkad. Why this
discrimination against Kerala? Why this discrimination against the coach factory
project in Palakkad?

I started hearing about this project in my childhood. It was made by
Shrimati Indira Gandhi. Many Governments have come and gone. Your

Government is here. I hope that at least in my lifetime, I would be able to see this
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coach factory. So, I humbly request the hon. Minister to kindly let us know what
the status of this coach factory is.

This is another case of failure of PPP. In this Budget, the Government has
made a token provision of Rs. 10 lakh and extra budgetary reserves of Rs. 145
crore through PPP mode. I would like to know whether this project finds a place in
the list of 30 priority projects you have set. If it does not find a place in the priority
list, why is this not finding a place? I would like to know from the hon. Minister
whether the Minister would assure a timeline for the completion of the Palakkad
coach factory and a timeline for the global tender and how he is going to make this
a reality.

I would be quickly going through some more issues relating to Kerala.
Many projects were declared and announced in previous Budgets. As far as Kerala
is concerned, not only the Palakkad coach factory project, none of these projects
have been completed, or at least started. A railway medical college was announced
for Thiruvananthapuram. That has not yet become a reality. Nothing has happened
as far as this medical college is concerned. A bottling plant was announced. A
wagon factory in my senior colleague Shri K.C. Venugopal’s constituency was
also announced. He also mentioned about that. Many other small and big projects
were announced but nothing has happened. I would like to know the status of all
these projects. I would like to know whether all these projects will be made a
reality or they are just going to abandon all these projects.

As far as sub-urban railway is concerned, there is no mention; but that was
one of our big hopes and expectations from this Budget. Unfortunately there is no
mention about sub-urban railway. In fact, the Kerala Government has offered 50
per cent of the cost. Still there is no mention about the sub-urban railway in this
Budget. For doubling, we require more funds. On the electrification between
Shoranur and Mangalore, only 26 per cent of electrification is complete; 74 per
cent remains to be completed. Can the hon. Minister give an assurance or at least a

timeline as to when he is going to complete this electrification? As far as gauge
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conversion is concerned, I am thankful to the hon. Minister for ensuring that the
Pollachi to Palakkad gauge conversion would be completed at least by the 30™
April. I am thankful to him for that. The Punalur-Chengottai gauge conversion
needs Rs. 150 crore but in this Budget only Rs. 80 crore has been allocated. The
estimated cost 1S Rs. 250 crore. So, I demand an enhancement for the Punalur-
Chengottai gauge conversion. ... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
MANOJ SINHA): This year, we have the highest ever allocation for Kerala. ...
(Interruptions)

SHRI N.K. PREMACHANDRAN (KOLLAM): We are expressing our sincere
thanks for the good things you have done.

SHRI M.B. RAJESH: We are thankful but at the same time we will criticise you
for not doing other good things. It is not a blind opposition. We are not blindly
negative.

Finally, I would like to say that many of the demands of Kerala have not
been met. Kerala has a bitter experience with various Governments that were in
power at the Centre. From time to time they have been neglecting Kerala. They
have been deaf and blind towards the genuine demands of the people of Kerala. I
hope that this Government will pursue a different policy and will heed to the
genuine demands of the people of Kerala, especially to the long pending demand

of Palakkad Coach Factory. With these words, I conclude. Thank you very much.
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* SHRI K. PARASURAMAN (THANJAVUR) : I would like to thank our hon.
Minister for Railways for having accepted my demand of creating new railway
line between Thanjavur to Pattukottai which was a long standing demand of more
than fifteen lakhs of people. Hon. Minister has wiped off the tears of people of
these areas by accepting their demand. While, thanking our Minister once again
for the allotment of funds for the implementation of this project, I request that this
should be done in a speedy manner and this is a desire of our people of this area.
For building overbridge at Manarkudi-Pattukotta, tender has already been
completed but work has not started till date. I request for immediate starting of
work. And another Needamangalam-Manarkudi and Manarkudi-Thirudurapondi
railway development work is very slow. Please speed up the work.

Again, 1 humbly request our hon. Minister for Railways to give your
wholehearted support and attention and action for the speedy implementation of
the following pending railway proposals. Mayiladuthurai-Karaikudi via
Peravurani-Pattukottai-Thiruvarur. This is for the conversion BG Lines for
which the works are going on very slowly for the last ten years. I request full
allotment of funds for the completion of this conversion of BG line within this
financial year. More than 85 lakhs people will be benefitted.

Another very longstanding demands, nearly 100 years old demand, of
creating new railway link from Thanjavur to Ariyalur. This new line proposal is
already accepted on priority basis but nothing concrete has been done. If this
project is to be implemented more than 20 lakh of people will be benefitted and
more than 100 km of distance will be shortened towards the destination of
Chennai. Another demand is double lining and electrification of line from
Thanjavur to Villupuram via Mayiladuthurai. I request our hon. Minister for the

speedy implementation of this proposal.

* Speech was laid on the Table.
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I request our hon. Railway Minister for the speedy development of
Thanajvur Junction by providing the basic amenities like drinking water facilities,
ladies toilet, digital boards in the platforms.

One ticket counter needs to be started in Post office at Athirampatnam,
Pattukotai and Thiruvayaru. This is a long standing demand of the public. Yet
another important demand of myself and many thousands of devotees is for
providing basic amenities like drinking water facilities toilets and neat and
cleaning of following station in connection with ensuing Mahamaham festival
which is called Southern Kumbhamela where more than 10 lakh people will
assemble from  Kumbhakonam , Thanjavur, Mayiladuthurai, Papanasam,
Ariyalur, Nagor, Nagapattinam and Thiruvarur.

Though 1 appreciate the efforts taken by our hon. Minister for the
development of Railways in India, we feel sorry for not accepting the major
demands of our Puratchithalaivi Amma who i1s working tirelessly for the welfare
of the people of Tamil Nadu day and night. Her demands are aimed at the total
development of Tamil Nadu.

Hence, I humbly request our hon. Minister to accept and implement the

demands of our Puratchithalaivi Amma.
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* SHRI ADHALRAO PATIL SHIVAJIRAO (SHIRUR) : I wish to draw the
attention of hon. Minister of Railways to a project 'Pune-Nasik' a new Railway
Network which was envisaged in 2012. The Railway have already conducted a
survey about the feasibility, socio-economic benefits, potential of agricultural and
industrial development and cost analysis of this project. As per the survey, the
Railway network was projected to cost Rs.1900 crore. Since, it was a Maharastra
specific project, the Railway Board proposed cost sharing between the Central
Government and the State Government-50% of the cost being borne by the State
Government. The project is still in nascent stage, I see a new light at the end of
the long tunnel.

The hon. Minister, in his stimulating address to the Parliament has spoken
about many "leads" for the transformation of the Railway Network and its
modernization. We hope that in the next 3-4 years, people will speak about our
railway network as passionately as they do about the transport and railway
network in developed countries.

The hon. Minister has devoted as many as 8 paragraphs to "Network
Expansion" under the compendious title - Capacity Augmentation - in his address.
This shows both his commitment and resilience in achieving the stated objectives
for the transformation of railway network.

Now coming towards the 'Pune-Nasik' new railway network, I wish to place
on the Table of the House the raison d'etre for putting this project of fast track so
as to complete it within a stipulated time frame. The hon. Minister, I do hope,
understand the potential of this project.

Pune and Nasik are among the quintessential cities of Maharashtra; they
represent apart from their economic, industrial and educational standing, the social
and cultural ethos of Maharashtra. They are always embedded in the psyche of the
people of Maharashtra.

* Speech was laid on the Table.
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The Pune-Nasik belt represents the agricultural/horticultural bowl of
Maharashtra and is also a flourishing industrial and automobile hub. There are
numerous leading institutions in these towns.

The aforesaid railway network between Pune and Nasik has enormous and
multifarious potential for social, economic, agricultural and educational and
tourism development. This will contribute to the GDP growth of the State. There
are vast possibilities to generate incremental revenues, apart from facilitating
movement of goods and services.

The projected network will be a 245 km long railway network track and it
is vital for unfolding the potential of the region.

I appeal to the hon. Minister of Railways to wave a green flag for it.
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* SHRI SANKAR PRASAD DATTA (TRIPURA WEST) : The Rail Budget for
the year 2015-16 was high on hyperbole but low on content. In fact, it has spelt
out certain intentions with scarce factual details to translate these ideas into reality.
During the first years of the 12th Five Year Plan, the railways received only Rs.1.5
lakh crores for investment. Yet, the Railway Minister bombastically promised that
in the coming five years, this will increase to Rs.8.56 lakh crores.

Though the Railway Minister asserted that Indian Railways will continue to
remain an asset of the people but the extent to which he wanted to raise resources
for critical infrastructure through the PPP, BOT etc raises serious questions. The
budgetary allocations for extending railways to backward and far flung areas and
greater access for the poorer sections are totally inadequate. The railways will
henceforth, only, prioritizes the unfinished projects. Thus, its social objectives
will remain unaddressed. The Railway Minister's claim of a reversal of decline
with the vision he spelt out hardly inspires any confidence.

The traffic growth has declined and expenditures outstrip according to
revised estimates. There are 4.6 crores less originating passengers. The passenger
earnings were short by Rs. 968 crores proving earlier fare hikes to be
counterproductive. Given this, there should not be any euphoria over passenger
fares not being raised. The gross traffic receipts were Rs.942 crores less as
compared to the revised estimates. The railways success in generating internal
resources for plan finances also falls short. Most importantly, the operating ratio
was 2.7 per cent less, only on account of reduction in the international crude oil
prices and not due to the railways internal efficiency improvement.

So far as the future is concerned, the operating ratio outlook is not bright.
Promises on improving safety sounds hollow with low allocation of Rs.2200
crores for the railway safety fund. The allocation on rolling stocks has also

declined.

* Speech was laid on the Table.
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Despite Indian railway freight being the highest in the world, the Budget
has proposed a 10 per cent freight hike for grains and urea; 6.3 per cent for coal;
3.1 per cent for iron ore; 2.7 per cent for cement and slag and 0.8 per cent for iron
and steel, LPG and kerosene. This will only strengthen the curren inflationary
spiral. This would also adversely impact the competitiveness of railway vis-a-vis
the road sector for freight movement.

It is sad state of affairs that no new allocation and no new project has been
sanctioned for the state of Tripura in particular and the North East in general.
Only the old wine is bottled in a new one. The demand of the Dharmanagar-
Agartala gauge conversion and Agartala-Sabroom new line as well as Agartala-
Akhaura (Bangladesh) rail connection project has been running slowly.

In sum, this railway budget is not going to result in ache din for the poor,
though the railway Minister quoted the PM saying that the railways will be an

instrument for 'eliminating poverty'.
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SHRI P. SRINIVASA REDDY (KHAMMAM): Chairman, Sir, I rise to speak on
the Railway Budget 2015-16. The full-fledged Budget of the present Government
and the hon. Minister’s maiden Railway Budget has not focused much on the
newly carved Telangana State and has disappointed the people as a whole.

For the past couple of decades the Indian Railway’s position has been very
pathetic. The Government and the Railways have together failed in fulfilling the
needs and aspirations of the common man. The Railways have made around 2.5
crore daily passengers suffer as it is facing a severe financial crunch. People were
expecting with great hope that this Government will do something better as a
stable Government, with full and fair majority, has been voted to power after a gap
of long period.

Our present population is about 125 crore. There has been a demand to
expand the railway network so as to fulfill the needs of the people. But so far only
12,000 km. of railway track has been laid. In the Railway Budgets, year after
year, new trains are being announced to run on the same tracks, which mounts to a
lot of pressure on tracks and leads to many accidents resulting in loss of property
and valuable lives.

As far as electrification of railway lines is concerned, so far only 20,884
km. of track, out of 65,000 km. track, has got electrified and the remaining70 per
cent of the track is yet to be electrified. It is evident that still diesel locomotives
are running between commercial Capital of India, that is Mumbai and the fifth
major city of India, that is Hyderabad. The Government has not taken any care to
address the problem.

So far as change in advance booking of tickets from 60 days to 120 days is
concerned, I think it would give more opportunity to ticket mafia to block seats in
advance. The hon. Minister perhaps is thinking in line with civil aviation sector
which facilitates some airlines to open reservations before six months to bridge
their revenue gaps. At least the airlines provide cheap tickets for the customers

who plan their travel in advance but the Minister’s move to open reservation
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before 120 days will not provide any discount to the passengers. They will have to
pay full fare.

I appreciate the concern of the hon. Minister of Railways for not increasing
the railway fares as it affects a lot of people who choose to travel by train. Though
it is a welcome step, the hon. Minister has ignored the recommendation of D.K.
Mittal Committee for hike in fares.

I would like to highlight one more point. The Minister has not introduced
any new train. It is a welcome measure. It is time now to comply with the
announcements for new trains made in previous Budgets. Many new trains that
were announced in the previous Budgets are yet to run on tracks. It is time to
strengthen the track infrastructure. In this connection, a former Railway Board
member has observed that a passenger train earns only Rs.450 per Km. at the most
against Rs.4,500 per Km. by the goods train. It means that the Government is
fully committed to develop freight corridors and ignore passenger traffic.

The South Central Railway has been sanctioned Rs.2,768 crore for the
development of infrastructure apart from some other new line projects in
Telangana.

I would like to ask the hon. Minister that when all the States in India have a
train on its name, why not on our newly created Telangana State? 1 do not
understand the logic for not announcing a new Telangana Express from Delhi to
Secunderabad or do not change the name of existing A.P. Express which needs to
be addressed.

The previous Government, while passing the AP State Reorganisation Bill
had promised to fulfil their aspirations and to support the State in a big way. The
People of Telangana have expected a lot from the present Government, but the
people of Telangana have got disappointed after seeing this Railway Budget.
After bifurcation of Andhra Pradesh, the Railways have six divisions and they
were also divided among both the States. The Telangana State has got only three

divisions remaining and there is a persistent demand from Maharashtra to merge
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the Nanded Division into Central Railway. If it goes to the Central Railway, we
would have only two divisions. Therefore, there is an absolute need to create a
couple of new Divisions in Telangana State and especially one at Kazipet as a new
Division so as to cater to the needs of the people of this backward region.

The Bhadrachalam Division of Telangana State has got highest population
of tribes and other nomadic tribes. For their welfare, the previous government had
announced a Bhadrachalam-Kovvur Railway line. The proposal relates to
construction of new broad gauge railway line from Bhadrachalam Road — Kovvur
alignment (sanctioned in Railway Budget, 2013-14) by merging with
Bhadrachalam — Sattupallli alignment (sanctioned in Railway budget of 2010-11),
up to proposed Chandragonda Station on Bhadrachalam — Sattupalli line as both
these alignments are falling in the same vicinity — within 21 kilometres — which
covers mainly tribal areas to facilitate these tribals to mix up with mainstream but
no expeditious progress has been achieved and no reference has been made in this
budget. The people of Telangana were expecting some new railway lines, new
Road Over Bridges and some RUBs. No effort had been made towards these new
proposals.

Lastly, I would like to draw the attention of the hon. Minister of Railways
to provide some extra infrastructural facilities to generate employment for the
local unemployed youth and to allocate more funds for the development of
Telangana State, as the State of Telangana is at infant stage.

Now, finally on behalf of YSR Congress Party, we are supporting the
Railway Budget.
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sgfauToe § ok 99 Wifgdl & W W glamHe wAifedi it st =nfeel HfRr
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TE BT, IAD a8 [ 3T BIHIGHY DI FETEAT § Uh Blg ofddl Yod Aol R B
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HRAT ST | 50 B D (oY a18 38R B Wil & 1 IR &, [ID! Yeb A1 T ¥erd &
faprr & U ST 3T BT 89N 99T H31 @1 Sl 9RT & - Wbl 1Y, Gddhl f[dbd, 59
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*SHRI GAURAV GOGOI (KALIABOR): The Indian Railways serve two
competing objectives. First, it has a social mandate because many towns and
villages are disconnected from the railway grid, causing pain and suffering to
millions of people. Second, it has a commercial objective to earn annual profits
because it has to pay a dividend to the Government of India. Over the recent
decades, the Railway Department has struggled to find the right balance between
its social and commercial objectives. As a result, despite possessing one of the
oldest railway networks in the world, our railways are overcrowded, dirty, slow
and rarely run as per the schedule. Passengers have to fight everyday to board the
train. Quite often, they used to fall from the platform and suffered injuries.
Stations lack basic amenities, such as chairs, waiting lounges, clear toilets,
consumer outlets and hotels.

But the Indian Railways have the potential to be a social enterprise where it
continues to be the lifeline of the country and generate higher internal returns on
its revenue.

Unfortunately, the railway budget lacked specific details on the roadmap to
recovery. By hiking the freight rates, the Indian Railway have made freight rail
even more unattractive compared to freight by road. Already the hike in passenger
fares in 2014-15 had led to decrease in passenger revenues. Also the gross
budgetary support given by the Government i.e. Rs. 40,000 crore is unsubstantial.
It amounts to only 40% of the annual budget compared to other Asian countries
where Government support is 60-70% of the total budget. The Railway Minister
has paid far more thrust and emphasis on the private sector than on the
Government. It seeks the benevolence of the international bond market, foreign

institutional investors and private investors. Compared to other countries where

* Speech was laid on the Table.
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the share of private investors is 17% of the total Budget, the Railways Minister
seeks to raise 35% from the private sector. This assumption is highly unrealistic
because no private investors will enter the Indian Railways till the time it becomes
more profitable. The Railways continue to compromise on safety of women and
suburban passengers. Installation of more CC T.Vs will not reduce crimes against
women until we don’t have a rapid response force and security personnel in each
carriage. Suburban passengers in Mumbai still do not get adequate compensation
for their injuries. Therefore, the 2015-16 railway budget lacks concrete measures
to reform the Indian Railways and its full of assumption and old promises. For the
State like Assam, it is important that the Railways connect upper Assam and
Central Assam through the Numaligarh Jakhalabandha Railway Line. This line
will provide for faster movement of goods from the Numaligarh Refinery in
Golaghat and will facilitate more passengers to the Kaziranga National Park in
Assam. I request the Railways Minister to utilize his time at the Ministry more

judiciously and focus on pragmatism within a time bound delivery system.
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* SHRI KARADI SANGANNA AMARAPPA (KOPPAL) : I congratulate our
Railway Minister for presenting a good development oriented Railway Budget.
Rather than offering freebies the railway budget focuses on cleanliness,
investment and infrastructure. This budget gives a vision as well as a way forward
to the railways. Citizens are not burdened with the increase in the passenger fares.

Karnataka has only 16.9 km per 1,000 sq km. railway network while Tamil
Nadu, Gujarat and Punjab have much higher rail densities. To increase the
railway network in the state, the Government of Karnataka had signed an MoU
with the Ministry of Railway earlier to provide free land and bear 50 per cent of
the project cost.

A major portion of the state comes under the Hubli-headquarter South
Western Railway Zone, some parts of railway network also fall under the Southern
Railway Zone and South Central Railway Zone.

Over Rs.2,450 crore are earmarked for Karnataka's ongoing projects, of
which Rs.368 crore has to be borne by the state on cost-sharing basis. Last year,
Karnataka received around Rs.2,000 crore for ongoing projects. Rs.1,001 crore
are allocated for laying new lines against last year's Rs.487 crore and Rs.66 crore
for gauge conversion against last year's Rs.11.5 crore.

A sum of Rs.1,268 crore has been sanctioned for doubling work, while last
year the state got around Rs.400 crore. Rs.115 crore are sanctioned for railway
under / over bridges. Money sanctioned for the doubling and electrification of
three lines is Penukonda-Yelahanka (120 km)- Rs.958 crore; Hubbali-Chikjajur
(190 km)-Rs.1,900 crore; and Arasikere-Tumkur (96 km)-Rs. 960 crore. The
Bengaluru-Kochuveli Express, Yeshwantpur-Secunderabad Garib Rath, Mysuru-
Dadar Sharavathi Express and Bengaluru-Mysuru Chamundi Express are among
the 128 trains that will get the e-catering facility. Wi-fi hotspots will be set up at
the Bengaluru cantonment, Krishnarajapuram, Bangarpet, Kengeri, Banaswadi,

Yelahanka and Hosur stations.

* Speech was laid on the Table.
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I represent the Koppal Parliamentary Constituency and a part of Hampi
World Heritage site falls in my constituency which sees not only national but
international tourists, hence communication line needs to be improved and
strengthened. In this regard, I would like to request addition of the following :
Hubli-Chennai via Koppal-Guntakal-New Train; Vasco-Hawra (Weekly to be
enhanced to everyday); Hubli-NZM via KPL-Bellary-GTL-NGP (New Train);
Hospet-Bangalore (New Train); Mysore-Shirdi (Weekly to be enhanced to thrice a
week); and Banglore-Ajmer via Hubli (Weekly to thrice a week).

Funds for Bellary-Gabbur survey work, Koppal-Bangalkot survey fund and
Gadag-Wadi via Koodala Sangama work may be provided.

Additional funds for Ginigera-Mehaboobnagar (250 kms) costing 1390
crores, Expenditure 600 crore, balance of Rs.790 crores (ERB of 150 crores and
capital Rs.35 crores provided); Gadag-Wadi via Lingasagur-250 kms costing

1922 crores (ERB of 100 crores with capital of 20 crores provided); and Newly

created Gulbarga Division (89 crores only 46 lakhs provided) are required.
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*sft difq A (3rTER): YId IOIC 2015-16 BT R 81 Xl doic | Yol HAl 7 VAT Biered
femn 2 & g 99ic # BIs BINAT T8l 8ISl Udh dg BRIS ATl IR, 52 Hiaal s
ATl Bt ol H Xerd Aol goie, 3 RIS I SFTaT Uiafad Iral S b1 ofed, 2000 e 4
fSHel Tead 3R 1500 FRIS BT A AT BT @6l qA1 AT fPRET T M U WRIE 1
HeH B G AR Yeld IR Bl AeM ®rs H M1, Tahy A4l IUDRU TR e
BIGAl T YT I DI DI T e U8 & UG 9D (o1 Xel [IHTT I AADh BT BT
arfer St At STusR fast a1g oY 98 A1 39 ave AIoHeg 8 [P 98 gl o Jfed 81l # Ush
SRV AT ATRA B W AlD G &F F A M Aol WH WYX SER, dgdd
HUSTAR, AR, ISR TR e AU U 1 &b Yeld gl hIRTT .83 WR & &1 AT ADhAah!
T W TAd gl 98 gHeA el B @ G 9% T8 2| & & Al @ 7 § R g9
VSR UTH HI TN daat AT WY AR AN DI ART &6 JTAR JIagui 07 Jars w0 3
g g8 T SR Bl g% fhar Sl # UM dE @HYR AER dedidd Juear & giHvsd
DI XA HA S A e of ok SBH WRE TR B AN W W b F a9 BT arar W
fopa o ug ot I PIE BT T8 gs |

Y g9 Udh axg I Ufaeiie ok faerasia ® @ife &g A o &l fpu v sk
Bl WRBR b YR d1al Pl Y DA DI Y@ &l T8 @l H ol Sih arel qoic 8l
W U aRAfdd goie gl e cdmx by & forg, Yo M #F deawrs g @it Riven
B AT ST, fSofied /il @ A% BT a1 QAT 177 gRASHIRT @1 Wipld <41 3R
Sfthep aTel Xl ART WR A& el P Fared a2l Nad &l f[adb @1 3R o S & folg
qrKIfdh B 2l Y8 Folc WTell Jalrd 3R FYAI Bl goic T8l o

ARATT ¥ qI¥HT & AR 2013-14 & IRM AeAs DI HHI B & BRI IaD H
aiie | 9 galls ¥ TN &R @ WY aRadd [RART &R 21 Idvd garg & oy ¥ T8
il w8 1 Yo AT F1 g9 SR e e W Safe Farer-fawer # g & forg sewa
g Yo & faerht| Ue 3R oiell iR aTiRer 7 fore &1 Joar fpam a1 gud iR IS @
7 firerTl goms & forg Y & fag w5 @1 e uear 21 WReR 39 iR W e § i
P 1 THT W I4RD Al Th | $B ST BT 86 Uferd &t el Arel H AT AT Bl

* Speech was laid on the table.
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G-I B Giaensli &1 {7p @ § iR We-u Jaesil & foay gdem vordt @ yfi
H desrell w1 Al f7h © IR ST I[uradt Bl bl ek T8l o

# fo #@30 St &1 &9 U8 9. 40-41 ¥ AT 2013-14 B AR T8 F. 19-20,
R ¥l a1 RIS 3R on R 2014-15 & drd e o1 faf¥redmsi & e fean
AT 8, Bl AR AHE HRAT ATe gl Wl ATHTS! ATIRER WhiH, [har e qRATs
JAT el Xl |Ige AR BIIY, DUl dR BISH P R H Ioold & U U 1 oeg H qqelrd
T8 2| U o § S it de ) Ru @918 TS §1 B A1 98 @mfey of 6 s Wi @l
USRI & IR H IIRT AT U g ATl U8l WA N B b1 freh 81 aififep Rare
T AT AT BT feh BT =AMMBY &1, VAT U<l T8, Al T8l {par Srar?

# el HAl BT A HYR-IAAAR qAT AAIR-YATS! oATs+ Dl fAegdiebror qRarsHIei
3R MBI HAT ATeal §1 37 AoIsi & oy HHe: 119.69 TAT 118.48 s Wyl fidm
g 2013-14 & IJAR TART AN oY, U¥g 2013-14 F AT 37 ASFRIH 4 HHAA: 42 B
JAT 48 PRSP W & @ Y MY W BT 1 W) 1R 2| W HA S F Ry ® B
B Sleal ¥ Sleal X1 fha1 SY| deg wif| & forg oy R sl 9 [ gafdfars &
ST FAT 2015-16 H $TPT QX1 [HAT WY, Hael ATEAT T8l A1y

3MTEe ICRE AT & 3faia fasfia fby S &g el R gE-gfaamg dadt Arcs
2013 ¥ WA 6y U &, i Aiwdadd SR Il SR R 9o f&ar 1 |qeb | § ¥l w3l
DT 3feTaR I B AR AT MDA HRAT A8l & 1 Y 3MMSY W Bl ke fAfia g
T 3R oI axal g f 98t ot wn, s qen XS cwft g emiRes v & fRwar ik
AR ANRDT & ol WoF & Jd9 gR W W qA1 [Abain aRkpdl & fow srerm aifdb
YARAT 3R oIS Th{eTT B ST Tberex 3R fove oHE MU i Tiar w9 wied &l
gfee ¥ W@yl Wod 1 3fd Al Xl & WU H F 11-12 U] g9 ol 8] AR b FR 1/4
RIS DI

3MYHT T DR ML BT 6 . .amR. & srerar & g foren € o ael fieeht &
forg g RISk oF & ¥ iR TR S W YA B ol ?1 Rcel-Are- - fhiegR
fSRBTRMATE B U TR &b ob DI W4 8 bl & AT 1239 BRIS B A A Y8 ATe
T § Uog ot A RS & fow Y oM Nt iy # 38 wi @ @ 27 IS
JT TS ISR b yq@ SIEnfe TR €, Wy Ned Sl giarel Sewal @ dfed 21 |
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Jodl YEdl & fh ol & Wiol Nold g9¢ I SaoiN hed ¥E8d o, fORen gidt g1 &g ar
ameare fiet 6 MU Yo gifve Riven aRATSHT &1 3raTgTHe daaidy 9evIs ®l Nol &l oty
feor <y, a9 =@l S & ¥ g B1g uRemm @ ¥ # Y | Mg e B 39 SR
&I < 3R AR DI el & A1 el Wb HR s Y| HF A HH G Al TSl et
& fog B =1feq| & A € 6 Y qoie # 98 ATl & g0 9 T8 € WY ' N gua &
aRM &S qrIe By €] HH q HH ATS-agd 59 AR LM &A1 Sl & Tefar dedlel 973

P WA H FATEEIE USRINR I Oed SNl & ddiich IATG-TBRISIYR fSRBI-I8 @ YR Hard

MG W JTAAR STHR $H ¢ BT AHR HRAT © IR IS H 59 ¢ BT TSl 81 al g9 A4l

SFATRIAT BT AHI T BT BrIel Il Bl e

TSl STelaR-SIYR HIeot o a1 9l facell | S arelt AT Sfefark I Bl Joral!
off WY YT ¢ 319 AT & AT, A1 fISrT S’ 319 98 HH o & 8 g 3 & A,
379 3feTaR IRMAT DI SEAYR S P oY XA A EIebR ST TSl & AT 6 Bl TN 2
& Ml § 3R g4 ¥ W U ! gwiE H b AR aR & SRl g1 JTeaR-aiaigy X AN
B ABABRY &b U By Al T8l Ao el off o ot db ¢ &1 b QX1 T8 gall
TgT A SR wee © & 4w 78 8

RIS YR & 38 A il ! Giaem e vrfleiR # 8 4 faeell araar 4
S Q| HA HEIGY, B o WYRT H B TSI &l 2] ST [TRR AR b AW 2 3R
fepa ST =Ryl

HUST FaAI & (oY ISR & foY 7 RN 21 U8l Ideh Taaus iR A & IR
SN ot TR Xeld T IFHT e o QAT § SR @Sl A BIAR Al gl T8 oA Silfh AeaR-
SR &% IR At S Fed g
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T8l 6 & TadR & Al B IFEl W e fan Se a1 e fReei-sraay wie W)
WAlbel o, TS oA &1 o8vrd, Aral giaen & foy Sieerm o dgar giaemsii § qelawt o
JFEHEEE & [y 5 o WA 81 TR TRAT 3R TS DI TSI AUS 8 U MMH-U Fel
At w7t MeE FE g HA qEley # @l MU B PR Wbl §, DAl Al IMUD! &

fFdl TR 7 S P B -

RS R E-CRCICIRSIGIRASIC]

g IR SRATMA U SooH & Teh!
IR R R AT UGAT §, IRAN IR B

A8 AR DB AT Al
3T AT B T 1l |
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* DR. KULMANI SAMAL (JAGATSINGHPUR) : First of all I would like to
congratulate the Minister of Railways for putting a thoughtful approach in the
Budget (Railways) 2015-16. In my views the thoughtful means the Minister of
Railways has not initiated for introduction of any new rails to any states this time.
Rather, he has shown his commitment to upgrade the Railway resources with
appropriate technology that is available at our hand. Usually, it has been observed
that the Minister of Railways in respective Governments grants more number of
new trains for their own States, which has not been repeated this time at least.

It is seen that during 2014-15 Railway Budget, Odisha was allocated one
thousand four hundred and twenty crore rupees. However, during this Railway
Budget, two thousand five hundred and fourteen crore rupees have been allocated
against the demand of the State Government for three thousand and two hundred
crore rupees. Though the allocation for various proposed construction of new rail
lines like Khurda Road Bolangir, Augul-Duburi-Sukinda Road, Haridaspur-
Paradip, Talcher-Bimalagarh etc. have been made by the Minister, some important
projects like Kendujhar-Badamapahar, Jeypore-Nabrangpur, Puri-Konark and
Lanjigarh-Junagarh have not been taken into consideration. Similarly a wagon
factory which has been proposed to be set up at Sitapalli in Ganjam District of
Odisha has fetched only a token amount of one thousand rupees. It is well known
to everybody that Odisha is a backward State and constitutes handful of the tribal
people. The tribal districts situated in Southern and Western parts of the State are
inaccessible and backward from the view point of railway network. So, it was a
special demand of the State Government to connect these areas through rail line.
For this purpose, the State Government has also made commitment to bear half of
the project cost. But it could not take place.

I would like to state that Paradip Port, a major sea port is situated in my
Parliamentary Constituency, Jagatsinghpur. It is also one of the important routes

in view of number of people employed in various industrial units as well as

* Speech was laid on the Table.
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Paradip Port, travel through rail. Recently, the Express trains introduced between
Paradip and Howrah and from Paradip to Visakhapatnam are having stoppage only
at the limited places. In this regard, it is necessary to provide stoppage to these
express trains at least at Badabandha, Rahama, Raghunathpur, Gorakhnath and
Sarala Road in order to provide utmost advantage to the people of this region.

It is a fact that Railway division passing across the State of Odisha in total
is contributing the highest number of revenue. So, as compared to the revenue it
generates, the budgetary allocation as well as the provisions made in is not enough

for a poor state like Odisha.
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“sft Javs Riz Wia (srpavgR): § A Yo FEA S g IR WRA WRBGR F Xl oI B
TR BT §l H ARBR P HAGH A XA HA S A AU GEy AT &7 dhaRR, IR
Toel A AT qqd Yol gfaensii & forg SRie Bear e gl

SR Y™ & SIS NAT, HER SB6, e, THRYR, drar et rfaepter -9
goeids & 3 81 9 SHUSl b BaS-Ay faed! Xl AN &1 JAN &R b Y hael HHYR
HT Agel WIT ¢ R foF i S B AT § AR 3RIfaen vd wfeArg vt 71 Iy
ST W 3R, HHIYR, BFYR <8[, HIeHYR, HMYR TR, SEMFEE S9e BasgR A Bl
0 fdea! s Yo W 9% T8 ¥ R 991 & SR 1 aral dnl & fSeet-gaet v
AR | HieT [ Yd ITarTd GIH 8 Ah|

IR IT P ARG Ud anfiies TR e, dla, J1eqyR, YR X i R Bls
T GWBRET o T8 € o g TR fEge 9 AT g aR | e T8 Rech-dar
TR T AT HEYR, "TeAqR, dial, e 8 ge dar a) o o a1 fage 9 ard
SHIRII0T ATRT 6T AR AT Ud G & Fh |

A HHGT & 7haRyR b e I dTell fpavyR A fAe FHT BT W R
AHERYR, HIol Yd Fe@Al ol FHT &F & IRIHEE Hal & qA1 SEYR S8l el 4
Haifaed AT & AT D $g 8l BFYR <8l Dl T U4 T3 F-Td FHIY B 5
[I-A AR DI T § SHYR, i, A1cH, hearyR Td w1 H Sieifie sahrsal wfud
B P PRV I§ WA AT DI g I AR Ae@qUl g fhg weM R Yg UIodl, BRIRR
SRS, AT & S B Fawen, Warerd, T AT SOk 8 gd SiaR faer SR geva
gfemg = frem & SR WERN B S HiSTEal &1 AW ST Tedl 1 I W we
DI 3TCT A Bl A0 H =T PR &A1 Sg A1 A1 BT S Hayd Jiaemsii b1 v fed
HPI AT AT & ITATHT H DB AT 8 Fh |

W AT &7 b HER TR ¥ AT geh! TeF WR AR I3 S arel A1y &t
AT ST 20 W 30 R P AL Bl g Ul W b 3fdd By AY Hhbe, JHrenfn
HwE, AR B, WISk dex, faeney wd gafid, fagd ovd uraR 9o Bie-as $HeR
DHRE B &b DR AABIED ARGAT BT ATANTHT I8l & Afh=T I W W B ITANM

* Speech was laid on the table.
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oAl BT BEId T B & HROT ATAT DI YR ¥gd ST TSdl & oy A=l dl w1t
GFAenall &1 WAl HRAT gl Bl Al S H. 14163/ 14164 I TN T T .
12307/12308 YR UeRTIH Td 12452 S[ST 51 TARH DI U] WA WR Ievd JARad d
fear S, @1 I GIHAT AU Tqed qb AT Wb © Ud BMYR Aol bl O c@rg o
qRE frert|

X GER &1 Bl HIUYR AT A9 & P 3 TS dTell JTaIS A HEAT qeb
Pl NId e T BT &1 Ioig I Y 60 oG &I e yfafed arfera gt 81 Yoid g
HHR TR BT A 40N H A9ord Bl 21 STk 3R Sfaor § 9 Yerd offs # aRyst 4
HEFT T 19 AP Y 7-8 ITAMYPGT Yold INAT R NI 24 €U H 28 WSAT Feid] ©
3R X Yerd A9 W A9 ¥ AR Arermied it gerit g1 Ud: 6.00 91 | od) A 10.00
O IPH AT 19 o Tkl B8] TR-GR HIRAT 45 B9 & HRoT o Bt Ry S axcft g
Tl @1 THATT BTG RUATS, Tl AToUd M RAATS, SHIRA, I, B
SISE, L.Ud. e 73 fafhcare, |l Xdd SIRRT R R & 918 8 S ol al
WRI GRIE SN ATg.3e. ., difercfa e, Wuwoud. gaiid,  qdsd  srgEen,
Ta. LIS, IS, LalE,, RSN, HRTer, Rrel Jearey, R 93 <y, s fawm
PRI Td G THE BN HrAed Ud by Aglderad I8 94 SR H ¥ad g &
SR A 39 UR B| 3 SAME B GARl b1 SIF I[Ed §Y AR ¥ HeAl b A
BIBIDIAT ARG, T[ASI Td HAYR Yeld  HIRTT AT 3MME.3778.E1. Nad  HIRkAT W
IR (SURATH AY) 1 T Y Agehl Maegaha gl

HIGTTRAT |l T &% a9 I W AR f9a o1 3q1 Uiretiie, amfifes gd dRiors
HEd & oel 9y WX fagelt wdiedl Afkd drdl @ W § g it b1 AR S-S
REd Bl I<h WM TR Uge & foy rarnd Bt glaer 9 8 & HRov faee sl vd qH
SIS DT W IRIALT BT AHAT HRAT TS 5] 30D HoRd™d - HAew@qul Uiasiyd gd
aTffis e BT 7 A1 fAbr & T @M 2 SR A & Fel AH-o b forg faqeh wieent vd anfite
T 93T P U BIg waven & W g1 Afe qEr A AR Xeld B YA A BR feAr Sy
S qd H HIeWS 81 & DR §8 HR & T oY, T SIS BRIDR Alef PR fadr 9 Al
AT T & SRS S aTel STETell P AN H YIHaT W Ud Sh &F & A dr o
CIERECECR
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IR U<T &b IRED! F HHYR T dlell HAT o . 64235 G HMYR A JRIEDH] Tl
arell WA o AT 64236 BT URATAT BHE qb AT SMT Sied H AT ATHDHRN BT,
HIfh IH A ¢ 64235 TRED! A U 6.50 W TADBR 10.10 W HMYR Ugal & $HD
qIg JE WA 64236 BYR W G 5.50 W el & Td A 11.50 W IRED! ggd il 2l
Ih HAI ¢ Bl HI 7 S HEYR H Wl R QAT I gl 39 qHIAEE H I WA B
UReTe Bhe qd AT ST a1 81 S AAT o & URETe | BIMYR TR A HIFYR S8l
Td SANAT SIFYE T A g S dlel [P, BIF], DIV, HOIGRI, AR, qebiai 3Mfe
D1 ATAT H GIAAT BN TAT IRATAT G170 S A ¥erd o | gfeg 81 Ab |

W GST &7 & Ifaid A dTell IS A HYAT Nold s+ Bl AdTed oRg-S
e W BIAT AT 7 fdhq 31 I YoId AA BT AT goold TR Hed ¥ fBd ST @
s ol form o 2 S safa 7 ogfud wdfia B 21 S W awss ded & 9
2 S good TR Hed W gHd! gU 3UH B W gHed & AT 3§ Yedd gR1 graifora
GRET WA b Uge W fdord BN QAT oAl F SMANHA 7Y & RAT H BEYR Agd A
e fFeTR BT 3MEH-USE & ST o S b gooid TR Hed I g [Ferk 8q W) faciq
B R IRl @1 amr | rgfagnsl w1 WA SRAT US| I SHied H s, Hed
I Yed s & fog Sug<h 8|

IR U<e & PR <8d H I sl Yod o |aifdd Sl arel TR 8l &
HRUT TG HIol, AT ol IHT & FHT 89 ¥ TR ¥ UFh ol o 31fdd §.us, §.9.ts,
Tfdhear, M. AT, IRMU Farferd gl 59 TR & Iidqd ienfiie ghsar w@ifid 8q &
DR AT BT ATIREA 31fereh Biar & b 14218, 14164, 12427, 12419, 12420, 12179
Td 12180 WISAT & TG T B & HRU (AW gfaen Tl gl I MSAT HT IEWa
SHfed § gAfRad fear S srfa smaws 7

W AHGT &F P S S dTel Xeld WA o Ubl, HeAYR, Al YerT e |
feehe BIER TN ST JATISH &1 A & TH.UF.EL. Glagr & fy e Hrder Wied S

P aIHT B
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gfiad afal & THT P F BRU 2 ¥ 3 78 F oy dAN-AN Yo, T,
foreedt @ Sar vade M @1 e o) e oman ® ey a) fafes & & ot &
HIH! IGfIeT Bt Bl 37 MTT & 4 ¥ 6 Wb B 2 S@fd Hadt 2-3 b B & BT w A
SR ST 2] AR /W Y@ B MA-ImY HRN & QA gdel § o Oy @ wfe @ oft
gfaen frer SITeeft|
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SHRI ASHOK SHANKARRAO CHAVAN (NANDED): Mr. Chairman, Sir, I rise
to express my views on the Railway Budget which has been presented by the
Railway Minister.

We see a dream budget which has been presented to this House and much
needs to be seen as to how the targets are going to be achieved. We shall indeed be
happy if whatever announcements have been made in this Budget are achieved by
the Railway Minister, since a lot has been talked about getting money through
Public Private Partnership and getting money from corporate houses and public
sector undertakings rather than depending on the budgetary allocation to the
Railway Ministry. So, I would like to support the Railway Minister if this is
achieved and I would definitely see whether, at the end of this financial year, the
Railway Minister puts forth the achievements which have been made as he has
announced in his budget here.

16.03 hrs (Shri K.H. Muniyappa in the Chair)

Sir, initially a lot of praise was showered upon the Government for not
increasing passenger fares. But, as has been pointed out by a number of friends,
you may recollect that only last year when the Government took over, there was a
tremendous rise in passenger fares to the tune of 14.2 per cent and the freight had
also been increased by 6.2 per cent. So, whatever has to be done this year,
probably Mr. Gowda did it last year for both the years and therefore there is no
need to say that passenger fares have not been increased. In fact, this had been
done exactly a year before so that this year it need not be done.

We can all see that the Minister announced investments for more than Rs.
96,000 crore in 77 projects in this year’s Railway Budget. One needs to examine
where this money is going to go and which parts of the country this money is
going to go. As we just see a large number of speakers who want to speak on the
Railway Budget, each and every constituency in this country has some or the other

demand. Of course, some have been getting plenty of money to their
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constituencies probably because the Railway Minister comes from their respective
States. At the same time, the Railway Minister made an announcement in the
House that there has been an understanding with the Life Insurance Corporation of
India where a huge sum of money has been advanced to the Railways for
completing his budgetary allocations. We are happy about that.

As I said, each and every Member is keen to understand here — cutting
across the party lines I would like to express — whatever projects are taken up by
the Government of India, by the Ministry of Railways, some justice should be
done. It is because, he has not announced any new railways; he has not announced
any new lines. The money which is going to come to you from the corporations,
PPP projects, whatever you have announced, we need to see that every State gets
its due share, every backward region gets its due share and the problem of backlog
existing in several States is removed. That is what we expect from Mr. Prabhu.

Sir, the Railway Minister comes from the Konkan Region of Maharashtra.
We were hopeful that Konkan area of Maharashtra which is considered to be
backward, Marathwada, Vidarbha which are parts of Maharashtra, would get some
more allocation, more consideration. As you may know, these parts of
Maharashtra have always been demanding adequate allocation of funds.
Tremendous backlog is there whether it is the State Government or the
Government of India. Whenever these demands are not met, there is demand for a
separate State. Within all the States, wherever you see, there is demand for
creation of separate States because they are not getting adequate justice and they
are not getting proper allocation of funds for completion of their various projects.

Today, in the Budget, we see that though there is no increase in the
passenger fares, freight for cement, coal etc. has been raised by about 10 per cent.
We talk about Make in India; we talk about creating infrastructure. We talked
about providing free houses to the economically weaker sections. We talk about
BSUP and several other schemes. Costs of various inputs like cement, steel are

going to shoot up. On the one hand you may not increase the passenger fares, on
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the other hand if you are going to increase the price of cement or steel, this is
definitely going to cost the exchequer and price of steel and cement is going to
increase. The freights on these items have been hiked. This is contrary to the
advice of the experts who want fares and not freight rates to be raised because it is
less polluting to transport good through trains than by trucks on already congested
roads of the country. So we see that heavy traffic is there on the roads. If there is
such huge hike in the freight charges, definitely it is going to shift from rails to
roads. If it is not going to be viable, all the manufacturers of different items whose
prices have gone up are bound to shift to roads.

Sir, the Railway Minister has talked about joint venture with various State
Governments. [ would like to mention here that the State of Maharashtra has been
pioneer in taking up the projects. In socially backward areas, Naxalite-affected
areas, the State of Maharashtra has come forward. During the Congress regime,
we offered almost 40 to 50 per cent participation in the various rail projects. But,
if it is going to be generalised, if we talk about the railways being introduced only
in the States where there is participation by the State Government, I am sorry to
say that already the State Government is heavily pressed, heavily starved for
funds, for the allocation of funds to various Departments within the State
Government. The State plan is already under great stress because of the natural
calamities and the Government of India is not supporting such causes. Wherever
there has been scarcity, drought, heavy rains, all these natural calamities also
require large sums of money which is really sometimes unknown. Unforeseen
circumstances do arise where the State Government has to make some provisions
and the State plan is definitely cut by 20 to 30 per cent. In this situation, can any
State Government allocate fund from its resources for railways? Definitely,
railways are the responsibility of the Union Government. So, I think, it should not
be a matter of practice that every time a new line in the State has to be considered,
we require a joint venture with the State Government. It is something which is not

warranted. At the same time, you have asked for joint ventures or people talk
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about PPP or foreign investment. We are happy about that. But, today, with the
situation as it exists in Railways, are we going to get response from the
entrepreneurs? Are we going to get response from the PPP project holders?

Are we going to get response from corporate houses to invest in such huge
projects when they themselves are struggling to keep their balance-sheet intact and
to show profits? It is really difficult today. That is why, we are not foreseeing how
Mr. Prabhu is going to get this money. We are hopeful he gets it. But we are
definitely keen to see that whatever he has promised definitely comes through and
every State to which he has committed gets the adequate share of the money which
he is going to get through the different sources which he has announced.

Mr. Chairman, Sir, we have been talking about Mumbai. Everybody wants
to come to Mumbai. Railway is the lifeline of Mumbai. If we see the local trains of
Mumbai, they are already over-jammed and over-packed. What has Mumbai got?
Mumbai’s railway lines spread about 465 kilometres. Except for the
announcement of MUTP-III, the Government has not specified any detail about
the MUTP-III. We are yet to see what exactly Mumbai is going to benefit and how
exactly the Government is going to go about with this MUTP-III.

Tourism is important for the entire country. In some States, the entire
income is generated through tourism. It is becoming an increasingly important
source of public revenue. The Railways could capitalise on this by offering
tourists cost effective and innovative options which could generate more revenue
for the Railways.

Mr. Chairman, Sir, I have talked about the regional imbalances. As far as
these issues are concerned, as I have said, naturally throughout the country the
railways’ infrastructural facilities need to be augmented and strengthened.
Railways play a vital role in the growth of the economic activity in any State or
any region. Employment generation is one of the major achievements. Wherever
railways have grown, employment generation has definitely been helpful. In

Maharashtra and elsewhere in the country also, there is a feeling that a large
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number of unemployment is there in every State. I think once the Railways are
able to make its presence felt in these States, there will be a large amount of
employment which can be generated through various means.

Now land acquisition is also an issue. We have just recently passed the Bill.
I hope the Government is able to make adequate provision for land acquisition
because the new Act provides for higher compensation also. I hope the
Government is able to provide higher land acquisition cost which has been
envisaged through this Act.

We have heard the Railway Minister speaking in the House on several
occasions about the accidents and we have all noticed that there have been a
number of accidents throughout the country. A large number of lives and innocent
children have been crushed under the railways because we have unmanned level
crossings. [ would urge upon the Railway Minister that all RoBs and RuBs should
be given the highest priority within this Budget, wherever you get the money is
immaterial, whether you have the budgetary allocations or not. I feel that whether
it is the BOT model or on cost sharing basis or toll model, whatever model is
acceptable to the Railways, which, I think, should not be a problem, all unmanned
railway crossings should have a railway over bridge or under bridge, whatever is
required, within a specific period of time because the number of accidents is on
the increase, and I think this needs to be attended well on time.

We are happy that bullet trains have been announced in this country. We do
not oppose it. But I would be more happy if the remote areas of the country are
well connected. There, we require 20- 24 hours to reach the destination. Vidarbha
is there. Marathwada is there. I have several friends from Konkan also. From
Vidarbha and Marathwada we take around 12-15 hours to reach Mumbai. I feel
we require more bullet trains in the rest of the country like Kolkata and Mumbai
also. Maybe, politically they may not be important to some people but more than
political importance, I feel bullet trains are required for far flung areas of the

country where it takes more than 18-20 hours to reach the Capital or their
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respective headquarters. So, this should be definitely given the priority. The way
the things are being discussed or being implemented, I think, this factor should be
taken into account.

While more specifically mentioning about Maharashtra, in Maharashtra
there are 20 on-going projects, five new lines, four gauge conversions and 11
doubling of the tracks costing around Rs.14,464 crore in the year 2014-15. I would
like to bring it to the kind notice of Minister of State for Railways and to the
Minister of Railways that work on these lines was started but could not proceed
further because of want of funds. You have been kind enough that Ahmednagar-
Beed-Parli Vaijnath line of Maharashtra has been given quite good provision this
year.

Mr. Chairman, Sir, we are more interested about Wardha-Nanded via
Yavatmal- Pusad line about which Ms. Bhavana Gawali has been talking. We all
support this issue because this is linking Vidarbha and Marathwada together — two
important regions of Maharashtra are being connected. The cost which was earlier
conceptualized was Rs.697 crore and today it is Rs.2500 crore. I think all
Members of Parliament from Shiv Sena, BJP and Congress are one on this issue.
There is no question of any particular party being benefited from it. I would urge
upon the Minister to give priority to this and see that at the time of allocation of
funds we get more money for this project this year. I am hopeful that at the time of
reply by the Minister, this line would be given proper funds.

Then, we have talked about doubling of tracks on Mudkhed-Parbhani
junction in Marathwada. The section between Manmad to Secunderabad is a single
line. Earlier it was a meter gauge line and got converted into broad gauge during
the UPA regime. Doubling of this track is essential because more than 60-70 trains
are plying on this track and because of single track there is a heavy congestion on
this route. Doubling of track has already been sanctioned with a costing of around
Rs.334 crore in 2014-15 but because of the poor allocation the work could not

progress. I would urge upon the Minister to include Mudkhed-Parbhani project
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and give adequate funds with a target time of three years so that this line could be
completed. At the same time, Bhusaval-Jalgaon project also needs to be expedited.
This is hardly a distance of 24.13 kilometres. So, it may also be considered
seriously. I am not giving a huge list of other lines but these are some of the
important lines which need consideration.

I would like to mention a few more things before I conclude my speech. I
would point out to the Minister that there are some proposals which do not require
money at all. These are purely administrative issues which need to be taken up by
the Ministry and simply administrative orders have to be passed. As has been
mentioned by my friend from Telangana, Nanded Division should be attached to
the Central Railway because almost 95 per cent of the stations in the area fall
within this Division. At the moment, it is attached to the South-Central Railway; it
should be attached with the Central Railway because the entire division covers
only Maharashtra.

There are two small proposals. One is about the express train to Pune. As
you all understand that everybody wants to go to Mumbai and Pune because we
have a large educational hub in Pune and Mumbai is the financial capital of the
country. We have trains which are plying twice or thrice a week. I only request
that the train which goes to Pune may be run seven times a week and extended up
to Mumbai so that Mumbai gets an express train. It would not put any pressure on
your resources because the train is already there. It takes about 14 hours to cover
the distance of around 611 kilometres.

These are some of the issues which I have mentioned. I hope that all these
issues are taken into account and at least a time-bound programme with some

provision would be made so that these projects are completed in time.
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* SHRI B.S. YEDIYURAPPA (SHIMOGA) : John F. Kennedy has said "The
perfect time to repair the roof is when the sun is shining". Since 9 months India is
shining on the fast track growth under the leadership and initiatives of Shri Modi
ji. Hence, I call it as perfect timing to present such ideal rail budget.

The maiden, down -to-earth and simple railway budget presented by Union
Minister Shri Suresh Prabhu has unlimited passenger-friendly measures. It is
definitely focused and realistic and ultimate results may lead to self-sustainable
Railways which was a nightmare till now.

The Rail Budget takes care of immediate needs and concerns of the people,
as made out by a number of passenger-friendly measures such as 120 days
window booking opportunity that will end the menance of touts; SMS alerts about
the arrival and departure of trains; cleanliness in compartments; hygiene to toilets,
both in coaches as well as in stations and many more.

I describe the budget as bold and visionary because the Minister for
Railways has demonstrated his determination and vision to bring about a
revolutionary and qualitative change in the Railway system, which was long
overdue.

The decision to earmark significant quantum of funds to construct as many
as 970 road under the bridge and road over the bridge throughout the country only
highlights the concern of the government towards the safety of the travelling
passengers as well as the common man.

Focus on goods trains will ensure speedy movement of food grains and
other essential commodities, thus avoiding needless delay. Similarly, the decision
to initiate research and development to improve the system of Railways on
constant and continuous basis is laudable, as it would bring in professionalism as
well as reduce the costs.

There are proposal for adding number of coaches for many trains. My

fervent suggestion at this point of time is to enhance the length of the platforms

* Speech was laid on the Table.
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before adding. For example, currently my constituency Shivamogga is facing lot
of hurdles because of such problem.

For the first time in the independent Indian history, a very reasonable
budget has been presented to boost many industries. It's not just my opinion, most
of the eminent corporate heads are also of the opinion that the budget is "well
thought and balanced".

Main takeaways from this budget i.e. (a) concentrating on resource
mobilization;  (b) importance on gauge conversion ; (¢) doubling and even
tripling few routes; (d) promising on timely delivery of long pending projects;
(e) focusing on improving the current system; (f) bringing transparency into the
whole system; and g) focusing on Railways to continue to be the preferred mode
of transport for our people are truly significant for the current scenario.

Indian Railways always had immense untapped potentials. It was on the
Government's part to evaluate how to use it. This budget with the highest
investment of Rs.8.5 lakh crore for the next 5 years, hon. Minister Shri Suresh
Prabhu has shown courage to take a fresh path. His overall vision, clear road map
for sustainable development of our rail infrastructure appears to be truly realistic,
positive and progressive.

Post independence, Karnataka was the neglected state when it comes to
railway connectivity. But there were many offerings in the railway budget during
the regime of Shri Mallikarjuna Kharge and Shri D.V. Sadananada Gowda in the
last two rail budgets to Karnataka.

Hence from the budget though the hopes were high with Karnataka having
17 BJP MPs and 4 Union Ministers in the Cabinet with the list of new trains and
railway lines, we are not disappointed, because this budget is focusing on
improving passenger amenities, completing ongoing projects and enhancing rail

infrastructure.
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This being the need of the day, Karnatka will definitely gain a lot with the
availability of more funs on such pending projects. In the next 5 years the priority
to improve the capacity of existing rail lines is most welcoming move.

Few experts from our state have expressed that : "A few more new trains
would have only burdened the existing infrastructure. Instead the Minister has
rightly chosen to focus on passenger amenities and completion of ongoing
projects. Karnataka, which has poor rail density, would gain a lot with the
availability of more funds to take up infrastructure works."

The sanction for gauge conversion of Mangaluru-Hubballi -Shivamogga-
Talaguppa line at a cost of Rs. 57 crore, doubling of Yelahanka-Penukonda single
line at Rs 870 crore and additional coach terminal at Byappanahalli at a cost of
Rs.120 crore is definitely bigger gifts to our state. This will help to decongest the
over burdened Bengaluru city and Yeshawanthpur railway station which has
reached peak capacity.

The doubling of the 130 km Yelahanka-Penukonda line is a big boost, it is
not only a high revenue yielding line in the state but also the shortest route
connecting the state with north and west India destination like Mumbai, New
Delhi, Jaipur.

Union Minister's request for contributions from MPLAD funds, corporates,
NGOs, Charitable institutions and religious institutions is a welcoming move. At
this juncture, I would like to recollect my initiative of contributing Rs.600 crore as
our state's share in cost sharing for early completion of railway projects during my
term as the Chief Minister . In fact, Karnataka was the first state to have come
forward to contribute 50% of the railway project costs. I hope similar offerings

will be done by few of the affordable states in the coming months.
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The Rail budget is complementary to the Development Agenda set out by
Hon. Prime Minister Shri Narendra Modi as it takes care of both the short-term
and long-term needs. I once again congratulate hon. Railway Minister for
presenting historic, people friendly and well laid down action plan budget and

look forward for effective implementation of the same.
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"SHRI R.K. BHARATHI MOHAN (MAYILADUTHURAI): Hon. Chairman Sir,
Vanakkam. Hon. Union Minister of Railways Shri. Suresh Prabhu has presented
the Rail Budget for the year 2015-16. I thank you for allowing me to take part in
the discussion on Rail Budget.

I bow before our beloved leader Hon. Puratchithalaivi Amma before
starting my speech. There were no announcements for new trains and new railway
lines in the current rail budget. It is a matter of disappointment. When we make a
comparison with the previous year, the plan outlay has been increased by 52%
which comes to Rs. 1,00,011Crore. With the present plan outlay, I wholeheartedly
believe that the demands for new trains and new railway lines for Tamil Nadu
would be fulfilled in the near future. Under the head, Social Initiatives,
infrastructure like railway stations and training centres would be made available
for skill development of future recruits of Indian Railways. I urge that Hon. MPs
should be engaged in identification of such trainees.

In order to ensure safety of women passengers, the number of Railway
Police Force personnel will be increased in addition to effective use of modern
technology. It is also announced that for decongestion of existing networks, fast
tracking of sanctioned works for 7000 kms and commissioning of 1200 kms of
new railway line at an investment of Rs.8,686 Crore. This includes commissioning
of 800 km gauge conversion targeted during current fiscal. = Expansion work
would be carried out along with electrification of 9400 kms of railway line at a
cost of Rs.96,182Crore.

There were no announcements in the rail budget of 2015-16 regarding new
projects and the places where they would particularly be implemented. I hope that
when such announcements are made in future the concerns and demands of Tamil
Nadu for better rail connectivity would be taken care of. As demanded by

Makkalin Muthalvar Hon. Puratchithalaivi Amma, I totally believe that 10 very

* English translation of the speech originally delivered in Tamil.
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important new projects and 22 pending projects which were announced during the
presentation of earlier budgets, will also be executed.

Hon. Minister for Railways has declared that funds would be generated for
Railways from external sources beyond budgetary grants. Hon. Puratchithalaivi
Amma in the Vision 2023 document has particularly mentioned about
implementation of rail projects with external funds and investments through
foresighted vision. I strongly believe that some of the projects pertaining to Tamil
Nadu, as mentioned in the Vision 2023 document, like (i) Chennai — Tuticorin
dedicated freight corridor; (i) Chennai — Madurai — Kanniyakumari high speed
passenger rail link; and (iii) Coimbatore — Madurai high speed rail link will be
implemented by the Ministry of Railways. Hon. Minister of Railways has also
announced that 8.5 lakh Crore rupees would be generated for Railways during
next five years from external sources beyond budgetary grants. This has given us
rays of hope.

Mahamaham is the festival celebrated once in twelve years with traditional
fervour. It will be celebrated in the year 2016 in the temple city of Kumbakonam.
Since large number of pilgrims and devotees are expected to arrive in
Kumbakonam for this grand event and to tackle growing needs of population
explosion, the basic amenities at Kumbakonam railway station should be
upgraded. All the three platforms at Kumbakonam railway station should be
expanded so as to accommodate trains with at least 24 coaches. In line with the
Yatri Niwas established by Hon. Puratchithalaivi Amma in Srirangam, an Yatri
Niwas should be set up in Kumbakonam exclusively for the use of pilgrims and
devotees visiting this place from different parts of the country. Tiruchirappalli-
Villupuram passenger train should be operated via Mayiladuthurai. This is a long
pending demand of the people living in and around my Mayiladuthurai
parliamentary constituency. Similarly Tiruchirappalli-Tirunelveli Intercity Express
should be extended up to Mayiladuthurai and Nagercoil on both sides and can be

named as Mayiladuthurai-Nagercoil Intercity Express. Papanasam railway station
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generates an income of Rs.8 lakh per month and Aduthurai railway station
generates an income of Rs 3 lakh per month. In view of high income generation by
these two railway stations, 24-hour Computerized Reservation Centres should be
set up in Papanasam and Aduthurai railway stations. Moreover Jan Shatabdi
Express should have stoppages at Papanasam and Aduthurai railway stations.
Rameswaram Express and Tiruchendur Express should also have stoppages at
Papanasam and Aduthurai railway stations.

Gauge conversion work between Mayiladuthurai and Tharangambadi for a
stretch of 29 kms has been kept pending for long. There is no new expenditure for
land acquisition. Only expenses are related to route conversion. This train service
should be made functional soon by expediting the project work. Moreover I urge
that an extension of this railway line should be made up to Karaikkal of
neighbouring Puduchchery Union territory with acquisition of land for general
purpose.

Uzhavan Express train runs between Chennai and Thanjavur-the granary of
Tamil Nadu, benefitting thousands of students, office-goers, businessmen and
general public. This train should be extended up to Chidambaram. A new train
service should also be introduced between Thanjavur and Chidambaram. “More
utility; more revenue” is the mantra announced by Hon. Railway Minister in the
current rail budget. Based on the observation of Hon. Railway Minister I hope
that the Southern Railways would look into introduction of new train service on a
constructive basis. I urge that the Mannai Express train should be upgraded with
increased berth facilities and should be operated continuously via Thanjavur and
Kumbakonam.

Rameswaram and Varanasi are two important pilgrim centres of the
country. At present a train bearing No 14259/14260 is operated between
Rameswaram and Varanasi only once in a week. I urge that this train should be
operated daily. Moreover a ship service is being introduced between Rameswaram

and Thalaimannar of Sri Lanka. Since this train service connects Varanasi, the
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parliamentary constituency of Hon. Prime Minister with Rameswaram and other
important Hindu pilgrim centres and further connecting Thalaimannar of
neighbouring country Sri Lanka through ship service, it should be run on daily
basis.

The General Manager of Southern Railway had convened a meeting of MPs
from Tamil Nadu at Tiruchirappalli. Hon. MPs submitted some of their demands
pertaining to their parliamentary constituencies to the General Manager of
Southern Railway during that meeting. But the General Manager had opined that
with limited powers he is helpless as regards fulfilling the demands of MPs. I wish
to bring to the notice of Hon. Railway Minister that in a given situation, as regards
Railways, it is a matter of great concern as to how the MPs could fulfill the
demands and expectations of the people of their respective constituencies.

As per the demands of Makkalin Muthalvar Hon. Puratchithailaivi Amma
and the Government of Tamil Nadu, a new railway line in Mayiladuthurai-
Thirukkadaiyur-Thirunallaru-Karaikkal route should be established with a view to
benefit lakhs of pilgrims arriving from different parts of the country. Thank you.
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TR WRMAT DT ATHAT BRAT TS &7 2 397 A1 I g a8l Bl Aeble § YR W 8l
g IROTT & I 39 U WX ST 8, TNy €l 9 AaaTd 1S YedT §, Ul a i
DI G&IT FARI B SMY, & I §9d 8 701 07 ey fHar Syl SaE 9 9o &9 9
BHH 5 AR AT SQ o8l {BISae T8l 81 S Alhee UR el 370K (99T b1 iy el o
WY | AGAYR-SIATG WU W (A Yerd WA S IS § Al 80 TR Xl (ADBRY Yol AU

* Speech was laid on the table.
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faor fodtor &1y R W 21 81 o1 31veR ISl 99 IR el 1 50 JATad XTSI | el
I8 WM TR e 370X IS &1 o R & 8, S8l 9dqH § HIR 21 lfh AY HHa
&3 # 2020 f5. M. TH BT TR T Tl UF M A A TG S G (0 Wal F I &
fo amfior SaT @1 1Y FU W XA AR DI IR HRAT TS & | O s IR I gHeAn d
STl g1 U A R A X 37k fast @ fwter fea g

A X AT B T80 5T WR B 4l Y Dl R A IS WRBR AT QA
FwRIT BT T8 AT Bl gl I9T AIHR 39 W B dTel A P d87 H § [eH T8l 3
Ml # deed BRd U $9 W B ATl Y P g8 Xeld DI BRI Al | I8 FeT Neld Dbl
AR A ST T & ARBR 31T M & f&d § BRI B W Picag 2] I8 A & Heaqul
ST BT gel ©, 30 WAHSBAT & Q| g9ic H g o A DI G TE Bl TS T oAb
YT " S 5B IHieT R w Bl W T &b fou T8 wmisa T ar’dd davas 2l v
gofc # AT WId B BIS-HMRAT 15623/ 15624 TSl B FdTa 3ffdeid fpar g,
SOQR-{aoell AR AfSeel MMl WRAT 22481/22482 WS H a o F drell TSl T
afdfed @ g¢ 9 BRER O @l S, dig-ofR] Idl 19027/19028, BIAS-SIACHY
12371/12372, qGI-BAR 22915/ 22916 AIWIfed WMSAT & WY I SMY| A A o
Te@yol MeA g1 3T Wi e ' gl fiemR-gRER 4735/4736, ISHR-BIAST AR ATIG
T5 WA w1 F@Ted fear S A misat sW a9 & foy owid & ARayl ¥l ReRwER-
TG, WS AN, JEARMR-AR,  am-a-g%  §Ras-

ARERYER-TRIMR-AGARR, TSGR ATAT-RIATAR-ARIIR-IGTG 75 Nl ATs Sleld Bl
FaeoT fHar T Bl A XA ST 39 &F F (oY AT & AedqUl 21 39! WiHfa yaH FR
B AT fHAT SHT QAT 3MaeADd §| BAR-AGRT T8 X TS &1 Fd HRarl I | 39
dore, e, e, Reell, S0, s@fe wial & MNmEl (BT9Te) & URig dadl il 3
A dTel AT BT Hrral FerT | SR ufeed ¥ad & Qg R-gJae W08 IR HIGRI- AR
WAl b HY WRERAGAT g ARl §8 W Bl W HIIH [hd1 S| NegR-fEaR Ior
TSt ¥, 54823/54824 & WM WR Y oA P AdTald (AT O &M 8, I 9gd oWl X AN g,
AN BT FgT IR BT &1 S S o &b Fare A AN H WR AT B, gd Dbl A
ISR oA & =Te], Bl S |
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SHRI FEROZE VARUN GANDHI (SULTANPUR): Sir, I would like to start by
congratulating our hon. Railway Minister on the occasion of his maiden Budget. I
hope that it is the first of many for him.

The Railway Budget presented days ago marks an important day in our
calendar, not just because it presents the answer to the Budget but because it
actually keeps alive a 90 year old tradition of a separate Indian Railway Budget.
This is something that I did not know before. I was researching it. But the first
stand alone Indian Railway Budget actually happened in 1924 when it constituted
85 per cent of the General Budget unlike now when it constitutes four per cent of
the General Budget.

I do not need to describe the enormity and the importance of the Indian
Railways. I just want to say that 23 million people a day travel on the Indian
Railways, which is equivalent to the population of Australia and New Zealand put
together.

One of the great aspects of this Budget is that it is an entirely de-politicized
Budget, as I understand it. One of the aspects of our political calendar is that in
some aspect or another, we always are confronted with elections in our country,
sometimes zila parishad, panchayat elections, Vidhan Sabha and Lok Sabha
elections. In some shape or form, all of us are at some point or another preparing
for one election or another. So, there is sometimes a tendency in our financial
statements to reach out to some form of electorates somewhere across the country,
which is only a natural thing being a political worker. However, in this Budget,
what I have found is that Shri Prabhu has prioritized fiscal prudence over political
considerations and he has laid greater emphasis on project execution rather than
grant standing.

About 99 new line projects worth Rs.60,000 crore were announced in the
last ten years. Out of 99 new line projects, one was completed, a single one, which

I find quite odd. I would like to share an experience with you. When I first became
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an MP last year from a seat called Pilibhit, one of the main demands of the
constituency was to turn the metre gauge line into a broad gauge line. All five
years of the last Budget, it was okayed. But the money that was given for the
project was so miniscule because of the amounts of projects that were sanctioned
that no company would touch it and, therefore, it did not become a reality. I am
sure that many other Members have had the same experience.

One of the aspects of this Budget is that it has laid a lot of emphasis on
safety and security. About 500 people a year die on the tracks itself. While a
million deaths may be a statistics, a single death to any of us is a tragedy. I would
like the state the fact that the Railways this time has allocated Rs.1,27,000 crore
over the next five years on the issue of safety and security.

The greatest killer of men is unmanned railway crossings. They account for
60 per cent of all railway track deaths. This has been specifically addressed. Over
the next five years there will be no unmanned railway crossings. This is based on
the reports of the Pitroda Committee and the Kakodkar Committee.

I think the greatest achievement of this budget is the creation of
TRANSLOC which is the Transport Logistics Corporation of India created by the
Ministry. This basically means that from a bulk carrier of commodities the
Railways will slowly turn into an end-to-end logistics provider, as a result the
Railways will become more competitive, and from the point of origin to the point
of consumption it will actually ensure that anybody who manages to travel with
them can get the best bang for the buck. It will also end in gaining back the freight
that has been lost. Now it is only 40 per cent of the total freight in India but it can
gain this back in the next five years.

Also additional PPP cooperation for end-to-end logistics management at
select stations is a very welcome move. I think they are announcing two stations
per State. I hope my Constituency is one of them.

One of the issues that the Prime Minister has dealt with is the Swachh
Bharat Abhiyan and. Therefore, they have started a Swachh Railways Abhiyan
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which I think is very important. When former Minister Dinesh Trivediji was
giving his Budget Speech I remember he had said that rail corrosion costs the
Government around Rs.350 crore a year. It is a very sad thing, Sir, that the poorest
amongst us have to resort to open defecation. The night soil on the railway tracks
causes corrosion. They have given Rs.350 crore as the estimate of how much the
Railways loses every year because of track corrosion. This time through the
inclusion of 17,000 bio toilets addresses this issue. It also contributes to a cleaner
and more hygienic eco system on the tracks and in the stations.

The waste-to-energy plants near coaching terminals will also add to energy
generation. Mr. Prabhu himself has been both an Environment Minister and an
Energy Minister. Therefore, there is a greater push for renewables in this budget.
They are talking about generating 1,000 MW of solar power through solar plants
to reduce fuel dependence. Also, it will save Rs.3,000 crore over the next three
years through rationalisation in electricity purchases.

One of the things that the hon. Minister kept mentioning in his budget was
the improvement of the passenger experience. It is a fact that all of us travel by the
railways but it is not always the nicest experience. | think that this time there has
been a 67 per cent increase in budget outlay towards this which is greatly
appreciated.

One thing that has been discussed a lot in the media is the high speed
networks. I think the most important thing is that if inter-metro journeys now
become overnight 12-hour journeys, it will lead to a lot of saving of productive
time and it is very convenient frankly. They will increase the speeds from 130 kms
an hour to 200 kms an hour for passenger trains. More importantly for goods trains
they are looking at increasing the speeds from 100 kms an hour, 75 kms an hour
when loaded, to almost 30 to 40 kms more. What that will in fact do is that it will
increase the attractiveness of the Railways for freight. It will also actually make

the Railways competitive for freight which it is losing day by day.
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My only question to the Rail Minister is that China, which has undertaken a
huge high speed railway project, is actually losing 1.5 billion dollars a year on the
high speed rail. Is it financially competitive? Is it something that India can afford
as a relatively poor country? That is just a question on my mind.

What do the numbers speak? I think one of the important numbers in this
budget is the Operating Ratio. The lower it is, the better it is for it. This time we
have got the best Operating Ratio. It is defined as percentage of revenues which
are spent as operating expenses.

So we have got the best operating ratio this time in two and a half decades

which is 92.5 per cent. I think next year they are approaching an operating ratio of
86 per cent which is indeed very good. The plan outlay shows 52 per cent
increase and investments growth 84 per cent increase across 77 new projects.
HON. CHAIRPERSON: Please conclude now.
SHRI FEROZE VARUN GANDHI : Sir, I will conclude in just two minutes.
What it means is, it exhibits the resolve to improve rail infrastructure. They are
now investing more not just in laying new tracks but in improving existing rail
infrastructure. Lastly, the working expenses that are up by 9.6 per cent are also
coupled with 15.3 per cent increase in Gross Traffic Receipts which shows an
improved apex management despite higher lease charges and interest payments.

I just want to conclude by saying that when the Railway Budget was being
produced, I saw a lot of editorials in newspapers etc. which were talking about
things like privatization of Railway or breaking up this monolith into Eastern
Railway, Konkan Railway etc. and that led to fear in my mind, both as a consumer
and as a patriot that how will this go forward because there are 15 lakh people who
at any one time can go on strike if their jobs are threatened. Also, I think rather
than privatizing, rather than selling off the family silver, if we can just improve
what we have, and create a vision in the future, which is what this Budget has
sought to do, I think it is a step in the right direction. I would like to congratulate

the Government for doing so.
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SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI)(ANAKAPALLI): Sir, I
thank you for giving me this opportunity. I rise to support the Railway Budget
2015 presented by the hon. Minister of Railways Shri Suresh Prabhu. While
supporting it, I have a few issues to flag off for kind consideration of the hon.
Minister. For the first time in the railway history, the Minister has not shown any
partiality. In the past, the Ministers were concentrating only on the States from
which they came. They used to corner the Railway Budget for their own State by
neglecting other States. Now the present Minister has done away with that
practice. I appreciate this step of the Minister.

I congratulate the Minister for giving top priority to the safety and security
of the passengers. The Minister is also going to use the latest technology at the
unmanned level crossings to reduce the number of accidents. I thank the Minister
for this step. In a developing country like ours, the Railway Ministry is giving top
priority to the common railway passengers.

The hon. Minister of Railways had announced in his speech that four new
Dedicated Freight Corridors would be developed in the coming years, but had not
specified the routes on which these corridors would be set. 1 welcome this
announcement and request the hon. Minister to include Andhra Pradesh in this
project.

Now coming to Andhra Pradesh and South India, the injustice has always
been done to Andhra Pradesh. To tell the truth, my State of Andhra Pradesh is
deeply disappointed with the Budget. I must say injustice has been done to my
State because the hon. Minister has neither sanctioned any new projects nor
allocated funds to complete the pending projects. It is surprising that the hon.
Minister has made no mention about the long pending demands from Andhra
Pradesh except for an announcement on launch of work on third line between
Kazipet and Vijayawada.

I congratulate the hon. Minster for inviting FDI into the railway projects. It

is an innovative step. Regarding PPP mode, the Government of Andhra Pradesh
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has agreed to partner with Indian Railway for creating rail infrastructure under this
mode. Guntur, Visakhapatnam, Rajahmundry, Vijayawada, Tirupati and Nellore
are some important railway stations for commercial exploitation. The revenue
generated from such commercial exploitation could be ploughed back for local
area development.

I also welcome the Railway Minister’s proposal to include stations like
Anakapalli, Duvvada, Simhachalam and Pendurthy among the stations which are
likely to be developed under the Railway Budget proposal to improve satellite
stations.

I welcome the Budget proposal for repairs and revamp of railway quarters
as it holds out hope for the railway employees who saw many of their quarters
damaged by the cyclone Hudhud in Visakhapatnam.

In reply to a question on the establishment of Railway Zones in the Lok
Sabha, the hon. Minister has given us some hope on the creation of a new railway
zone in Andhra Pradesh. He said that the Committee had recently submitted its
Report. The Minister has asked the Committee to consult the various stakeholders
including Members of Parliament, State Governments, etc., before a final decision
is taken. May [ request the Railway Minister to expedite the process of
consultation? This promise was made to us in the A.P. Reorganisation Act. I
request the hon. Minister to add clarity on this response.

I request the hon. Minister for taking up doubling of lines from Guntakal to
Guntur, Gooty to Dharmavaram and Guntur to Bibinagar. This is very essential for
connecting Rayalaseema, the most backward region of A.P.

Recently, our State was formed without a Capital. We are going to have a
new Capital between Vijayawada and Guntur. From there, we do not have any
train facility to Delhi. So, recently, in the last Budget they had announced one
train from Vijayawada to Delhi, the A.P. Express but because there is no coaching
terminal for train they have not started the service. I request the hon. Minister to

provide the coaching terminal near Vijayawada or Guntur since Vijayawada is one
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of the biggest junctions in the country and it has also become the capital of Andhra
Pradesh, as a result of which the Railways will also get more income and you can
start more trains from Vijayawada and Guntur.

The Chennai- Visakhapatnam line is to be converted from two-lane to
three-lane. The Budget allocation for this is very less. It should be enhanced. One
more important thing is that the majority of the gas produced in Andhra Pradesh is
in the Krishna-Godavari basic. It is an important economic zone of A.P. It is not
rail connected. Therefore, Narasapur-Kotipalli rail link should be taken up on a
priority for completion which would enable faster development of this region.

The next point I would like to touch upon is tourism. Andhra Pradesh has a
long coastline and scenic beauties like Araku and Padaneru. So, I request the hon.
Minister to introduce a train with full glasses so that we can attract more tourists
who would see the scenic beauties of the area and enjoy.

In our State, we have five to six ports. They are providing good economy
not only for Andhra Pradesh but for the entire country. Some more new private
ports are coming up. This is what Shri Nitin Gadkari told yesterday. I request the
hon. Minister to provide rail connectivity to all the major ports of Andhra Pradesh.
This will be useful not only for Andhra Pradesh but also to Chhattisgarh and
Telangana because those States have no ports.

We are contributing a lot of revenue to the Indian Railways. I think,
Waltair Division comes third in the country in terms of contribution to the Indian
Railways. But injustice is being meted out to us. All the four divisions of
Vijayawada, Guntur, Waltair and Guntakkal should be merged and a railway zone
has to be announced with headquarters set up in Andhra Pradesh, not Hyderabad. I
came to know that there is a South-Central Zone in Hyderabad. You are going to
make two zones — one for Andhra Pradesh and another for Telangana — with zonal
headquarters in Hyderabad. If you keep the zonal headquarters in Hyderabad, it
will be of no use. You should please provide the new zone to Andhra Pradesh with

headquarters in Waltair. For all these days, after Independence, Waltair Division
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has been in Odisha. So, all our income has gone to Odisha and our people have
met with injustice. It is a sentimental issue, not only for our Telugu Desam Party
but even for the BJP.

I first talked about the country and then State and now I will talk about my
constituency. Please give me two minutes more. I come from a very backward,
rural parliamentary constituency of Anakapalle in Visakhapatnam district. No
new line has been sanctioned for my constituency. I would request the hon.
Minister to at least start a survey for laying a new line between Tuni and
Kothavalasa junction via Narasipatnam, Madugulla, Devarapalle to facilitate
railway connectivity to the remote villages of my constituency which are inhabited
by the tribals.

Anakapalle is the fastest growing town and a large number of organisations
like SEZs, and educational institutions have come up in and around Anakapalle
town. [ would request the hon. Minister to provide a stoppage, on par with
Visakhapatnam, for the Superfast Express at Anakapalle.

I would also request the hon. Minister to decentralise the entire system. In
1857 the first railway line was laid by the Britishers. Since then we are following
the same system. If you want to have a small stoppage at one station, it comes to
the Railway Board. Railway Board is located at Delhi and for one small transfer
or recruitment we have to come to Delhi. It is a very big country and railway is
playing a major role. I would request the hon. Minister to have transparency and
decentralisation as both are very much essential at this juncture. I would request
the hon. Minister to initiate necessary action to solve these problems as early as

possible in the best interest of the people of Anakapalle constituency. Thank you.
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* SHRI JITENDRA CHAUDHARY (TRIPURA EAST) : I am failed to
appreciate the budget placed by hon. Railway Minister, because he has failed to
divert the track of Indian Railway from the pro-corporate line pursued by this
Government. Mr. Prabhu has not made announcements of lofty projects like his
predecessors, but simultaneously bold commitment is missing to complete the
ongoing projects within the stipulated time, except few cosmetic declaration of
system improvement. Indian Railway is one of the longest Railway networks in
the world, it is true, but it must be again measured in terms of our population, area
and potentialities. If we look from that point of view we are still far behind to the
other developing countries. We are inheriting this from the past and unfortunately
Modi Government also does not have any progressive road map, except all
rhetoric announcements. Indian Railway should have been planned in such a way
keeping in view of our vast agrarian sector, industrial potential and diverse
cultural distinctions of the country, which shall simultaneously nurture our
economic growth and national integration.

We the people of North East feel discriminated and neglected. Though
Railway's presence in the region was since Britisher's period but nothing
significant development achieved during last 67 years except tokenism, which has
yielded huge socio-economic imbalance. The little positive outlook of the
successive Governments at the centre during last six and half decades could have
changed the North East to a most advanced and richest part of the country, as the
region is endowed with huge untaped natural resources.

However, though late the previous Government has been compelled to
declare some projects to connect the state capitals, succumbing the popular mass
struggle of the people of the region, particularly in Tripura led by Left Parties,
DYFI, TYF, SFI, TSU and the people as whole. But unfortunately the

construction works of those projects are going on so slowly, still far behind of

* Speech was laid on the Table.
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their target, which is resulting in immense constraint both in passenger and goods
movement.

As I belong to Tripura State, like to draw the kind attention of the hon.
Railway Minister to the following ongoing and proposed projects. The gauge
conversion work of Lumding to Agartala may be expedited. Necessary fund may
be released and men and machinery may be mobilised for speedy completion of
long awaited project. Agartala to Sabroom project be expedited, which has
deferred its stipulated time of completion for two times. The work of Agartala-
Akhaura project may be started further killing a single day, for which almost all
ground preparation has been completed. The project shall connect Railway
network of two countries, India and Bangladesh through Tripura.

Looking at the strategical and future importance, a Railway Division may
be sanctioned for Tripura for which adequate land is available near the Agartala
Station.  Indian Government may initiate dialogue with the Bangladesh
Government to connect the Chittagong Sea Port and Ashuganj River Port to
connect the rest of the South Asian countries, which shall be beneficial for the
entire sub-continent.

I hope hon. Railway Minister shall definitely pay heed the issues I have
raised for the good of the entire country and very particularly to bring North East

and Tripura to the development loop.
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*sft s Rig dEEd (WUQR): TRAT Y Ud WS & 916 ¥ doie B AdT giaes @l
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TR B forg T a9 B MHT B B AMLIGAT §l AR 4@ el W@ XA AN gd
HHTEA! BT : GgF Bd gU ¥ bl WA Bl FMaIHAR b WY (AR BRI, aH 3
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ST, IV FAR (TEFMEIE) : HRIGY, 3MU J3 99 2015-16 D X doic UR Il Dl HIdhT
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Ul S DI AW DI AHT EPR, YA B WA B AT RIHR AR FAEGA] DT AW
PR U9 a1 M1 2 3y A8 U Hifderl Hen 2l U e d 99 g9 oW R ¥, 99
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BHRIATSHET B AT Y qMMB < & FH TNRS BT ST § b qR AATAT B Bl
GaTawR AT B b |

* Speech was laid on the table.
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PICT TSR QT T AME.AE. 8. T AfeHa e wesii 1 dI0d BT a9 91 dw 2
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YN elTh UHh-gaN A DHe I &l 39 & ATaID Jae= fha1 ST saedsd ¢

"G PSR B & T WR TSI G H A aTel <ei-fasel wiedi & oy IR
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qEIR, §75716, RN, Td, ATl AUS], H-UTed, HIUNA, IRI MG FCAAT BT ! 07 &

T AT T GIAERAT BT [ fHar S 31dd sraedsds o
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it wrorer 99 (VAR ¢ WO Sft, omfae wier B Jed 21 3T @ we 991 ead
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1 fegea & gfue § 9 &1 | 1 IR 9@ a8 oG, A 79 I e &
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17.12 hrs (Hon. Deputy-Speaker in the Chair)
# TP qd HEl dTEdl § s WIS A Fiod iR TNEl $F a6 o R A gl 3
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SN YOI & ST Fehall &l s Ueh 3MMUT AR bl b f1 a7l b1 3179 andt g €
B S WM & O[T 8, S 7Y ST arit 3R Sl 48R a1 39 3 ¥ AoigR ol &,
AR fedhe W AT X A1 I dic A qdb, I§ § AT 3MI8 S|
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¥ RS, RefiSl & IRTR A @, dfead TR0 fHsn &1 g ® # argm fF e 3|
3R & <1 §9& ATl Rl b qIG HiceR b aAreidRyl AR fAgdiiero § $o U1 M
fear, AfhT ok <A1 9gd oMawd | § AU 3UT BT A 6 BieeR A &Rl Bl
QRABRYT 3R fAEIchiepRor Iofl A Y& PR | FexAT H U X Hed PRI FGerdTl Bl a1
BRI | Y8 AU BT dTe} B, S da ¥ gSdl & A AU AE & 6 AewAT H U Xl Hedd

ST GeAdT B aRI B |

3 #, # Pe Aredr g b ot TA.SL. €, vl @l R frer Rt gd wddbarn
HHS DT AT TE TR, I AR G F qIhA § Ak Yord F AN, JoHY e &
J AU T B HH BN Ah | 3D A1 B AT WIS 3R Roded w® ea= <) =it & e A

S ERTICIRE RIS REAC AR

HON. DEPUTY-SPEAKER: Nothing will go on record.

... (Interruptions) ... ”

* Not recorded.
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DR. RATNA DE (NAG) (HOOGHLY): Mr. Deputy-Speaker, Sir, thank you for
giving me this opportunity to speak on the Railway Budget, 2015. I would like to
say a word of appreciation for the Minister of Railways for not hiking the fare.
This is altogether a different matter that on taking over the reins of the
Government, the BJP-led NDA Government burdened the common people by
raising the passenger fares. There is no surety that they would not hike the
passenger fares further.

Ours is a vast railway network. In 1947 we had railway network of nearly
54,000 kilometres, whereas China had 27,000 kilometres. Now, China has about
1,10,000 kilometres, whereas India has only 65,000 kilometres of railway
network. We have to make great strides if we have to cater to the ever-growing
population of India. No new trains have been announced. At least the Minister of
Railways should have come out with the projects that he is planning to complete
during the year. By not doing so, it seems he himself is apprehensive of the
capabilities of the Railways in executing the pending projects.

The Government is focussing on infrastructure. It may be of some help in
the long run. But the important aspect is the safety, safety of passengers,
particularly that of women passengers, and the safety of trains. As per an
estimate, more than 2,000 persons have died in nearly 800 railway accidents in the
past year. There is no indication of customer friendly approach, that is by putting
the passenger first and ensuring safety and accessibility of amenities of the
Railways by opening up more and more railway reservation offices and where the
railway booking centres exist more and more counters should be opened.

Let us hope for some passenger-related amenities in the Vision Document
for 2030, about which he evinces interest to bring out in future. Cleanliness drive,
I think, should start from the Railways, as crores of people use Railways every
day. But cleanliness is not there. I doubt whether the Minister’s expansion

programme would go in the right direction with so many problems in it. There is a
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need to reduce the fares of Tatkal charges, and cancellation charges too should be
reduced considerably.

More companies of women RPF personnel and another eight companies
should be formed with a view to strengthen the security of women passengers.
This should be taken up on a war footing. Efforts should be made to ensure that 10
per cent RPF vacancies are filled up by women, for whom the same is reserved.
Efforts should also be made so that freedom fighters are taken care of considerably
for their sacrifice in the past. When they approach the Railway authorities for
renewal of passes, they should be helped out of the way.

The number of Sleeper Coaches in trains should be increased considerably,
as common man travels in this category; to be precise, 90 per cent travel in this
category. More and more toilets and waiting rooms, benches both in the major
Railway Stations and small stations should be constructed for the convenience of
railway passengers.

The hon. Railway Minister vowed to give rebirth to railway network in four
years. Only time would tell whether he would succeed in this exalted claim or
wish. There has been a hike by 10 per cent on freight. I am of the opinion that this
freight hike would have repercussions on the prices of essential commodities.

There is another plan. Elimination of 3438 level crossings in a financial
year is a welcome measure. But is it attainable? Is Rs.6,581 crore sanctioned for
the same enough? West Bengal has been neglected in this Budget. I would like to
draw the attention of the hon. Railway Minister to the Dankuni Factory which
produces parts for Railway Electric Engines. This is located on the Howrah-
Bardhaman chord in Hooghly district which is my district This would go a long
way in catering to the needs of the Railways in and around the areas.
Unfortunately, Rs.265.95 crore was only sanctioned for the year 2014-15 but up to
March, 2014, only Rs.188.02 crore has been spent. In the 2014-15 Railway
Budget, only Rs.33.92 crore was allocated. In the 2015-16 Budget, a meagre sum

of Rs.2.51 crore is allocated. This defies logic particularly when you need more
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funds for its completion. How can you complete the project with such meagre
allocations and that too in piecemeal methods?

In the last Budget, a sum of Rs.184.70 crore was sanctioned for the Coach
Rehabilitation Factory in Anara but up to March, 2014, only Rs.8.29 crore has
been spent. Now, in the current Railway Budget, very little fund has been
sanctioned. I strongly urge upon the Railway Minister to allocate more funds and
also utilize the sanctioned funds. I would request the hon. Minister to give utmost
importance and priority to the pending projects in West Bengal and ensure its
completion as early as possible.

There is a need for executing better delivery mechanism. It is a Herculean
task, the task of putting the Railways on the right track. There is a need to increase
the Sleeper Class coaches in trains. Also, the rakes supplied to the passengers of
the Sleeper Class and Second AC and three-tier AC should be covered properly.
There is an urgent necessity to increase the speed of trains wherever necessary
because it will not only reduce journey time but also save energy.

Hygiene in trains and at Railway Stations needs special and constant
attention. Pantry-served food items are of low standard and served mostly in
highly unhygienic conditions. Food is served in mostly unhygienic conditions.
This needs immediate attention. In short, I would seek a complete overhaul of

Railways in every sense of the word.
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* SHRI D.K. SURESH (BANGALORE RURAL) : The Railway Minister in his
budget has announced a slew of measures for the passengers aimed at making train
travel easier, safer and more comfortable. All of these measures are not new and it
appears it is only on paper with no clarity on how to achieve the targets.

In the previous Railway Budget presented by then Minister for Railways
Shri Sadananda Gowda ji, fares has been raised unexpectedly and unfairly thereby
burdening the common man. With the tremendous fall in international crude oil
prices and with the promise of "Achhe Din" there was an enormous air of
expectation from rail commuters, instead their hopes and wishes were dashed as
there was no relief announced in fares to the common man in the budget. The
Union Government failed to pass on the benefits of lower crude oil prices to the
common man. On the other hand, the Govt. of Karnataka reduced the cost for bus
commuters and passed on the benefits of reduced diesel prices directly to the
commuters. The Railway Budget should have emulated the Government of
Karnataka and passed on the cost saving to the commuter instead of filling up their
own coffers.

In addition to not reducing fares, the Railway Budget has indirectly taxed
the common man by raising freight rates. Raising freight rates on essential
commodities especially foodgrains will directly impact the common man. The
prices of other goods like coal, steel, urea and cement will go up as companies will
conveniently pass on the additional cost of transportation directly to the
consumers. Companies and several investors will have a rethink on the "Make in
India" concept if freight rates are increased indiscriminately. In addition, raising
freight rates will result in companies deciding to use surface transportation instead
of rail transportation which will result in loss of transport market share for the
Indian Railways thereby further reducing revenues.

The rail budget for 2015-16 has proposed a plan outlay of Rs.1,00,011

crore. During the revised estimates of the previous budget in 2014-15 the outlay

* Speech was laid on the Table.
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was Rs.65,798 crore. There is no clarity in the budget as to where the additional
funding is going to come from. The hon. Minister expects the funding to come
from institutional financing and long-term debt instruments. How will funding
happen when there is no investor confidence? The Railways financial situation is
not the most credible or inspiring story as there is no promising revenue model.
As a result, the disappointment with the railway budget was universal. Even the
financial markets reacted by taking a slide and most stocks which are associated
with the railways for their business took a sharp nosedive as there is no focus or
vision in this hypothetical railway budget. There is clear indicator that neither the
corporate sector nor passengers were happy with this budget.

In addition, this budget does not specify how the budget will achieve the
goals it has set for itself. There is large scale expectation that FDI will flow-in as
large multinational companies are expected to invest in Indian railways. FDI or
PPP models will not automatically work unless there is a proper road map.
Further, there is a large shadow on the expectations of FDI funds flowing in with
the added concern that there are serious reports that railway unions are firmly
opposing FDI in railways. The fact that the Railway Minister requested Members
of Parliament to make contributions from their MPLAD funds is a clear indication
that the budget is not based on sound financials. With all this uncertainty, it
appears the railway budget is based on uncertain expectations and rhetoric rather
than actual plans. It is unfortunate that people of this country are being taken for a
long ride.

The Railway Minister has announced many passengers friendly services
like SMS, reduced booking time, 24x7 helpline, CCTV's cell phone chargers in
trains, cleanliness, free Wi-Fi at certain stations, mobile apps to file complaints,
cleaner sheets, bio toilets, handicap accessibility and many more passenger
oriented services. These initiatives are appreciated, but at the same time expected.

Such services are the norm all over the world and are not a new big-bang idea.
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These promises should not remain on paper, but must be implemented at the
earliest. The people of this country deserve better and not just false promises.

The NDA Government came to power promising major initiatives. As the
days go by it appears all the promises made are mere mirages. It appears they
were all promises made to win elections and made with no vision or well thought
out plans. Just like the promised "Smart Cities" the "Bullet Train" too remains just
a vision. The railway budget mentions nothing about the much promised "Bullet
Train". The country was misled to believe "Smart Cities" and "Bullet Trains"
would mushroom everywhere if the NDA came to power, but after a few months
in office the NDA Government has realised the truth and reality and has applied
brakes on all its false promises. The Bullet Train is not only a misleading myth,
but a bullet in the heart of the citizen's dreams.

The railway budget also indicate that the states would be engaged as
partners in railway projects. However, there is no clarity in the budget as to how
this will be achieved. Many states like Karnataka, Jharkhand and West Bengal
have already partnered with Indian Railways on several projects by making
contributions by way of land and state share of funding. However, states can only
partner in small projects but in large projects cost sharing becomes difficult. The
Chief Minister of Karnataka, Sri Siddaramaiah ji has submitted a representation to
provide 100% funds to take up some of the states railway projects. The hon. Chief
Minister has also made a representation requesting to have uniform policy for all
states under the federal system. However, the railway budget does not address the
concerns of states like Karnataka regarding funding of projects nor does it address
the issue of uniform policies.

In the previous budget presented by Shri Sadananda Gowda ji, the state of
Karnataka had been sanctioned 24 new trains. Most of the trains have not yet
started running. There is no clarify in the budget about the trains promised to

Karnataka and what the current status is. The State of Karnataka had requested
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several new trains between Gadag-Wadi, Davangere-Tumkar, Hosapete-Hubli and
Tumkuru-Arasikere, but it finds no mention in the budget.

New trains are very essential for the daily commute of the people, but the
budget has not taken into consideration the needs of the people. Providing new
trains on existing lines is extremely important rather than planning for the distant
future. The cost of adding new trains on existing tracks is not much. Managing
existing lines with modern technology will enable new trains to be added without
much burden on the finances. Instead the budget remained silent by not providing
new trains.

Several doubling projects in Karnataka are pending for a long time now.
For example the doubling and electrification of Bengaluru-Mysore track was taken
up a decade ago, but it has not been completed due to technical and paucity of
funds. The railways has not paid attention to time bound completion of projects
and finds no clear mention or roadmap of the railways plans to complete such
projects that have been languishing for a long time.

The Bengaluru-Mysore railway sector should be accorded very high
priority. This is an important sector as there are thousands of commuters between
the Silicon City and the Heritage City. Many professionals, tourists, pilgrims and
others commute between Mysore and Bengaluru on a daily basis. Important towns
such as Kengeri, Bidadi, Ramanagara, Channapatna, Maddur, Mandya,
Srirangapatna between these two cities makes it one of the most densely populated
areas. Railway's is the lifeline for all the commuters between these two cities.
Additional trains have to be added on this sector with more frequency. This can
be achieved by efficient management of the existing tracks without the need for
much capital investment, but the budget fails to finds mention of these initiatives.

The Bengalure-Mysore sector should be made into a high speed corridor
and should achieve speeds of 160 Kms/hour. Doing so will reduce the commuting
time between the cities and towns. In the previous budget Shri Sadananda Gowda

ji had announced 6 MEMU trains between Bengaluru and Ramanagara. The



11.03.2015 250

electrification has been completed between Bengaluru and Ramanagara, yet the
MEMU services that were announced have not yet commenced. Not only should
the services be commenced immediately, but the same services should be extended
all the way to Mysore.

In addition, the railway stations and platforms at Anekal, Kengeri, Bidadi,
Ramanagara, Channapata, Maddur, Mandya and Srirangapatna towns all require
urgent upgradation and modernization. Commuters are inconvenienced on a daily
basis due to lack of basic amenities like toilets, skywalks, clean platforms and
other essential facilities. These railway stations should be upgraded on an urgent
basis.

The strategic and important Bengaluru City Railway station finds no
mention in the Budget. This station should be converted to International
Standards as there are thousands of commuters from all over the country and
world who use this station daily. Bengaluru has put India on the World Map, yet it
does not have a railway station of International standards. Several high level
meetings have been held regarding this initiative and many state representations
have been made, but no changes or progress is seen. I urge the Minister to look
into this important aspect of modernising the city Railway station and making it
meet International standards.

The much awaited announcement of a suburban rail for Bengaluru finds no
mention in the budget despite several representations being made by the state
government. The hon. Chief Minister of Karnataka Shri Siddaramaiah ji and all
the MP's of Karnataka have made several presentations and representations for the
suburban rail services. However, this important and necessary initiative too finds
no mention in the budget. Therefore, the railway budget has failed to address the
concerns of several states including the State of Karnataka.

Similarly, the new railway line between Kengeri and Chamrajanagara has
not been accorded the importance nor sufficient funding it should have been given.

This is an important line which will mitigate migration to Bengaluru city to a large
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extent and at the same time connect remote areas. The new railway line should be
planned for high speeds at this stage itself and should not be an afterthought.
Railway stations and platforms along this route should be planned with utmost
care and should ensure modern amenities keeping in mind the need to provide an
easier, safer and comfortable commuting experience for the passengers.

Also, the Bengaluru-Hassan-Mangalore track laying has been progressing
at snail's pace. This is an important line as it provides port connectivity. This line
can provide port-to-port connectivity between Mangalore and Chennai once it is
completed. Therefore, I urge the Minister to look into this project and expedite the
completion as soon as possible.

In my Bangalore Rural parliamentary constituency there are several
ROB/RUB projects which have been pending for a long time especially in
Ramanagara and Channapatna. Commuters, students, ambulances and other
vehicles are inconvenienced on a daily basis as these ROB/RUB's have not been
completed. Many accidents too happen on a regular basis. I urge the Ministry to
complete these projects as soon as possible.

The recent intercity Bengaluru-Ernakuam train accident exposed the
weakness of the railways track maintenance department. Several innocent lives
were lost due to the negligence of the maintenance engineers. What initiatives
have been taken to strengthen maintenance on railway tracks to ensure safety of
commuters and to ensure such accidents do not happen in the future? Again, the
Railway Minister has failed to address this important issue of safety and
maintenance.

The Railway Minister Shri Suresh Prabhu ji had made a good speech and
representation of the budget but it is high on rhetoric. The budget falls extremely
short of expectations. The railway budget was derailed with no reduced fares,
higher freight rates and with only futuristic promises that are meant to be broken.
The NDA government came to power promising a better future for the common

man, but the stand in this railway budget is clearly anti-poor.
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SHRI PRALHAD JOSHI (DHARWAD): I stand here to support the Rail Budget
presented by Shri Suresh Prabhu and Shri Manoj Sinha, who is my good senior
friend. First of all, I would like to congratulate them for presenting a vision
document. I feel vision document has become a direction to the Railways because
the Railway Minister, Shri Suresh Prabhu is a Chartered Accountant and Shri
Manoj Sinha is a technocrat with a Degree from IIT. That is why this combination
has given a best outlook as far as financial and technicalities of the Railways is
concerned; a best direction has been given. That is why, I thank both of them for
putting in a lot of efforts.

The Deputy-Speaker, Sir, you know very well — you were also a Minister
and handled many Departments — that for the first time in at least the last decade,
and even I can say except for two or three Budgets, this Budget is being totally de-
politicised. Not even a tinge of politics can be seen in this. You can see this from
the comments of all the Chief Ministers — from Kumari Mamata Banerjee to Shri
Nitish Kumar — that this Railway Budget is being welcomed because - S Yo #31
O 5T M B A, T I IR BT S P AT A1ed ¥, I8 < Al 99 FHAT S XA
A off, I9 GHY BH TER 934 ¥, I FHY b WA o1 6 e Bl wq b, qrepl AN
T HATSA | I AT VAT U TR lds G4l H 3T 1|, (raer)

Sl. HIPlel 91¥ TRIER (TRNE) ¢ I8 Ioic 2| goic YT BT 21, (@)
HON. DEPUTY SPEAKER: Shri Joshi, are you accusing your Ministers. From

Karnataka many Ministers from Karnataka presented the Railway Budget. For
example, Shri Sadananda Gowda, Shri Kharge, Shri Muniyappa. Are they
Karnataka-oriented?
SHRI PRALHAD JOSHI: Shri Sadananda Gowda was there for a few months. I
am congratulating you. You also supported me.

All those people who became the Railway Minister from Karnataka were
never from the Bharatiya Janata Party (BJP) or with the support of the BJP

Government, or with the support of the BJP. When the BJP came to power, under
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Shri Suresh Prabhu and Shri Manoj Sinha, and under the guidance of the Prime
Minister, Shri Narendra Modi, this time Karnataka has got more than 25 per cent
of the allocations, which had never taken place. I would challenge this in the
House. The House knows very well that during the previous years, Indian Rail
was an instrument for achieving the political and electoral goals of the parties,

then comes the Indian Railways. 70 S, 39 @#g I8l IURRG & 8 § UH IR0

SR JMMIHT g1 g1 fUreet A1 91 et A @q, 1 was travelling a few months back
in a passenger train. I just asked a person who was only from my constituency a
question? Why are you travelling in train from Hubli to Kundgol? He replied that
from Hubli to Kundgol, if he travels by train, it is Rs.5; if he travels by bus of the
Karnataka State Road Transport Corporation, it is Rs.55. This is the situation. [ am
not saying that the fares of railways should be further increased. If you do not
improve the infrastructure of the Railways; if you do not attempt to increase the

doubling of tracks; if you do not attempt to improve cleanliness, then, how can

you provide services? 31U FR UfF $UJ A B v04 H &) § a ¥ AN W =8l 8h
Hifh g9H gfaar geM & PIfdrer g1 The most important point is, you should provide

convenience to the people. It is not good enough to say that we have not increased
the fare. That is not the issue. The issue is, we have to provide better
infrastructure, proper convenience and proper passenger amenities. That is the
most important thing which we want to do.

Secondly, I congratulate the Railway Minister for presenting a constructive
and creative Railway Budget mainly focussing on safety. f&a @ zoirs gl The
Minister is putting thrust on safety, convenience, passenger amenities and on what
can be achieved in the long term rather than in one year making the Vision
Document for the next five years. That is the achievement of this Railway Budget.

As I have already said, this Budget is a Vision Document for the next five
years in the sense that it has laid down a long term, complete plan estimating at

around Rs. 8.5 lakh crore for achieving four well set goals of better customer
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experience, safe travel, modern infrastructure and financial sustainability. 4
g =R © 5 onft 89 TR SR <@ W E1 U9 TR B N Fl 3R XA 3R §% B TS
ar people are the worst sufferers. It is not the politicians or rich people who suffer,
but the poor people who suffer the most. That is why, sustainability in Railways is
to be given the topmost priority. In the past six decades, it was never thought of.
My perception is cleanliness and passenger amenities are the core issues.
This has been taken care in this Budget. Along with that, the most important thing
is, the Plan Outlay has been fixed at Rs. 1,01,000 crore. This is an increase of 52
per cent. g9dI RN # w1 e o1 89 Wadl AIH ©l Venugopalji, please
understand that in few Railway Zones, the operating ratio is 99 per cent and even
101 per cent in some Zones. ... (Interruptions) MU T &S o1, A4S =81 S I
e TRE W 9§ fF 99 T¥E, 100 TRHT 3R 101 URIT MU RET o1l How can

we run the Railways like this? We cannot run it. That is why, in this year’s
Railway Budget a radical view has been taken with focus on solid infrastructure
development, quality passenger amenities, safety and cleanliness with a 52 per
cent increase in the Plan Outlay. So, we need to congratulate both the Ministers.
The Railways need to make a strong case in generating resources for
transport in India given the widely known fact that the spill over effect of the
transport network to link the markets and improve the competitiveness of the
economy, especially in manufacturing sector attending to the logical requirements
because the Railways have been neglected over the decades by successive
Governments led especially by Congress Government. Successive Plans have
allocated less money to the Railways compared to other transport. As I have
already explained, the road transport is quite costly and even in freight transport,
the road sector is costly. But why is the Railways losing revenue? It is because the
credibility has come down. The legacy of inadequate allocations is reflected in the
fact that the share of the Railways in total Plan Outlay is only 5.5 per cent

compared to other modes of transport and its share in the overall development
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expenditure has remained very low, less than two per cent over the past decade
under the UPA Government. This has to be noted.

Now, let us see the scenario which is projected.
HON. DEPUTY SPEAKER: Kindly wind up.
it yEette Sirel: gAR Uit &1 <IgH €, HUAT g 9y <
HON. DEPUTY SPEAKER: There are many more speakers from your party. If
you speak for more time, others will not get time. Kindly conclude.
SHRI PRALHAD JOSHI: Sir, I require some more time.

Sir, Pappuji was talking about China. I mentioned as to what is our share of
GDP in Railways. What is the position of China? As compared to China’s
investment in Railways, we are not in a comparable situation. As a share of GDP,
China has invested around three times in comparison to India over the period 2005
to 2012. The result of the above for India is under-investment in the Indian
Railways which is causing slowdown in capacity expansion. The statistics
indicate that in 1990, China’s railway network of 57,900 route kilometres was far
behind India’s 62,211 route kilometres. By 2010, the situation was reversed for
China with the country’s rail network expanding to 90,000 route kilometres while
in India it grew marginally to 64,000 route kilometres. This means, within 20
years, China expanded its rail route network by 33,000 kilometres whereas India
could expand only 1,790 route kilometres. This is the situation.

# 7g W BT AT § [P 1.05 AT RS BUA HEl A MY, A JS G2 8, 3T
g3 g el 8 98 wa § A1 6 8, I8 @ #Are Ryeer St aqgdil An MoU was

signed between LIC and Railways wherein LIC is ready to invest Rs. 1.5 lakh
crore in Indian Railways by which the infrastructure will be strengthened and the
ongoing works will go on fast track.

I was talking about expansion of 33,000 route kilometres in China. This
has effectively led Railways losing a significant share in passenger and especially

freight traffic to the road sector. In this regard, the figures provided by RITES,
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which had conducted a detailed study on this subject, are a clear indication of the
above. As per the data, the share of the Railways in originating tonnage is
estimated to have fallen from 65 per cent in the seventies to 30 per cent in 2007-
08. As per the National Transport Development Policy Committee (NTDPC)
2014 Report, this share has declined to 33 per cent in 2011-12. If it goes on like
this, it will decline to 25 per cent in 2020. This is how you have managed the
Railways during the last 10 years. I strongly feel, this is a gloomy picture which
has been a legacy from the UPA Government. Rs. 8.56 lakh crore are estimated to
be spent in the next five years. This is one of the proudest things. I congratulate
the Government for this.

Lastly I come to the problems in my constituency and my State. I will just
mention two-three points which Manoj Sinha ji will note down. The hon. Railway
Minister had said that he will announce new trains during this Session only. I
request the Minister, through you, that the following trains be announced.

1. Bangalore-Varanasi via Tumkur, Hubli-Dharwad and Belagavi.
2. New night train from Hubli to Bangalore has to be introduced as a super
fast train.

3. Hubli-Jodhpur or Hubli-Ajmer new train has to be introduced.

Also, the modernisation of Hubli, Belgaum, Dharwad, Badami Bagalkot
and Bijapur is the most important need in the northern part of Karnataka. Gol
Gummat is there in Bijapur. Such a city has to be developed. All those stations
have to be developed.

With this request, once again, I congratulate both Suresh Prabhu ji and
Manoj Sinha ji for having presented such a good Budget and I feel under the
leadership of Shri Narendra Modi the Railways which was off the track will come
on the track.

Thank you very much, Sir.
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2N AfcHdoA @SN ([ea) : #Eled, el e, S 4oLl @ IRiSe €, S aga-
IS qa18 | S/ A1AID DI AR Tl [ Bl Al 3R T ol @rail| I IRE W, 89 g8l W
1.5 A RIS BT AATY, JEAGEIR IR g & 419 Jolc o TGl 3R a1l & ARl 94
<@d .. (FayT)

HON. DEPUTY SPEAKER: Nothing will go on record.

... (Interruptions)... *

* Not recorded.



11.03.2015 258

* SHRIMATI SUPRIYA SULE (BARAMATI) : From the construction of the
first railroad in India that began in 1850, and the first train that was run on April
16, 1853 from Bombay (now Mumbai) to Thana (Thane), to the unimaginable
growth of the railway network, the country's biggest public sector undertaking has
come a long way. The importance of Railway Budget can be judged by the fact
that it was segregated by the General budget because to ensure focused
development of Indian Railways.

Railways in India are a tool for development, equity and integration of all
parts to the mainstream. It is rightly referred to as 'the lifeline of the Indian
economy' as it facilitates industrial and economic development by transporting
materials such as coal, iron ore, fertilizers and foodgrains. It touches the lives of
people in both tiny villages and urban metropolises and assists the evolution of
social forces like urbanisation and inclusive development.

I completely agree that it is extremely essential that we have financially
viable Railways. Indian Railways is working on a gross operating profit of mere
8%. Certainly, when you compare that to almost a 40 per cent or 45 per cent in
Canada, it is an absolute shame. To increase the Gross Operating Profit, we can
either increase revenues, we can either cut costs or we can optimize the existing
resources. Though the Minister has not announced any hike in passenger fare this
year, NDA government soon after forming the government last year announced an
increase in fares to help Indian Railways to revive from financial losses which
burdened the citizens of the country with heavy rail fare. One must not forget that
the Railways have been performing the dual role of functioning as a commercial
undertaking and a provider of public utility service. 'Social Service Obligation',
involves a measure of subsidization of passenger services. Operation of certain
uneconomic services, like those in suburban sections and branch lines, is also
undertaken on social considerations. And there are other avenues to help reduce

financial losses than to impose a burden on the public with high rail fares.

* Speech was laid on the Table.
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Freight trains constitute approximately 35 per cent of the total 19,000 trains
run daily on IR network, but yield more than 65 per cent of the revenue. Freight
services share the track and infrastructure with passenger trains, but have lower
priority viz-a-viz the latter in operational matters. In most parts of India, business
is showing a preference or shift to the roadways, as instead of the Railways, they
are finding it more convenient. As rightly said by the Minister, the annual
consumption of fuel by the Railways is just about 7% of the annual fuel
consumption by the road sector. The energy consumption is about 75% -90% less
for freight traffic when compared to road. The carbon dioxide emission is about
80% less than road. Hence, it is not just the freight revenue that we should be
interested in but also aim to bring as much freight transportation to Railways so
that it is good for the environment as well. But government's step to increase the
freight rate will take business more to roads and those businesses who will still use
freight might eventually transfer the burden to the customer. The resultant
disproportionate diversion of freight and passenger traffic to roads while causing
substantial loss in revenue to the Indian Railways imposes a heavy burden on the
country which is measurable in terms of a much larger freight cost to GDP ratio
and higher environmental cost per route km of freight and passenger traffic than in
other countries.

Undeniably there is an urgent need to enhance capacity of and modernize
the Indian Railways to meet country's social and economic aspirations in the 21st
century. With modernisation and restoration of balance in the inter modal
transport mix railways can be a significant engine of inclusive growth and
development for the country and can potentially contribute an additional 1.5% to
2% to GDP. The Railways also needs to consider making freight facilities
industry-friendly. Covered wagons to reduce pilferages and weighing of wagons
with multiple load slabs to increase efficiency of freight movements are a pressing

need.
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Higher profitability in freight segment can be attained through a long term
strategy of improved speed of freight trains, upgradation of rolling stock, specific
commodity related investment, improved signaling and communication, setting up
additional container depots, rationalization of the freight rates structures.

I am happy that the Minister has mentioned extension of computerized
Parcel Management System. But I would like to reemphasise that Parcel traffic,
mostly transported along with passenger services, presently forms an insignificant
proportion of about 2 per cent of the non-bulk traffic of the country. At present,
parcel services are treated as a peripheral activity and managed as an associated
service along with passenger trains. Railways Act defines a 'parcel' as 'goods
entrusted to a railway administration for carriage by a passenger train or parcel
train', there being no other elaboration or explanation.

There is little marketing support for backward/forward services by IR.
Freight and passenger segments of the business receive the attention of IR's
management at all levels and at all times; this is not the case with parcel traffic.
This has handicapped with growth of the business. The end result is carriage of
parcels is a loss-making activity for the IR. This would, however, need a market
oriented strategy, with focus on total logistics support, value added services,
rational cost and value based traffic, state of the art IT applications for providing
real time online access to information on movement of consignments and adequate
and appropriate rolling stock and public private participation in terminal operation
and road bridging.

Sundry earnings from sources like advertising and commercial utilization
of surplus land currently contribute around 3%. The growth over last year has
been negative 8.9%. The vastness of the network and large masses of people who
use railway stations and facilities offer an attractive opportunity for advertising on
freight and passenger trains, on board magazines for passengers, merchandising

opportunities on tickets, foodstuffs and other materials served on trains, etc.
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Laying optic fibre along the railway tracks and leveraging the optic fibre network
for broadband would be yet another avenue.

Indian Railways launched Rail Neer, a branded packaged drinking water for
the rail commuters in 2003. At present over 6.57 lakh litres or 54,792 crates of
Rail Neer is stacked in the IRCTC warehouse at Ambernath. The total
requirement of bottled water at major suburban stations on both Central Railway
(CR) and Western Railway (WR) is over 11,000 crates. However, hardly 500 Rail
Neer bottles are sold on these stations. Rail Neer bottles is mandatory at all stalls,
but vendors are reluctant since local brands give them a higher profit margin. A
strategic intervention could prove benefical in bringing Rail Neer at par with other
brands.

Indian Railways has not been able to fully exploit the potential from these
sources as these activities are not managed professionally as separate profit
centres. So, instead of burdening the poor, we can look at generating resources
through before mentioned channels.

The core cause of financial problem confronting the Indian Railways is
found in lack of adequate capital for the developmental projects. Operating and
maintenance expenses incurred by IR can broadly be divided into staff costs
(including payment of pension), fuel costs, material costs, lease charges and other
miscellaneous expenditure. Of these, wages and pension constitute about 51 per
cent, fuel 16 per cent, stores for operation and maintenance 4 per cent, lease
charges for rolling stock procured through borrowings 4 per cent and
miscellaneous expenditure 8 per cent of the earnings. Contribution to the
depreciation reserve fund (DRF) for the replacement of assets takes away another
4 to 6 per cent of the earnings. Thus, close to 85 per cent of the revenue is
committed and invariable in the short run. This leads to lack of funds for
infrastructural developments.

The Minister has promised to put an extra effort for ensuring passenger

amenities. He also proposed to introduce air-conditioned EMU service on the
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Mumbai suburban sections. I thank him on behalf of my state. But, at the same
time, I am extremely sad that no new trains were introduced by the Minister.
Every year lakhs of people look forward to the railway budget in hope of a railway
train in their villages and town. The Minister mentioned that they are committed
for last mile connectivity but I do not see this in action.

Another reason Indian Railways has suffered a steady decline in its share in
freight and passenger transport is that its network is plagued by infrastructural and
carrying-capacity constraints. This has forced IR to focus on bulk cargo and
forego the immense opportunity for growth in non-bulk and non- train-load
segments. In passenger traffic, this has meant that the supply of seats/berths has
always lagged demand. Traffic flows on IR's network are highly uneven and
imbalanced. The Golden Quadrilateral and the diagonals connecting the four
major metros, viz., Delhi, Kolkata, Chennai and Mumbai (along with the east west
diagonal extending to Guwahati) constitute less than 16 per cent of the route, but
account for more than 50 per cent of the passenger and freight traffic. These
routes have reached over-saturated levels of capacity utilization and at present are
strained to the breaking point. A line-capacity utilization of 80 per cent is
considered optimum as smooth operation of trains requires some slack in the line-
capacity to absorb and recover from unforeseen disruptions. But many of the
sections have already crossed 100 per cent utilization. Line capacity has been
severely constrained due to increased traffic over the years.

Financial health of IR also has a great bearing on the safety standards. No
technical aid is yet available to run trains during foggy weather which adversely
affect train operations during winter season of 2 to 3 months in northern India.
Casualties in accidents at level crossings are a matter of concern. Moreover, level
crossings are also a drag on train operation limiting line capacity. There is an
urgent need to eliminate all level crossings (manned and unmanned). Construction

of limited height subways, Road under bridges (RUB) and Road Over Bridges



11.03.2015 263

(ROB) should be taken up in mission mode and traffic blocks should be
generously granted.

The safety measures strongly recommended to adopt an advanced signaling
system based on continuous track circuiting and cab signaling similar to European
train control system Level-Il on the entire trunk routes of about 19000 route
kilometers. The house would like to know progress in these recommendations.

Railways have thousands of trains running but the number of employees
required to handle the operations has been declining with 2.25 lakh post currently
lying vacant. Most of the vacancies are in safety-related posts of loco running
staff, driver, station master, guard, signal inspector and maintenance staff. All the
vacancies of supervisors and staff in safety category should be filled up in a time
bound manner, say within 6 months.

Goods transport constitutes major revenue for railway. But porters which
constitute major labour force in the entire goods transport are not provided basic
facilities. They are not railway employees in legal terms and thus railway can
easily say that it doesn't have legal obligation to provide any amenities to them.
But they spend their work period in the railway premises and it is railway's social
responsibility to provide basic facilities to all the people who have their workplace
as railway premises. We have been mentioning this issue constantly in the last
few rail budget speeches but, on field, there is no considerable improvement.

Lastly, I would want to request the Indian Railway to consider following
demands for Maharashtra and Baramati Constituency :

1. Women's coaches were started decades ago. We are witnessing one
women coach in all the passenger trains. With changing time, number of women
passenger has increased considerably, I request to consider increasing number of
woman coaches in passenger trains.

2. Pune-Daund Railway: (a.) Electrification - Pune being 7th major
metropolitan and one of the fastest developing cities in the country and Daund

emerging fast as a neighbouring city, this project has great importance in overall
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growth of Maharashtra. Though the work is in progress and scheduled date of

completion is in 2015, pace of the actual work does not seem to be matching

the schedule. (b.) There is also need to provide for one day return ticket for

Daund-Pune-Daund journey as many people travel between these two cities for

day visit.

(c.) Sahajpur is an important village on Pune-Daund rail track with many
industries.  Also there are many small villages in the vicinity of Sahajpur.
Hence, there is a strong demand from the villagers as well as from the
workers that a rail ~ station be built up at Sahajpur. ( d.) Double track
with electrification is needed for Daund-Manned section.

3. Pune-Nashik Rail line-Nashik is the 3rd most developing city in Maharashtra
after Mumbai and Pune. Today, Mumbai-Pune and Mumbai-Nashik have been
connected by railway and express road. Connectivity between Nashik and Pune is
key issue for industrial and economic development of Maharashtra. The railway
journey between these two cities takes around 6 to 7 hours which can be reduced
to 3 hours. The demand is pushed by the people for last 16 years and railway
sanctioned for the new line a year ago with the Government of Maharashtra
agreeing to bear 50% cost of the project.

4. Mumbai-Pune is the busiest rail route and Pune and Pune-Lonawala local

service is also used by the passengers. The route between Pune and Lonawala

needs third track to manage the load of passengers.

5. Jejuri is a major pilgrimage in Maharashtra where billions of common people

have faith. According to the reports, there are more than 50 lakh people visiting

the place every year. The temple has 10 festivals in a year where nearly 5 to 7

lakh people visit the place in a day. These are all common people. Considering

this high number of pilgrims and commuters, railway facilities at Jejuri are
minimal. Though Jejuri is close to the busy railway line, very few trains have halt

at Jejuri. Jejuri station cannot bear the load of commuters and it needs major
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development work. I urge the hon. Railway Minister and Railway Board to
consider Jejuri for special development project as a pilgrimage.

6. There is increasing demand from people to introduce new Shuttle Service
between Pune-Jejuri/Nira.

7. Survey of Hadapsar-Jejuri New line is complete. I urge the Ministry to sanction
the project and start the work as soon as possible.

8. Pune-Saswad-Jejuri-Morgaon-Baramati line-This is a long pending demand by
the pilgrims for this route. Morgaon and Jejuri are important pilgrimages where
thousands of people visit daily. This route will provide comfort to lakhs of people.
9. Mhalshej Railway-People in the rural pockets of Thane, Pune and Ahmednagar
districts have been forced to use a narrow two-lane road for their day to day
commuting in the absence of train connectivity. For more than 25 years, these
people have been demanding a railway route covering this area. Mhalshej
Railway is a long pending demand of people from Maharashtra.

10. Konkan Railway has been an ambitious project of Railway, Panvel is emerging
as gateway for the Konkan region. But, connectivity of Panvel to Mumbai, Pune
and other major cities by direct long distance trains is rare. Thus, we need to
relook at routes to connect Konkan to major cities in Maharastra.

11. Pune and the surrounding area is one of fastest urbanizing area in our country.
More and more people are commuting daily from neighbouring cities to Pune for
their work. There is urgent need for declaration of Pune-Lonawala-Daund-Jejuri
as a 'Suburban Zone'.

12. With completion of Phaltan-Lonand Section, a circular train service should be
started on Pune-Daund-Baramati-Phaltan-Lonand-Pune route.

13. Height of three platforms, Shirsaai and Malad in Baramati block and Katfal in
Indapur Block are dangerously low. There is urgent need to raise height of these
platforms.

14. Pune, Daund and Baramati railway stations need basic amenities. Daund

station need a new platform. New foot overbridge, because of its height and
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construction, is dividing Daund city instead of connecting it. Thus, we need ramps
at this bridge and opening of the old bridge till this work is done.

15. Mumbai is major metropolitan of the country. Indian Railway started from
Mumbai to Thane 150 years ago. Mumbai sub-urban passengers constitute
approximately 40% of total passengers in the entire country. Unlike other
passengers, people from Mumbai have to travel daily by railway for their work.
The provisions of few EMUs and AC conversion are under consideration anyway
since last three budgets. Mumbai suburban needs special attention of railway.

Considering high number of passengers of Mumbai sub-urban railway
alone we need to declare Mumbai as a separate zone. MUTP projects are
ambitious projects of Mumbai. Railway is struggling to complete MUTP-I and
II. Hon. Minister didn't mention any time  line for completion of these
projects. Elevated corridor, fifth and sixth line between Kurla and CST,
Kalyan-Kasara third corridor, Panvel-Karjat doubling. I would like to mention
that CVM and ATVMs installed in Mumbai have been used by millions of
passengers but these are not maintained properly.

Railway should consider increasing local trains from Thane and Kalyan
for Karjat-Kasara as well as from Andheri-Boriwali to Virar, as we cannot add
more trains between Thane and CST.

My other demands included halts for key railways: 12581/82
(Pune-Bhuwaneshwar) 12750/49 (LT Terminals-Vishakhapattanam) and
01463/64 (Pune-Secunderabad).

Please start a train to Pune from Mumbai at 10.00 am everyday, an intercity
at 5.30 am on regular basis from Baramati to Mumbai. Besides, Vardha-
Yawatmal-Pusad-Nanded ; Manmad-Indur via Malegaon; Wadsa-Desaiganj-
Armori  Gadchiroli; Solapur-Beed-Jalana-Buldhana; Solapur-Aurangabad-
Jalgaon; Karad-Chiplun; Kolhapur-Kankawali; Kolhapur-Vaibhavvad lines need

special attention by Railways
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Having heard the representative member of Indian Railway Caterer's
Association of small unit licenses and vendors who have brought to my notice that
though the Catering Policy 2010, one of its clause 19, sub-clauses 19.2 in respect
of ceiling limits of units is going against the existing small unit licensees who are
within the ceiling limits since their allotments till date as per the Railway Board's
circulars issued from time to time.

The implementation of the above mentioned clause result in destablilizing
their set up, indirectly evicting them from business which would definitely affect
the livelthood of large numbers of families associated with these units for
generations. This Catering Policy 2010 should be implemented with prospective
effect and to the licensees who would be given allotments under this policy.

In major unit contracts, one train is counted as one unit wherein the number
of pantry cars/ rakes are 4-5 for long distance trains, whereas in the case of small
units even attached facilities/auxiliary units such as kiosks, trolleys, khomchas,
etc. are considered as one unit each and at the same time, by allowing a major unit
contractor to hold maximum of 10% of similar category of major units over Indian
Railway seems to benefit the major unit contractors.

At last, I urge the hon. Railway Minister and the Railway Ministry to

consider the demands from Maharashtra to improve rail services in the state.
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"SHRI RANJIT SINGH BRAHMPURA (KHADOOR SAHIB): Hon’ble Deputy
Speaker Sir, I thank you for giving me the opportunity to speak on the Railway
Budget, 2015-16.

Sir, Hon’ble Railway Minister Shri Suresh Prabhu has presented his maiden
budget in the House. He has focused on improvements in the Railway
infrastructure and in the ministry. On behalf of my party Shiromani Akali Dal, I
commend the Railway Budget and would like to outline some important points.

I congratulate the Railway Minister for not increasing passenger fares and
for taking efforts to improve the facilities that are to be provided to the passengers.
This budget envisages the construction of Railway under-passes at 3438
unmanned railway crossings and near schools. Another commendable step is the
provision to install CCTV cameras in the women’s compartments. For the senior
citizens too, some facilities have been provided. Online vehicle chair booking,
availability of satellite railway stations in major cities, advance booking extending
upto 120 days, bio-toilets and vaccum toilets facilities and mobile phone charging
facilities — these are some of the salient features of this Railway Budget. Free Wi-
fi facility will also be provided at most of the railway stations. Information
regarding arrival and departure of trains will be provided via SMS. We commend
these steps taken by the Railway Minister.

Sir, I represent the Khadoor Sahib parliamentary constituency. It includes
Amritsar, Tarn Taran, Ferozepur and Kapurthala districts. People of the area have

often complained about lack of hygiene and cleanliness at the railway stations. As

* English translation of the speech originally delivered in Punjabi.
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you know, Amritsar railway station has seen an increase of passengers in the last
few years. A lot of trains arrive and depart from this station. All 6 platforms are
choked with passengers. Passengers have to trudge a long distance to reach the
platforms. Many passengers try to reach other platforms by crossing over the
tracks. It leads to many accidents.

Hon. Deputy Speaker Sir, Amritsar is the most sacred place for the Sikhs as
Golden Temple is located there. Wagah border and Jallianwala Bagh are also
visited by people in large numbers. Jallianwala Bagh has been accorded world
heritage site status. Devotees and tourists from all over India and even from
foreign countries visit these places. So, I urge upon the Hon. Railway Minister to
develop Amritsar railway station upto the standard of an international railway
station.

Sir, my second point deals with train number 12421, Nanded-Amritsar
Super Express. Its frequency must be increased. Nanded is the religious centre of
Sikhs in Maharashtra. The Tenth Guru Shri Guru Gobind Singh ji had spent the
last years of his life here. Amritsar, on the other hand, is the most sacred place
for the Sikhs. As this train plys on a weekly basis, it becomes difficult for the
passengers. [ urge upon the Hon. Railway Minsiter to start daily trains between
Amritsar and Nanded Sahib.

Hon. Deputy Speaker sir, my third and last point deals with my
constituency Khadoor Sahib. Sir, construction of a railway over-bridge or an
underpass at Gehri Mandi-Jandiala is the need of the hour. Earlier too, I have
raised this matter under Rule 377 and Zero Hour but to no avail. I have also
informed the Hon. Railway Minister twice about this problem. The Gehri Mandi-
Jandiala railway line cuts across the G.T. road. It is a busy route of the North-
Western railway. Second big agricultural market of Punjab is located on the route.
A lot of activities related to agriculture like loading and carrying of food-grains
takes place on this route. Food Corporation of India, Markfed and railways have

their godowns along this route.
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Sir, the local people are facing a lot of hardships in the absence of a railway
over-bridge or an under-pass at Gehri-Mandi-Jandiala. Massive traffic-jams have
become the order of the day. So, I urge upon the Hon. Railway Minister to look
into this matter on a priority basis. I appeal to the Hon. Railway Minister to look
into my suggestions.

Sir, in the end, I would like to commend the Hon. Railway Minister for this
historic, landmark and progressive Railway Budget. Its implementation will lead
to a lot of improvements in the Railways. I congratulate the Central Government
for this budget and hope that this budget will improve the financial condition of
the Railways.

Thank you.
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* SHRI RABINDRA KUMAR JENA (BALASORE) : I would like to hereby
put on record my views on the Railway Budget 2015-16, as presented by Shri
Suresh Prabhakar Prabhuji, hon. Minister of Railways.

At the very outset, I would like to applaud the effort and initiative this
Budget has taken, to not just present, a conventional budget that appeases the
demands of one region but neglects other, but has instead taken this Budget as an
opportunity to find solutions to the systemic challenges that plague our railway
system. We have the world's fourth largest railway network system, catering as
the chief mode of long distance transport for the country with the world's second-
highest population. Indian Railways runs around 11,000 trains every day, of
which 7,000 are passenger trains. While this could very well seem like a
tremendous opportunity for the Railways to generate revenue, that has not been
the case with the Indian Railways. There are several issues that plague the system
and this Budget, taking cognizance of this, has tried to better the existing
infrastructure. I wholehearted by appreciate this effort as I think it is a sound
move.

There are certain steps that must be especially applauded, like that of
merging the Swachh Bharat Abhiyan with the Railways. This includes the plans
for the 'waste to energy' conversion plants and the plan to build new toilets
covering 650 stations compared to 120 stations last year. This is very
commendable move because cleanliness and proper disposal of waste will help in
the cleanliness of not just of the railways but the entire nation-the stations, the
slums that surround the railway stations in the country as well as the long tracks
traversing across the entire country. Extending new toilet facilities to 650 stations
seems commendable too, and is a great move. However, this should be put in
context of the fact that there were as of 2013-14, 7112 stations in the whole
country. Thus, 770 stations with new toilets would be covering only 10.82% of

the stations in the country, which leaves a tremendous lot to be done, although it

* Speech was laid on the Table.
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must all begin with this first small step, as it has been taken here, Again, for
example, even in stations in my own constituency, Balasore, in Odisha, many
rural stations have no toilet facilities, and these have not, as to yet, been included
in the Rail Budget.

Coming to the steps that have been taken for improving safety and security
of passengers on the railways, I must applaud, to begin with, the launch of the
24x7 helpline number and toll-free number for security related complaints. This is
a very good move not just for the immediate purpose it will serve, of increasing
safety, but also because this can increase employment of people in such call-
centres that will handle calls from these numbers.

However, the Budget has also said that surveillance cameras will be
provided on a pilot basis in selected mainline coaches and ladies' compartments of
suburban coaches without intruding into privacy.  While this too is a
commendable move in itself, one must proceed with caution in this regard.

Other things to be commended include the leveraging of technology for
customer ease, through SMS alerts, among other perks, mobile charging units in
general coaches and so on. There are also plans for concessional e-tickets for
differently abled travellers, developing a multi-lingual e-portal and the integrated
ticketing system on the lines of rail-cum-road tickets. This technology-oriented
approach to ticketing is appreciated. This is customer friendly and will go the
extra mile in making the Railways more efficient and will also increase
transparency.

A special commendation is due for this Rail Budget's attention to the needs
of the differently-abled passengers, and it reflects a social sensitivity that is much
needed. The Railways has set an example of socially inclusive policy through
plans of online booking of wheel chair on payment basis for senior citizens,
patients and the differently-abled passengers through IRCTC on select stations,

middle bay of coaches to be reserved for women and senior citizen and so on.
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This Budget's provision and allocations for the purpose of customer ease is
thus significantly higher-with the provision of Rs.120 crore for lifts and escalator
which is 76% higher than the previous year and the allocation for passenger
amenities, which is up by 67% Y-O-Y.

While it is significant that such allocation has increased and that he
government has expanded the scope of some of its schemes to include new
stations, the lack of efficiency in case of some of these schemes in the past must
also be kept in mind. The government has said that 200 more stations are to come
under Adarsh Station Scheme and Wi-Fi is to be provided at B category stations.
The scheme of Adarsh Station was started in 2009-10 to focus on the
improvement of amenities at stations in areas such as ticketing, circulating area,
signages, adequate lighting, separate waiting room for ladies, toilet facilities in all
stations and so on. The 2013 Report (19th Report) of the Standing Committee on
Railways however mentioned that, as of 2012, 845 stations had been selected for
development as Adarsh Stations but in spite of considerable passage of time, only
441 stations, i.e. only around 50 percent of the stations had so far been developed
as Adarsh Stations.

This number, or stations under the scheme, had increased to 980 identified
stations by January 2013, and out of these only 632 stations had already developed
under 'Adarsh' station scheme. The remaining 348 Adarsh stations were targetted
for development during 2012-13 and 2013-14. This is pertinent not just to the
nation as a whole but specifically to my constituency as well as of the stations
listed by the Ministry as 'completed' were Balasore, Jaleswar, Khurda Road Jn.
But one must be alert to the problems of a scheme where resources are spent
haphazardly to build infrastructure that is not maintained.

Thus, in some ways, this points towards a loophole in the government's
approach, as what is envisioned here at the top, in terms of budget allocations and

progress reports of works done, is clearly not being reflected at the ground level.
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Coming to the initiatives related to safety measures in the Railways in this
Budget, I must firstly applaud this Government for singling our Safety (Track
renewal, bridge works, ROB, RUB and Signalling and Telecom) as an area for the
allocation of Rs.127000 crores. This is significant as the government must be
aware of the complete extent of the task that lay in front of them. The Budget has
declared the plans for 970 ROB/RUBs, and other safety-related works to
eliminate 3438 level crossings at a total Railway expense of Rs.6,581 crore have
been sanctioned which is 2600% higher than the previous year covering most
states. In regard to this, it is important to note that as of April 2014, there were as
many as 11563 unmanned railway crossings in the country. And given that
Odisha has the 9th highest number of unmanned railway crossings, at 561 of them,
I had also demanded previously that there was a need for the construction of road-
under-bridges and road over bridges in Balasore and Mayurbhanj districts, which
have not all been met in this Budget.

Just in 2014, according to a Lok Sabha question's reply by the Minister of
Railways, upto June 2014 there were 22 cases of derailment. Out of these, 15
were said to be due to failure of railway staff, 1 due to failure of equipment, 3
were told to be incidental while another 3 were relegated to sabotage. Thus, even
though it is laudable what the government plans to do for passenger amenities, it is
perhaps a more pressing concern to fix the safety issues within the Railway
infrastructure.

With regard to the questions raised about revenue generation for the
Railways, I must concede that this Railway Budget has envisioned a plan that is
truly ambitious. With total allocation of the Budget being the highest ever at
Rs.8,56,020 crores, it is important to note that the Budget expects revenue
through-"partnering with key stakeholders: States, PSU's, partner with multilateral
and bi-lateral organisations and other governments to gain access to long term
financing and technology from overseas". With the opening of FDI in the

Railways, this has become a distinct possibility and will go a great way in
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bolstering the future of IR, but the government must also make sure that such
investments finally happen, because if they do not, then the entire budget's
intentions are to be pointless. For example, this Budget envisages investment of
Rs.8.5 lakh crore in next five years to be mobilized from multiple sources to cater
to funding i.e. multi lateral development banks, pension funds. It is based on this
assumption that the Budget has increased the Plan Budget up by 52% from
Rs.65,798 crore to Rs.1,00,011 crore in 2015-16. For the entire Plan Budget,
support from the Central Government covers only 41.6% of the Plan and internal
generation 17.8% implying that the rest of all Plan Expenditure that is chalked out
relies entirely on external investments.

While this is a risky move according to many, I believe that it is a risk
worth taking, in order to truly reinstate the Railways as the lifeline of the country.
In this context, the maintenance of an achievable operating ratio is very crucial. It
is important to note that for the year 2013-14, the Indian Railways recorded an
operating ratio of 93.5% signifying bad financial health. In September 2014,
Prime Minister Shri Narendra Modiji asked railways to achieve an operating ratio
of 90% in the current fiscal year. Some media reports had considered even this an
ambitious target. Thus, while this Budget has made a targeted operating ratio for
2015-16 at 88.5% against 91.8% in 2014-15, heralding it best in the last 9 years,
one must be cautious about the plausibility of such a target. Having said that,
improving its Operating ratio should be one of the most important targets for the
Railways in order to improve their financial health and I sincerely hope that this
Budget stands upto its promise.

Even at the level of my state, Odisha, I must appreciate the fact that this
Budget has ensured better allocation to states like Odisha, which have generally
been ignored in Budgets in the past. Better connectivity in Odisha will improve
connectivity and transport in the entire east coast. It has often been argued that the
gross earnings from various stations in Odisha have been consistently higher than

many major states-for instance it was more than Rs.14,000 crore in 2013-14,
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which is about one-tenth of the total revenue of the Railways. In comparison,
allocation to Odisha in previous Budgets has not even been 20% of the total
railway allocations. For the Budget of 2015-16, Odisha has received an allocation
of Rs.2,514.07 crore in the 2015-16 Railway Budget against its demand of
Rs.3,200 crore. The allocation for the state in the current Rail Budget is 77.04%
higher than Rs.1,420 crore received in 2014-15, and this, I believe, is a significant
step in improving connectivity in not just the state but the eastern part of India.
Though we expected much higher allocation for my Constituency, still the
beginning is good.

My constituency, Balasore, too has received track renewal allocations for
Rupsa-Balasore, Benapur-Rupsa Goods Train, Datan-Basta and Jaleswar-Basta
tracks. It is also significant that new work has been sanctioned for Digha-
Jaleswar, Rupsa-Baripada, Balasore-Ranital and the Kharagpur-Bhadrak lines. All
of this will amount to better connectivity in Balasore and North Odisha in general,
connecting it better to the rest of the country and especially to the neighbouring
states of West Bengal and Jharkhand. I appreciate the total long term allocation of
130.14 crores to Balasore for the various projects and sincerely hope that all of the
work sanctioned gets completed within a set time frame.

However, as mentioned with regard to different issues earlier too, much
more needs to be done. In keeping with this Budget's philosophy of improving the
existing infrastructure and providing at least the minimum facilities to all
passengers, I would like to place here a reminder that several extensions are
required, such as - Bhadrak passenger be extended upto Jaleswar and the Balasore
- Kharagpur passenger be extended upto Howrah and Baripada - Balasore
Passenger (train no.78012& 78016) should be extended upto Nilagiri, and as has
been earlier intimated to the Ministry on several occasions, the construction of a
rail overbridge at Nayabazar (Jaleswar) is immediately needed, for the safety of
passengers. My constituency has received allocations only for the construction of

a ROB for Tamulia in lieu of a level crossings, but this is hardly enough, in
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connection with this Budget's endeavour to remove unmanned crossings. Hence, I
would also like to point out that construction of a crossing line at the Betnati
station and the construction of a service road for the Khantapada Railway Station
are also urgently awaited. The tracks at Nilagiri need to be upgraded at the earliest
in order to facilitate the running of passenger trains. And finally, it would help my
constituency immensely if the Ministry were to ensure stoppages of the BBSR-
New Delhi Duronto Express, the NJP-CEN express, the HLZ-CEN Express and
the HOW-SSPN Express at Balasore and the stoppage of 12863/12864 Howrah-
Yaswantpur Express of 12703/12704 Howrah-Secunderabad Faluknama Express
of the 12254 Bhagalpur Yaswantpur Anga Express, the Haldia Chennai Express
and of the 22603 Kgp-Villupuram Express at Jaleswar.

It is significant that the Government lists Jaleswar station as a completed
'Adarsh Station' under the Adarsh Station Scheme, but Jaleswar still needs an
underground passing through the Paschimbad line (level crossing), a dormitory,
and a shed, water and adequate lights on the platforms. The Laxmannath road
station needs a waiting hall, a long shed for the platform, lights, drinking water,
roads to connect station to the villages, and a cycle stand at the station. The
government should also ensure the stoppage of Jagannath Express at Laxmannath
Road Station. The Amarda road station also has inadequate lighting and no
reservation facilities and the height of the platform needs to be increased.

Balasore, the main station of my constituency also a 'completed’ Adarsh
station by Government records, still has no exclusive reservation counters for
women, senior citizen and physically handicapped. This is urgently needed.
Moreover, at the Nilagiri station, apart from the track renewal demanded above, a
construction of a foot over bridge and construction of a black top road on east and
western sides are also urgently demanded. The Nilagiri station also doesn't have
adequate drinking water and lighting facilities or an adequate passenger shed yet.

Again the Rupsa station needs a foot over bridge on platform 2 and 4, the

construction of booking counter in west side of platform-4, a stoppage of Dhauli



11.03.2015 281

express or Janasatabdi express. The Khantapada station needs immediate
renovation of platform no. 1 and 2, extension of the Goods platform, construction
of waiting room with toilet facilities and the renovation of existing foot over
bridges.

The Haldipada station also needs high level platforms, immediate
construction of passenger shed and light facilities and the provision for booking of
goods and fishes from the station. The Nuagan station needs a foot over bridge,
minimum facilities and extension of platforms. Finally, the Betnati Railway
Station needs the urgent construction of a crossing line or 2nd line and one
computerised reservation counter.

Balasore and Mayurbhanj districts are criss-crossed with various rail lines
between East Coast Railway and South East Railway. However, basic safety
measures like manned level crossings in as many 35 locations are not provided,
leading to many losses of lives and properties. These include 12 in Bahanaga-
Rupsa Engineering Zone, 08 in Rupsa-Laxmannath Engineering Zone and 15
unmanned level crossings in Rupsa-Betanoti Engineering Zone. The resultant
losses need to be completely exterminated with no or little investments by
Railway.

Thus, even only from the demands already made repeatedly from my
constituency to the government, it is evident, that while India talks of superior
international technology and modern railway stations in the mega cities, rural
India's railways lag behind in even the basic amenities like drinking water and
proper lighting systems in the stations. The railways have embarked on a correct
path for this Budget by focusing on improving infrastructure, but it is clear that a
lot more needs to be done, and it must be done as soon as possible.

To conclude, I believe that this Budget has taken the right approach to
budgeting for the Railways, and I applaud its focus on the people, its social
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inclusivity and its desire for systemic overhaul. Moreover, I appreciate the
fairness with which allocations have been made to states like Odisha, which has
erstwhile been neglected in railway budgeting. However, there are many demands
that are yet to be fulfilled, and I sincerely hope that the government will look into
each of these demands contained herein above and fulfill them over the course of

these coming sessions at the earliest.
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. wriRy e (fs): § A Yo wE S Rer W BN URA Yol 99l 2015-16
WA AT &) AR & SMEM § Ugell aR TR -1 BT BT & gY X DI YT
T & foly ey & T3 21 Udh MR R T8 9o M1 8, O IR fa<ig dRensii o
UfeTeh HeFeR PB1 AW FATHR Xl DI STARATT DI YD I AT AT JIIemsii bl qg
BT YAMER e @1 7T 1

9 9o & HIETH W Nl 7 hdd WA [ BT dfeth R 3referaren &t Wi &t
g g | Sl el @ FReR g e) At glawmsi o fAwR, el & gaR, i
P Y gUaTsT AT AZS B YRET DI Yoo HaRAT BHRb AW IMEH! Bl AT Dl J&a
CRIDIEIIES

MG &b sfrery # Ugell aR 77 7S GRS &1 g/ H forar &1 € S 9400
fFATIER Nl ATl Dl I A AT fBaT SIRAT | 31d T AR Vel AT W@eadl Bl Tl
A SR R 2l A JEHE] NG Aral W@esdl S H Yeld 1 avEd b fRRER B
BRIl AN Bl FeS Nl AT BT ATLATAT AT 21 THDT Fa¥ X WRA H ER-ER A qga|

# I8 R 9 ¥ SoolE BT ArEdl § 6 XA g had Xl & Aqdr qn ArA
gfaenelt d& WMfia & 21 ¥ aed Uss &3 & o™ & At & TR B &1 v i
gl WRa & 5 el # N s T8 € SffUpiv: 9 & fUvs g1 AYyQY & wEd Ud
JoorEUs & oSl fUssuE, s ud our & Rier gafaw € 5 a'l Yo Wt T8 R
URUTHTERRT 3 AT BT AN SR A & afl Ya A & 39a § qferd 8
S €

A JETHAT X% A & T 5 X 731 31 G 99 b P IRNIND SHA o
oS &3 4 Yo gfawmsi & R & SHiT 9¢ 81 X dgd & 912 J U9 841 & aggel
I B AHTEATG €1 UIpieres ARl Bl Qred, Jarsll H BIeet b, FE B R JA1
AR &I Ifg ¥ s 4 I g8 2

TR &3 Y B Sl 3 @ 8| AeAdl AR IR ¥Td & gerdl Dl Sis & folg ay
1985 H TMAI-SCIAT Nl TS 1 YURF 37 AT| favd 30 a¥ # I8 s+ fAvs a& ugd gl
g W 15 ATl A HUs A Sl Vel s Y3 8l gU W el S Wbl B 3RY & 6 39 el

* Speech was laid on the table.
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AR TR e T3 MSAT BT HaTed (61 Sgl 39 AW § MSAT [oRT WG9 3R &7
TId BN A AT b1 glagw el ik Wue @1 fawr gl

9 Ao H H 9d Ud dooiave & fUBS & A 4 H WRANdd N dgd i &
foQ srRe BRar gl Seote i 2 fb 99 2011-12 & a5 ¥ fivs | Hid IR AR Yo s

BT HAEToT YW BT 1 o1 S 19 Q1 8 Gbl §| H A HA Heled W ARG bl § b
9 T X TS DI 9 Foc H WP & Sy a1 e B gry fear Sl

SeorE i & 5 e &5 Yo QAR ¥ dfd @1 g1 3 TeR deoaars esuT @
RIeR &1 &1 39 ¥ AgT & A0 F deor@vs &5 a1 e gl wgt a8 ft ey €
5 fivs | B T 100 00 BT T § WY IS N TS AT N AN DI Alhaar 4
Sl Jorr AT IW W ARG B IRANAT AT ¥ JSHR FAREE W RS db WD a7
SR |

q9 fawar g 6 39 Acdqul 3R &9 W9 &I ¥ oigd & @i & foy 59 aoic |
i wraer™ fear SR
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SHRI RADHESHYAM BISWAS (KARIMGANJ): Hon. Deputy Speaker, Sir, I
would like to appreciate that the hon. Minister restrained from making hike in
railway fare which gave relief to the people. Similarly, I appreciate the several
good initiatives announced in the Budget by the hon. Minister such as installation
of CCTV cameras in selected coaches of ladies compartments, operation in five
minutes, replacing 17,000 toilets and setting up of bio-toilets, all India 24x7
helpline service, toll free number 182 for security complaints, SMS alert for
service about arrival and departure of trains.

I hope all these things announced in the Budget may take real features in
the near future because it has been a trend that in every Budget, several projects
and initiatives are announced but the percentage of the implementation has been
Very poor.

Respected Sir, I would like to draw the attention of the hon. Minister to the
fact that safety, security and cleanliness at trains are three major challenges that
need to be addressed.

Safety of passengers at trains has always been at risk as the incidents of
train accident have always become the main news, but we have to take effective
measures to control such incidents. In the year 2014 alone, at least nine major
train accidents took place in different parts of the country in which many people
died and many others injured. The Railways need to come up with effective safety
measures.

I am happy that the hon. Railway Minister announced that cleanliness at
trains and stations would be given priority under Swachh Rail Swachh Bharat
Abhiyan.

Passengers of long routes have many complaints about the difficulties faced
by them due to dirtiness in coaches and also in toilets. Even water is not provided
in toilets after the first day journey. I hope the Railway Minister will be able to

address these issues in the coming days.
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Sir, the Railways being the lifeline of the Indian economy has to provide
connectivity to most parts of the country. But it remains an issue even after 67
years of independence for North-eastern States. During Railway Budget of 2008,
the Government approved the electrification of Barouni-Guwahati Rail route.
However, nothing concrete in that direction has happened so far. I demand to
expedite process of this project as soon as possible.

As the hon. Prime Minister promised all round development of North
Eastern Region including Railway connectivity and road infrastructure, I convey
my salute to the hon. Railway Minister who announced that Barak Valley will also
be brought on the broad guage by March, 2015. But non-announcement of any
new trains is really disappointing. I would like to request the hon. Railway
Minister to announce Rajdhani Express from Silchar to Delhi which will connect
about 70 lakh people of southern Assam, Mizoram, Manipur and Tripura with the
national capital.

As I come from Assam, I would like to state here that there are many
projects in Assam which are underway for many years, for example, Bogibeel
Bridge, Rangiya-Mukongselek broad guage conversion, Dhudhnhoi-Mendnipathar
new line etc. These are some of the projects among 23 projects of North-eastern
region which are underway for many years.

The hon. Railway Minister announced that there will be construction of 917
road under-bridges and over-bridges to replace 3,438 railway crossings at a cost of
Rs. 6,581 crore. The work of guage conversion at Barak valley from Katakhal to
Bhairabi, Badarpur to Dharmanagar, Karimganj to Mohisashan and Baraigran to

Dullabchara is under progress. Many lines were built before Independence.
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18.00 hrs

So many new roads were constructed for connecting rural areas with the
national highways. But due to raising up of new lines and newly proposed
protection wall, the road connectivity will be disrupted. Therefore, I demand to
sanction of more road over bridges and road under bridges in this route.
HON. DEPUTY SPEAKER: Just a minute, please. Now it is six o’ clock. I want
to know the sense of the House. How much time can we extend?
THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): My suggestion
is, railway 1is an important subject. Members are interested about their
constituencies and their respective areas. It is not that they are going to get trains
or anything. At least they want that their issue is to be registered so that it gets the
attention of the Department as well as the Minister. With all these years of my
experience, that is the expectation. We have time only today and tomorrow. That
being the case, I suggest that the House should sit as long as the Members want to
speak. Let them speak. There is no answer or counter-answer, etc. So, my
suggestion is that let us sit today up to nine o’ clock. Tomorrow, depending on the
situation, we will decide.... (Interruptions) Nobody should have objection. The
Government is willing and the Members want to speak. Suppose somebody says
that Members are not there to speak, then we can adjourn the House at that time. I
have no problem.
HON. DEPUTY SPEAKER: First, we will extend the time of the House by two
hours, that is, up to eight o’ clock. Then, we will see afterwards.
SHRI M. VENKAIAH NAIDU: Sir, you extend up to eight o’ clock and then we
will see.
HON. DEPUTY SPEAKER: We will take the sense of the House at that time. So,
up to eight o’ clock, we can extend the House.

SHRI M. VENKATIAH NAIDU: Whatever has been decided earlier stands.
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HON. DEPUTY SPEAKER: Also, I have a request to the Members. As the hon.
Minister has said, the Members are interested to express their views or demands in
respect of their constituency. Therefore, let them restrict their views to their
constituency. They can speak other things also. We are not objecting. Generally,
try to be very brief while raising the issues. Come to the constituency issues. You
briefly say whatever views you want to register on your constituency regarding
Railway Department. As the Minister has said, whether you are getting anything
or not, | hope the Minister will see that you get all the things that you wanted.
SHRI RADHESHY AM BISWAS: Sir, may I start again?

HON. DEPUTY SPEAKER: You can now continue.

SHRI RADHESHYAM BISWAS: Sir, Bogibeel road-cum-rail bridge project was
sanctioned in 1997-98 with the aim to complete it by 2002 but unfortunately, the
construction itself started only in 2002. Since then several target dates failed and
now it has been announced that it will be completed by 2017.

While we have already entered into March, I do not see any indication of
the completion of this much-awaited and much-delayed project.

HON. DEPUTY SPEAKER: Please wind up. Please conclude.
SHRI RADHESHYAM BISWAS: Sir, I will complete my speech within a minute.

I would request the hon. Minister to expedite the work of this project for
early completion.

Respected Sir, in addition to that, I, on behalf of my Party, All India United
Democratic Front, would also like to draw the attention of the hon. Minister
towards the fact that a large number of people from Assam are living in metro
cities like Delhi, Mumbai and Kolkata to earn their livelihood. They go to their
homes by trains but unfortunately, there are only a few trains available, which
always creates problem for them. For example, there are nine trains from Delhi to
Guwahati. Of them, only four trains are daily running and the rest of them are

weekly trains. There are only four trains from Mumbai to Guwahati and all of
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them are weekly trains. Similarly, there are 13 trains from Kolkata to Guwahati. of

them, only three trains are daily running and the rest of them are weekly.

I would request the hon. Minister to introduce some more new trains for the

people of North Eastern States from these metro cities. Thank you.
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SHRI BALBHADRA MAJHI (NABARANGPUR): Sir, I thank you for giving
me this opportunity. I would like to speak in Odia, because today we are
celebrating the 1% Anniversary of Odia being declared as a classical language.

T UgS § el #A O @1 L) iR SNt @t avw @ e=rare ST ATe
g Wi Ul ATl B Ve $9 AT ANS D dgd AN HIorae Dl A A1 H B e
21 S & T8, 98 IR Safer 3R oS AT hoided W daee fRY T gl 3% wWre Ang
qd 21 Afp A B Wi # A8 FHEd AW F 7= S 7 S99 iR U g B ann & g,
gAY AN | Yold 7 9 18 SR U¥ 18T G fha 21 Afe et & 7 eiifeen
DI Xl SR A-UTH & ql Yol W g & DA g1 g8f 30 § A 7 7 U & wel Nl 3l
T gl T8 B, X <F 6l b gl v W 98§ {6 a8 Yod 8T shHiwell akdd T8l
g1 W I QA Y-SR AABHAR 3R SRYR TaXTgR 38 RSl § i 81 SagR
TR & oy gar g St 7 50 uferd Wiolae e iR SAIE W & &1 arar fsn
g 3R SR AAGHAR s & foy 25 uferd diviee e < & fog TR gy €1 U8
RyveR &) 919 B

H AU B [ I ABR A ¥eld Dl RyawaR I gureier feam ganm 2, ofb Iad
$B el Wi T8 g8 Bl S9a a1 Xad | A 6 g vl #§ we| edd & gt
el |rg fhar SR, arfe fIa Siedl 3 &1 Wiiaed <ohald B, Il STeal 99 URAT @l
BRIET ferT| $9e 91T B Hiviaed U 8, Hol 8 9 T Uioiaed 8, el SRR 14
WAT F G 2| S JANE H AN, Idlell § AR, 876 ¥ TSR, IR o
RIS, YA ¥ ATereR IR GERISROETS 3 W B Hiolaed 5, N 3MR3IRIR 14
UR/IC A SYIET & $H Xeld Dl U1 o | BIg b4 el 8, dfeth ®I¥El & 8NN, S
% 63 Aad 3R 14 TUT ARIISR A HaT S 2

3a: # MUE HH 6 MU 39 T A D W HRWE B DI HUT B AfSAT |
SR YA oS B HHN B, A & oF a1 W 980 HH Tl S & T 9gd AN STE SN

* Hindi translation of the speech originally delivered in Oriya.
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G W8 T Bl W & W fhRAge W [IemaTueeTH a& 445 fhAMIeR & Uh AT SR g,
QIfehT 31Ul YIhx 3Mead BT o a8 g aR UIferdmel BiIEICU™l Bl < Bl 8, oI
TRR, TICTR, S fF # HIREUH &, PRIYS 3R 3RF | I8 g7 a9 1966 A @1c] g5 o

3R BH 3TN Bl & [brel Al NTd $H 45 BOR BRIS YU HAT bl &, olih 39 445
fepeltler aga W Ush Wl UarIsiNT o T8l ¢ g8l W &l gl agd 991 ¢l a8l 7 &9 8, 7
TRICIC & 3R 7 € BIg 3 Js B

T AT § o S99 U TR o oIl SR SR @Rl @l I R $o giaer &
S| A€ QRAT BT 80 ARG IMETEl T 8, I 3 b facell A ST el 21 57 80 I I
Aded fEacorels @ JEd & SRR 2l

w1 e g o oy 39t 9 Reehl & fow wo Fige <1 9@ ¢F T 9% U
faem o7 § afe a8 Rech & o1 2l onfl 980 § Yod wcd & T g Afd o
s, faeell &1 U@ & Wi 8 Sl 980 ¥ 9§ AR Al Bl YA ¥ oot & forg romamh
wC qT FHAR AT 9, A 9 IR-UiE ¢ BT I TAGH HA BN 3HA D
200 fhardlcR <arg HH & SR |

3T HaTedR ¥ fieell & g Usp 1 ISEr oA Fomll S| GERI, SRR |
TR Sdfeli &1 Jel &l 3R ANSAT § Big I el oArg gl SN, A1 IABT DIg JHT
TE BN UH 980 9N SRS 8, S GRIAQR 9 dTereR Yol dlgd a9 & Uid |1t 918 8
I SAA AR B B O TS AT JERI-GIAUT ATSH, §9 ATSH d HHIIH B B UhH
AT 918 & SAfCHT B SRR T Y| NS # AT, TSR HT 98 1Y 2l 3R MY g
Prs ft AT TIRA, A1 98 A8 dhR Tal SRAN| MY Safer T & Srardr Y s a9 |
D AT TS F PV o 9gd ¥ ddb dddl ©, b Sad Ugl BR B gaar T8 2l
qaeaR ¥ Rigevere faemar e oF 3 99 &R &1 gfaer T8 g1 gaeaR | Pl oFf 4
Ao T & wwR g 3 N S R @ g T8 B 9@ s @ ¥ veT,
I g™ SN aTell o H W IS PR Bt Jiaer T8 g W1 e § B s oAl 6 g
PR Bl GALT Y& Bl Y|

S HIRC ¥ T Al A5 Sl bly 8 bl ol 3T 399 UHY BI Jfagr B oY
R aeeR - oI, aeaR - TeAYR, YA - b H ANl I dgd Gfaan Sme| &g
o U €, o 9gd Wis @ Sl g1 3} fFded € b s @l BH A & ol gay i
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HI AR B Y| AT XA 731 7 HET 2 (6 FO oAl § WS Bl Sxd @, HId Ig
B SRRA Bl BAR &7 H O NS & PId 961 & A1 AR DI FAGT BT G | AR |
gFuld Rarsi eHT9 Homes Taasd ¢F H. 11019, 984 8 UIYeR of ©, ol $9H S8
TE et & g afen fore @@ g1 SRS W SNEAYR oA H. 18447, IO A HaAYR

SRR ¢ . 18303, HA¥AR - FANR FefSl oFf F. 12893, Ya%aR W JRIUGT oA .

12891, QX - 3MBHSEIG oA <. 18405, T - ABHGMEIG o <. 12843, YU - ARA oA .

18401, AR - AHA e =™ ¢ . 12879, T - §1 ¢ . 18425 ¥ dgd WIS
& B, SR THRAS] BId TN B ORvd gl ST Fa-il AN Xeld ATgd g9 I 8 Al W1 HEAl
g o ToRIgy T IR T g9 & W SRRd §1 T B g9 BT TaToTdl Aidecteet! &

IR IR AT & UIRA 81 A% " #3 off & fdes g 6 a9 hay & & By Y e

QU | g=dig|
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N Ao O (IrBYEN) @ AR IUEHE SN, d WEfefhe ik Ayl e @t iR o 9
aTel Yol goIC BT qHAT BT gl 3 b A1 <l & [ ¥l goic H Bt g 7 B drel de
fFy M O RFe X B @ IR T8 /< oMt ST g e, safor, feufer, e deaei,
d safe &Y aftfora feam Sram ol 599 S Wieige §910 O o, 98 ol uid, & a1

@ ORIy 31 &I § [@HR T1Y SMd | “|qIDT A1, FGDhT BN’ AR G131 St 6
TR 1 H AT 7 SN B XA goIC U DR B fofg e B gl 98 WS 4 ©l ol
AT W gEelre S Sft 7 er of fb St Nl HAl ST o, 98 U &3 Wl e
G AT <ffpe HAT S 7 BRI & B © daole Wl 9N <% & 91 A AT 2 SR qadn
T AT §| AERTS, BT HET I, T gl Sl 8, SHBT =i+ 107 four ® iR # gaap forw
A HAT SN ! gId1E ool §, SDI AT HRAT g

HElqd, 39 qoic | I gfwn, gREn, geifdd uRArSr iR @4l oAl Bl T g9 9
9 fPeHier b 98T U HifadRl Had gl 3l T i gura are fby S o
P8 Y & forg 88 SR ST b1 Gt e Sl ot wifh1 sfaa: R gier § ot oY oy
TP B goic U [her O & R B THIA A< T AT b ql I8 ke A Sieb T8l
gl R H fHa € ok § @ a8 9al € & o9 9@ Ts-udl @1 Sfud A # e, @k
T S, WREE P TE H T8 B d9 9B S BAd T8l el dbdl 21§ ol
YA e DY B, AGEd DY 7, ID (oY Py Ha¥ IO W ©, H I WRIEAT Bl gl
HON. DEPUTY SPEAKER: Please come to your constituency problems.
A Ao a3 AW FaeT 2 6 @I W aRaomT I W9 gsell IR Yad & 8
IRV | SEER & AR IR Uh U1 Adbfod 81, RN gpHiie fhoifaferdr ik & & e
SHaT B &9 H [ IY IR IWH A g depa T @ 9 @8 9 TR 0@
gerEl s sred fIErt aone St A gt anitn g Ao I @ off, S @ E W
Yd A @l URINE g9M @ oy U AafsH a9 R JhR ¥ SRS geic H
RBRT BT BT 10 TR g1 far Ty 8 S dRg 9 99 A1 f$div™ & Wifthe &1 50 wRic
S S AT Ao BT S Sqerqie © fog <1 Aoy il S I bR Wy Q{1 |4 g
1fRT| ST&T YeTd BT oG g7, d8] saferT iR feufonm g a1yl o< oMl &1 digl &F
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FH B oy off foR weem & die org ofR i @t gfaen deril S| a1 % &t oAl &l
3fdelge I we W AT SY| I8 HAY & &1 91d 718, dfcp IR §fSAT ¥erd &1 91 6l
HON. DEPUTY SPEAKER: Hon. Member, please come to the point.

SHRI SANJAY DHOTRE: Sir, please give me two more minutes to speak.
Uh Tarl ATl QRIAT Brafel WA 8, Sl gax@E H 8, 98] A 1450 [HaHieR o

T Hlex N drg ofl, IHDT TS haoid, davEg | fplell R TR A W™ qh g,
a9 H AAM BT & [T IS Do Bl Ho 99 2008 B qoic § f¥ell, Hifb I8 Th
9gd & HEAYU offse gl olfhe qAH-EedT B M U 70 TAC R FIAT| a9 2011 H

PIA-TedT, ST T TR & AT AP, IqD ceX el Al TR BigTel | §T 9,
Afh g8 BM W Tb TE g3 Bl W VAT I 1Al 2 b IEH Ueh BIE A I 2l
HRT Pl & fb ISRAM, AT SR QR ARI-|18Y BT Sl Ha=M 8, S g4 1450 fharHieR
off, g8 31l 1700-1800 fharlcR &1 Wi & sUd W & Al Al &1 iR faRy o &
ISR 1 BRIGT 81 dTell § AT QR &1 W BRI 8 aTell Bl

HON. DEPUTY SPEAKER: The next speaker is Shri Mullappally Ramchandran.

Please mention your points very briefly.

Y dorm g § A HRar g 6 SNl & FEE @ JaaHta-JaeqR 3R SR U ATgd
off, ST R ISl orgd o, 99 WR U AHAel Yo M Bl o Foial off, I s & I
FHao AT S iR W ol dP derIT Y| BAR Yod HAT Sff WU, AR TH.S.UE.
S B A il wnfe iR A9SHc Sidiol ¥ BN Yold ISl dRg W I it

gaqrg|
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SHRI MULLAPPALLY RAMCHANDRAN (VADAKARA): Sir, I may be given
10 minutes.

Respected Deputy-Speaker, Sir, I thank you for this opportunity of
participating in the discussion on the Railway Budget 2015-2016.

The Railway Budget, as many of the distinguished Members have stated,
seems to be a vision statement of the hon. Minister. The Indian Railways, which is
the largest public utility service, is also one of the largest Railway networks in the
world, which i1s now faced with acute financial crisis. The hon. Minister has
already acknowledged this issue and flagged several options to raise funds
including borrowing from the World Bank, other multilateral institutions and
pension funds. This morning also the Minister had stated that he has decided to
take more than Rs. 1 lakh crore from the Life Insurance Corporation of India.

The Minister has not increased the passenger fare, and I congratulate him,
but the Interim Budget presented by his predecessor had already done the job. The
present Budget seeks to increase the freight charges considerably. It is well-known
that the hike in freight charges will have a cascading effect on the prices of
commodities like coal, fertilizer, cement, iron ore, food grains, etc., which are
mostly transported by train. Therefore, by and large, people are definitely going to
be badly hit by the hike in freight charges.

I come from the State of Kerala, which is a consumer State. Everything, all
the essential commodities, has to reach the State of Kerala from across the border,
that too by train. Therefore, due to this freight hike, Kerala is the worst affected
State in the entire country.

I do not want to delve deep into the important issues of the Budget as many
of the distinguished friends have already stated that. I will confine myself to
railway development in my State alone.

The State of Kerala has been given a raw deal in this Budget also. The

long-pending demand for a Peninsular Railway Zone comprising
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Thiruvananthapuram, Palakkad and Konkan has been overlooked this time also.
Unless the Peninsular Railway Zone is established, the overall development of
Kerala will remain a mirage.

Doubling of rail track and electrification of railway lines are two most
important areas that deserve special attention. It is extremely sad to note that a
meagre sum of Rs. 4.5 crore has been allocated for doubling of line between
Calicut and Mangalore. | earnestly appeal to the hon. Minister to allocate adequate
funds for this project.

Completion of electrification of Shoranur-Mangalore line needs to be
expedited. Most of the north bound trains from Kerala are running along the
Konkan route and the track between Shoranur and Mangalore assumes greater
importance. The hon. Cabinet Minister hails from the Konkan region and he
knows about the heavy traffic along the Konkan route. If we think about the future
development of railways, we cannot overlook the need to double the Konkan line.
I would urge upon the hon. Minister to pay urgent attention to the doubling of
Konkan line.

Sir, ever since the British period, it has been a long-pending demand of the
people of Kerala to have a railway line from Mysore to Tellichery. The British had
conducted several surveys and they had underlined the need for such a railway
line, both from the commercial as well as strategic points of view. Such a railway
line will considerably reduce the distance from Kerala to all the northern Indian
States.

The late Railway Minister, Shri Lal Bahadur Shastri, himself had
undertaken road journey from Mysore to Tellichery and he was fully convinced of
the paramount importance of such a railway line. While addressing a public rally
at Tellichery, he promised that the people of Kerala will be getting such a line.
Since 1984, I have been trying to highlight the importance of Tellichery-Mysore
railway line on the floor of this august House. At my instance, three surveys have

been conducted by the Railways, but no progress is seen yet. I had even submitted
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proposals that would involve no interference with environment and ecology while
ensuring minimum cost. This proposed line will stretch only 130 kilometres from
Tellichery to Mysore. The State Governments of Kerala and Karnataka would be
happy and willing to participate jointly in such a venture because this line is
instrumental in the overall development of Karnataka and Kerala.

The proposed Kannur Airport is to be commissioned in the year 2016. It is
going to be a landmark in the all-round development of the Malabar region.
Therefore, I would request that a railway line, which has been suggested by the
State Government, up to the airport is to be taken up urgently.

During the last interim Budget, the then Railway Minister has identified
some of the railway stations across the country for setting up of cold-storage
facilities for preserving vegetables, fruits, etc. The headquarters of my
constituency, Badagara has been earmarked as one of the stations. But nothing has
been done. I call upon the hon. Minister to expedite and complete the work as
soon as possible.

Sir, Tellichery and Badagara are two important ‘A’ class railway stations
along Shoranur-Mangalore route, and these two stations fetch huge revenue to the
Railways by way of passenger and goods traffic. Any study would show this. As
part of modernisation and improving amenities at these stations, I suggest more
funds to be allocated for these two stations.

Tellichery, Badagara, Mahe and Quilandy have been declared as ‘Aadarsh’
Railway Stations by the previous Ministers. However, passenger amenities
including new reservation counters need to be provided at these stations.

Quilandy Railway Station was built during the British period and it is an
important station since then. It is unfortunate that the station is in a most
dilapidated condition and the proposed reconstruction of this station may be

commenced at the earliest.
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The long pending demand to have the stoppages of the Kannur-Ernakulam
Intercity, Netravathi Express, the West Coast Express and the Mangalore-
Pondicherry Express may be allowed at Quilandy station. Recently, a new bi-
weekly train has been introduced from Nizamuddin to Thiruvananthapuram. I
would request that stoppage may be allowed for this train at Badagara and
Tellichery.

The Railway stations like Jagannath Temple Gate, Mukkali, Nadapuram
Road, Iringal, Payyoli, Thikkodi, Vellarakad and Chemancheri need passenger
amenities and it is my request that the same may be considered favourably. I wish
to place it on record that I have already allocated an amount to the tune of Rs.1
crore to the Railways for the expansion of the platform at Mukkali Railway
Station and a sub-way at Onchiyam. I am still happy to allocate more funds for
passenger amenities in my constituency. My only request to the hon. Minister is
that the work for the allocated amount should be completed on time. I say this with
special reference to my railway station, that is, Mukkali Railway Station which
was allocated Rs.40 lakh three years back but the work is yet to be completed.

Servicing of trains between Mangalore and Shornur is a major issue and a
24 coach pit-line needs to be set up at Calicut or Kannur for servicing the trains.
Thousands of Keralites are living and hundreds of students from Malabar area are
studying in the cyber city of Bengaluru, Mumbai, Chennai, Goa etc. I suggest that
the following trains may be added or extended or introduced:

Kannur-Yeshwantpur Express should be extended to Calicut.
Mumbai-Mangalore Matsygandha Express should be extended to Calicut.
Chennai-Madgaon-Chennai via Shornur/Mangalore should be introduced.
Madgaon-Velankanni-Madgaon should be introduced.
Calicut-Goa-Calicut Shatabdi should be introduced.

Mangalore-Chennai Super fast Express should be introduced.
Mangalore-Howrah-Mangalore Express via Shornur should be introduced.

Nk =

With these words, I thank you very much for having given me this opportunity.
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* Speech was laid on the table.
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SHRI C. MAHENDRAN (POLLACHI): Hon. Chairman, Sir, at the outset I thank
heartily our hon. Makkal Mudalvar Puratchi Thalaivi Amma who has chosen me
to be present in this House to participate in the discussion on Rail Budget 2015.

Our hon. Makkal Mudalvar Puratchi Thalaivi Amma calls this Budget an
exercise in consolidation to set right the functioning of this important railway
sector which had gone through the mismanagement of the previous UPA
Government.

In this Budget, safety of passengers more particularly of women
passengers, cleanliness in the railways and environmental sustainability get
priority.

Our supreme leader, hon. Makkal Mudalvar Puratchi Thalaivi Amma has
noted commencement of the preparatory work on the Diamond Quadrilateral High
Speed Rail Network. As guided by hon. Puratchi Thalaivi Amma, I request that
routes to Chennai be given high priority under this network.

Expediting the completion of pending projects in Tamil Nadu must get the
attention of the hon. Railway Minister. As requested by our supreme leader hon.
Makkal Mudalvar Puratchi Thalaivi Amma, sufficient funds may be allocated to
increase the pace of ongoing railway projects in Tamil Nadu. The gauge
conversion work between Pollachi and Pothanur, Pollachi and Palakkad gets an
allocation of Rs.100 crore for its speedy completion. I thank the hon. Minister for
this measure. | also urge upon the Minister to suitably instruct the authorities to
complete this work before the end of this year 2015. This will facilitate the
restoration of all the trains which were in operation prior to the commencement of
gauge conversion work.

As requested by our hon. Makkal Mudalvar Puratchi Thalaivi Amma,
Palani-Chennai Express train, palani-Tiruchendur Passenger train and Palani-

Madurai Passenger train have been extended up to Pollachi.
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On behalf of the people of my Pollachi Parliamentary Constituency, I thank
the hon. Minister of Railways for extending these trains up to Pollachi and make it
as a regular train.

In order to overcome the rail traffic congestion from Coimbatore to
Chennai, I would like to suggest and request the hon. Minister of Railways to
introduce to suggest and request the hon. Minister of Railways to introduce two
new express trains. This will benefit the people of Valparai, Pollachi, Palakkad,
Anamalai, Kinathukadavu, Udumalai, Madathukulam and also Palani.

These two new express trains may be introduced as ‘Amma Express’
between Pollachi and Chennai via Dindigul and Trichy and as Anamalai Express
between Pollachi and Bengaluru via Udumalai, Madathukulam, Palani, Dindigul,
Karur, Salem, Dharmapuri and Hosur. This is necessary because the private bus
operators who are doing good business on these routes have fixed high fares. The
operation of these trains will greatly help the passengers while earning additional
revenue for the railways.

The sections like Coimbatore-Pollachi-Udumalpet and other such sections
that presently come under the Palakkad Division may kindly be transferred to
Salem Division to enhance operational efficiency.

Our dynamic leader, Makkal Mudalvar, Puratchi Thalaivi, Amma has
special consideration for the Kongu region.

In order to overcome the problem of road traffic congestion in the areas
under Coimbatore Corporation, hon. Makkal Mudalvar Puratchi Thalaivi Amma
took initiative to move away Ukkadam, Singanallur and Gandhipuram bus
terminals. An integrated centralized bus stand at Vellalore at a cost of Rs 300
crore is to come up.

In order to integrate rail service facility also at this place, our Makkal
Mudalvar Puratchi Thalaivi Amma has taken up with the railways to establish a
new railway station at Malumachampatti which is very near to Vellalore village.

Since gauge conversion work is in progress in the Pollachi-Pothanur section of the
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railways, establishing a new railway station at Malumachampatti is immediately
possible with the shifting of bus terminals from Coimbatore city, and with the
increase in the number of travelling public, Malumachampatti shall grow as an
important country town.

The other important factor is that NH 147 and 209 and also State Highways
No. 162 and 163 pass through Vellalore village. Vellalore and Malumachampatti
are growing in size with many educational institutions and industrial units
including an MNC factory. A very big Truck Depot is to come up much nearer to
Vellalore. Hence it becomes necessary to give a serious consideration to establish
a new railway station at Malumachampatti with loading and unloading facility.
This will facilitate railways to increase its revenue.

Hence, I urge upon the hon. Minister of Railways to consider establishing a
new railway station at Malumachampatti as desired by our Makkal Mudalvar,

Puratchi Thalaivi, Amma. With this, I conclude.



11.03.2015 305

#t s AR qvsy (MRSE) @ Sueger weley, # TS A Yo J41 5 QR 99 & gN
UK el golc & el | i & ol @eT ganl gl

MEIGY, YAd R S B SAAl B S® argd gl a8 B A9 &, 918 Fa-
DHREM H B B dTell AOGR 81 AT (S 81, QR Siiad IF ¥l § T gafl 81 T Aeeaqul
HATT qd B WHR & &4 A $ G747 A gaa” (R 3 & 2

AT XS HAT S T AU FOIC WV H WRA Xl B UHaRbl aled o1 forsh foha g
el B A, A B G 3R WA @ ey gaer s <@ a8 F we g8 21 TR
N HAl St guTS B UTA 8, SeIiA Vel goic B Sier H SMSEl ® 916 el aR QR AT
W ¥el BT 87 WEl ST A DY Sicb B, ATe 98 g o "ol Bl a1d 8 AT R arsfare A
TR BN g8 ol fad+ fhar g, a8 S forv a1 & uH Bl

N FoIC H HIRAT Xl B AME W | A D TS D A, AR G B vy
I IQRIT SIT| Xl H31 Sft 5 Uig 981 H 8.5 oG xS ¥ & (449 BT WH 911 g1 HAY
ey foig fawg & s Y € & e 2 f5 9 9 &1 fow am & fog S8 o9 &
fiic SRR B #3 St 9 WMl Bl AH-ABlg, MSAT Bl AH-Bl, Sfdd Ararerdi
IIRRAT BT W 39 qoic § W99 41 g, s v a8 9u1s & o 81 il & auwmstt &
foq 24 @< o arell goucs @ Jfagr Hi Ud WIS Hed 21 M IN S¥ 7 N Fole Bl
3 ST & gofc & w9 # foran g1 oMe uig fie it & forersr & 9ga 9t gfaen 21
& O faware 2 f5 #5 S 9 oft @ &

HEIGd, WA X Bl Hel AHEH! ATl HIS A BRIl &1 A8 98 Y o Bl <LH <odd
A TN &1 ol @qay & fag Ssw 8, - Ared 8 A eREs gaw & AiREls

[N

FHET & I o g, FoRw sraedre Ao, avare fefasm, smexn f$fasm wga &, Isi &
B9 <3 Al fafergT e @1 Aifen Brlt 81 O 9RA ¥ B 15 WA AT o4t & 9
et 2| oAt aga & # UHARAl & aidd & SR W Iy I B 918 14 99 H qd @Y
Tt SR &, =M O f2are 4 o ere o B, 39 f2are @ it oFR <@ oy Al
AR A3 S A 3 & ARG g8l R BB $o G Ha1 gl FR1 AR I F2HA S b
Mg 2 b 98 PR, TR, ABR AW, PR, TSGR S DA & dlel WE TR
G & <) TR RS e ¥ favg & Sifal &1 7em deRera 21 39 dFl WIHl )




11.03.2015 306

W WG O S B MaeThdl gl eyl WAl 9 1A I W SRl e o Bl awel

CalNIg

HEIGY, § 3Ny WeAH | A HA S A ATUS DHRAT ARl g (b WATADR g1 A
Tz fReelt & oY Usp SRIRGE o & a1 8, R a8l & Al &1 o el fikSE 4
{Y I & Y TP T B AR BN A1RY, 1fh a8t B SMH ST Bl SHBT v el |
IS & q1€ I8 F PIs ¢ 8l darg M3 gl # #= S & u® Wt wew =ea g &
IRBIBMAT A @ & [l STAY ST Bl YRBIT DI Y| I AeH WR ATSMG & q18 I Py
o &1 faRR E gon &l MRSIe-prewan Yo drga URATSIHT ST o9 15 adf | dfdd o
TS T S9 B B WA B A | SHG AIF-WIA URAA, S AR BT qad I91 (NeRed g,
UREY S ¥ HYET @ G @ fog W {Usell WReR T IR [T oA, IW AW SIS B
&M a1 S|

wEIGE, # TSl B ARG H TSI TR bl IR b @I bl a1l HF1 H341
St § SMUEYdS Pel dTedl g Ig A S|y Aredl g 6 a8 W W AN e 8§, 9 98 db
ST b | DISH I AT & Y Ueb STHY MTS! el 1Y, ST 98f IR Y| qHIIfd #eled, A%
A T BT 6 3T Y aRRg 3 g9dTe ¥ Uoldl ST Fed! 5, S9H AXSll @ STT-SI
& o Bl wgferd W € AfhT S99 U iR o TN, B @ @awel B S| S A
fraeT 8 {5 S +ff wearEaiiar &1 et swa qd W o T o, faRiwe) arslt gum 9
WA W, IFH B § B IHD! IR HRaM |




11.03.2015 307

Y enf AR iRt (afearen) : Swems wRIGw, # MUST gRIAE AT T fF MU g XA Ioic
W I BT A AT 81 99 AR X IS HA SN WET A A1l R & g areR el Mg 9,
Jq H =R T A1 {6 H U ger fhae] GATSAN, AUl G [HAT A 3@ 9 AT MY 7 Al
T el & fop # ool g 91d S A $E S|

IYTRET ARG, S Yol gofc BN AW 731 Sff 7 U9 fhan 8 9% 9gd & wiasrged
T ¢ IR TS & YR BT g9l 2l H Aar § [P 980 R B 18 I§ IoIC ¥d D AHA H
ICATE ST @ arell Uit & @i | &9 21 S99 Ugd Xol faurT guiaw fisd 20
ATt I Wl ISt B S Tellss UTe-R ¥, S U ST J&1 & o Bl el & I, Bt
Nfedr & T @1 & fER & a1l # st Rafard) aarar € & sawn dr9 oa a0«
Yd gofc § S o1, 98 B ATl 89 fodrs <al o7l Ul STIel R el fedi It s o &b
FGRI @ (Y e, ATell & M & Y ¥l 3R TR 9gd Al S8 UR Sl TR.SM.AR. ¥
A 5.5 off, I8 dP Yol Tolls s 3R Yod Ioic § &R AT g1 Ao sS4 &l I8
Tgell IR B P U uamd iR Iy gfRedior A goie yw fhar w21 H 39 X a9 ©
IR H TP I el dredl g [P I8 Yh FARRED qoic 8, $¥ BT guic §l 1g el @t
ST sraforad W T A A WER H A € R T & uRe # @A g AN ol # wd SR
Radt as® S € SR I S | STy 31T Tl |HA ST 8RN, 98 <l S 6 et
JH BT, WAfh B9 SR &R & fh AN X 3 S B QUAT Y1 81 3R AN Hee H3) Sff
DT W AU QR Bl | UG TS S < Bl Bleqd 8, 90 Wi ST f99 grerai § %R B & 3R
a8l S gfaemsit B g7 FH §, STP dN H Bl A g (b 84 X qoic H SHal-Sdl ad
IUTE T8l B Sd ©, 99 b B g JIoel Bl axb Sa-l W A T8l ge1 arevl We

should first reach 90 and then only talk of 100. Today, we are sitting at 10 and
talking of 100. ¥, MY S&d B8R fh A AN ¥ H Bl W IH I &, Gdi A dqCh

T T, S Bl UHS B O T, TUFH H IS4 €, g8 AT Wl I T R AR A F Ig FER;A
Igd & IR gl § #5 S & faelt S @ € 6 59 1% o & e Syl

WR, g 9 I ¢ b U9 # A &7 § - U Al & ©, ORIl el 1.67
PIS 1 T 3 &F & ATON AR 3N, NIFh! FHags el 1.47 BIS gl AEAT HA ST,



11.03.2015 308

S USE W SMd E, 9 ¥R 96 § I I8 ol e WM 21 WX SR A Yo ffRgeEm
BRI & ard BT @ e @ fog, R smardt 1.67 IS ®, 98 X B S gfaen
g a8 Riw 10 ufrerd 2 iR Ao &R Jarar, Rad! Hass @l 1.47 IR B, T8 90
e Yt gfaerg g1 gl wul WA St €1 ISTIRT e AT, AR, SeleR deb Sl 2
3R Hicel, 1, ufedran, g9, IHWRIpel, aRATGT 3R qUl, I 989 IS A 8, 396 ga-1a
BRI MG ©, 39 Al & foy e &9 e oAl @ glaan gl A 73 S 93t 8, 3T I
B iy % a1 I8 smferyd 78 @l There is a gross regional imbalance even in

Punjab. So, please address this problem.

R diee™ # SMTYh! g1 ATed g b goid & Arear @ &9 oo wids, wifier,
IRATA!, AR, ufedrern, #=4r onfe Rl &1 e e d$iTe d dwie fsadde Bl
T8l TN U9 89 B, Afedd 89 31t & &9 ffel o It § g3 @98 X ¥ &
g0 g, iy A frarfie & Y s o 65 w1 & 78 o o & 21 o™ &
IENTG Tb Pl 30 fhelHIer Vel g & 3R Ig o1 9 SRl 2 A1 Ui & & frel, 3
U HAT S H Yfey, &9 RTal &1 el e | WA XA BR8] A R
AT B, R TS BT, YGNU Xfed B BN 3R Variiced HH Bl |

ol wfdst ¥ dETg B S s T 99 W AW TS Ui TRiSe B § iR g
eHT 1A 21 It is on record. 3R Jg I fhardier drsd &9 o<l g, 9fesT &I, TR
ST 2 A I AN A AW 21 e e ) @ gfs &k Yo ofifthlien @ gfew fa
Ig AN fhal sREBTgS Bl

# U 91 SR e @l g Reclt & woar &3 &1 o fewdae & a8 9 v W
MATH <7 T8 gard! 8 91 9R dod & foly, qeieEr @ik Jroiar & forv 25 Mt ¢ gl
AN AN ? 5 el & wicer o amn ufearen, R, a=men, &9 9§ &9 g N oF &
Q| # ST E AT g, BHR STl WG 8, d g8l B oy S-Sare AN gl U o-
YA o S W H Ty OY, i AR AR Bl W WK, SRFERIS, d91 3R JguoT
M wwR H1 glaer wra & " | Sir, we are grossly neglected. Malwa is grossly




11.03.2015 309

neglected. Patiala is grossly neglected and the entire Malwa region is grossly

neglected. There is a great regional bias in terms of trains. % 39y fa=it 21 1 can
come to you also.
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* SHRI ARVIND SAWANT (MUMBAI SOUTH) : Let me wholeheartedly
express my congratulation to Shri Suresh Prabhuji, Hon. Railway Minister for
presenting a visionary budget. 1 would like to put forward some additional
suggestions to make this vision reality and more friendly to the commuters.

At the first instance, I sincerely thank for not increasing the fare when
everybody was anticipating fair hike in the fare and for giving the commuters a
enjoyable shock. Instead of making some populist announcement he has taken
practical approach to polish the existing facilities by introducing technology
friendly approach the present time needs, which is welcome idea.

But as far as my constituency is concerned, except renovation of some
platforms at Chhatarpati Shivaji Railway Station nothing has appeared in the
present budget for which the commuters are demanding so long and may not
require huge allocation of budgetary support.

At Parel station, number of accidents are occurring everyday due to the
very narrow staircase leading to the bridges. As the width of the platform is
narrow, the railway authorities constructed another foot over bridge on the
northern side of the station which is most inconvenient to the commuters and
hence not utilized by the commuters.

Similarly, FOBs are required at Marine Lines and Churni road and Lower
Parel Stations of Western Railway. Hon. Minister except Rs.5 lac for providing
Girders at Elphinston Road Station, 99% of the FOBs are not incorporated with
any support in this budget. Hence, I request the hon. Minister to provide
budgetary support on priority to these FOBs to avoid accidents and to grant relief
to millions of Mumbai's local train commuters.

The hon. High Court has said that when the limp is lost, the man's life is
lost. In a number of accidents taken place in Mumbai, many of them succumbed
to death. The families of the victims are given a maximum amount of Rs.4 lacs,

wherein the hon. High Court has passed a stricture and advised the railways to

* Speech was laid on the Table.
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increase the compensation and proportionately the increased compensation for
other losses also. The Railways has not done anything in this regard. I request the
hon. Railway Minister to pay attention to this on priority basis and honour the
directive of the hon. High Court.

It has been observed that most of the accidents happened and due to
insufficient number of rakes Railways cannot resume the services promptly,
hence, I request the hon. Railway Minister to initiate action to increase the number
of rakes to avoid inconvenience in future.

Hon. Minister has so long stayed in Mumbai and is well aware of the
hazards faced by commuters of local train, particularly in monsoon. The local
trains do not move on time as the tracks remain flooded as the water accumulated
do not get drained. Under such circumstances, the most harassed commuters are
female commuters. The percentage of working class women has increased and are
being crammed in only two IInd class and two halves of Ist class compartments.
Everyone knows with the age women faces number of problems physically,
mentally; we know right from children, to aged women, pregnant women travel in
this crammed train and when it halts in between stations, the male commuters
sometime jump on tracks but female commuters get stranded in the compartment.
Hence, I request the hon. Minister to provide 'Toilet Facility' to local trains female
compartment.

Otherwise the budget is welcome for paying attention to very minute
facilities from electric connection for mobile charging, clean bed sheets, good
quality food facility to clean compartment.

I heartily congratulate the hon. Minister for announcing Railway University
and paying great attention towards 'Swachhata Abhiyan' but at the same time I
would like to bring to your notice that I have observed that employees of the
railway catering service throw the garbage when the station is in motion along the
tracks of the railways. Therefore, strict vigilance is required to curb and further

stop this bad habit permanently.
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As the hon. Minister has paid attention towards creation of Railway
University and Swachhata Abhiyan, I call your attention to the Hospitals run by
Railways. As the passenger is going to get good linen for bed, what about the
patients who are employees of Railways and their families? I request you to allot
necessary funds for uplifting the class and services at the Railway Hospital. It is
learnt there is severe shortage of staff - from doctors, nurses, aayas to sweepers.
On one side, we talk about Swachhata Abhiyan and on the other side we cannot
afford to keep our hospitals in lousy condition. The same is the case with
Railway Quarters. Railway Quarters are age old quarters and need immediate
repairing. I, therefore, request the hon. Minister to allocate substantial funds for
repairs and maintenance of railway quarters.

I further request the hon. Minister to allocate the funds for doubling of the
tracks of Konkan Railway, which was announced in the past budget, but necessary
budgetary support is not granted in the present budget as expected. Also for the
smooth running, I demand that Konkan Railway should be brought under the
preview of Central Railway. Similarly, trains running towards Nanded should be
brought under Central Railway instead of South Central Railway.

Finally, I request the hon. Minister to announce and launch a direct train
from Mumbai to Uttarakhand as nearly million people residing in Mumbai and
Navi Mumbai have to face hurdles to go to their native as also will facilitate huge
number of devotees who visit the pilgrimage centres in Uttarakhand.

Railway is a pride organisation to recruit and facilitate the sportsmen. It
has been experienced that when the teams of different games have to travel from
their district place to the destination where the competition is organised, Railway
grants 75% relief in the fare and honour the players, but do not allow them to book
the tickets with concession at their district level and compel them to purchase the
tickets at Zonal stations. Hence, I request the hon. Minister to initiate necessary

action in this regard.
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SHRI B. VINOD KUMAR (KARIMNAGAR): Sir, this Government under the
leadership of hon. Prime Minister, Shri Narendra Modiji has come to power with
great expectations and a lot of change.

When Mr. Suresh Prabhuji was assigned with the task of the Ministry of
Railways, he started preparing the Railway Budget and we expected that this
Budget would differ substantially from the earlier Budgets. Definitely, this
Budget is different from the earlier Budgets. Earlier, we did not hear any Budget
without announcing any new trains and without announcing any new projects. But
this Railway Budget was introduced in this House without announcing any new
trains and any new projects.

Sir, as he said in his Budget, in the coming days, we are expecting that he
will announce some new projects and trains. To some extent, I do agree with his
proposition that the Railway projects which were announced by the earlier
Governments should be fast tracked and should be completed at the earliest.
Whatever projects which were announced earlier, definitely this Budget should
take care of them and those projects should be completed as early as possible.

Sir, let the hon. Minister stick to his words and I would like to request the
hon. Minister to publish a White Paper stating in how many days, or in how many
years this Government is going to complete all the projects which have already
been initiated. I would also like to request the hon. Minister at least to announce
which projects are going to be completed within five years. The previous Railway
Minister, Shri Sadananda Gowda announced in this House that there are some
projects which were initiated 30 years back are not yet completed. It is a fact. In
my State of Telangana, when the late P V Narasimha Rao was the Prime Minister
of India laid the foundation stone for a project from Pedapally to Nizamabad. Till
now the project is not yet complete. The proposition of the Railway Minister is
well accepted by me and by many Members of this House that he should take

initiative to complete those projects.
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Coming to my State of Telangana, since long, I think, for more than two
decades, we are demanding for a Railway Division in Kazipet. Kazipet is a
junction on the North-South corridor. This junction should be declared as a
Railway Division. This is a long-pending demand not only of the people of that
region but also of the employees of the Railways. We expect that the hon. Railway
Minister will announce Kazipet as a Railway Division. At the same time, there is
an identity crisis for the Andhra Pradesh Express which is now running from
Hyderabad to New Delhi. The present Andhra Pradesh express does not enter into
the State of Andhra Pradesh. The Members of Parliament from the State of Andhra
Pradesh are demanding for a new train from Vijaywada or Guntur to New Delhi.
Let that train be named as Andhra Pradesh Express and the present Andhra
Pradesh Express which is running from Hyderabad to New Delhi can be renamed
as the Telangana Express. This is one demand which we have made many times.

Coming to my constituency Karimnagar, the hon. Railway Minister was
kind enough to allocate some funds for the new line, that is, Manoharabad to
Kotapally. When Shri K. Chandrasekhar Rao was a Member of this House and
also a Minister in the UPA Government, he initiated this line and the hon. Railway
Minister was kind enough to allocate fund. The State Government took initiative
to acquire the land at our cost and also fund one-third of the project cost. I request
the hon. Minister of Railways to come and lay the foundation stone in the new
State of Telangana at the Kotapally junction in Karimnagar.

The railway line coverage in the State of Telangana is less than the national
average. Hence I would like to request the hon. Railway Minister to initiate more
railway projects in the coming days. Finally, the freight carried by road is around
88 per cent. The focus has shifted from rail to road. Earlier, the railways used to
take care of the freight. But since the last one or two decades, road transport is
carrying the freight. Railways in the country should take the initiative in this
matter because they have to lay three lanes from North to South. The consumption

of fossil fuel is creating global warming and consequent climate change. The
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Government therefore should take initiative to lay new lines. The Government
proposes to introduce a Bullet Train from Mumbai to Ahmedabad. I would like to
request that new lines should be laid in order that all the Metros could be
connected by Bullet Trains.

Thank you.
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AN ATGIHE TS TS (T 3R a) : IUTEHE Helgd, H NUD! g=de <ol g b g3 X
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SHD WY B MRS B AT 980 qhelih 8, O fdarrs, AT, deflor, ARTS 3R AdiarsT,
a8l SRS 9gd STl & | I81 YeRilScd ! agd ARTa &

N el gote & ardt @ RRE & forg us 98 o &1 AT oft, Rt arafaferd &
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it IW TEA Al () @ SUEHE ABIqd, A WETHAT S & (69 R A v #AT
S R YHTHR Y ST Td 7 791 PR RA=1 ST §RT 1 2015-16 BT XA goic LT fopan 1
g, I8 ST IWPR I Ugal JU qoc 8l 2015-16 & doic # IIAT B d8ar gfaer iR
& AT 2T HRE B P AT SURT BT BN T| AT §H AHR DI GG P A1, A
&1 famrd @1 A o1 alRkared s gl

# 3R QT B 7 Ped gY U &F B FAWRI S IR § Jal aredr gl W Frard
&3 I F B o Tod § 9T 48 HC H, 36 €S H gU 99 el T, O sfeA-gAr Xof
IR AT AR et TaRIST a1 § Y06 SR 8! 819 Bl doig | ISl Dl BIhT IR
Bl T, gAY ol QO B ¢AT H WH-UTT & ARl d I | GO, 8 foeell = & d1 g H
U B N o 8, W AWiE H a Q7 ge! 2] SHep! Ui gol Bl # AR Bl gl
G IR H B3 qU I A8 I Pl A @ 8, TR Il IF [ e gs
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g, S9H W IO dM B SRd 7 SR IS I TF UM DI SNRd 3] HEIGd, WX HEEH
&3 A PO AN BRER DI AT BN ol AN A I BRER AT g, T ¥ Har di #
AN HRT g

I & AN B AR g 6 sfe-awddqR Xl a1 B 9wiE ¥ 9R T garn |, S
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A0S Ueh 98 Hed YUl WM 8, S8l aR-Uid J@us 8| 98 W YUK UeRid Pl
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AT B e g1 fRar S| e, TS, URA, S@w, diiRats, Siet did Wieed € 3R STEl
F XAd P BRIST BUY DI AW BRIl &, T8 IR VAU oAl b1 3e)1d T8l §| # AR BT g
6 g8l W veaud oAl &1 A e BT Sevd fhar Syl Sfero-gd S Xel & i AHeH
JAT R XA WAl R Uea gferar & FHior 9 89 A ol @Rl &1 uie fhell Wier &1 g
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T Al Tt B R aral ot o fenfit @ wer g ?1 sufe 98t R Us
SURYE I DI HT BT | I Teb BlcThles &, T8l W Py IR gaeAl g8 ol a8l W i
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# T B (TS I afeam): IUTeT Heled, § Faued AFHR N H31 Sff R
T4 Pl gYAE <l g (P AT U [T H & Yeb 31wl gole U fhar g1 WX gHs TR b
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gl TR FE B SAar 3R AR AT W € B A A9 N q9ie 4 s @ oy $v gl
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o g 39 IO H UsE e BU Bl HO & WA & Efh sl AN ArTd
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D T H MR W 8, T8l B1H Ugal [hAT AT, wieh™ BT B fhar, Yad eI
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B B g, AMBA W IR, AT T RO A 98 DM YR el gl T8l B ABIRAT Bl
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ufereed, diar ok N § e Wl & foy gfoen M &1 & 3% &1 1 g1 ergaifa
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PR BT SFB IR H IfAT| 25 BIS BT Bl AN A IS, IR E.TA. gRT 9T Yod &
T H N & U @Y dfced R dA gg I B g 7 99 @ s ufeem
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a8 Ufeed SUTR § DG F B! W& § AN A6 T Jadrd g MR 99 2
SHd U Arddarst d& A3 Yeld TSl ufFaH SUTR 9T, 3O 3R IRidaelt & forv eenfud
BT AT SD fIU BIg U Bl Sl el 8| d8f g beide 81 3T d8i YT PR Ahd
gl

Yerd e e AT & Sf=ia arsT-ads-fadr SiaRM 8rd gy Rl & forg 98 ¢
H BT AMRY| ARG & Iy U iR dAldhdd o deril Sl A1y | Adre iR SRy &
forg St ¢ gerll S @IfRy| gferaes Y HIRER adie ¥ fRR d% &1 & 9gd auf
6 e fhar T B, I9 f &9 B Wau 39 goic § aed 9, 98 &4 el T8 2

Hag SUTRIY ¥l & Py WM R FW & T8 8, Forad Il &1 as gu a2
qIRe & A7 § Bl et Bl 1 I8 B R A8l [HAT ST 57 AU VeAd WD W
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Rrarstt &1 A/ 31 7| B Rars Sf 9 W) S 7Y YA P S1.GA. BT AlMhd 8, g8
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SHRI C.R. CHAUDHARY (NAGAUR): Sir, I would like to thank your goodself,
and the leader of my Party, who gave the opportunity to participate in the

discussion on the Railway Budget.

# 39 IR W II9 Ugd HEHT YAt S, f59a fao & omgR i) $9d feem
H Yl qolc AR XA HA 27 WY SNt SR AR XAl ISg A7 A (AT S 9 daR e
g, 37 O BT H ST 3R A TAT MU &F B RN Bl IR F GRS ol gl H 39 W W
3IMUehT STl AHY &1 | # Moy fdes &_ar g b g1 Usb-al e Sral dier &l JawR

e Y|

9 AR TR H 3751 BHRAT A1 § b ¥ qolC AMER Fole & Ig VAT o & Sff
BRIS FfHT gl I8 goic gRadll, Pragmatic and strategic-oriented Budget 21 9 aoic #
T A fARET qern W ¥ iR T & AT 9ISl 9erdl T §, SN BIg A8 o e o
Travg, all people of the nation are appreciating this Budget; they are welcoming
this Budget because they have some positive thinking. 3 Td &R 9 dolc & gRNI
S P AN AR DI G B DI DI B g gl A Wl A i Sff,
e [ SN, SIS 99 ued St Ud o W | doic @ qUIC H HIB! PV Pal §l S
R AN Bl YoldRed! 39 wed # garar =l [ will not repeat those things.

# AR fwgafl W fdeT &ear aredr g1 UM, Ay YGEHE St B | draised
TexfeloH BT 2| SHBT dioiF 39 goic § AT 2l I, Ufectsr ey i Wb aleey &l
OR1 Hieht faam w1 § fh wiéRite & onaR W IR, b fedr 3R Yerd f39rT i &), 39
ST § fhd YR I Yold BT U9 B S Aahdl 81 &8 TR & ovs Ufdaiored & HH
¥D TS ©l Xeld WA BT DA AR BT WP T BN & Yeld WA DY TR by S,
Y AR I A IARN S §| 39 BRUT A g AT AT © RAifep AT FIFHAT S B
PIATIRIET BT & ol HF BI Yeld goic 4§ fofan T 5l

Second, enhancing the rail infrastructure and quality — that requires huge

capital investment. 3a- YHARCT S3pRCFR DI dai & oy 98 srewl HRI fHar gl S
B TS ¥ 99 §U 8§, ST DA 30-30 AT W Tl §U &, S© o B AHA HEAIC DR Bl
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aret fopa €, 9% RIE T gl H omen R g P Xt 73 S SR A qET 7 S & e
H R B gR B | e | 8.5 A HRIS BUY 2015 W 2019 I QU & that is a very
good amount. YFE HHC W 1.27 I HIS JUY WA DY, IR WA TR 65 TR
RIS DU WI B, 9% RS YRR 88.5 3 W 2l B b ATl A 30 YR Bl
SiTaRfeT YR T 31 3@ 1 MY I/ A B BN B s fog 998 & a3 2

Third, transparency and accountability - 39 I # URERET agd Hsw@qUl o
AFfYHRAT R B B - FH N R’ S B S Few ff 9 IRy wife gaud
3R TESRferd S 9 &l US| AU 39 WeR @1 BT A1y, 9N X drs AT
XSd HATT I 9¢ BIC B AT ¢e% a1l i should be decided at the level of DRMs
etc. MU $H FolC & d8d Sl 3TN BRI [HA1 &, 87 D! T B &

Fourth, quality of life in journey - I3 & fofv Farferdt agd wREd ©l s94
HHTg, AS-Blg, e, fdbe, IrRI-SiFere Mfe 3 S &l

Now, I am coming to the second part. These are the suggestions for the
Railway Ministry. # #31 S &l qoied o1 argm b S ARy fore € Siel 9 Yerd arse
B ST W A AT QA A fHHeR I@ B A 99 Ol B, I fBAT Yl O W ey
el Rt & gspR| IR fEgell @1 9gd a1 ef Wit 21 S9 SireY 9 Uoe, fieTR 8 g9
R AL ARA F S AT 2l S99 HH | HF a1 |l dH 4 e @ &0 @ 9 2
S UBR U SSRET TS HBRIA & HHRAT I IRIAR Helvel Yol g a1 §s o IRaAR
A fPoTe Sed A g A fhadick d& &1 AT HH & 9T 2 ABIE], WRIWR 3R
feperre M foe € ok 5% Sien 9 wraar gl

A oo aoie § W faga far o 5 Ife valfis <9 &1 9™ Joike a=a 8 a $H
WR e A ST =1fey] 3-4 T H WAl <adr Ao S &l ARGl 8| 89 S a1l & A
¥ fIHFR-TIR RIS Tai BT AW e TaaiN, SN Oad Taas ® 99 8 e
T HE AT HUAT 3H SR Heal Gfory | &9 g # wg A i 2 6 oo vami #=
S 9 TR ox o 81 39 |1 ufderd axar ST 89 |a! o St a1 mefiaie e

FHA-IRAl YoId & b weT # 1 also wanted to enquire, DEMU train should be

only for 100, 200 kilometres not for 500 or 600 kilometres, &ifes ITH Ffagrd w4
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Bl 21 A PIASICUET H BB IRl o SIEQR F fBR arT g% Fofdl 8l 9% aTd A
He A Il el 93 €l 98 SIe-S1E vebal Skt 81 DEMU train should not be more

than 200 kilometres.
YA SfSfIo S 99 % ©, 98 qIRY & faA H U S 8 ol 2] d-a9R $e
U F BIS TRl oR AHhdT| fTRTeT g8l Ul ARaT @ AqRT B Y, SfeelT 3 dATg
SRR fPAT A1 S ol ¢ SEQR & §1SUS) BN & a8 Wl ¥eld WA P Wiehid HeR A9
& e ¥ 9 Y €1 39D FW SR AN aRAT AN & YaRilec 8 & aiRie Sa1al &4 &
I have two-three demands also. S #9 29 & 9 & aX H 311 fpar o, Fsar
TShR Xld W18 &, AP 911 SY, WaIR ¥ fHa1g S #9 IaERel 4 gdrn o1 s

TR el ¥ A Afded U 980 & gHIee o Al o wwa # faenedt o, S@ w9
Are[s &1 oA Al foF gerdt offl S & I Feaoid ga this train is plying for two
days only. 1 have already requested in this regard; kindly take a serious

consideration over it. This is the backbone of my Parliamentary constituency. I8

o Wrd foF 78 "ol & @ g qfehel Bl gl ¥R g9 fasHv grews Sik fAfer)
el g8 9 gl AMEAR ¥ HMR TS oF deidl g, Nagaur is the district headquarters

and this train is not making any stop over Nagaur. 3d& AledH | AR #31 Sf 4
3t B fp U WS el qearerd # T8l $8 o W SATEl a8, a8l Wiusl faar Syl
TGS AR ARG BT ol ST A AT gl SR dficd 89 & AT & 98 Aeaqul I
21 39 SR fhar Syl smu w9y fear| 9gd-9gd gar|
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SHRI E.T. MOHAMMAD BASHEER (PONNANI): Mr. Deputy Speaker, Sir,
thank you very much. I would like to make three general observations on this
Budget. This Budget is one step up and two steps down Budget. Secondly, this
Budget gives high speed to Railways’ privatization which is a wrong direction.
My third point is, the Railway Budget is detaching my home State Kerala’s bogie
from the growth engine of the Indian Railways.

I wish to draw the attention of the House to the naked injustice done in the
Railways. Railways are the biggest employer in the country. It has 14 lakh
employees. Is it not our duty to examine whether due representation is given to
OBCs, SCs and STs? Out of these 14 lakh employees, I would like to know
whether we have given due representation to the marginalised sections of society.
With profound regret I wish to say that an authentic study says that representation
of Muslims in the Indian Railways is just 4.5 per cent. It also says that out of this
4.5 per cent Muslim representation, 90.7 per cent of Muslims are working in low-
grade jobs. With all humbleness I wish to ask, is it not injustice? It is our duty to
correct it. I humbly demand in this House that emergent action should be taken to
correct this injustice.

My second point is in respect of my constituency. My constituency
Ponnani is having six railway stations, namely, Tirur, Parappanangadi,
Kuttippuram, Thirunavaya, Pallipuram and Tanur. In all these places, passenger
amenities are very poor. | humbly request the Government to take appropriate
action to improve the passenger amenities.

Is it not the high time to redefine the powers of the Railway Board? Even
for a small thing, even in the case of stoppage of a train, should we go to the
Railway Board? I am of the firm opinion that the powers will have to be delegated
to the lower level, even to the General Manager level. That is the need of the

hour.
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Similarly, Sir, in my constituency, Tirur is there. Tirur is a historical place
and it is the headquarters of the Malayalam University. So, the long distance trains
may be given stoppage in that historical place Tirur.

There are some attractive portions of this Budget like construction of 970
over bridges, allocation of Rs. 120 crores for installing lifts and escalators in the
railway stations, five minutes ticketing system and provision for giving lower
berths to elderly persons, etc. But we have to realise that Railways will have to
face a blow because of hike in the fare. Of course, it is in the freight fare. Now,
transport charges of coal may increase by 6.3 per cent; in case of iron, it is 2.7 per
cent; in case of cement and steel, it is 0.8 per cent; and in case of urea and food
grains, it is 10 per cent. It will have an impact on price rise and other things. That
is an issue which you would have to address.

Similarly, shortage of staff in Railways is a big problem which will have to
be addressed. The shortage of loco pilots is there. We have to take emergent steps
to fill up all the vacancies in a time bound manner. Nothing has been mentioned
about filling up of vacancies in the White Paper and in the Budget Speech.

Safety is an important question in the Railways. In the Budget Speech on
page no. 18, para 66, the Minister says:

“We are preparing a five-year corporate safety plan by June 2015
indicating annual quantifiable targets. We will examine all pending
recommendations made by High Level Safety Review Committee
headed by Dr. Kakodkar Committee by April 2015.”

Sir, this Committee had submitted its Report in 2012. Unfortunately,
nothing has been considered seriously by them including the recent accident of the
train coming from Bangalore to Ernakulam. That may be the latest one. Such
kinds of accidents are taking place. 1 have gone through Dr. Kakodkar
Committee’s Report.  They have made very effective recommendations.

Unfortunately, the Government have not applied their mind for the
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implementation of this Report. That also may kindly be examined properly. We
also want some time bound action on that.

Sir, we have to understand one more thing. We are having a lot of ideas
and a lot of dreams. But, how can we transform those ideas into action? If we go
through the White Paper and similarly the Minister’s Budget Speech, it is clear
that it is mismatching with the ground realities, our expectations and our estimates.
I am of the firm opinion that we must have realization of ground realities.

We are having an Indian vision about self-sustainability. Okay, we must
have that. We must have public-private partnership also. I have gone through that
document. We have administered near about nine or ten projects on PPP. PPP
can be encouraged but when we privatize Railways, we must keep in mind that
Railways is the asset of the nation. We have to be very careful while privatizing
the Railways sector.

Sir, I do not want to take much of the time but I hope that these kinds of
issues will have to be addressed. The Government will give serious consideration

on these kinds of vital issues. With these words, I conclude. Thank you very much.
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SHRI RAMEN DEKA (MANGALDALI): Hon. Deputy Speaker, Sir, I rise to
support the Railway Budget presented by our hon. Railway Minister, Shri Suresh
Prabhu.

I come from Assam. The rail track in Assam and the growth of railways
are very less in comparison with the British India’s Assam. So, we remain in a
backward stage and this lifeline is not well covered in Assam.

The Railway Budget presented by Shri Suresh Prabhu, hon. Railway
Minister for the year 2015-16 is a progressive Budget. The successive Budget for
several previous years did not care for the health of Railways and put forward
populist Budgets which make the Railways sick.

This 2015-16 Budget will give an opportunity to the Railways to turn
around and serve the people with comfortable facilities to travel. In the coming
days, the rail network will be definitely widened.

I come from Assam, a backward State, and due to lack of communications,
Assam remains isolated. My constituency, Mangaldai, is under-developed.
Darrang district, which is in my constituency, is not in the railway map in this 21
Century. In the last Lok Sabha and in this present Lok Sabha also, I raised this
issue that Darrang district should be covered in the railway network. In the 15"
Lok Sabha I had raised a matter under Rule 377. The then Government had given
an answer “Darrang district is in the railway map.” That was the state of the then
Government. That Central Government was not aware of the fact that Darrang
district was bifurcated in 1983 but the Government gave an answer that Darrang
district is in the railway map. So, I would like to request our hon. Minister of
State in the Ministry of Railways, who is here, to connect Darrang district because
Darrang district is a very fertile district through Sipajhar to Kharupetia and to
Dekargaon. This will give immense facility to the citizens of the north bank of
Brahmaputra to come to Guwahati. Guwabhati is the gateway of the North East. It
is a long pending demand, and the Government must be aware of the fact that

Assam is in a strategic point; geographically its position is a strategic one. If
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anything eventually happens with China, it is not possible to proceed the Army
through a narrow National Highway. So, we need connectivity, we need broad-
gauge. So, I would like to request again our Government to take up this matter
and to connect the Darrang district in the railway map.

Double track connectivity to Assam is the most essential thing as I said that
the position of the State of Assam is a very strategic position covering
international borders in the North-East.

A Jan Shatabdi from Dekargaon to Guwahati will help commuters at large
to come to Guwahati and to Rangiya and from Rangiya to Dekargaon. This will
facilitate a large number of people. So, I would request the Government to
introduce a Jan Shatabdi from Dekargaon to Guwabhati.

The worst agony of the North-East people is that trains are not running
properly. Punctuality is not there. Sometimes trains come late by 18 hours, and
24 hours. This puts passengers to immense difficulty. So, I would like to request
our new Minister of State in the Ministry of Railways, who is here, to take note of
this fact that running of the train must be punctual not only from Assam but from
everywhere because commuters have a plan to go to other places and they should
not miss that.

There was a pact with Gulzarilal Nanda that D-category posts are reserved
for the local people in the North-East Frontier Railway. So, I would like to
demand again that D-category posts must be reserved for the local people.

Sir, another fact is that we have less industry. Our youth are not getting
jobs. So, I would request our hon. Railway Minister to encourage the local units
to establish SSI units for the railway ancillaries so that they can do business and
our youth get jobs. They can serve and cater to the railway industries.

The Budget emphasises on cleanliness and providing good foods. These
are the welcome steps of the Budget. The stations —Rangiya Junction where the
DRM office is also there, Nalbari station, Tangla station and Udalgari station — are

all passing through my Constituency. But the conditions of these stations are not
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up to the mark. I do hope that the Government will take note of it and upgrade
these stations.

Above all, I have seen that during the successive Governments, the coaches
introduced or coaches carrying the passengers in different railways are in
dilapidated conditions. So, I would request the hon. Minister to allot new coaches
so that people make comfortable journey. It should not be a dumping ground to
the NF Railway that all dilapidated coaches are there.

I hope the railways will progress. But their growth is very less. We were
50,000 kilometres during the British India; and now, we are 64,000 kilometres
even after 65 years. So, we must progress. For this, our hon. Railway Minister
has presented a growth-oriented Budget. It will give pace and progress; and the
people would get friendly and comfortable journey in the trains.

Sir, the efforts made by this Government specially for differently abled
Persons to travel in trains, are laudable. It is a very welcome step. For senior
citizens, I do hope, some more concessions would be given in the coming days by
widening the railway maps. For the people, who are below poverty line and who
are senior citizens, the rail is the cheapest mode of transport in India. So, it must
be more comfortable. It should be seen that it runs with full pace so that
development marches together with the rail.

Sir, our hon. Prime Minister, time and again, says that the North-East is an
important area to develop. We have a rich cultural heritage. So, once again, I
would request our Government to give special emphasis to the North-East in
regard to railways because it is the only connectivity for us; and it is our lifeline. I
do hope that the Government would think over it and take some new measures for
the development of the North-East.

With these few words, I conclude. Thank you very much.
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DR. RAVINDRA BABU (AMALAPURAM): Hon. Deputy-Speaker, Sir, I am
thankful to your for giving me this opportunity to speak on the Rail Budget
presented by the hon. Railway Minister.

I, on behalf of the Telugu Desam Party and our leader Shri Chandrababu
Naidugaru, wholeheartedly support this Rail Budget. It is for the obvious reasons.
This is the most dynamic Budget we have seen so for. So many innovative things
and lateral thinking schemes have been introduced. There is a stress to complete
the backlog schemes in the railways, which is admirable. It requires a lot of guts
and bravery. Definitely, without announcing any new train or without announcing
any new scheme, the hon. Railway Minister could impress upon the Indian people
that what we require is to complete the old projects.

Sir, it would not be an exaggeration to say that here, I am standing as an
MP just because of the Railways. The Kotipalli-Narsapur line falls in my
Constituency. Our Prime Minister Narendra Modi Ji while campaigning in my
constituency has assured that he will complete the Kotipalli — Narsapur project and
because of these utterances, the Narsapur MP won his seat and I also won
Amalapuram MP seat.

Sir, the hon. Railway Minister has mentioned that the Railways are the
arteries of the body. I would definitely like to say that arteries supply blood to the
body and carries oxygen so that our body will be alive. In the same way, the
Railways are like arteries. My area is without any artery. There are no Railways
and there are no trains. People of my constituency have not seen the train at all.
Does it mean that my part of Andhra Pradesh will undergo death? No. Whenever
I hear the Railway Budget, it reminds us of a geographical peculiar phenomenon —
rain shadow. That means there are certain places where there will be no rain. In
the same way, there are certain places where there are no trains. I do no know the
reasons for that. Rain shadow is a natural phenomenon. Train shadow is an

artificially one which could be rectified.
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My area, East Godavari, is the most vibrant district. It is the hub of
Krishna-Godavari basin. If we put all oil companies together, they invest one lakh
crore rupees per year. In such a situation, there are no trains. The raw materials,
inputs and so many things are carried by road, by trucks or by boats. There are so
many ferries between these 50 to 60 kilometers. One has to cross two or three
rivers to get the train. Without train, they are facing many problems. It has got
natural resources. I am not asking the Railway line for any decorative purpose.
This has got a lot of economic viability. I have already met the Railway Minister.
I am also thanking him for incorporating CSR fund to be diverted to the Railways.
It is the most innovative thing.

India is recognized as the poor country in the world. Let us not concentrate
more on the speed trains and bullet trains. Let us worry about those passengers
traveling in the third class compartments. Let us worry about them. Let us
introduce more trains so that we can feed the lower strata of our country who are
travelling in low class compartments.

On behalf of the Telugu Desam Party, we congratulate the Railway
Minister for giving this innovate CSR fund but please consider this Kotipalli —
Narsapuram project. It is the most economically viable project. It will be bread

and butter to the Railways in future. Thank you Sir.
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DR. K. GOPAL (NAGAPATTINAM): Hon. Deputy Speaker, Sir, in line with the
appreciation expressed by our beloved leader, Amma, about this year’s Railway
Budget, let me point out to the record investment plan of over Rs. one lakh crore
in 2015-16. With a long term plan, this Budget has come before this House.

The Budget mentions about the increasing of the speed of passenger trains
which may help us to go for the optimum utilization and introduction of more
trains.

Safety and security of the rail travel has been taken care of with the use of
modern technologies. Making use of IT technologies for passenger amenities are
to be enhanced. Our visionary leader, Amma has referred to certain aspects of this
Budget like the need to go in for a Special Purpose Vehicle.

The blueprint for development of railways spelt out by our hon. Railway
Minister must take shape to fulfill the hopes of the people. At this point of time, |
would like to point out the sanctioning of road over-bridge to replace the level
crossing no. 48 at Nagapattinam. Kindly allot the required funds fully and
immediately.

Let me come with certain long felt needs of my constituency to which I
would like to draw the attention of the hon. Minister. The guage conversion work
between Thiruvarur — Karaikudi which would greatly benefit, Thiruvarur,
Thanjavur and Sivaganga constituencies is going at a slow pace. Even after ten
years, it has not been completed for want of adequate funds.

Next to the Thiruvarur — Karaikudi guage conversion, work between
Agasthiampalli — Thiruthuraipoondi is under-going and completion of this
Railway line would add up to the revenue for the Railway. Transportation of salt
produced in this area which is the second largest in Tamil Nadu can be increased.
Unfortunately, this project is pending for the past 30 years. These two guage

conversion projects have been allocated with an inadequate sum of Rs. 130 crore.
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I urge upon the Railway Minister to increase the funds to complete this
project at the earliest.

While thanking the Minister again for attending to the needs of the public
in Nagapattinam by way of replacing level crossing No.48, I would like to impress
upon the Minister on the need to go in for road over bridges replacing the level
crossings at Needamangalam, Peralam, Nannilam and Devarkandanallur. I would
like to request the Minister to have a long-term perspective in this regard. As of
now, the level crossings that handle more than one lakh vehicles are considered for
conversion to RoB. This rule needs to be relaxed. In our constituency, the level
crossings, which I have mentioned, are falling short of only by a few thousands to
meet the above requirements. The Minister, who wants to enhance the efficiency
of the railways, must attend to this.

Nannilam railway station, which had stoppage of all trains, is not having a
stoppage now after the gauge conversion. I urge upon the Minister to provide
stoppage at Nannilam by establishing computerised pre-reservation centres both at
Nannilam and Velankanni.

Mannai Express train running between Mannargudi and Chennai via
Thanjavur may be run through Thiruvarur which is the next important district
headquarters in the region with a Central University.

Semmozhi Express train, which originates from Mannargudi, may be
operated from Karaikkal as scheduled originally. The most needed train from
Chidambaram to Perambalur via Ariyaloor to be introduced as early as possible.

A daily express train to Chennai may be operated either from Thiruvarur or
most appropriately from Velankanni. This will benefit the pilgrims visiting all the
three religious shrines in this vicinity.

As part of providing modern day facilities to the passengers, I request the
Minister to provide escalators at Tambaram, Thiruvarur, Thanjavur and

Mayiladuthurai.
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The Railway Minister in his Budget speech stated that the General
Managers will be delegated with more powers. But it should not stop with railway
tenders alone. They must be authorised to meet the demands made by the people’s
representatives in respect of railway stations in their constituencies.

The hon. Railway Minister also stated that 2,000 kilometres of coastal
railway line would be laid. I urge upon the Railway Minister to take up the project
linking the coastal area along the East Coast side between Chennai and Tuticorin
via Puducherry, Cuddalore, Karaikkal, Nagapattinam and Ramanathapuram.

After raising so many demands to raise and enhance the functioning of the

Railways, with rising hopes, let me conclude. Thank you.
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20.00 hrs

HON. DEPUTY-SPEAKER: Now, Shrimati Pratima Mondal will speak.

We may extend the time of the House till she completes her speech.
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SHRIMATI PRATIMA MONDAL (JAYANAGAR): Hon. Deputy Speaker, Sir, I
thank you for giving me an opportunity to speak on the Railway Budget, 2015. ¥a
AR SiaT # IRT ol Y ® iR a8 fasme &1 o amefiale g1 WRAT X W 89 &1 T4 R

Sir, two hon. Members from my party have already spoken on the Railway
Budget and covered all the points. My constituency Jayanagar is mainly a coastal
area. All the hon. Members present here are very well aware of the Sunderbans
which is famous for mangrove forests and royal Bengal tigers and this Sunderbans
is situated in my constituency.

I would like to state here that there are two projects which are in my
constituency which have become urgent necessity. Canning-Bhangonkhali project,
which is a project of the then hon. Railway Minister Mamata Banerjee, is still
pending. I would like to request to the hon. Minister, through you Sir, to start this
project and to also extend it from Bhangonkhali to Godkhali. This railway line will
help thousands and thousands of people of Sunderbans to go very easily to
Kolkata for their daily requirements.

I would also like to inform the hon. Minister, through you Sir, that rail
journey from Sealdah to Namkhana through a local train takes three hours. I would
like to request the hon. Minister to introduce one or two galloping trains so that
people can reach their destinations within a short time. At the same time, I would

also request the hon. Minister, through you Sir, to extend this line also from
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Namkhana to Bakkhali because Bakkhali is a famous and attractive tourist place.
This would facilitate the people from different corners of West Bengal to reach
Bakkhali. This would also help in highlighting the Bakkhali tourist spot.

I would like to finally request the hon. Minister, through you Sir, to
sanction funds for these two projects.

Thank you.

HON. DEPUTY SPEAKER: The House stands adjourned to meet tomorrow, the
12" March, 2015 at 11 a.m.

20.03 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, March 12, 2014/Phalguna 21, 1936 (Saka).
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